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 LOK  SABHA

 Wednesday,  February  2l,  968/Phal-
 guna  2,  889  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock,

 [Mr.  SPEAKER  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 MR.  SPEAKER:  Shri  Hem  Barua.

 SHRI  HEM  BARUA;  Question  No.
 181.

 MR.  SPEAKER:  Question  No,  92
 may  also  be  answered  along  with  it.

 Conference  of  Naga  leaders  in  Kohima

 "181,  SHRI  HEM  BARUA:  Will  the
 Minister  of  EXTERNAL  AFFAIRS  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  before
 Christmas  of  1967,  a  conference  of
 selected  Naga  leaders  was  held  in
 Kohima  umder  the  auspices  of  the
 Nagaland  Baptist  Mission  Church;  and

 (8)  if  so,  whether  this  conference
 was  attended  by  the  Naga  under-
 ground  leaders  and  the  conclusions
 arrived  at  in  this  conference,  if  any?

 THE  DEPUTY  MINISTER  IN
 THE  MINISTRY  OF  EXTER-
 NAL  AFFAIRS  (SHRI  SUR-
 ENDRA  PAL  SINGH):  (a)  Yes,  Sir.
 According  to  the  information  availa-
 ble  to  the  Government  of  India,  the
 Nagaland  Baptist  Church  Council
 leaders  called  a  meeting  of  selected
 Naga  leaders  and  I  quote  “with  the
 pure  intention  of  achieving  lasting
 peace  and  unity  amongst  all  Nagas”

 unquote.  The  meeting  took  place  on
 the  5th  and  6th  December,  ‘1967.

 (b)  Two  prominent  Underground
 Nagas  are  known  to  have  attended
 the  meeting,  The  conference  passed the  following  resolutions:

 (a)  the  Suspension  of  Operations
 Agreement  to  be  continued
 indefinitely  and  poth  sides
 should  be  strictly  abide  by
 its  terms;

 (b)  the  contiguous  areas  inhibited
 by  Nagas  should  be  merged;
 and

 (९)  another  meeting  should  be
 held  shortly  with  participa-
 tion  of  the  Underground.

 Nagas’  demand  for  an  International
 Commission

 *192.  SHRI  SRINIBAS  MISRA:  Will
 the  Minister  of  EXTERNAL  AF-
 FAIRS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 underground  Naga  National  Council
 has  unanimously  demanded  the  set-
 ting  up  of  am  international  commis-
 sion  to  solve  the  question  of  Naga
 sovereignty;  and

 (b)  if  0,  the  reaction  of  Govern-
 ment  thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):  (a)
 According  to  the  information  avail-
 able  to  the  Government  of  India,  at
 a  meeting  held  in  Jotsoma  on  Janu-
 ary  17  &  18,  1968,  the  Underground
 Nagas  passed  a  resdlution  for  the
 constitution  “of  an  ‘International
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 Commission’  to  intervene  in  the
 so-calleg  Naga-India  conflict  so  as  to
 bring  about  aq  peaceful  solution  to
 the  question  of  ‘Naga  Sovereignty’.”

 (b)  Our  stand  in  this  regard  has
 been  made  clear  on  the  floor  of  the
 House  On  many  occasions  and  also  to
 the  Underground.  We  have  repeatedly
 told  the  Underground  Nagas  that  any
 solution  of  the  Naga  question  would
 have  to  be  within  the  framework  of
 the  Indian  Union.  The  Naga  question
 is  an  internal  matter  for  the  Govern-
 ment  of  India  to  decide  and  Govern-
 ment  are  determined  not  to  allow  any
 foreign  interference  in  Nagaland
 which  is  an  integral  part  of  the  Indian
 Union.

 SHRI  HEM  BARUA:  May  I  know
 if  jt  is  a  fact  that  the  new  leadership
 cf  the  so-called  Naga  Underground
 Federal  Government  has  informed  the
 Prime  Minister  that  they  are  prepared
 to  resume  talks  provided  safe  return
 of  Mr.  Phizo  is  assured,  no  precondi-
 tions  are  fixed  on  discussion  and  the
 discussions  are  conducted  within  the
 framework  of  the  Naga  demand  for
 sovereignty;  if  so,  what  is  the  Prime
 Minister’s  reaction  to  this  demand,

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI):  No  such
 demands  have  come  to  me.

 SHRI  HEM  BARUA:  Now  that  the
 leadership  of  the  so-called  under-
 ground  has  passed  into  the  hands  of
 the  extremist  elements  who  are  *he
 followers  of  Mr.  Phizo,  now  that  these
 extremist  elements  have  intensified
 their  violent  activities  with  arms  and
 ammunitions  procured  from  China  afd
 now  that  the  parliamentary  appara-
 tus  there  has  been  replaced  by  8
 presidential  form  of.  government,
 may  I  know  if  the  Prime  Minister
 proposes  to  have  discussions  with  the
 Naga  underground  leaders  and  if  she
 proposes  to  have  the  seventh  round
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 of  talks  with  the  Naga  underground
 leaders,  with  whom  does  she  propose
 to  talk?

 SHRIMATI  INDIRA  GANDIHI:
 There  is  no  proposal  at  the  moment
 for  any  discussion.  It  is  true  that
 one  section  seems  to  be  becoming
 more  extreme  but  at  the  same  time
 the  other  section  also  is  larger  in
 number  and  one  does  not  know  who
 will  prevail.

 SHRI  HEM  BARUA:  My  question
 is  not  that.  Now  that  the  other  sec-
 tion  of  leadership,  with  whom  the
 Prime  Minister  had  six  rounds  06
 lakhs,  has  been  replaced  by  another
 violent  section  of  leadership  so  fa¥
 as  the  Naga  underground  people  are
 concerned,  I  just  wanted  to  know

 whether  she  wants  to  resume  her
 talks  and  if  she  wants  to  do  so  whe-
 ther  she  wants  to  do  that  with  the
 the  other  section  with  whom  she  was
 conducting  the  talks  or  with  the  new
 new  set-up  of  leadersip  of  the  Naga
 underground  people.

 SHRIMATI  INDIRA  GANDHI:  I
 said  that  there  is  mo  proposal  for
 talks  with  anybody  at  the  present
 moment.  But  when  I  was  talking
 with  them,  both  the  sections  were
 represented  there;  it  was  not  only
 One  section.

 SHRI  SRADHAKAR  SUPAKAR:
 There  is  a  very  recent  news  item
 that  the  underground  Nagas  have  sent
 about  1,000,  persons  to  be  trained  in
 China,  I  want  to  know  how  far  this
 news  item  is  correct  and,  arising  out
 of  it,  I  want  to  know  whether  there
 is  any  means  of  checking  these  people
 going  out  of  the  country  and  coming
 into  this  country.

 SHRI  SURENDRA  PAL  SINGH:
 This  question  has  been  answered  a
 number  of  times  on  the  floor  of  the
 House.  We  have  admitted  in  the  past
 that....

 SHRI  SRADHAKAR  SUPAKAR:
 It  is  a  recent  news.
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 SHRI  SURENDRA  PAL  SINGH:
 ++..S0Me  underground  Nagas  have

 managed  to  cross  over  to  China  to
 get  some  kind  of  aig  or  help  irom
 there,  It  is  not  possible,  precisely,  ६0
 say  how  many  people  have  gone  over
 there  and  how  many  have  come
 back....

 SHRI  RANGA:  That  was  in  tre
 past,  What  about  the  present?

 SHRI  SURENDRA  PAL  SINGH:  As
 far  as  our  knowledge  goes,  no  one
 has  gone  there  recently.  In  July  last,
 we  said  that  some  of  them  had  gone
 and  some  of  them  haq  come  back  ia
 small  batches  of  2  and  3.  As  to  what
 action  we  are  taking  against  the:r
 going  out  of  the  country  and  coming
 back—as  has  been  said  before.  we
 take  every  possible  step  to  stop  that.
 Because  of  the  bad  terrain  and  dens=
 forests,  it  ig  not  physically  possible  to
 stop  and  check  every  outlet  from  the
 country.  We  are  going  our  best  to
 stop  that.

 SHRI  SWELL:  There  have  been  re-
 ports  of  a  kind  of  split  in  the  under-
 ground  Naga  army,  between  what  they
 call  Kato  group  and  Angami  group.
 I  would  like  to  know  from  the  Minis-
 ter  as  to  which  group  these  two
 gentlemen  of  the  undergroung  belong
 who  attended  this  meeting  somewhere
 in  Nagaland  and,  if  the  report  is  cor-
 rect,  I  would  like  to  know  if  this
 Government  has  made  any  assessment
 of  this  new  development  and  how  far
 it  is  helping  the  cause  of  peace  in
 Nagaland.

 SHRI  SURENDRA  PAL  SINGH:  It
 ig  true,  as  the  ,on.  Prime  Minister
 said  just  now,  there  is  a  split  between
 the  two  groups  of  the  underground
 Nagas.  The  two  leaders,  Mr.  Kato
 and  Mr.  Sema,  attended  the  meeting
 under  the  auspices  of  the  Nagaland
 Baptist  Mission  Church  on  the  Sth
 and  6th  December,  1967.  They  are
 the  people  who  belong  to  the  mode-
 Tate  group.  There  is  a  split  between
 them  those  who  are  moderate  and
 other  are  extremists.  The  former  seek
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 a  peaceful  sdlution  to  the  whole  pro-
 blem  and  not  to  resort  to  hostile
 activities  there.

 SHRI  SWELL,  My  specific  question
 was:  whether  the  Government  has
 ™made  any  asesment  of  this  new  de-
 velopment  and  how  far  it  is  helping
 the  cause  of  peace  in  Nagaland.

 SHR]  SURENDRA  PAL  SINGH:  As
 I  said,  there  is  an  extremist  element
 in  the  Nagas  who  do  not  want  a  peace-
 ful  solution  of  the  problem.  But  it  is
 our  contention  that  those  who  want
 4  peaceful  solution are  in  a  fairly
 large  majority  and  more  and  more
 of  them  are  coming  to  our  side.  We

 are  hopeful]  that,  ultimately,  we  will
 be  able  to  isolate  the  extremist  ele-
 ment  and  bring  about  a  peaceful  solu-
 tion  of  the  whole  problem.

 SHRI  R.  BARUA:  May  I  know
 whether  the  attention  of  the  Govern-
 ment  has  been  drawn  to  the  statement
 recently  made  by  Mr.  Jamir  that  the
 situation,  the  hostile  activities  of  the
 Nagas,  in  that  part  is  deteriorating
 and  that  he  said  that  the  Govern-
 ment  there  needs  the  assistance  of
 the  Central  Government  and,  further,
 he  said  that  the  security  forces  should
 be  placed  at  the  disposal  uf  the  Gov-
 ernment  of  Nagaland.  May  I  know
 what  is  the  reaction  of  the  Govern-
 ment  to  that?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR,  EMPLOY-
 MENT  AND  REHABILITATION
 (SHRI  S.  C.  JAMIR):  There  was  a
 news  item  in  Hindustan  Times.  The
 newsman  approached  me  for  a  clari-
 fication  regarding  the  crossing  over  of
 Naga  hostilies  into  China.  So,  I  told
 him  that  about  151,  did  come  back
 from  China.  That  js  the  only  thing
 I  have  to  say.

 श्री  अटल  बिहारी  वाजपेयी  :  अध्यक्ष
 महोदय,  भारत  सरकार  की  ओर  से  कहां  जा
 रहा  है  कि  नागा  समस्या  का  हल  भारतीय
 संघ  के  अन्तरगत  किया  जाएगा  जबकि  बगी
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 नागा,  नाग,लेंड  को  भारत  से  पृथक  करने  की
 मांग  कर  भड़े  हुए  हैं,  में  जानना  चाहता  हूं
 कि  इन  दोनों  दृष्टिकोणों  में  मिलन  भूमि  कहां
 हैं?  क्‍या  वार्ताओं  के  इतने  दौर  के  बाद
 भारत  सरकार  को  इस  बात  का  संकेत  मिला
 है  कि  बागी  नागाप्नों  के  दृष्टिकोण  में  [कोई
 परियतंन  हुआ  है,  यदि  नहीं  हुआ  है  तो  फिर
 वार्ता  को  आगे  जारी  रखने  में  भारत  सरकार
 किसि  उद्देश्य  को  पूरा  करना  चाहती  है  ?

 श्री  सुरेन्दर  पाल  सिंह  :  ग्रध्यक्ष  महोदय,
 उतके  सोचने  में  परिवर्तन  झाया  है  ।  इनमें  से
 बहुत  से  इसके  पहले  उन्हीं  एक्स्ट्रीमिस्ट्स  ग्रप
 के  झादमियों  को  फालो  करते  थे  लेकिन  अब
 आहिस्ता  आहिस्ता  उनसे  हट  कर  हमारी  ओर
 झा!  रहे  है  बाकी  यह  हमने  पहले  भी  कहा  है
 कि  यह  बात  जरूर  हे  कि  उनमें  से  एक्सट्रीमिस्ट
 अलिमेंट  भ्रभ्नी  भी  कह  रहा  है  कि  हम  झाजादी
 चाहते  हू  और  हम  भारत  से  भ्रलग  रहना
 चाहते  हैं  ।  वह  यही  कहते  ा  रहे  हु  और
 ब  भी  यही  कह  रहे  हैं  ।  लेकित  उन  के

 बहुत  से  फोलोग्रस  हमारी  तरफ  झा  रहे  हैं,
 और  हमें  पूरा  विश्वास  है  कि  झगर  उनको
 मौका  मिला  तो  जो  लोग  अपनी  आज़ादी  की
 मांय  कर  रहे  हैं  वह  एक  रोज़  इसी  नतीजे
 पर  पहुंचेंगे  कि  उनके  लिये  बेहतर  यही  है  कि
 वह  हिन्दुस्तान  में  ही  रहें  4र  यहीं  के  भंग
 बने  रहें  t

 SHRIMATI  JYOTSNA  CHANDA:
 May  I  know  whether  these  Nagas  who
 are  going  to  China  for  guerilla  train-
 ing  are  going  there  under  the  leader-
 ship  of  the  new  Naga  leader  or  un-
 der  the  leadership  of  the  old  leader,
 Mr.  Phizo?  I  also  want  to  know  what
 is  the  reaction  of  the  Government
 and  whether  any  preventive  measures
 have  been  taken.

 SHRI  SURENDRA  PAL  SINGH:  It
 is  a  fact  that  those  underground  Nagas
 who  are  crossing  Over  to  China  and
 are-getting  arms  from  there  belong
 to  the  extremist  group  which  is  led
 by  Mr.  Phizc.

 FEBRUARY  2I,  968  Oral  Answers  2288
 SHRI  JYOTIRMOY  BASU:  May  I

 know  whether  the  Government  is
 aware  of  the  fact  that  the  CIA
 sponsored  Moral  Rearmament  Associa-
 tion  had  sent  one  of  their  represen-
 tatives  to  Kohima  very  recently  and
 if  so,  what  was  the  purpose  of  his
 visit  and  what  were  the  discussions,
 if  the  Government  is  awar2  of
 these?

 SHRI  SURENDRA  PAL  SINGH:  I
 heave  no  information  on  that  pvint.

 SHRIMATI  INDIRA  GANDHI:  One
 member  did  go.  Whether  he  went  on
 behalf  of  Moral  Rearmament  Associa-
 tion  or  for  some  other  reason,  we  do
 not  know,  but  according  io  our  in-
 formation  he  did  not  meet  any  un-
 derground  Nagas.

 SHRI  BEDABRATA  BARUA:  May
 I  know  whether  Mouw  Angami,  the
 Undergroung  Army  Chief,  vislted  New
 Delhi  last  January,  whether  it  is  elso
 a  fact  that  he  contacted  the  Chinese
 Embassy  here  and  whether  it  is  also  a
 fact  that  the  Nagaland  Government
 has  informed  the  Union  Government
 that  Mauw  Angami  is  also  planning  to
 go  over  to  China?

 SHRI  SURENDRA  PAL  SINGH:
 There  is  no  precise  information,  but
 there  js  an  attempt  on  the  part  of  the
 underground  Nagas  to  internationalise
 the  whole  issue;  they  are  seeking  sup-
 port  from  China;  they  made  attempts
 to  seek  the  help  of  America  through

 SHRI
 wanted
 Angami
 January.

 SHRI  sURENDRA  PAL  SONGH:  I
 have  no  information.

 BEDABRATA  BARUA:  I
 to  know  whether  Mouw
 visited  New  Delhi  last

 श्री  रवि  राय  :  पश्रन्डरग्रांडड  नागाझ़ों
 में  जो  भारत  यूनियन  के  साथ  रह  कर  समाधान
 करना  चाहते  हैं  और  जो  भ।रत  के  बहर
 रह  कर  बात  करना  चाहते  हैं  दोनों  में  किस

 ग्रुप  की  संख्या  ज्यादा  है  ?
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 MR.  SPEAKER:  They  have  already
 answered  this.  Pro-Indians  are
 larger  in  numbers,

 SHRIMATI  SUSHILA  ROHATGI:
 Seeing  that  the  secessionist  tendency
 is  a  very  dangerous  tendency  and  is
 trying  to  gain  dimensions  in  other
 parts  of  the  country,  have  the  Gov-
 ernment  made  it  clear  to  Nagas  that
 it  would  neer  consider  their  demand
 for  secession?

 SHRI  SURENDRA  PAL  SINGH:
 This  has  been  done  on  every  possible
 occasion.  We  have  told  them  our

 ‘stand.
 SHRI  M.  L.  SONDHI:  Sometime

 back  there  was  a  Press  report  that
 the  British  High  Commissioner  said
 that  he  felt  that  the  waters  of  the
 Rann  of  Kutch  were  flowing  through
 his  bed-room.  Press  reports  might  be
 misleading,  but  they  are  to  be  watch-
 ed  carefully.  May  I  know  whether
 the  Government  have  studied  the  re-
 cent  trend  of  articles  in  the  British
 Press  which  seem  to  reflect  the  clear
 political  intention  on  the  part  of  the
 British  Government  to  challenge  our
 territorial]  integrity  in  various  places,
 includig  Nagaland?

 SHRI  SURENDRA  PAL  SINGH:  I
 do  not  know  what  answer  I  can  give
 to  this.

 श्री  ्वनाजीत  यादव  :  यहां  बार-बार
 सरकार  द्वारा  यह  बात  कही  गई  है  कि  नागा
 अंडरग्राउंड  कई  बार  हिन्दुस्तान  की  सीमाओं
 को  पार  कर  चीन  की  तरफ  गये,  उन्होंने  वहां
 ट्रेनिंग  हासिल  की  और  उसके  बाद  फिर
 हिन्दुस्तान  वापस  झा  कर  उन्होंने  अपनी  कार्रवाई
 त॑ज  कर  दी  ।  यह  भी  कहा  जाता  है  कि  चूंकि
 यहां  की  स्थिति  बहुत  कठिन  है,  पहाड़ियां  हैं,
 जंगल  हैं,  इसलिये  इस  चीज़  का  पूर्ण  रूप  से
 बन्द  कर  देना  बहुत  मुश्किल  है।  यह  बात  भी
 सही  है  कि  हमको  इस  तरह  की  स्थिति  का
 मुकाबला  लद्दाख  और  दूसरी  जगहों  में  भी
 करना  पड़ा  है  देश  की  सीमाओं  की  रक्षा  करने
 में,  लेकिन  इस  प्रकार  के  जवाब  से  देश  को
 सन्तोष  नहीं  होगा  कि  चूंकि  यहां  स्थिति  बहुत
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 कठिन  है  इसलिये  हम  इस  प्रकार  की  व्यवस्था
 नहीं  कर  पा  रहे  हैं।  यदि  हमारे  देश  के  लोग
 भारत  से  विद्रोह  करने  के  लिये  बाहर  के  देशों
 में  जात॑  हैं,  वहां  शिक्षा  प्राप्त  करते  हैं  और  फिर
 शा  कर  देशद्रोह  की  कार्रवाईयां  तेज  करतै  हैं,
 तो  इसके  बारे  में  मैं  स्पष्ट  आ्राश्वासन  चाहूंगा
 कि  देश  की  ह इ  सीमाओं  पर,  जहां  पर  ऐसी
 स्थिति  हैं,  भविष्य  में  इस  प्रकार  से  भारत
 के  विरुद्ध  विद्रोह  नहीं  पनपने  दिया  जायेगा
 प्रोर  दूसरे  देशों  में  शिक्षा  प्राप्त  करके  देश  द्रोह
 के  काम  यहां  लोग  नहीं  कर  पायेंगे  t

 sit  सुरेन्द्र  पाल  सिंह  :  भ्रध्यक्ष  महोदय,
 यह  पहले  भी  कहा  जा  चुका  है  कि  हम  पूरी
 से  पूरी  कोशिश  करते  हैं  कि इन  लोगों  को  मौका
 न  मिले  कि  यह  लोग  देश  के  बाहर  जायें  और
 वहां  से  एड  ले  कर  आयें,  लेकिन  यह  बहुत  ही
 मुश्किल  काम  है  क्‍योंकि  वहां  पर  बहुत  से
 टेरेन  हैं,  बहुत  से  जंगल  हैं  और  यह  मुमकिन
 नहीं  है  कि  हर  जगह  जितने  भादमी  मौजूद
 हैं  उनको  रोका  जा  सके  ।  जहां  वह  रहते
 हैं  वहां  से  वह  जत्थों  में  नहीं  जाते  हैं  a  अगर
 जत्थों  में  जाते  तो  हमारी  सिक्‍योरिटी  'फोसज
 के  लिये  उनको  रोकना  मुमकिन  हो  जाता,
 और  जब-जब  उन्होंने  जत्थों  में  जाने  की कोशिश
 की  है  तब  उनको  रोका  गया  है।  लेकिन  बहू
 दो-दो,  तीन-तौन  प्रादमियों  के  रूप  में  जात  हैं  ।
 वह  किसी  पहले  से  फिक्स  की  हुई  जगह  पर
 इकट्ठे  होते  हैं  ओर  वहां  से  चले  जात॑  हैं,
 और  हमारी  बड़ी  लम्बी  सीमा  है।  फिर  भी
 मैं  माननीय  सदस्य  को  इतमीनान  दिलाना
 चाहता  हूं  कि  जहां  तक  हमारी  सिक्‍योरिटी
 फोर्सेज  का  सवाल  है,  वह  कोशिश  कर  रही  हैं
 कि  उनको  रोका  जाये।

 श्री  चन्रजोत  यादव  :  ग्रध्यक्ष  महोदय,
 में  अपना  प्रश्न  फिर  से  स्पष्ट  करता  चाहता

 Fg  !  “Tr
 MR.  SPEAKER;  The  question  was-

 long  enough;  the  answer  much  longer.
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 श्रीमती  इन्किरा  यांकी :  साननीय  सदस्य

 का  सकाल  सब  सुन  चुके  हैं  और  इक्का  उत्तर

 भी  कई  दफे  दिया  गया  है  कि  ऐसी  बात  नहीं  है
 कि  हम  इस  चीज  सें  बिल्कुल  हेल्पलेस  हैं।

 यह  स्थिति  वुधरती  जा  रही  है,  जेकित  पूरी
 तौर  से  नहीं  सुधरी  है।

 Trapsmitters  for  Rajkot  and  Caleutta

 +182,  SHRI  D,  प्र,  PATODIA:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (2291

 (a)  whether  any  programme  has
 been  drawn  up  for  installing  super
 power  transmitters  of  the  type  pro-
 posed  for  Rajkot  and  Calcutta  at  o.her
 regions  of  the  country  with  a  view
 to  improve  the  internal  broadcasting
 of  the  A.LK.  Station;  and

 (b)  if  so,  the  details  thereof?

 THE  MINISTER  OF  INFORMA:
 TION  AND  BROADCASTING  (SHRI
 K,  K.  SHAH):  (a)  No,  Sir,

 (b)  Dees  not  arise.
 SHRI  D.  N.  PATODIA:  With  a  view

 to  improve  internal  broadcasting,
 there  wag  a  recommendation  made  by
 the  Chanda  Committee  to  constitute
 a  cerporation  on  the  lines  of  the  BBC.
 What  steps  have  Government  taken  to
 implement  that  recommendation?
 Secondly,  has  the  scheme  of  provid-
 ing  transistor  seta  at  Rs,  5  each  by
 small  scale  industry  made  any  pro-
 gress,  and  if  so,  by  what  time  these
 transistor  sets  are  likely  to  be  avail-
 able?

 SHRI  K.  K.  SHAH:  As  regards  the
 first  question,  it  was  answered  on  the
 floor  of  the  House  a  week  ago.  How-
 ever,  for  the  information,  of  the.  hon.
 Member  I  can  repeat  it  by  saying  that
 it  is  under  consideration.

 SHR]  D,  N.  PATODIA:  By  what
 fitie  a  decision  will  be  taken?
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 SHRI  K.  K.  SHAH:  Very  difficult  to
 say,

 SHRI  D,  N.  PATODIA:  He  has  to
 indicate  some  time,

 SHRI  हू,  K.  SHAH:  I  will  try  my
 best  to  expedite,

 SHRI  S.  K  TAPURIAH:  Wil!  it
 be  in  his  lifetime?

 MR.  SPEAKER:  We  are
 time.

 losing

 SHRI  K,  K.  SHAH:  As  regards  the
 second  question,  I  have  got  one  sample
 and  on  that  the  price  quoted  is  Ks,  5l.

 AN  HON.  MEMBER:  Lay  it  on  tie
 Table.

 SHRI  K.  K.  SHAH:  There  is  an-
 other  sample  on  which  the  price  quut-
 ed  is  Rs.  65.  I  am  sure  that  witnin
 about  two  months  some  of  these  tran-
 sistors  wil]  be  in  the  market.

 SHRI  9.  N,  PATODIA:  Is  the  hon.
 Minister  aware  that  on  the  northern
 borders  of  India  our  transmission  is
 very  weak  so  much  so  that  in  areas
 like  Barmer  whereas  Radio  Pakistan
 can  easily  be  heard,  AIR  cannot  be
 heard?  What  arrangements  do  Gov-
 ernment  propose  to  make  so  that  on
 the  northern  borders  of  India  our
 transmission  arrangements  may  be
 made  stronger?

 SHRI  हू  K.  SHAH:  Four  new  trans-
 mitters  of  00  kw.  one  of  short  wave
 and  three  of  medium  wave,  will  be
 coming  into  existence  by  the  first
 half  of  1968,

 SHRI  RANGA:  We  are  in  the  first
 half  of  1968.

 SHRI  हू,  K.  SHAH:  One  will  be  in
 Khampur  (Delhi),  the  second  in
 Jullundur,  the  third  in  Calcutta  and
 the  fourth  in  Dibrugarh.

 SHRI  D.  N,  PATODLA:  I  want  to
 know  what  is  going  to  be  dcne  at
 Barmer  where  Pakistani  Radio  is  be-
 ing  taken  advantage  of?
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 SHRI  K.  K.  SHAH:  So  far  as  Fajas.
 than  is  concerned,  I  have  already
 answered  this  question  in  the  past
 that  in  the  northern  border  of  Rajas-
 than  one  radio  is  going  to  come  into
 existence,

 श्रो  शिव  नारायण  :  To  झाई०  आर०
 का  जो  ट्रांसमिटर  है  वह  इतना  मजबूत  है  कि
 पालियामेंट  क॑  मैम्बरों  की  जो  स्पीचिज  होती
 हैं  उनको  सुनना  मुश्किल  हो  जाता  है।
 बाहर  के  लोगों  की  बात  को  तो  झाप  छोड़  ही
 दें।  पाकिस्तान,  सिलोन,  को  सुनना  मुस्किल
 है।  लेकिन  ए०  आई०  रण  में  जो  अरेंजमेंट
 आपका  है  उस  में  कुछ  बाहरी  एलीमेंटस  ा
 गए  हैं,  व  एप्वाएंट  वहाँ  हो  गए  हैं।  मैं  चाहता
 हूं  कि  इसकी  जाँच  हो  और  इसको  ठीक  किया
 जाए।

 SHRI  K.  K.  SHAH:  This  is  a  sug-
 gestion  for  action.

 THE  PRIME  MINISTER,  MIWIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):
 Certainly  we  should  be  alert  to  see
 that  no  such  elements  come  into  Guv-
 ernment  departments,  but  I  would  beg
 to  hon.  Members  not  to  make  general
 observations  of  this  kind.  It  is  very
 unfair  to  the  people  who  are  working
 in  the  Ministry.

 ओ  प्रेम  चन्द  वर्मा  :  हिमाचल  प्रदेश  का
 Wo  आ्राई०  झार०  स्टेशन  जहाँ  पर  हाई  पावर
 ट्रॉंसमिटर  लगाने  का  फैसला  किया  गया  था
 उसके  मुताल्लिक  ग्रब  तक  क्या  कार्यवाही  की  गई
 है  और  कब  तक  वह  ट्रांसमिटर  वहाँ  पर  लग
 जाएगा  ?

 SHRI  K,  K.  SHAH:  The  site  has
 been  selected  and  the  contract  also
 hag  been  given  for  construction  of
 civi]  works.  The  transmitter  is  avail-
 able,  and  as  soon  as  the  civil  works
 are  ready,  the  transmitter  will  be  in-
 stalled.
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 श्री  श्रो०  qo  त्यागी  :  क्या  यह  आपको
 पता  है  कि  दूसरे  देशों  में  भेजे  जाने  वाले  समा-
 चारों  के  लिए  जो  ट्रांसमिटर  आपके  पास  हैँ
 वह  बहुत  कमज़ोर  हैं  और  विदेशों  में  रहने
 वाले  भारतीय  बहुत  उत्सुकता  से  अपने  यहाँ  के
 समाचारों  को  सुनना  चाहते  हैं  लेकिन  सुन
 नहीं  पाते  हैं  और  पाकिस्तान  का  रेडियो
 इतना  जोरदार  है  कि  जब  भी  वे  रेडियो
 खोलते  हैं  तो  पाकिस्तान  का  निकल  आता  है
 और  भारतवर्ष  का  छिप  जाता  है  उसके
 सामने  ?  यद  हाँ,  तो  इस  कमी  को  दूर  करने
 की  आप  कभी  चेष्टा  करेंगे।

 SHRI  K.  K.  SHAH:  That  is  why two  super  power  transmitters  are
 being  installed,  one  which  wil]  cover
 the  Middle  East  and  another  which
 will  cover  Southeast  Asia.  In  addi-
 tion,  two  very  high  short-wave  trans-
 mitters  are  also  being  installed,

 SHRI  M.  L.  SONDHI:  Middle  East
 is  an  imperialist  term.  We  should  use
 the  term  West  Asia,

 SHRI  K.  NARAYANA  RAO:  After
 the  reorganisation  of  the  States  on  a
 linguistic  basis,  States  like  Andhra
 are  not  getting  the  full  benefits  of  the
 transmitting  arrangements,  because
 Andhra,  for  instance,  earlier  used  to
 get  all  the  benefits  of  Madras  State
 which  have  been  now  denied.  In  the
 light  of  this,  is  the  Ministry  under-
 taking  to  provide  a  high  power  trans-
 mitting  centre  for  each  linguistic
 State?

 SHRI  K.  K.  SHAH:  The  present
 transmitters  are  enough  to  cover  each
 region,

 श्री  बल्दी  गुलाम  मुहम्मव :.  श्रीनगर
 का  लो  द्वरांसमीटर  है  बह  बहुत  वीक  है  और
 शायद  वीकेस्ट  है।  तमाम  प्रोपेगंडा  का
 जो  निशाना  है  वह  काश्मीर  है।  मैं  जानना
 चाहता  हुं  कि  उस  सिलसिले  में  आपने  क्‍या
 सोचा  है  ?
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 Sgt  33  2  plamily?  ge  BK  yt  ओ  रघुवोर  सिंह  शास्त्री  :
 pled  &  enaney  eit  yo)  2  Ky  श्री  प्रटल  बिहारी  वाजपेयी  :

 2  pet  oy  ७  LL;  ४  [dingy
 be  ul  6S  road  ०७४५३  ४५  40  क्या  बंदेशिक-कार्य  मंत्नी  यह  बताने  की

 Alay  Wa  el  te  कृपा  करेंगे  कि:
 SHRI  K.  K.  SHAH:  So  far  as  the

 पाकिस्तान Srinagar  transmitter  is  concerned,  it  (क)  पता  वा  न  बार  बार  यह
 is  a  medium-wave  transmitter.  Be-  बीते  स्वीकार  करने  के  पश्चात  भी,  कि  बह
 cause  of  the  hilly  terrain,  it  is  not  ताशकन्द  समझौते  का  पालन  करता  है, wise  to  put  up  a  very  powerful  trans-  विदेशों  में mitter  there.  If  necessary,  an  addi-  विदेशों  में  लगातार  भारत  विरोधी  जहरीला
 tional  station  should  be  put  up,  and  alt  कर  रहा  है;
 we  are  trying  to  augment  so  far  as
 the  other  project  is  concerned.  (ख)  क्‍या  यह  सच  है  कि  पाकिस्तानी

 समाचारपत्न  तथा  रेडियो  द्वारा  भी  ऐसा
 श्यो  बख्दी  गुलाम  सुहम्भद:  अगर  यही  प्रचार  किया  जाता  है;

 बात  है  तो  चीन  और  मास्को  के  जो  हिल्ली
 पार्ट्स  हैं  उन  के  ट्रांसमिटर्स  को  तो  फंक्शन  (ग)  यदि  हाँ,  तो  क्या  भारत  सरकार
 करना  हो  नहीं  चाहिये।  श्रगर  वहाँ  वें  ने  पाकिस्तान  सरकार  को  अथवा  किसी
 फंक्शन  कर  सकते  हैं  तो  यहाँ  के  पहाड़ों  में  कया  मित्र  देश  को,  इस  बारे  में  कोई  विरोध-पत्र
 है  कि  यह  फंक्शन  नहीं  कर  सकता  है  ?  भेजा  है;  और

 0  OUR see  ol  (a)  यदि  हाँ,  तो  इसके  बारे  में  उन
 Eel  ve  ि  ४»  *#£  की  क्या  प्रतिक्रिया  है?
 भ्र  us”  1  PB  eee]  od  Ps)  5  जल  |  ं

 ब॑दे
 हि  .

 BS  AKU  ty  ey  58)  dale  a  शिक-कार्य
 संत्रालय  में  उपभन्तों

 OU  a  ote  ८  ५०३  ue  ी  सुरन  पाल  सिंह)  :  (क)  और  (ख).

 abe  PS  ted  pti  cs  od
 जा

 हाँ
 1

 SHRI  MANUBHAI  PATEL:  There  (ग)और  (घ).  जी  हाँ;  हमने
 was  powerful  transmitter  in  ‘Baroda.  मेय-समय  पर  पाकिस्तान  सरकार  से  विरोध
 when  it  was  not  merged.  After  mer-  प्रकट  किया  है  लेकिन  उनकी  प्रतिक्रिया
 ger,  that  was  removed  to  some  other  प्रेशा

 नकारात्मक place.  There  was  a  radio  station  at  ४७  ‘
 रही  है

 |
 Baroda,  and  I  want  to  know  whether
 it  will  be  reinstituted.  Bro  सूथ  प्रकाश  प्र।  :  क्या  सरकार  का

 ध्यान  पाकिस्तान  द्वारा  प्रसारित  कार्यक्रम
 SHRI  K.  K.  SHAH:  So  far  as  Baroda  क्री  और  गया  है  जिस  में  वे  यहाँ  के  नेता्रों is  concerned,  there  ig  a  transmitter

 working  at  present.  के  बारे  में  जिन  में  प्रधान  मंत्री  का  नाम  भी
 शामिल  वें  करते  हैं,  बड़ी  गन्दी  बातें  कहते

 पाकिस्तान  द्वारा  भारत  विरोधी  प्रचार  हैं?  यह  जो  प्रोग्राम  साढ़ें  सात  बजे  से  आठ
 +  बजे  तक  होता  है  और  जिस  में  भारत  के

 *i93.  डा०  सूर्य  प्रकाश  पुरी  :  विरुद्ध  प्रोपेगंडा  किया  जाता  है  उसके  सम्बन्ध
 शी  रामसावतार  शर्मा  :  में  कोई  आपने  विरोध  पत्न  यहाँ  से  भेजा
 शमी  प्रकाशवीर  शास्त्री  :  है?
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 eft  सुरेल्रपाल  सिंह :  जब  जब  हमारे
 नोटिस  में बराता है  कि  पाकिस्तान  ने

 हिन्दुस्तान  के  खिलाफ  प्रापेगंडा  किया
 है  या  कर  रहा  है  तो उसके  खिलाफ  हम  कदम
 उठाते  हैं.  t

 श्री  शिव  नारायण  :  रोज़  गालियां
 बकते  हैं  t

 डा०  सूर्य  प्रकाश  पुरी  :  बी०बी०सी०  की
 तरफ  से  जो  उर्दू  प्रोग्राम  शाम  को  प्रसारित
 किया  जाता  है  उस  में  प्रायः  ऐसा  सुना  गया
 है  कि  वह  भारत  के  विरुद्ध  ही  होता
 है,  जो  भी  चर्चायें  उस  में  होती  हैं  वह  भारत
 के  विरुद्ध  होती  हैं  ।  क्या  सरकार  नेबी०  बी०
 सी०  के  पास  भी  अपना  विरोध  पत्र  इस  सम्बन्ध
 में  भेजा  है.  या इसकी  ओर  सरकार  का
 ध्यान  गया  है  ?

 क्री  सुरेख्रपाल  सिंह:  यह  सवाल  इस
 वक्‍त  पाकिस्तान  के  प्रोपेगंडा  के  बारे  में
 है  1

 डा०  व्  प्रकाश पुरी  :  वहां जो  लोग
 काम  करने  वाले  हैं  वे  पाकिस्तान  के  ही  लोग
 हैं  ।  पाकिस्तानी  ही  उस  में  काम  करते  हैं

 प्रधान  मंत्री,  णु  शक्ति  मंत्री,  योजना
 मंत्रों  तथा  वेदेशिक-कार्य  मंत्री  (जोमती
 इन्दिरा  गांधी):  मुझे  मालूम  नहीं  कौन
 लोग  काम  करते  हैं  7  लेकिन जब  भो
 बी०  बी०  सी०  ने  हमारे  खिलाफ  कुछ  बोला
 है  हम  ने  उस  पर  भी  उनको  प्रोड्रस्ट  किया
 है  I

 श्री  रघुबोर  सिह  शास्त्री  :  हमारी  सरकार
 ने  ताशकंद  समझौते  की  इस  साल  दूसरी
 एनीवरसरी  मनाई  है  ।  इस  के  लिए  उसके
 साहस  की  प्रशंसा  करनी  होगी  ।  उस  अवसर
 पर  क्‍या  यह  ठीक  है  कि  हमारे  राष्ट्रपति  जी  ने
 यह  कहा  कि  बावजूद  पाकिस्तान  के  सारे  रवैये
 के  हम  फिर  भी  पाकिस्तान  के  साथ  हर
 इशू  पर  बात  करने  के  लिए  तैयार  हैं  ताकि
 पाकिस्तान  और  भारत  के  रिलेशंज़ञ  ज्यादा
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 मधुर  हो  जाएं।  क्‍या  यहू  भी  ठीक  है
 कि  पाकिस्तान  में  इस  एनवीवरसरी  के  मौके
 पर  पाकिस्तान  ने  अपने  कोई  विचार  व्यक्त
 नहीं  किये  ?  क्‍या यह  भी  सच  है  कि
 हमारी  जो  सम्पत्ति  जब्त  की  गई  है
 पिछली  लड़ाई  में  वहू  वापिस  नहीं  की  गई  है,
 जो  व्यापार  समझौते  थे  उनका  आदर  नहीं
 किया  गया  है  ?  इस  तरह  के  जो  भी  प्रस्ताव
 हमारी  सरकार  ने  किए  हैं  वें  सारे  के  सारे
 उसने  अस्वीकार  कर  दिये  हैं  ?

 MR.  SPEAKER:  Order,  order.
 Whenever  I  call  you,  make  a_  short
 speech.  That  is  my  difficulty.  That  is
 why  I  am  not  able  to  call  you  more
 often,  mea.

 श्री  सुरेखपाल  सिंह  :  जो  कुछ  इनफार्मे-
 शन  माननीय  सदस्य  ने  दी  है  वह  सही
 है  ।  हम  उस  को  मानते  हैं।

 क्री  अटल  बिहारी  वाजपेयी:  कुछ  ही
 दिन  पहले  रावल  पिंडी  में  एक  मुस्लिम  देशों
 का  सम्मेलन  हुआ  था।  समाचारों  के  अनु-
 सार  उस  सम्मेलन  में  षाकिस्तान  सरकार
 नेन  केवल  भारत  के  विरुद्ध  प्रचार  किया
 अपितु  अन्य  देशों  के  जो  प्रतिनिधि  रावलर्पिडी
 में  उस  सम्मेलन  में  भाग  लेने  आये  थे  उन्हों
 ने  भी  भारत  के  विरुद्ध  बातें  कहीं।  क्‍या  हम
 ने  रावलपिंडी  के  मुस्लिम  सम्मेलन  की  इस
 रिपोर्ट  कोप्राप्तकरन ेकी कोशिशकी  है  ?
 क्या  इस  सम्बन्ध  में  सरकार  को  कोई
 जानकारी  है?  अगर  नहीं  है  तो  क्‍या
 सरकार  जानकारी  प्राप्त  करने  का  वचन
 देती  है  ?

 श्री  सुरेल्नपाल  सिंह:  जानकारी  हमारे
 पास  नहीं  है  लेकिन  मैं  विश्वास  दिलाता
 हूं  कि  हम  इसके  बारे  में  मालूम  करेंगे।  इस
 सिलसिले  में  मैं  इतना  जरूर  कह  दूं  कि  जब
 भी  विदेशों  से  ग्रादमी  आते  हैं  और  इस  तरह
 की  बात  होती  है  तो  विरोध  प्रकट  किया
 जाता  है  t
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 श्री  अटल  बिहारी  वाजपेयी  :  जब  मंत्री
 महोदय  को  इस  बारे  में  जानकारी  ही  नहीं  है,
 तो  वहू  उन  सरकारों  को  क्‍या  कहेंगे  ?

 श्री  सुरेनपाल  सिंह  :  जैसा  कि  मैंने  कहा
 है,  इस  बारे  में  मुझे  जानकारी  नहीं  है,
 लेकिन  इप्त  प्रकार  के  दूसरे  मामलों  में  हम
 ऐसा  ही  करते  हैं।

 MR.  SPEAKER:  The  hon.  Member
 behind  you;  he  is  getting  up  very
 often,  but  when  I  see  him,  he  is  not
 on  his  legs.  Later  on  he  will  object.

 SHRI  HEM  BARUA:  Sir,  when  some
 Members  on  the  other  side  do  not  try
 to  stand  up  and  put  a  question,  yet,
 you  go  on  persuading  them  to  put  a
 question,

 AN  HON.  MEMBER:  It  is  a  question
 of  parity.

 MR.  SPEAKER:  It  is  not  a  question
 of  parity.  Once  or  twice,  they  get  up,
 and  when  I  look  at  them,  they  do  not
 get  up!  Later  on,  they  complain  that
 I  am  not  calling  them.  That  is  my  di-

 fficulty,  When  they  get  up,  they  must
 be  vigilant.

 SHRI  HEM  BARUA:  May  I  submit
 that  it  is  better  not  to  look  at  them
 at  all?

 श्री  यह्वस्त  सिह  कुशवाह  :  भारत  के
 विरोध  के  बावजूद  पाकिस्तान  द्वारा  भारत-
 विरोधी  प्रचार  बराबर  जारी  है।  भारत
 के  विरुद्ध  जो  प्रचार.  हो  रहा  है,  उस  के  बारे
 में  हमारी  ओर  से  विरोध  प्रकट  करने  के
 बाद  भी  पाकिस्तान  उसको  बन्द  नहीं
 कर  रहा  है  ।मैं  यह  जानना  चाहता  हूं
 कि  उस  के  विरोध  में  प्रचार  करने  के  लिए
 भारत  नेक्‍्या  तैयारी  की  है  ।

 ओमती  इन्विरा  गांधी  :  पाकिस्तान.
 बहुत  सी  बातें  ऐसी  करता  है,  जो
 उचित:  नहीं  है  t  मैं  नहीं  मानती हूं  कि
 यह  कोई  कारण  है  कि  हम  भी  ऐसी  बातें
 करें  पाकिस्तान  की  जो  बातें  और  कदम
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 हम  को  ग़लत  लगते  हैं,  उन  के  बारे  में
 हम  ज़रूर  जोरों  से  बोलते  हैं।

 SHRI  R.  D.  BHANDARE:  Is  _  the
 Government  aware  of  the  fact  that
 the  anti-Indian  propaganda  carried  on
 by  Pakistan  does  not  produce  any
 effect  on  any  country  at  all?

 SHRIMATI  INDIRA  GANDHI:  Sir,
 it  is  true  that  consistent  anti-Indian
 propaganda  is  being  contimued,  I  think
 its  effect  is  a  lessening  one.  But  I  can-
 not  say  that  it  has  ro  effect  at  ell.

 SHRI  BAL  RAJ  MADHOK:  The
 hon.  Prime  Minister  just  now  said
 that  we  cannot  copy  Fakistan.  It  is
 true.  But  then  Pakistan  is  carrying
 On  Propaganda  day  in  and  day  out  on
 the  radio  and  in  the  fress,  and  is
 mobilising  public  opinion  ard  creating
 a  war  atmosphere  If  you  have  ever
 heard  Pakistan  radio,  they  are  singing
 the  same  kind  of  song  and  r-aking  the
 same  kind  of  appeals  which  they  used
 to  make  at  the  time  of  war.  This  kind

 of  war  frenzy  is  being  created,  and
 this  propaganda  is  not  only  being  done
 like  that,  but  even  the  Pakistan  Em-
 bassy  here  has  circulated  leaflets  to
 the  Members  of  Parliament  which  con-
 tain  all  these  false  things  against
 India,  May  I,  therefore,  know  what
 steps  the  Government  of  India  is  tak-

 ing  to  counter  this  kind  of  propaganda
 and  to  prepare  the  country  also  for
 meeting  any  eventuality  which,  to  my
 mind,  seems  quite  near?

 SHRIMATI  INDIRA  GANDHI:  I
 am  unable  to  agree  with  the  hon.
 Member  that  such  a  contingency  is
 near,  but  I  think  it  is  very  wrong  for
 any  foreign  mission  to  circulate  lea-
 flects  to  hon.  Members  regarding  our
 own  country,  and  I  would  be  very
 grateful  if  the  hon.  Member  (Inter-
 ruption).

 SHRI  BAL  RAJ  MADHOK:  She
 must  have  also  received  a  copy.

 SHRIMATI  INDIRA  GANDHI:
 Whatever  it  is,  my  attention  has  sot
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 been  drawn  to  it,  and  I  will  be  very
 glad  if  the  hon.  Members  who  have
 such  leaflets  would  bring  them  to  me.

 श्री  मधु  लिमये  :  इन्टेलिजैंस  ब्यूरो  क्या
 करता  है  ?

 SHRIMATI  INDIRA  GANDHI:  With
 regard  to  preparing  the  country,  that,
 of  course,  is  a  very  big  question.  It  is
 not  only  a  question  of  propaganda,  it
 is  a  question  of  having  a  strong  indus-
 trial  base;  it  is  a  question  of  all  other
 kinds  of  preparedness  military  and
 civilian  and  the  Government  has  taken
 and  will  continue  to  take  all  such
 steps  as  necessary.

 SHRI  0.  C.  SHARMA:  While  we
 have  been  talking  of  anti-Indian  pro-
 paganda  by  the  Pakistan  press,  may  I
 ask  the  hon.  Deputy  Minister  if  the
 Government  are  aware  of  the  fact  that
 there  are  papers  published  in  Dacca,
 for  instance,  Nawai  Millat,  and  some
 papers  published  in  Pakistan  itself,
 which  support  our  stand  on  Kashmir
 and  other  things  and  if  that  is  being
 done  why  is  it  that  the  Gavernment
 of  India  in  the  External  Affairs  Minis-
 try  does  not  bring  them  to  the  notice
 of  the  public  or  at  least  to  the  notice
 of  Members  of  Parliament  here?

 SHRI  SURENDRA  PAL  SINGH:
 This  is  a  suggestion  for  action.

 SHRI  RANGA:  In  view  of  the  fact
 that  Soviet  Russia  has  been  evincing
 50  much  interest  in  the  success  of  the
 Tashkent  spirit  and  the  Tashkent  pact,
 has  the  Government  taken  any  trouble
 to  collect  this  information,  if  .  they
 have,  about  the  anti-Indian  propa-
 ganda  and  all  the  campaigns  that  the
 Pakistan  Government  is,  even  accord-
 ing  to  Government,  carrying  on  in
 their  country  and  bring  it  to  the  notice
 of  the  USSR  in  order  to  make  them
 aware  of  what  is  going  on  as  between
 our  two  countries:  that  one  side  alone
 is  carrying  on  this  anti-Indian  propa- ganda  while  we  are  scrupulously  res-
 pecting  the  spirit  of  the  Tashkent
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 agreement  and  are  not  doing  any  pro-
 Paganda  against  Pakistan?

 SHRIMATI  INDIRA  GANDHI:
 It  is  not  only  the  Soviet  Union
 which  is  interested  in  keeping  up
 the  Tashkent  spirit.  Even  the  USA
 is  interested  in  it.

 SHRI  RANGA:  But  Mr  Kosygin
 has  given  you  a  homily  the  other  day.

 SHRIMATL  INDIRA  GANDHI:  I
 think  in  this  matter  it  is  not  possible
 to  make  comparisons.  Anyway,  this
 information  was  given  to  both
 countries.

 SHRI  E.  K.  NAYANAR:  After  the
 Kutch  Award  both  the  States  are
 tightening  their  border  security

 arrangements.  Pakistan  in  one  of  its
 information  bulletins  last  year  acc-
 used  that  India  violated  the  Tash-
 kent  agreement  600  times.  So  far

 that  allegation  has  not  been  refuted.

 SHRI  SURENDRA  PAL  SINGH:
 It  is  true  that  whenever  we  send  pro-
 test  notes  they  accuse  us  also  and
 they  come  up  with  allegations  against
 us  of  having  ourselves  violated  the
 Tashkent  Agreement.  But  we  main-
 tain  that  those  allegations  are  in-
 correct  and  baseless.

 MR.  SPEAKER:  Shri  Hem  Barua.

 SHRI  HEM  BARUA:  May  I  know
 if  it  is  qa  fact.

 st  were  oat:  ग्रष्यक्ष  महोंदय,
 मैं  इस  सदन  के  कायदे  की  रक्षा  के  लिए  खड़ा
 हुआ  हूं  ।  आप  ने  कहा  है  कि  एक  मान-
 नीय  सदस्य  को  एक  ही  बार  प्रश्न  पूछते
 का  मौका  मिलेगा  ।  चुंकि  अब  झाप
 दोबारा  मौका  देतेजा  रहे  हैं,  इसलिए  मैं
 खड़ा  हुआ  हूं  ।  आप  चाहे  तीन  चार  बार
 मौका  दीजिए,  लेकिन  झप  कायदे  को
 बदल  दीजिए।  हम  इस  तरह  पचास  बार
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 खड्ें  होकर  व्यायाम  नहीं  करना  चाहते
 हैं।  जब  ग्राप  ने  यह  कायदा  बनाया  है  कि
 एक  माननीय  सदस्प  को  एक  हो  बार
 प्रश्न  पूछने  का  मौका  भिलेगा,  तो आप
 दोबारा  मौका  क्यों  देते  जा  रहे  हैं?

 SHRI  SURENDRANATH  DWIVE-
 DY:  Ido  not  think  there  is  any
 Tulg  like  that,

 MR.  SPEAKER:  There  is  no  rule.
 If  he  wants  to  ask  a  question,  I  will
 give  him  an  opportunity.

 श्री  शिव  नारायण:  मैं  माननीय
 सदस्य,  श्री  झा,  कौ  बात  से  सहमत  हूं।
 जो  मेम्बर  लेबर  कर  के  यहां  पर  खड़ा  होता
 है,  उस  को  आप  बुलाते  नहीं  हैं  और
 जो  बैठा  हुआ  है,  उस  को  आप  बुलत्ते  हैं,
 स्टेट  एसेम्बलो  शर  कौंसिल  का  हमारा
 झतुमव  है  कि  जित  सदस्य  के  नाम  पर
 प्रश्न  है,  पहले  तो  उस  को  बुलाया  जाता  हूँ
 और  बाद  में  जो  सदस्य  खड़े  हों,  उन  को
 ग्रवसर  दिय।  जाता  है  1

 sae
 MR.  SPEAKER:  On  very  question

 he  is  on  his  legs.  He  is  always  on  his
 legs.  He  puts  very  important  ques-
 tions,  I  agree.  But  they  are  so  diffi-
 cult  that  even  the  Ministers  cannot  an-
 ewer.

 SHRI  HEM  BARUA:  May  I  submit
 that  there  is  no  rule  like  this  that  a
 member  would  not  be  allowed  to  put
 more  than  one  supplementary  ques-
 tion?  -What  you  tried  to  do  here  was
 to  set  up  a  convention  that  a  member
 would  not  be  allowed  to  put  more
 than  two  supplementary  questions.

 MR.  SPEAKER:  Let  us  not  discuss
 it  now,

 SHRI  HEM  BARUA:  But  objection
 has  been  taken  to  this.

 MR.  SPEAKER:  I  will  answer  it.
 Let  him  put  his  question,

 FEBRUARY  21,  968  Oral  Answers  2304
 SHRI  HEM  BARUA:  May  I  know  if

 it  is  a  fact  that  Pakistan's  anti-Indian
 propaganda  was  brought  to  the  notice
 of  Mr.  Kosygin  when  he  visited  this
 country,  because  he  was  the  man  who
 presided  over  the  Tashkent  Agree-
 ment?

 SHRIMATI  INDIRA  GANDHI:  Yes,
 Sir.

 SHRI  HEM  BARUA:  Sir,  my  ques-
 tion  has  not  been  answered.

 AN  HON.  MEMBER:  She  is  touchy.
 SHRIMATI  INDIRA  GANDHI:  I  am

 not  touchy.  I  have  replied  to  this
 question  when  Professor  Ranga  asked
 it.

 SHRI  HEM  BARUA:  Professor
 Ranga  asked  about  USSR.  I  asked  a
 specified  question  whether  Pakistan's
 anti-Indian  propaganda  was  brought
 to  the  notice  of  Mr.  Kosygin  when  he
 visited  this  country.

 SHRIMATI  INDIRA  GANDHI:  I
 said  “Yes,  Sir.”

 श्री  कंबर  लाल  गुप्त  :  अध्यक्ष  महोदय,
 मेरा  सवाल  बिलकुल  सीघा  है।  पाकि-
 स्तान  हमारे  देश  के  विरोध  में  प्रचार  करता
 है,  हथियार  जमा  करता  है,  और  दूसरे
 देशों  में  हमारे  देश  के खिलाफ  प्रचार  करता
 है  ।  तो  मैं  माननीय  मंत्री  महोदय  से  पूछना
 चाहता  हूं  कि  हमारी  सरकार  पाकिस्तान
 को  फ्रेंडली  ्रीद  करती  है  या  होस्टाइल
 मानती  है  ?  अगर  वह  फ्रेंडली  ट्रीट  करती  है
 तो  उस  का  मुकाबिला  करने  के  लिए
 श्राप  यह  उपाय  क्यों  लेते  हैं  और  होस्टाइल
 मानती  है  तो  फिर  ताशकन्द  ऐग्रीमेंट  को  क्यों
 मानते  हैं  ?

 ओऔमती  इन्दिरा  गांधी  :  यह  कोई  सीधा
 सवाल  तो  नहीं  है,  अध्यक्ष  महोदय  t

 श्री  कंवर  लाल  गुप्त:  आप  फ्रेंडली  मानती
 हैंया  होस्टाइल  मानती  हैं  -  कुछ  तो
 मानती  हैं?  जो  मानती  हैं  वही  बताइए  t
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 श्रीमती  इन्दिरा  गांधी  :  अध्यक्ष  महोदय,
 यह  सवाल  टेढ़ा  इस  कारण  है  कि
 होस्टाइल  शब्द  के  डिप्लोमेटिक  फोल्ड
 में  विशेष  माने  हैं,  इसलिए  इसका  सोधा
 जवाब  हम नहीं  दे  सकते।

 श्री  शिव  नारायण  :  अध्यक्ष  महोदय,  मैं
 इस  सरकार  से  यह  जानना  चाहता  हूं  कि
 ऐंटी  इंडिया  झौर  एंडी  इंडियन  प्रोपेगैंडा
 करने  वाले  अपने  देश  के  जो  हैं,  बाहर  के
 जो  प्रवार  करें  पाकिस्तान  करेया  और
 कोई  करे,  उप्त  के  अलावा  हमारे  देश  के  ही
 ऐसे  नागरिक  हैं  जो  भारत  के  विरुद्ध  प्रचार
 करते  हैं  उन  के  खिलाफ  क्‍या  ऐक्शन
 गवर्नमेंट  लेता  चाहती  है  ?

 MR.  SPEAKER:  It  is  a  difficult
 question,  as  I  said,  and  it  cannot  be
 answered.  What  is  it  that  the
 Speaker  can  do?

 श्री  शिव  नारायण  :  अच्छा  तो  मैं  फारेन
 काही  पूछदूं  ।  क्‍या  सरकार  को  मालूम
 है  कि  सीलोन  के  ऐम्बेसेडर  के  खिलाफ  झ्राप
 के  पास  शिकायतें  ई  थीं.  (व्यवधान)

 Mr,  SPEAKER;  We  should  not  waste
 the  time  of  the  House.  Once  in  a  way
 it  is  all  right,  but  for  every  question
 T  cannot  allow  this.

 eft  भोगेख  झा  :  ग्रध्यक्ष  महोदय,  जिस
 तरह  से  देश  का  बटवारा  हुआ  और  एक
 भाषा  के  लोग  एक  संस्कृति  के  लोग  और
 कुछ  गांवों  के  लोग  दो  हिस्सों  में  बंट  गये,  इस
 में  मैन्नी  के साथ  रहने  क ेसिवाय  और  कोई
 दूसर  सहारा  हमारे  लिए  या  पाकिस्तान  के
 लिए  लम्बे  दरमियान  में  नहीं  है,  इस
 को  छयान  में  रखते  हुए  क्या  सरकार  इस
 बात  को  कहने  में  हिचक  रहो  है  कि  जैसाकि
 ग्रभी  हमारी  प्रधान  मंत्री  महोदया  प्रश्न  का
 उत्तर  देने  में  हिचक  रही  थीं,  कि  हम
 मैत्री  का  संबंध  पाकिस्तान  के  साथ  रखना
 चाहते  हैं?”  ऐसी  स्थिति  में  हम  चाहते  हैं  कि

 पाकिस्तान  के  अन्दर  खुद  दप्री  शक्त्तियां
 जो  हैं  जो  शांति  के  साथ  रहना  चाहती  हैं
 उन  को  हम  बढ़ावा-दें  कि  जिस  से  कि  उन
 को  शक्ति  मिले  और  जो  लड़ाई  या  दुश्मनी
 के  रुब  झख्त्यार  करती  हैं  उनको  वह  कमजोर
 करें।  इप  दृष्टि  से  क्या  सरकार  ने  अपने
 देश  के  अखबारों  को  या  आकाशवाणी
 को  यह  हिदायत  दी  है  कि  हमारे  प्रचार
 का  दृष्टिकोण  यह  रहे  कि  जिससे  एकता  की
 शक्तियों  को  बल  मिले  और  तकरार  कराने
 वाली  ताकतें  कमजोर  हों  ?

 श्रीमती  इन्दिरा  गांधी:  माननोय
 सदस्य  का  सुझाव  अच्छा  है  1  लेकिन  अपने
 यहां  जो  अखबार  हैं  वह  कोई  सरकारों
 प्रखबार  नहीं  हैं।  यह  ठीक  है  कि  यह  सुझाव
 उनको  दिया  जा  सकता  है  लेकिन  वह  इसको
 मानें  या  ना  मानें  यह  उनके  हाथ  में  है  1
 जहां  तक  रेडियो  का  प्रश्न  है  माननीय  मंत्री
 यहां  पर  हैं,  उन्होंने  जरूर  उस  पर  घ्यान
 दिया  होगा  ny

 श्री  सीताराम  केसरी  :  मैं  प्रधान  मंत्री
 से  यह  प्रश्न  करना  चाहता  हुं  कि  हमारे
 खिलाफ  जो  पाकिस्तान  निरन्तर  प्रचार  कर
 रहा  है  तो  क्या  ताशकंद  की  पृष्ठभूमि  में
 इन्होंने  कमी  पाकिस्तान  के  अधिकारियों  से
 निगोशिएटिंग  टेबल  पर  बैठ  कर  इस  बात
 की  चर्वा  को  या  बात  करने  को  क्रोशिश  की
 कि  इस  तरह  काप्रचार  नहीं  हो  i

 श्रोमतो  इन्दिरा  गांधी  :  इसकी  तो  हर
 समय  कोशिश  की  जाती  है  कि  ऐसा
 प्रचार  नहीं  हो  ।  प्र  पाकिस्तान  के
 जो  भी  यहां  आये  हैं  सरकार  के  या  दूसरे  लोग
 उन  से  भी  इस  की  चर्चा  हुई  है  ।
 बैसे  मैं  न ेकितती  के  साथ  बैठ  कर  कोई  खास
 बहस  इस  पर  नहीं  की  है  ।

 SHRI  M.  L.  SONDHI:  May  I  know
 whether  the  Government  is  aware
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 that  Pakistan  has  an  operational  corps
 which  consists  of  two  parts,  one  to
 denigrate  the  Indian  political  system
 and  all  Indian  political  parties  and,
 second,  to  suppress  India’s  rightful  at-
 titude  to  back  up  freedom  within  the
 country  and  outside?  May  I  know
 specifically  whether  our  publicity  and
 information  seeks  to  protect  all  Indian
 political  parties  against  Pakistani  pro-
 paganda  and  whether  our  publicity

 and  information  includes  an  effort
 to  project  issues  like  Pakhtoonistan
 and  freedom  of  East  Pakistan?

 SHRIMATI  INDIRA  GANDHI:  We
 do  try  to  project  a  correct  picture  of
 India  abroad,  but  we  do  not  interfere
 in  the  internal  affairs  of  other  nations.

 SHRI  M.  L,  SONDHI:  My  question
 has  not  been  answered,  For  example,
 if  a  slanderous  attack  is  made  on  the
 Jan  Sangh  or  the  SSP,  does  our  Press
 Attache  or  whoever  it  is  counter  it  or
 does  he  do  so  only  when  the  Congress
 Party  is  attacked?

 SHRIMATI  INDIRA
 Officials  do  not  belong  to
 parties,  nor  do  they  take
 action.

 श्री  क०  ना०  तिवारी  :  क्‍या  सरकार
 का  इयान  इस  ओर  गया  है  कि  पाकिस्तान
 श्रौर  चाइना  दोनों  मिल  कर  हमारे  खिलाफ
 प्रचार  करते  हैं,  पाकिस्तान  अपना  सारा
 प्रोपेगंडा  चाइना  के  रेडियो  से  कराता  है,
 और  चाइना  पाकिस्तान  रेडियो  से
 कराता  है  ?  अगर  यह  सही  है  तो  इस
 के  सम्बन्ध  में  क्या  कदम  उठाये  जा  रहे  हैं?
 क्या  इस  के  संबंध  में  पाकिस्तान  से  कोई  बात

 GANDHI  :
 political

 any  such

 कही  गई  है  कि  वह  हिन्दुस्तान  के
 खिलाफ  चाइना  का  प्रोपेमंडा  अपने
 यहां  न  किया  करे?

 श्री  सुरेखपाल  सिंह  :  अध्यक्ष  महोदय,
 यह  बात  तो  सही  है  जो  माननीय  सदस्य
 कह  रहे  हैं  कि  दोनों  देश  हमारे  खिलाफ  इस  तरह
 का  प्रोपेगेंडा  करते  रहे  हैं  और  हम  ने
 हमेशा  पाकिस्तान  से  इस  बात को  कहा  है  ।
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 श्री  राम  चरण  :  कया  प्रधान  मंत्री  बता-
 एंगी  कि  हमारी  जो  प्रोपेगैंडा  टैक्टिक्स  है
 वह  बहुत  डिफेक्टिव  है  पाकिस्तान
 की  टैक्टिक्स  यह  रही  है  कि  जिस  कन्‍्ट्री  से
 वह  प्रोपेगेंडा  कराता  है  वहां  के  इन्टर्नल
 आदमी  को  ' एनोज  कर  के  ऐंटी  इंडिया
 प्रोपेगेंडा  कराता  है  ।  लेकिन  हमारे  जो
 राजदूत  हैं  वह  बिलकुल  टोटली  फेल्योर  ही
 रहत ेहें।  इस  चीज़  में  कि  वह  इस  तरह
 का  ऐटमास्फेयर  क्रियेट  करें।  पाकिस्तान
 इस  में  कामयाब  रहता  है  1  तो  क्‍या
 सरकार  कोई  ऐसी  एफेक्टिव  मशीनरी  इस
 के  लिए  सेटअप  करेगी  ?

 श्री  सुरेन्द्र  पाल  सिह  :  भ्रध्यक्ष  महोदय,
 यह  हमें  मालूम  नहीं  है  कि  पाकिस्तान
 की  प्रोपेगंडा  मशीनरी  कसी  है  वह  कैसा
 काम  कर  रही  है  ।  लेकिन  हमारे  जो
 दूतावास  हैँ  वह  उन  के  खिलाफ  जो  कुछ  भी
 करना  होता  है  वह  करते  हैं  1

 Enquiry  into  charges  against  former
 Chief  Minister  of  Bihar

 "185.  SHRI  MOHAMMAD  ISMAIL:
 SHRI  P.  GOPALAN:
 SHRI  A.  K.  GOPALAN:
 SHRI  UMANATH:

 Will  the  PRIME  MINISTER  be  ple-
 ased  to  state:

 (a)  whether  the  attention  of  the
 PRIME  MINISTER  has  been  drawn
 to  the  article  by  the  former  Governor
 of  Bihar  published  in  the  Hindustan
 Times  dated  the  l4th  January,  968
 that  the  Prime  Minister  had  ordered
 a  private  enquiry  to  investigate  the
 charges  levelled  against  Shri  K.  B.
 Sahai,  former  Chief  Minister,  Bihar
 through  Shri  G.  S.  Pathak,  the  then
 Law  Minister;

 (b)  if  so,  whether  Shri  Sahai  re-
 fused  to  show  the  files  to  Shri  Pathak;
 and

 (c)  the  steps  taken  by  Government
 thereon?
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 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 Yes,  Sir.

 (b)  No,  Sir.

 (९)  Does  not  arise,

 श्री  मुहम्मद  इस्माइल  :  मिस्टर  स्पीकर,
 सर,  मुझे,  यह  पूछना  है  कि  बिहार  के  श्री
 के०वी०  सहाय  भूतपूर्व  मुख्य  मंत्री  के  खिलाफ
 वहां  की  सरकार  ने  क्या  'चाज़ंज  लगाए  थे;
 शौर  जिस  का  समर्थन  भूतपूर्व  गवर्नर  ने
 भपने  एक  स्टेटमेंट  के  ग्रन्दर  किया  था
 और  उसके  साथ  साथ  हमारे  प्रधान
 मंत्री  महोदय  ने  अपना  एक  दूत  भेजा  था
 इस  विषय  में  एन्क्‍्वायरी  करने  के  लिए  तो
 उन्हें  एक  मेमोरेंडम  मिला  उन  आरोपों  के
 बारे  में  और  श्रब  में  यह  जानना  चाहता  हूं
 कि  इन  तमाम  बातों  के  बाद  केन्द्रीय  सरकार
 ने  क्‍या  सी०  बी०  झाई०  को  रेफर  किया
 है  ?  अगर  नहीं  किया  तो  क्‍यों  ?  किन
 कारणों  से  नहीं  किया  गया,  यह  में
 पूछना  चाहता  हूं  |

 श्रीमती  इन्दिरा  गांधी  :  जब  कुछ  शिका-
 तें  झाईं थीं,  मेने  उस  समय  के  ला-
 मिनिस्टर  को  कहा  था  कि  वें  उन  को  देखकर
 उन  क ेबार ेमें  मुझकों  भ्पनी  राय  दें  ।
 उस  के  बाद  फिर  कुछ  खतोखिताब
 चीफ़  मिनिस्टर  केसाथ  चली

 श्री  मघ  लिसये:  उन्होंने  क्या  राय  दी?

 श्रीरूतं,  इन्दिरा  गांघी  :  वह  जांच  कर
 रहे थे।  इसी  बीच  में  चुनाव  भा
 गये  ।  उस  के  बाद  बिहार  में  जो  दूसरी
 सरकार  बनी,  उस  ने  उन  पर  केस
 चलाया,

 SHRI  K.  N.  TIWARY:  On  a  point
 of  order,  Sir.

 MR.  SPEAKER:  During  Question
 Hour  there  is  no  point  of  order.
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 He  can  ask  a  supplementary  later
 on  if  he  wants.

 SHRI  K,  N.  TIWARY:  The  matter
 hag  been  referred  to  the  court.

 MR.  SPEAKER:  Instead  of  the
 Member  saying  that,  the  Prime  Minis-
 ter  can  say,  "It  is  sub  judice,  I  am
 not  able  to  answer.”  There  is  nothing
 wrong  in  that.

 SHRI  8,  M.  BANERJEE:  Sir,  it  is
 not  sub  judice.

 भी  मुहम्म्मद  इस्माइल  :  प्रधान  मंत्री
 महोदया  ने  बताया  कि  कुछ  चाज़ज़  थे,  जिन
 को  उन्होंने  इन्क्वायरी  के  लिये  भेजा  था,
 तो  में  समझता  हूं  कि  वह  ज़रूर  जानतीं  होंगी
 कि  क्या  चार्जेज़  थे--कपा  कर  के  वे  सदन
 को  बतायें  कि  | अ  क्‍या  थे  और  क्‍या  वे
 उन  झारोपों  को  सदन  के  पटल  पर  रखेंगी?

 झीमती  इन्विरा  गांधी  :  वे  सब  झारोप
 उस  समय  छप  गए  थे  इस  समय
 रखना  उचित  नहीं  है  ।  लेकिन  यह
 मामला  बद  में  कोर्ट  में गया,  उस  पर
 श्री  के०  थी०  सहाय,  ने  रिट-पैटीशन  किया
 और  सुप्रीम  कोर्ट  ने  उन  को  स्टे-झ्राडर
 दे  दिया  है  ॥

 श्री मधु  लिसये  :  उचित  क्‍यों  नहीं
 है  ?

 SHRI  P,  GOPALAN:  The  former
 United  Front  Government  of  Bihar
 had  framed  a  charge-sheet  against  the
 former  chief  Minister,  Shri  K.  BL
 Sahay  and  his  colleagues  which  in-
 volved  cases  of  corruption,  nepotism
 and  misuse  of  authority.  According  to
 this  charge-sheet,  it  has  been  reported
 in  the  press,  about  92  charges  have
 been  levelled  against  them  and  the
 assets  of  Shri  Sahay  and  his  family
 which  were  estimated  at  Rs.  6,  255  in
 April  946  have  now  come  to  Rs.  9I,
 41,000,

 MR,  SPEAKER:  Do  not  read  the
 whole  thing.  Everybody  must  have
 read  it.
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 SHRI  P.  GOPALAN:...and  the
 assets  of  one  Minister,  Shri  M.  P.
 Sinha  which  were  Rs.  315,000  before
 April  1953  have  now  come  to  about
 Rs.  17  lakhs.

 AN  HON.  MEMBER:  It  is  too  small
 for  a  Congressman

 SHRI  P.  GOPALAN:  Now  there  is  a
 move  on  the  part  of  the  Mandal  Mi-
 nistry  in  Bihar  to  drop  investigation
 into  these  grave  charges  and  cases.
 Therefore  I  would  like  to  know  from
 the  Government  whether  the  investi-
 gations  into  the  charges  levelled
 against  Shri  K,  8.  Sahay  and  his  colle-
 agues  will  be  carried  on  and  what

 tee  can  the  Government
 fon hat  the  official  docyments  upon  which

 these  charges  have  been  levelled
 gainst  Shri  K.  B.  Sahay  will  not  be

 destroyed  by  the  Mandal  Ministry  of
 Bihar,

 SHRIMATI  INDIRA  GANDHI:  I  do
 net  thigk  the  Mandal  Ministry  is  in-
 terfering  in  this  matter  at  all;  but,

 certainly,  our  hope  will  be  that  no
 such  evidence  is  destroyed,

 श्री  सीताराम  केसरी  :  प्रध्यज्ष  महोदय,
 महामाया  सरकार  के  खिलाफ  भी  भ्रखबारों  में
 निकल।  था  कि  उनकी  कैबिनेट  में  कई  ऐसे
 प्लिनिस्टर  है,  जिन्होंने  लाखों  रूपग्रे  का
 मिसएप्रोप्रियेशन  किया  है  t  उन  लोगों  के
 बारे  में  एन्ायरी  करने  का  वक्‍तब्व  भी
 हमारे  बलबन्त  सिंह  भिनिस्टर  ने  दिया  है,
 में  'काचता ह् हता हूं  कि  क्या  इत  क्रे  बारे  सें
 भी  जांच  करने  की  कोई  योजना  है  ?

 कते मधु  लिमग्रे  :  भ्रध्यक्ष  महोदय  ,  ग्रह
 प्रश्त॒तो  केवल  के०  पी०  सहाय  के  बारे  में
 है  1

 पझध्यक्ष  महोवय  :  शी  मघु  लिसये  |

 _... भी सच  लिमये :  प्रध्यक्ष  महोदय,
 शायद  प्रधान  मंत्री  जी  ने...

 श्री  शिवनारयथण  :  अध्यक्ष  मद्गोदय,
 कंसरी,  जी  के  सबाल  का  जबाब  प्रधात्र  मंत्नी
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 जी  ने  नहीं  दिया  है,  पहले  उन  का  जबाब
 झाने  दीजिये।

 MR.  SPEAKER:  What  can  I  do?  Mr.
 Sheo  Narain  should  not  champion  the
 cause  of  the  whole  House.  If  the  Mi-
 nister  is  prepared  to  answer,  I  have
 no  objection.  They  cannot  object;
 they  do  not  objeet.  It  is  a  question
 put  to  the  Minister.  It  is  for  him  to
 reply.

 SHRIMATI  INDIRA  GANDHI:  I
 shall  look  into  it.  I  am  net  aware  of
 it,

 MR.  SPEAKER:  Now  you  are  satis-
 fied.

 श्री  यु लिमये :  प्रध्यक्ष  महोदय,
 प्रघाब  मंत्नी  कली  ने  शायद  सन्ताचम  कमी-
 शन  की  रिपोर्ट  पढ़ी  होगी

 श्री  नाथ  पाई  :  नहीं  पढ़ी  ।

 क्री  सब  लिसवे  :  में  ऐसा  मान  कर  चलता
 हूं  कि  फ्ढ़ी  होगी  |  उस  में  यह  सुझाव  दिया
 गया  था  कि  अमर  l0  से  अधिक  विधायक
 चाहे  संसद  के  सवस्य  हों  या  विधान
 मण्डलों  केहों,  गर  किसी  मंत्री  या
 बड़े  आदमी  के  छिलाफ  ्रष्टाचार  के
 आरोप  लगाते हैं,  तो  उत  की  जांच  करने
 का  इन्तजाम  क्रिया  जाय  ।  कृष्ण  वल्लभ
 सहाय  के  बारे  में  मौर  उड़ीसा  के  मंत्रियों

 के  बारे में  ae
 MR,  SPEAKER:  Just  now  you  ob-

 jected  to  mentioning  of  Mahamaya
 Prasad  Ministry.  You  are  bringing
 in  Orissa  now,

 att  ay  लिसये:  में  उन  के  बारे  में  पूछने
 नहीं  जा  रहा  हूं  ,  भाप  ज़रा  मेरा  सवाल
 तो  सुनिये  ।  कृष्ण  बललभ  |  सहाय  शभ्रोर
 उड़ीसा  के  मंत्लियों  के  खिलाफ़  इस  तरह
 के  आरोप  लगाये  गये  थे,  लेकिन  सरकार
 ने  हम  लोगों  की  मांग  के  बावजूद  इन  के
 खिलाफ  कोई  जांच  झायोग  काग्रम  नहीं
 क्या  । झब  बीच  प्रेंजोग़ैर  कांग्रेसी  सरकार
 वहां  पर प्रस्थामित  हुई,  उसमे  i92  आरोष
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 कृष्ण  चल्लघ  सहाय  झौर  उन  के  साथियों
 के  खिलाफ  लगाये  है  1  में  प्रधान  मंत्नी  जी  से
 जानना  चाहता  हूं  कि  क्‍या  केन्द्र
 सरकार  ने  और  केन्द्रीय  जांच  ब्यूरो  ने  इत

 झारोपों  के  प्रकाशित  होने  के  बाद  या  पहले
 उन  केबार  में  कोई  जांच  की  हैं  ?  यदि
 नहीं  की  है,  तो  ऐसी  जांच  न  करने  का
 उनका  स्तर  पर  क्यो  कारण  हैं  ?

 श्रीमती  हन्दिरा  गांधो  :  जैसा  मैंने
 कहा  है  अब  स्टेट  गवर्नमेंट  ने  उस  को  अपने
 हाथ में  लेलिया  है,  लेकिन  उस  के  पहले
 पी०  बी०  झ्राई०  के  द्वारा  कोई  जांच  नहीं
 हुई  "

 श्री मु  सिमये :  क्‍यों  नहीं  कौ  गई  ?
 92  आरोप  हैं,  इसका  मतलब  है

 कि  कछ  तो  झाधार  हैं।  सी०्बी०आाई०  ने

 इस  के  पहले जांच  क्‍यों  नहीं  की  ?

 श्रीमती  इन्विरा  गांधी  :  92  प्रारोप
 जो थे,  बे बाद  में  आये  हैं।  उस  के  पहले  जो
 बात  सामने  झाई  थी,  उस  के  बारे  में  जांच
 करा  रहे  थे,  लेकिन  ब्यूरो  के  द्वारा  नहीं,
 मैंने  उस  बक्‍त  ला-मिनिस्टर  को  राय  के
 लिये  कहा  था 1

 SHRI  8,  M.  BANERJEE:  This  Ques-
 tion  relates  to  a  representation  which
 was  submitted  to  the  Prime  Minister
 by  the  Members  of  the  Legislative  As-
 sembly  and  the  Members  of  Parlla-
 ment  also  signed  that.  Apart  from
 the  case  which  is  already  in  a  court  of
 law  there—he  has  already  moved  a
 writ  and  the  stay  has  been  granted—
 I  would  like  to  know  what  action
 was  taken  by  the  Prime  Minister  on
 that  representation  against  Shri  K,  B.
 Sahay  when  he  was  the  Chief  Minis-

 ‘ter  of  Bihar.  I  would  like  to  know
 whether  that  document  was  sent  to
 the  C.B.I.  or  to  any  investigation  ap-
 paratus  of  the  Central  Government
 and,  if  so,  whether  any  reply  has
 been  received  to  that.

 SHRIMATI  INDIRA  GANDHI:  As
 I  have  already  mentioned,  it  was  not
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 sent  to  the  CBI.  But  I  bad  referred
 those  allegations  to  the  Law  Minister
 who  was  looking  into  them  and  we
 were  awaiting  his  report  before  doing
 anything  further,

 SHRI  8.  M.  BANERJEE:  If  she  res
 ferred  the  matter  to  the  Law  Minis-
 ter,  that  Law  Minister  to  whom  this

 was  referred  became  an  ex-Law  Mi-
 nister.  I  would  like  to  know  whether
 this  question  is  still  with  the  Law  Mi-
 nistry  and  whether  the  Law  Ministry
 has  given  any  opinion  and,  if  so,  what
 the  opinion  is.

 SHRIMATI  INDIRA  GANDHI:  Now
 that  the  case  has  been  instituted  by
 the  Bihar  Government  we  are  not
 doing  anything.

 SHRI  P.  K.  DEO:  Is  it  not  a  fact
 that  in  order  to  torpedo  the  effort  of
 this  Inquiry  Commission,  Shri  K.  B.
 Sahay  not  only  made  an  appeal  for
 stay  to  the  Supreme  Court  but  there
 was  also  a  large  withdrawal  of  funds
 from  his  Bank  accounts  prior  to  the
 toppling  down  of  Maha  Maya  Minis-
 try  and  installation  of  Mandal  Minis-
 try?

 SHRIMATI  INDIRA  GANDHI:  I
 am  very  sorry  I  did  not  catch  the
 question,

 MR.  SPEAKER:  He  wants  to  know
 whether  there  was  a  large  withdrawal
 of  funds  from  Mr.  Sahay’s  bank  ac-

 counts  prior  to  the  toppling  down  of
 Maha  Maya  Ministry  and  installation
 of  Mandal  Ministry,

 SHRIMATI  INDIRA  GANDHI:  I
 have  no  such  information.

 ——
 WRITTEN  ANSWERS  TO  QUES-

 TIONS
 Purchase  of  Supersonic  Fighter  Bom-

 bers  from  Britain
 9184,  SHRI  BABURAO  PATEL:

 SHRI  INDRAJIT  GUPTA:
 Will  the  Minister  of  DEFENCE  be

 pleased  to  state:
 (a)  whether  it  is  a  fact  that  India

 recently  purchased  from  Britain  seve-
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 ral  Hawker-Hunter  supersonic  fighter
 bombers  which  have  neither  much
 speed  nor  efficiency  nor  even  sophis-
 tication,  which  is  badly  needed  in
 modern  warfare;

 (b)  the  reasons  which  compelled
 Government  to  purchase  these  out-
 dated  British  fighter  bombers;  and

 (c)  the  total  amount  invested  in
 the  said  purchase?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  and
 (b)  Purchase  of  some  Hunter  air-
 craft  from  U.  K.  has  been  arranged
 as  these  aircraft  are  useful  and  a
 number  of  them  are  in  service  with
 the  I.  A,  F.  Hunter  aircraft  are  elso

 a
 to  be  in  service  with  RAF,

 .K
 (c)  It  will  not  be  in  public  interest

 to  disclose  further  details.

 India’s  relations  with  China  and
 Pakistan

 *186,  SHRI  CHINTAMANI  PANI.-
 GRAHI:  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pleased  to  state:

 (a)  whether  there  has  been  any
 move  from  friendly  foreign  countries
 in  recent  months  for  promoting  better
 understanding  with  China  and  Pakis-
 tan;  and

 (b)  if  so,  the  outcome  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EXTERNAL  AF-
 FAIRS  (SHRI  B.  R.  BHAGAT):  (a)
 No.  Sir.

 (b)  Does  not  arise.

 Press  Council

 187,  SHRI  SITARAM  KESRI:
 SHRI  YOGENDRA  SHARMA:
 SHRI  RABI  RAY:
 SHRI  JUGAL  MONDAL:
 SHR]  BAL  RAJ  MADHOK:
 DR.  SURYA  PRAKASH

 PURI:
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 SHRI  Y.  S.  KUSHWAH:
 SHRI  SEZHIYAN:
 SHRI  SHIVA  CHANDRA
 JHA:

 Will  the  Minister  of  INFORMA-
 TION  AND  BROADCASTING  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Press  Council  as  constituted  by  Gov-
 ernment  has  been  boycotted  by  the
 Federation  of  the  Working  Journalis-
 ts  and  the  Council]  has  not  been  able
 to  function  because  of  the  controversy
 raised  as  regard  its  constitution;

 (b)  whether  it  is  also  a  fact  that
 the  Chairman  and  some  members  of
 the  Council  have  resigned  from  the
 Press  Council;

 (c)  if  so,  the  reason  therefor;  and

 (d)  whether  Government  propose
 to  reconstitute  the  Council  taking  into
 account  the  various  cpinions  expres-
 ser  in  this  regard?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  SHRI
 K.  K  SHAH):  (a)  to  (d).  A  state
 ment  ig  laid  on  the  Table  of  the  House
 [Placed  in  Library.  See  No.  Li-
 169/68.}.
 T.  V.  Programme  for

 Advertisements
 Commercial

 *i88.  SHRI  HIMATSINGKA:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  whether  TV  programmes  are
 proposed  to  be  utilized  for  commer-
 cia}  advertisements  as  is  being  done
 on  A.LR;  and

 (b)  if  so,  the  details  of  the  progra-
 mme?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K  K.  SHAH):  (a)  Yes,  Sir.  But  in
 due  course,  when  the  revenue  ig  ex~
 pected  to  be  fair.

 (b)  Does  not  arise  at  present.
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 Retrenchment  of  Apprentices  Train-
 ed  in  Ordnance  Factories

 *189,  SHRI  S.  M.  BANERJEE:
 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state:

 (a)  whether  Apprentices  trained  in
 the  various  Ordnance  factories  have
 been  thrown  out  of  employment  in
 ‘1967.

 (b)  the  total  amount  spent  on  these
 Apprentices  by  Government  during
 the  period  from  965—67;  and

 (c)  if  so,  the  reasons  for  not  absor-
 bing  them?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 L.  N.  MISHRA):  (a)  Supervisory
 Apprentices  are  recruited  against
 specific  requirements  and,  on  suc.
 cessful  completion  of  training,  all  of
 them  are  absorbed  in  supervisory  ap-
 pOintments.  Trade  Apprentices  are
 trained  in  the  Ordnance  Factories
 under  the  provisions  of  the  Appren-
 tices  Act,  1961,  There  is  no  obliga-
 tion  on  the  part  of  the  Government
 to  provide  employment  on  successful
 completion  of  training  to  such  Ap-
 prentices.  They  are  absorbeq  in  re-
 gular  service  in  Ordnance  Factories
 depending  upon  the  vacancies  avail-
 able.

 (b)  The  information  is  being  col-
 lected  and  will  be  placed  on  the  Table
 of  the  House,

 (०)  Since  the  requirement  for
 trained  workmen  is  less  than  the
 number  trained  it  is  not  possible  to
 absorb  all.  the  successful  trainees  in
 the  Ordnance  Factories.

 Talks  with  Pakistan
 SHRI  YOGENDRA  SHARMA:
 SHRI  CHENGALRAYA

 NAIDU:
 SHRI  GADILINGANA

 GOWD:
 SHRI  BEDABRATA  BARUA:
 SHRI  Y.  A.  PRASAD:
 SHRI  R.  R.  SINGH  DEO:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  any  fresh  efforts  have
 been  made  by  India  to  resume  talks

 *190.
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 with  Pakistan  to  settle  the  outstand-
 ing  issues  between  the  two  countries;
 and

 (b)  if  so,  what  has  been  Pakistan’s
 response  to  India’s  move  in  this  direc-
 tion?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  B.  R.  BHAGAT):  (a)  and  (b).

 In  recent  months,  the  Government  of
 India  have  proposed  talks  on  such
 specific  issues  as  restoration  of  civil
 air  flights,  resumption  of  trade  re-
 opening  of  all  border  check-posts,
 return  of  seized  properties,  restoration
 of  communications,  liberalisation  of
 travel  facilities  etc.  either  at  techni-
 cal  or  official  level  meetings.  The
 response  of  the  Government  of  Pakis-
 tan  to  Indias  proposals  has  not  so
 far  been  encouraging.

 Broadcasts  from  Radio  Peace  and
 Progress  and  ‘Radio  Moscow’

 7193,  SHRI  KAMESHWAR  SINGH:
 SHRI  A.  SREEDHARAN:
 SHRI  SHIVA  CHANDRA

 JHA:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  broad-
 casts  from  Radio  Peace  and  Progress
 and  Radio  Moscow  have  been  dis-
 cussed  with  the  Russian  Prime
 Minister  during  his  recent  visit  to
 India;  and

 (b)  if  so,  the  nature  and  outcome
 of  the  talks?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  8.  R.  BHAGAT):  (a)  and  (b).
 No,  Sir.  The  matter  was  taken  up
 earlier  with  the  Soviet  Foreign  Office
 by  the  Indian  Embassy  in  Moscow.  The
 Soviet  Government  have  promised  to
 give  que  consideration  to  our  reactions
 to  such  broadcasts.
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 बस्तियों  का  झावान  प्रदान

 *r95  श्री  रघुबीर  सिंह  शास्त्री:  क्‍या
 वेदेशिक  कार्य  संत्री  यह  बताने  की  कृपा  करेंगे
 किः

 (क)  पूर्व  पाकिस्तान  तथा  पश्चिमी
 बंगाल  स्थित  भारतीय  तथा  पाकिस्तानी
 बस्तियों  का  आदान-प्रदान  करने  के  सम्बन्ध
 में  क्या  प्रगति  हुई  है;  गौर

 (छ)  पाकिस्तान  में  भारतीय  बस्तियों
 के  निवासियों  कौ  सुरक्षा  के  लिये  क्‍या
 कार्यवाही  की  गई  है  ?

 बंदेशिक-कार्य  मंत्रालय  में  राज्य  मंत्री
 (कली  wo.  tte  जगत)  :  (क)  4  दिसस्वर,
 967  को  लोक  सभा  में  तारांकित  प्रश्न
 संख्या  42r  के  सिलसिले  में  पूछे  गये  पूरक
 प्रश्नों  के  उत्तर  में  यह  पहले  हीं  बताया  जा

 चूका  है  कि  पाकिस्तान  सरकार  का  रुख
 यह  रहा  है  कि  वह  बस्तियों  की  अदला-बदली
 के  लिये  तब  तक  राजी  नहीं  होंगे  जब  तक  कि
 बेख्वाड़ी  का  सकल  तय  नहीं  हो  जाता  |
 जेसा  कि  सदन  को  मालूम  हीं  है,  बेख्वाड़ी
 संघ  के  सीमांकन  का  कलकत्ञा  हाई  कोर्ट
 में  रिट  दायर  कर  के  विरोध  किया  गया
 है  ।  3  जनवरी,  968  को  चाश्त  फैसले
 में  इस  हाई  कोर्ट  ने  एक  आदेश  जारी  कर

 के  प्रतिवादियों  को,  जिन  में  भारत  भी  शामिल
 हैं,  “निघ्वॉरित  दिन”  की  घोषणा  करने  से,
 और  क्खवाड़ी  संघ  के  एक  हिस्से'  को  पाकि-
 तान  को  हस्तांतरित  करनें  के  उद्देश्य  से  बेख-
 बाड़ी  संघ  नम्बर  i2  को  सीमांकन  करने
 के  लिये  खम्भों  का  निर्माण  करने  से  तब  तक
 के  लिये  रोक  दिया  है  जब  तक  कि  प्र्जीदारों
 को  उनकी  विवादग्रस्त  सम्पत्तियों  के  विषय
 में,  मुछावजे  की  भदायमी  के  बारे  में  समुचित
 विधान  मंडल  द्वारा  कोई  कानून  पास  न
 कर  दिया  जाय  ।

 (ख)  इन  बस्तियों  में  पारस्परिक
 आधार,  पर  पुलिस  दत्त  भेजने  के.  बारे  में
 भारत  सरकार  पाकिस्तान  सरकार  से  सिखा-
 पढ़ी  करती  रही  है  tT
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 Code  for  ALR.  Broadcast;
 *196,,  SHRI  INDRAJIT  GUPTA:

 SHRI  RABI  RAY:
 SHRI  P.  N.  SOLANKI:
 SHRI  E.  K.  NAYANAR;:

 Will  the  Minister  of  INFORMA-
 TION  AND  BROADCASTING  be
 Bleased  to  state:

 (a)  with  what  object  and  by
 whom  the  recently  published  “CODE”
 for  AI.R.  broadcasts  has  been  drafted;

 (b)  the  qualifications  required  by
 ALB.  authorities  to  interpret  the-
 Code  in  its  application;  and

 (e)  whether  Government  are  aware
 that  public  opinion  has  generally  ex-
 pressed  itself  against  the  Code  as
 being  retrograde  and  violative  of  the
 citizens’  right  of  free  expression?

 THE  MINISTER  OF  INFORMATION
 AND  BROADCASTING  (SHRI  K.
 छू.  SHAH):  (a)  The  object  was  to
 eodify  certain  valuable  ang  desirable
 traditions  ang  conventions  which
 should  be  respected  to  get  the  most
 out  of  freedom  of  speech  gnd  open
 debate,

 (b)  An  ability  to  interpret  the  code
 in  the  widest  national  context,  en-
 suring  freedom  with  a  sense  of  res-
 ponsibility,  but  preventing  licence.
 But  ig  need  be,  the  guidance  of  the
 Director  General,  All  India  Radio
 and  the  Minister  of  Information  and
 Broadcasting  is  always  aveilable  to
 them,

 (०)  Public  opinion  has  generally
 welcomed  the  code,  although  there
 naturally,  has  been  isolated  expres-
 sions  to  the  contrary.

 आकाशवाणी  से  राजसलतिक
 चार्ता

 *197.  St  RT  कास्लोी:  क्‍या
 सूचना  और  प्रसारण  मंत्री  यह  कताने  की
 कृपा  करेंगे  कि  :

 (क)  क्या  देशः  में  सक्षी  सजनेतिक  दलों
 तथा  उन  के  नेताओों  को  आकाशकणीं  में
 वार्ता  प्रसारित  करने  का  अधिकार  हैं;



 2321

 (@)  येदि  हीं,  तो  गत  झ्ाम  चुनावों  से
 अब  तक  आकाशवाणी  से  वार्ता  प्रसारित
 करने  के  लिये  प्रत्येक  राजनीतिक  दल  को
 कितना  समय  दिया  गया  है  ;  और

 (+)  यदि  विंधिन्न  दलों  की  दिये  गये
 समय  में  कोई  अन्तर  है,  तो  इसके
 क्या  कारण  हैं,  और  इस  प्रकर  की  वार्ताभ्रों
 के  लिये  किस  आधार  पर  समय  कां  नियतन
 फिवाजाता  है  ?

 सूचला  तथा  प्रसारण  मंत्री  1६  Ho  के०
 शाह)  (क)  और  (ख):
 ओम  चुनाव  के  समंये  विभिन्न  राजनैतिक
 दलों  में  समव  के  आवटन  के  बारे  में  कोई
 संमेक्षति  से  हों  सका  ।  इईँस  लिए  किसी
 भी  राजनैतिक  दल  को  कोई  समय  नहीं  दिया
 जाता  1  नें  परिस्थितियों  में  नित्यचर्या
 में  कोई  भी  राजनीतिक  दले  या  इसके  नेतों
 आकाशवाणी  सेवार्ता  प्रसारित  करने  का
 ग्रधिकिरी  नहीं  है  a  परन्तु  आकाशवाणी
 द्वारा  वार्ताकार  इस  आधार  पर  बुक  किये
 जाते  हैँ  कि  उतको  वार्ताओं  केविषय  पर
 कितना  ज्ञान  शौर  कितनी  दक्षता  है
 फिर वे  चाहेकिसी  भी  राजनैतिक  दल  से
 सम्बन्धित  हों  -  राष्ट्रीय  हित  के  मामलों
 पर  प्राय:  क्चिार  गौष्ठी  का  प्रबन्ध  किया
 जाता  है  जिस  में  रॉजनितिक  दलों  के
 नेताझों  को  भाग  लेनें  के  लिये  झ्ामत्रित
 किया  जाता  है  ।

 (ग)  प्रशन  नहीं  उठती  t

 Steff  Artists  in  A.LR.
 *198,  SHRI  GEORGE  FERNAN-

 DES:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 Pleasett  to  state:

 (a)  whether  any  dispiite  exists  bet-
 ween  tle  AH  India  Radio  ang  the
 Staff  Artists  employed  therein;

 (b)  if'so  the  details  theréof:
 (c)  whether  amy  stepr  has

 tahien  to  settle  the  dispute;  and:
 been
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 (0)  if  so  with  what  results?
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  to  (a).  A.  L  R.
 Staff  Artists  Association  bas  been  in
 existence  for  the  past  few  years  and
 on  Behalf  of  thé  Staff  Artists,  the  As-
 sociation  hag  been  pressing  that  the
 Staff  Artists  should  be  made  perma-
 nent  Government  servants.  Pending
 the  questi  of  decisions  on  their
 demand  for  being  accepted  as  Govern-
 ment  servants  it  was  decided  to  re-
 place  the  existing  contracts  by  issuing
 an  appdintment  ofdér  upto  the  age  of
 55  years.  This  appointment  order
 contained  a  contract  period  of  20
 years  which  was  not  acceptable  and
 was,  therefore,  removed.  Meanwhile
 on  account  of  the  split  in  the  Asvotia-
 tion  into  two  umions,  it  has  been
 difficult  to  talk  to  either  of  them  as
 the  question  of  recognftion  depends
 upon  the  largest  membership  which
 can  only  be  ascertaineg  sfter  six
 months’  of  their  re#istration.  How-
 ever,  after  the  clause  of  20  years  was
 removed,  objections  were  raised  about
 certali  conditions  in  the  proposed  ap-
 poititment  lettdr  and  it  has  been
 stayed.  In  view  of  the  difficulty  it
 is  under  active  consideration  whether
 negotiations  with  the  original  associa-
 tion  should  be  carried  out  pending
 clarifiéatién  as  to  which  Union  has
 majority,

 संयुक्त  झरब  गंणराज्य  के  सहयोग  से  विमिन
 निर्माण  कारखाने  की  स्थापना

 *pog.  oft  weet  विहारो  वाजपेयो'  :
 क्या  सरका  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (कं)  क्‍या  यंह  संच  हैं  कि  भारत  के  सह-
 योग  से  काहिरा  में  स्थापित  विमान  बनाने  कं
 कारखाना  संतोषजनक  ग  से  काम  कर  रहा
 है  ;  भौर

 (६३  बदि  हा,  तो  बया  संबुवत  गण-
 राज्य  के  सहयोग  से  भारत  में  वैसा  कारखाना
 स्थापित  करने  का  भी  विचार  है?
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 प्रतिरक्षा  मंत्रालय  सें  राज्य  मंत्री  बी
 ल०  जा०  मिश्र)  :  (क)  संयुत्न  झरब  गग-
 राज्य  में  भारतीय  सहय।|गर  से  किसी  भी  विमान
 फैक्टरी  की  स्थापना  नहीं  की  गई  है  ।

 (ख)  भारत  में  संयु'त  अरब  गण-
 राज्य  के  सहयोग  से  किसी  विमान  फैक्टरी  को

 स्थापित  कि?  जाने  कः  कोई  अस्तःव  नहीं  है

 चाइल  में  भारतोय  दूतावास  के  एक
 झाधिकारी  द्वारा  कारों  को  बिक्री

 *200.  शी  मषु  लिमये  क्‍या  वेदेशिक
 कार्य  मंत्री  यह  बत.ने  की  कृपा  करैग  कि  :

 (क)  क्य: यह सच है कि चाइल सच  है  कि  चाइल  (दक्षिण
 प्रमरीका  )  में  भारतीय  दूतावास  के  एक
 भधिकारी  ने  भारत  लौटने  से  पहले  एक
 इम्पला  और  फिएट  बैंच  कर  बड़ी
 राशि  कमाई  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  जब  कि
 अमरीक।  में  नई  इम्पाला  कार  को  कीमत

 लगभग  3200  डालर  है,  यह  कार  इस  भ्रधि-
 कारी  ने  चाइल  में  10,000  डालर  में  बेची
 थी  ;  और

 (ग)  क्‍या  इस  अधिकारी  ने  आस्ट्रेलिया
 में  भी  कारें  खरीदी  थीं  भौर  उस  देश  को
 छोड़ने  से  पहले  इसी  तरह  उ  हें  भारी  मुनाफे
 पर  बेच  दिया  था  ।

 वेदेशिक-कार्य  मंत्रालय  में  राज्य  संत्रो
 (थली  wo  रा०  भगत:  :  (क),  से
 (ग).  इस  मामले  की  छानबीन  की  जा  रही  है

 शौर  ज;  यह  पूरी  हो  जाएगी  तो  इसके  तथ्य
 जो  कि  विदेश-स्थित  संबद्ध  मिशिनों  से  इकट्ठे
 किए  जा  रहे  हैं,  सदन  की  मेज  पर  रख  दिए
 जाएंगे  :

 Pakhtoonistan
 *20l.  SHRI  5.  8.  DHILLON:  Will

 the  Minister  of  EXTERNAL  AFFAI-
 RS  ‘be  pleased  to  state:

 (a)  whether  a  deputation  led  by  a
 former  Central  Minister  and  also  a
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 Secretary  of  the  United  Pakhtoonis-
 tan  Front  submitted  a  memorandum
 to  the  Deputy  Prime  Minister  some-
 time  in  July|August  967  for  raising
 the  Pakhtocnistan  issue  in  the  UN.O,
 and  also  allowing  their  delegation  to
 €o  abroad  to  explain  the  idea  of
 Pakhtoonistan;  and

 (b)  if  so,  the  action  taken  on  this
 Memorandum?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):
 (a)  and  (b).  #  deputation  of  the
 United  Pakhtoonistan  Front  met  the
 Deputy  Prime  Minister  on  tne  6th
 August,  1967.  and  handed  a  copy  of
 a  resolution  passed  by  the  Front
 Neither  in  the  resolution  nor  in  the
 discussions  which  this  deputation  had
 with  the  Deputy  Prime  Minister  was
 there  any  mention  of  raising  the
 Pakhtoonistan  issue  in  the  U.N.  or
 of  al'owing  a  delegation  to  go  abroad
 to  explain  the  cause  of  Pakhtoonistan.

 Suspension.  of  N.C.C.  Training  in
 Madras

 *202,  SHRIMATI  TARKESHWARI
 SINHA  :

 SHR]  RABII  RAY:
 SHRI]  JUGAL  MONDAL,;
 SHRI  BAL  RAJ  MADHOK:
 SHRI  SHIV  KUMAR

 SHARMA:
 SHRI  SEZHIYAN:
 SHRI  ATAL  BITHAR]  VAJ-

 PAYEE:
 DR.  SURYA  PRAKASH  PURI:

 PURI:
 SHRI  PRAKASH  VIR
 SHASTRI:

 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state:

 (a)  whether  the  Madras  Govern-
 ment  have  suspended  NCC  and  ACC
 training  in  all  the  educational]  insti-
 tution  in  the  State  with  effect  from
 25-1-68.  until  the  Centre  acceded  to
 the  State  Government's  demand  for
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 the  removal  of  Hindi  words  of  com-
 mand;  and

 (b)  if  so  the  reaction  »{f  the  Cen-
 tral  Government  thereto?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 M.  R.  KRISHNA):  (a)  The  Scheme

 of  ACC  was  abolisheq  during  1965-66.
 As  regards  NOC,  Madras  Gcvernment
 had  requested  the  Director  NCC

 Madras  not  to  hold  any  further  ins-
 tructions,  drill  or  classes  or  camps  till
 a  decision  was  taken  on  their  request
 to  the  Government  of  India  that  the
 words  of  Command  used  in  iha  NCC
 should  be  in  English  or  in  the  re-
 gional  language.  The  Director  NCC
 has  accordingly  discontinueg  all  such
 training.

 (b)  The  matter  is  under  considera-
 tion,

 Aid  to  Nepal
 #203,  SHRI  K.  P.  SINGH  DEO:

 SHRI  DEIVEEKAN:
 SHRI  D.  C.  SHARMA:
 SHRI  JUGAL  MONDAL:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  Whether  jit  is  q  fact  that  the
 Government  of  Nepal]  have  requested
 for  additiona]  assistance  for  the  de-
 velopment  of  certain  projects  in
 Nepal;

 (b)  if  so,  whether  the  Government
 of  India  have  agreed  to  give  the  as-
 sistance  asked  for  by  the  Govern-
 ment  of  Nepal;

 (c)  if  so,  the  details  thereof;  and
 (d)  the  details  of  assistance  given

 to  the  Nepal  Government  so  far  for
 the  development  of  various  projects?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH):
 (a)  to  (c)  Yes,  Sir,
 The  Government  of  India  wil)  pro-

 vidé  additional  assistance  of  upto
 Rs.  l  crores  for  certain  develcpment

 schemes  in  the  field  of  minor  irriga-
 tion,  education,  health,  agriculture,
 horticulture  and  vi  lage  &  cottage  in-
 dustries,  The  funds  are  o  be  uilised
 by  the  end  of  the  next  financial]  year,
 ie.  March  3l,  1969,  This  additional
 assistance  is  being  given  at  the
 Specia]  request  of  Hig  Majesty's  Gov-
 ernment  of  Nepal  and  will  be  in  adi-
 tion  to  the  schemes  already  approved
 under  the  Indian  Cooperation  Pro-
 gramme  for  the  5-year  period  ending
 in  March,  1971,

 (d)  The  information  sought  was
 furnished  to  the  House  in  reply  to
 Unstarreqd  Question  No.  379  put  by
 Smt.  Tarkeshwari  Sinha  for  answer
 on  May  25,  967  by  the  Deputy  Prime
 Minister.

 पूर्व  पाकिस्तान  में  हिन्दू

 *204.  शनी  रासावतार  वर्मा  :
 डा०  सूर्य  प्रकाश  पुरी  :
 श्री  प्रकाशवोर  शास्त्री  :

 थी  दल  विहारी  वाजपेयी  :

 क्या  वेवेशिक-कार्य  मंत्री  यह  बताने  की
 कृपा  करें।  कि  :

 (क)  <या  यह  सच  है  के  पूर्व  पाकिरत-न
 में  हि  दुओं  को  जान  बूझकर  निर तर  परेशान
 किया  जा  रहा  है  जिसके  परिणामस्वरूप
 वे  भ्रधिक  संख्या  में  भारत  भा  रहे  है  ;

 ख)  क्‍या  यह  भी  सच  है  कि  इस  संबंध
 में  हाल  में  कुछ  विख्यात  न  गरिक  तथा  हिन्दू
 राष्ट्रजन  गिरफ्तार  किये  गये  हें  ;  शौर

 (ग)  यदि  हां,  तो  इस  बारे  में  भारत
 सरकार  की  क्या  प्रतिक्रिया  है  ?

 बैदे  शिक-कार्य  मंत्रालय  में  राज्य  मंत्री  (थी
 ao  रा०  भगत)  :  (क)  जी  हां।

 (ख)  जी  हां  ।

 (ग)  भारत  सरक  र  ने  पाकिस्तान  के
 भ्रल्पसंख्यकों  की  मुसीबतों  के  बारे  में  बार-बार
 वहां  की  सरकार  से  विरोध  प्रदर्शन  कया  है  और
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 उसे  यांद  दिलाया  है  कि  r950  8  नेहूरूं-
 लिंवाॉकेत  समझौते  के  प्रतीत  उसके  क्‍यों
 कत्तंच्य हें  ।  अल्पसंख्यकों  की  सुरक्षा  का  प्रश्न
 एक  ऐसी  कर्सेज्च  है  जिसे  अपने  रंष्ट्रिकों  के
 प्रति  पाकिस्तान  सैरकारे  कौ  निभानों  चाहिए।

 U.S5A/s  response  to  India's  Military
 Needs

 *208,  SHRI  ENDRAJIT  GUPTA:
 Will  the  Mixister  of  DEFENCE  be
 pleased  to  state:

 (a)  whether  his  attention  Has  been
 drawn  fo  a  news  report  dated  the  5th
 January,  7968  by  the  Washington
 Cofrespondent  of  the  “Times  of
 India”  fo  the  effeet  that  U.S.  is  now
 willing  to  meet  India’s  military  needs
 because  of  her  confrontation  with
 “a  commurist  neighbour’;  and

 (b)  if  so,  whether  the  said  report
 is  correct?

 THE  MINISTER  OF  OEFENCE
 (SHRI  SWARAN  SINGH):  (a)  Yes,
 Sir.

 (b)  Under  the  revised  poticy  re-
 garding  supply  of  military  equipment
 to  India  and  Pakistan  announced  by
 the  U.S.  Government  on  12th  April,
 ‘1967,  supply  of  non-lethal  military
 stores  has  been  resumed.  Suppiy  of
 lethal  equipment  and  steres  hes,
 however,  not  yet  been  resumed  ex-
 cept  to  the  limited  extent  of  sapply
 of  spares  on  cash,  on  a  case  by  case
 basis,  for  the  lethal  equipment  al-
 Teedy  supplied  by  U.S.A.  in  the
 Past.  There  is  no  change  in  the
 above  policy  of  U.S.  Government.

 Representations  from  Smal.  NeWs
 papers

 +209:  SHRI.  GEORGE  FERNAN-
 DES:  Will  the  Minister  of  INFORMA-
 TION  AND  BROADCASTING  be
 pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  represefitetions  from  the
 small.  newspapers  in  the  country
 about  the  uncontrolled  expansion  of
 the  niajor  newspapers  chains;
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 (b)  whether  Government  propose
 to  discourage  the  growth  of  miono-
 poly  chain  newspapers  in  India  and
 encourage  the  smaller  newspapers;
 and

 (९)  if  so,  whether  Government
 have  any  specific  plans  towards  thir
 end?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (०)  Yes  Sir.  Only
 one  newspaper  had  submitted  a  re-
 presentation.

 (b)  and  (ec).  In  pursuance  of  one
 of  its  basic  objectives,  the  Press
 Council  has  already  undertaker  a
 study  of  developments  likely  to  lead
 towards  monopoly  or  concentration
 of  ownership.  Its  report  will  be  fina-
 lised  om  reeelpt  of  replies  to  the
 Questionnaire  which  had  been  issued
 to  various  sections  of  the  community
 in  August,  1967.  Further  action  will
 be  considered  by  the  Government  mm
 the  HgHt  df  recommendations  miade
 by  the  Council.  Governtnent  is  al-
 ready  giving  s¥stematice  eri¢ourage-
 ment  arid  assiistatice  to  fae  small
 and  medium  newspapers  by  way  of
 suitable  advertisement  support;  pre-
 ferential  allocation  of  newsprint;  sus-
 tained  supply  of  press  releases;  fea-
 ture  articles,  photographs,  ebonnid
 blocks,  etc,

 Equipment  of  Chinese  Submarines
 with  Nuclear  Tips

 *210;  SHRI  D.  N.  PAPOBIA:  Wil
 the  Misiister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  Government's  atten-
 tion-has  been  drawn  te  the  news  item
 appearing  in  the  ‘Patriot’  dated  the
 Sh.  December,  967  that  the  Chinese
 submarines  have  been  fitted  with
 nuclear  tips;  and

 (b).  if  so,  Government's  reaction
 thereto?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  Yea;
 Sis.
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 (by  Appreciation  of  the  threat
 posed  by  the  Chinese  Navy  is  made
 by  the  Government  from  time  to
 time  and  suitable  steps  are  being
 taken  to  strengthen  and  modernise
 the  Indian  Navy.

 aire  eel  के  लिए  समाचार
 पत्र  और  पत्रिकायें

 1397.  थी  खत्युंखय  प्रसाद  :  क्या
 प्रतिरक्षा  मंत्री  यह  बताने  की  कृप।  करेंगे
 कि  :

 (कछ  कमा  सेनिक  क्‍्लकों,  वाचनालपयों
 और  पुस्तकालयों  के  लिये  स्वीकृत  श्र  प्रस्वी-
 कृत  अथवा  वजित  समाचार  पक्तों,  सप्ताहहिंक
 पत्रिकाओं  और  मासिक  पत्रिकाओं  की  कोई
 सूचियाँ  तैयार  की  गई  हैं  ;

 ख)  यदि  हाँ,  तो  उनका  ब्यौरा  क्या
 है  ग्रौर  सरकार  द्वारा  सेना  के  लिये  खरीदे  जने
 वाले  विभिन्न  भाषाओं  के  समाचारपत्नों  और
 पक्िकाक्नों:  के  नाम  क्‍या  हैं  और  इनकी  किलनी
 प्रतियाँ  खरीदी  जाती  हैं  ;  और

 (ग)  सरकार  ने  ग्रस्कीकृत  -  झनचा
 वजित  समाचारपक़ों  जौर  पत्रिकाशों  को  सेना
 में  पस्चिलत  और  प्रचार  रोकके  के  लिये  क्या
 उपाय  किये  हैं  ?

 प्रतिरक्षा  मंत्रों  (अर  स्वाल  सिह)  :
 (क)  से  (गम).  सैनिक  कूनिटों  को  पाठ्य
 समग्ी  के  क्रम  के  लिये  उनकी  ग्रावश्यकता  के

 प्रनुसार  फंड  श्रलाट  किए  जाते  हैं।  समय  समय
 पर  संशोधित  फठम  सामग्री.  की  सूचियाँ  भी  जो
 भारी  संख्या  में  प्राप्त  प्राकशनों  से  चना  जाता
 है,  बनिदों  की  जानकारी  और  मार्गदर्शन  के
 लिए  भेजी  जातों  हैं,  जो'अबषनी विशेष  बाक्पयक
 ्त्पयों  के  लिए  सामग्री  कौ  उपयक्तता  और
 फंडों  को  प्राप्यता  के  अनुसार  करप  करती  हैं  ॥
 झनमोदित  अथवा  अनुमोदन  समाचारपक्रों,
 साध्ताहिक  का.  मकसिक  फक्तिकाओों-  का  कोई
 सिस्ट्म  नहीं  है,  यक्षपि  सैनिकों  के  पकने  लायक

 -  न.  समझे  गए  क्रकाशन  मार्गेदर्शक  सूक्तियों  में
 शामिल  नहीं  किए  जाते  b

 ‘Akashvani’  Weekly
 1398.  SHRI  BABURAO  PATEL:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased
 to  state  the  number  and  cost  of
 copies  of  the  weekly  ‘Akashvani’  ir
 English  and  other  languages  pub- lished  every  month,  language-wise, and  the  net  sale  proceeds  and  adver-
 tising  revenue  of  each  language  ver-
 sion  with  the  annual  profit  ang  loss,
 as  the  case  may  be,  in  each  case?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING
 (SHRI  KEK.  K.  SHAH):  A  statement
 containing  the  requisite  information
 is  laid  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No,  LT-
 +170|168),

 Printing  of  ‘Akashvani’  weekly
 1399,  SHRI  BABURAO  PATEL:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased
 to  state  the  names  of  the  printers  of
 the  weekly  ‘Akashvani’  in  each  lan-
 guage  version  and  the  amount  of
 Printing  charges  paid  to  each  annu-
 ally  and  whether  tenders  were  in_
 vited  for  this  purpose,  if  so,  wien?

 THE  MINISTER  OF  INFORMA.
 TION  AND  BROADCASTING
 (SHRI  K.  K.  SHAH):-  A  statement
 containing  the  requisite  information
 is  laid  on  the  Table  of  the  House.
 (Placed  in  Library.  See  No.  LT-
 171/68).

 Paper  consumed  for  Akashvani

 i400,  SHRI  BABURAO  PATEL:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased
 to  state

 (a)  the  annul  cost  of  paper  con-
 samed  for  the  weekly  ‘Alrashveni’  in
 each  language  version  and  the  coun~
 try  and  names  of  merchants  from
 which  the  paper  is  obteined  with
 amounts  paid  annually  to  each  mer-
 chant;
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 (b)  whether  it  is  possible  for  Gov-
 ernment  to  improve  the  quality  and
 Paper  of  the  ‘Akashvani’  English
 publication  keeping  in  view  that  30
 paise  are  being  charged  per  copy;
 and

 (c)  the  reasons  for  not  printing
 these  publications  in  Government
 Press?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING
 (SHRI  K.  K.  SHAH):  A  statement
 containing  the  requisite  -  information
 is  laid  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-
 172/68).

 महाराष्ट्र  में  पिछड़े  क्षेत्रों  का विकास

 1401.  श्री  देवराव  पाटिल  :  क्या
 प्रधान  मंत्नो  यह  बताने  को  कृपा  करेंगे  कि
 महाराष्ट्र  में.  पिछई  क्षेत्रों  का  विकास  करने
 के  लिये  अब  तक  क्‍या  कार्यवाही  की  गई  है
 अथवा  भअगार्मी  वर्ष  में  करने  का  विचार  है  ?

 श्रधाव  स्त्री  (प्रण  शवित  संत्रो,  योजता
 मंत्रों  सवाविदेश्िक  कार्य  मंत्री  श्रीमती  इंदिरा
 शांधी)  :  अताराॉकित  प्रश्न  संख्या  3698
 दिनाँक  ii  दिसम्बर,  967  %  उत्तरकी  झोर
 ध्यान  दिलाया  जाता  है  1  आशा  है  कि  राज्य
 सरफार  अपने  पिछड़े  हुए  इलाकों  के  तेजी  से
 विकास  के  लिए  विशिष्ट  कार्यक्रत  तैयार
 करेगी  ताकि  उन्हें  चोयो  पंवर्षोय  योजना  में
 शामिल  किया  जा  सके  ।

 Manufacture  of  Television  Sets

 1402,  SHRI  SHRI  CHAND  GOEL:
 Will  the  Minister  of  DEFENCE  be
 pleazed  to  state:

 (a)  how  the  price  of  an  Indian
 television  set  compares  with  an  im-
 ported  set;

 (b)  whether  television  sets  are
 maDufactured  on  commercial  scale  in
 Sur  country;
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 (c)  if  not,  the  likely  time  to  be

 taken  to  reach  that  stage;  and
 (d)  the  estimated  number  of  sets

 that  are  likely  to  be  produced  on
 commercial]  scale  by  19707

 THE  MINISTER  OF  STATE  IN  THE
 ‘MINISTRY  OF  DEFENCE  (SHRI  L.
 N.  MISHRA);  (a)  to  (c).  Two  firms
 have  been  licensed  to  manufacture
 10,000  'T.V.  sets  per  year  each  based  on
 indigenous  knowhow.  They  are  ex-
 pected  to  go  into  production  by  the
 middle  of  this  year.  The  price  of  in-
 digenously  made  set  is  expected  to
 compare  favourably  with  that  of  an
 imported  get.

 (d)  About  50,000  Nos,

 Mbnufacture  of  X-ray  Tubes

 i403.  SHRI  SHRI  CHAND  GOEL:
 चा  the  Minister  of  DEFENCE  be
 Pleased  to  state:

 (a)  the  amount  of  foreign  ex-
 change  spent  on  the  purchase  of  X-
 ray  tubes  during  ‘1966-67;

 (b)  whether  there  is  any  proposal to  manufacture  X-ray  tubes  in  the
 country  in  the  public  sector;

 (c)  if  80,  the  main
 thereof;  and

 (d)  whether  it  will  be  with  fore-
 ign  collaboration?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L.  N.  MISHRA):  (a)  The  in-
 formation  is  being  collected  and  will
 be  placed  on  the  Table  of  the  House
 later,

 features

 (b)  Yes,  Sir.  Bharat  Electronics
 Ltd.,  Bangalore,  a  public  sector  com.
 pany,  has  been  licensed  to  manu-
 facture  X-ray  tubes  and  tube  hous-
 ings,

 (c)  Bharat  Electronics  Ltd.,  pro-
 pose  to  manufacture  2  types  of  sta-
 tionary  anode  tubes  and  one  rotat-
 ing  anode  tube  and  its  housing  which
 are  expected  to  cover  the  major  re-
 quirements  for  X-ray  tubes.  in  the
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 country.  Production  ig  expected  to
 Start  about  the  beginning  of  1969.

 (d)  Yes.  An  agreement  for  this
 purpose  hag  been  concluded  with
 Messrs  Siemens  Aktiengesellschatft,
 West  Bengal.

 National  Development  Council  Meet-
 ing

 1404.  SHRI  GEORGE  FERNAN-
 DES:  Will  the  PRIME  MINISTER
 be  pleased  to  state:

 (a)  when  the  decision  was  taken
 to  convene  the  meeting  of  the  Na-
 tional  Development  Council  held  in
 December,  ‘1967;  and

 (b)  whether  it  is  a  fact  that  the
 National  Development  Council  meet-
 ing  was  purposely  called  so  that  all
 the  Congress  Chief  Ministers  could
 be  in  Delhi  to  help  in  the  selection  of
 the  Congress  President?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  “MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):
 (a)The  decision  to  convene  the
 meeting  of  the  National  Development
 Council  in  December,  967  was  taken
 at  the  meeting  of  the  Planning
 Commission  held  on  November  10,
 1967,

 (b)  No,  Sir.

 विमान  उद्योग

 1405.  श्री  यशवन्त  सिह
 कया  रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  इस  समय  देश  में  विमान-निर्माण
 उद्योग  की  उत्पादन  क्षमता  कितनी  है  ;

 (@)  विमान  उद्योग  में  कितने  प्रतिशत
 भारतीय  पुर्जे  और  कितने  प्रतिशत  विदेशी  पुर्जे
 प्रयोग  में  लाये  जाते  हैं  ;

 (ग)  विमान  बनाने  के  लिये  देश  में
 उपलब्ध  और  झायात  किये  जाने  वाले  कच्चे
 माल  और  फालतृ  पुर्जों  की  प्रतिशतता  कितनी-
 कितनी  है  ;  झौर
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 (3)  किन-किन  देशों  से  कच्चा  माल
 और  फालतू  पुर्जे  आयात  किये  जाते  हैं  तथा
 उन  पर  प्रति  वर्ष  कितनी  विदेशी  मुद्रा  व्यय
 होती  है  ?

 प्रतिरक्षा  मंत्रालय  सें  राज्य  मंत्री  थी
 ल०  ना०  मिन )  :  (क)  से  (घ)  सूचना
 देना  लोकहित  में  नहीं  होगा  ।

 Khan  Abdul  Ghaffar  Khan
 i406.  SHRI  s.  K.  TAPURIAH:

 SHRI  G.  VISWANATHAN:
 Will  the  Minister  of  EXTERNAL

 AFFAIRS  be  pleased  to  state:
 (a)  whether  the  attention  of

 Government  has  been  drawn  to  a
 report  published  in  the  “Hindustan
 Times"  of  the  3rd  January,  968  to
 the  effect  that  Khan  Abdul  Ghaffar
 Khan  has  showed  his  willingness  to
 settle  duwn  in  India,  if  Government
 of  India  invited  him;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  Yes,  Sir.

 (b)  This  does  not  arise  due  to  the
 nature  of  the  report.

 Jammu-Srinagar  Highway
 ‘1407.  SHRI  ANBUCHEZHIAN:

 SHRI  YASHPAL  SINGH:
 Will  the  Minister  of  DEFENCE  be

 pleased  to  state:
 (a)  whether  it  is  a  fact  that  a  new

 survey  undertaken  for  improving
 and  developing  the  Jammu
 National  Highway  has  been  com.
 pleted  by  the  Central  and  the  State
 Government  Engineers:

 (b)  if  so,  the  details  thereof;
 (c)  when  the  work  for  the  cons-

 truction  of  a  new  link  is  likely  to
 start;
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 (d)  what
 volved;  and

 is  the  expenditure  in-

 (e)  how  far  this  new  scheme  will
 be  able  to  keep  the  road  open
 throughout  the  year?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  and
 (b).  No  new  survey  has  been  under-
 taken.  In  1966,  a  Committee  of  en-
 gineers  [composed  of  Director  Ge-
 neral  (Road  Development),  Roads
 Wing;  Engineer-in-Chief,  Army  Head-
 quarters;  and  Director  General  Border
 Roads]  had  examined  the  extent  of
 improvement  works  required.  The
 Plans  of  improvement  works  in  prog-
 ress  had  been  finalised  after  consider-
 ing  recommendations  of  the  above
 committee.  The  works  taken  in  hand
 include  the  widening  of  formation,
 widening  and  improvement  of  road
 crust  and  improvement  of  curves,
 super  elevation,  sight  distance  etc.
 and  various  protective  and  slide-
 stabilisation  works.

 (c)  There  is  no  proposal  to  construct
 a  new  link.  A  road  to  bypass  one
 slide  area  was  constructed  in  1966-67.

 (d)  and  (e).  Do  nbdt  arise.

 Fresh  Inquiry  into  the  Reported
 Death  of  Netaji

 1408.  SHRI  D.  C.  SHARMA:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  a  large  number  of
 Members  of  Parliament  have  demand-
 ed  a  fresh  inquiry  into  the  reported
 death  of  Netaji  Subhash  Chandra
 Bose  in  a  memorandum  submitted  to
 the  President;

 (b)  whether  the  demand  has  been
 looked  into;  and

 (९)  if  so,  with  what  results?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 and  (9),  Yes,  Sir.
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 (८)  Government  have  accepted  the
 conclusion  of  the  Official  Snquiry
 Committee  appointed  in  956  that
 Netaji  Subhash  Chandra  Bose  met  his
 death  in  an  air  crash  in  the  year 1945,  Since  no  new  facts  have  been
 brought  to  light.  Government  do  not
 conaider  thet  any  fresh  enquiry  is
 warranted,

 लर्सत  गणतंज्रात्मक  गणतंत्र  में  भारतीय
 वाणिज्य  दूत

 l409.  at  sti  भूषण  बाजपेयो  :
 क्या  वंदेशिक  कार्य  मंत्री  यह  बताने  को  कृपा
 करेंगे  कि  जमन  गणतंबात्मक  गणतंत्र  में
 भारतीय  वाणिज्य  टूतावास  के  विकास  के  लिये
 तंयार  की  जा  रही  विशेष  योजना  का  ब्यौरा
 कया है.  7

 बघान  मंत्री,  ्रतपाषित  लंत्रों,  बोजना
 मंत्रों  समा  अंदेशिक-कार्य  संत्री  (मंसती
 इंड्िस  मांधी)  :  हमें  इस  उद्देश्य  के  लिए
 किसी  विशेष  योजना  की  जानकारी  नहीं  है।

 हरियाणा  को  एक  फर्म  द्वारा  टेलीविजन
 सेटों  का  निर्माण

 (1410.  जी  निहाल  सिह  :  :
 मंत्री  यह  बताने  फी  कृपा  करेंगे  कि  :

 बया  रक्षा

 (क)  क्‍या  वह  संच  है  कि  डेल फुलका
 इंडिया  लिमिटेड,  बल्लमगढ़  (हरियाणा)  ने
 टेलिविजन  सेटों  के  निर्माण  के  सम्बन्ध  में
 केन्द्रीय  सरकार  को  एक  आवेदन  पत्र  भेजा
 है  ;  और

 ख)  यदि  हाँ,  तो  उस  पर  बया  कार्य-
 वाही  की  गई  है  ?

 प्रतिरक्षा  मंत्रालय  सें  राज्य  मंत्रों  (भरी
 ल०  ना०  मिश्र  )  :  (क)  तथा  (ख).  सर्वश्री
 टे  तीफुंकन  इंडिया  लिमिटेड  से  प्राप्त  प्रार्थना
 पत्रकों  अनुमोदन  प्राप्त  नहीं  हुझा  था,  क्योंकि
 उस  से  विदेशी  सहयोग  उद्दिष्ट  था  ।
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 Republic  Day  Parade  Invitation  Cards

 4l,  SHRI  PREM  CHAND  VERMA:
 SHRI  K.  LAKEAPPA:

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state:

 (a)  the  number  of  cards  issued  for
 the  Republic  Day  968  for  V-I  en-
 closure  to  Ministers  and  Members  of
 Parliament  and  the  acta]  number
 of  passes  delivered  to  them;

 (b)  the  number  of  seats  available
 in  the  enclosure;

 (c)  how  many  cards  for  this  en-
 closure  were  issued  to  persons  other
 than  MPs.;

 (व)  whether  it  is  a  fact  that  a
 number  of  Ministers  amd  a  larger
 number  of  M.Ps.  could  not  get  seats
 in  the  enclosure;  and

 (e)  if  so,  the  reasons  therefor  and
 the  action  taken  in  the  matter?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):

 (a)  No.  of  No.  of
 Invitation  Cards

 cards  =  actually issued  delivered

 fo  Ministers,  Speaker/
 Deputy  Sp  eaker,
 of  Lok  Sabha  and
 D  Chairman
 of Raya  Sabha  58  58

 (i)  Members  =  of
 Parliament  63  606*

 *The  remaining  Cards  could  not  be
 delivered  as  jn  four  cases  intimation
 regarding  intention  to  witness  the
 Parade  was  received  very  late;  in  one
 case,  the  résidence  was  found  locked
 and  in  another  the  dignitory  had
 changed  his  residence.

 (b)  1120.

 (c)  About  235  Invitation  cards  were
 issued  for  djgnitories  including  Minis-
 ters|Speaker|Deputy  Speaker  of  Lak
 Sabha|Deputy  Chairman  of  Rajya
 Sabha.

 (@)  and  (e).  Generally,  all  the  in-
 vitees  do  not  attend  the  function.  As
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 such,  the  number  of  seats  provided  in
 V-l  enelosure  should  have  been  ade-
 quate,  However,  there  was  over-

 cards  for  V-{  enclosyre  had  not  been
 issued.  Additional  seats  to  the  extent
 possible  were  provided.

 Agreement  with  ‘“Noevosii”
 1442  SHRI  D.  N.  PATODLA:  Will

 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleasad  to  state:

 (a)  whether  Government  are  aware
 that  “Novoti”  with  whom  the  Press
 Information  Bureau  recently  entered
 into  an  agreement,  is  an  organisation
 which  had  been  systematically  indulg-
 ing  into  yarious  espionage  and  sub-
 versive  activities  at  many  places  in
 the  world;  and

 (b)  whether  Government  pave  veri-
 fied  the  correctness  of  these  reports
 about  the  character  and  backward  of
 “Novosti"?

 THE  MINISTER  OF  INFORMATION
 AND  BROADCASTING  (SHHI  K.  K.
 SHAH):  (a)  and  (b).  Certain  news-
 paper  reports  to  this  effect,  have  been
 noticed,  but  Government  have  yo  in-
 formation  on  the  truth  or  otherwise
 of  the  allegations.

 Agreement  with  “Novosit”

 ‘1413.  SHRI  D.  प्र.  PATODIA:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  the  particulars  of  varioug  news
 and  publicjty  materials  forwarded  to
 “Novosti”  by  the  Press  Information
 Bureau  for  publication  in  the  Soviet
 mewspapers  and  journals  since  the
 contract  was  entered  into  with  Novostj
 by  the  Press  Information  Bureau;  and

 (b)  the  percentage  and  portion  of
 the  news  actually  published  by  the
 Soviet  newspepers  and  journals  out
 of  various  materials  sent  from  India
 for  publications?
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 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  KE.  sHAH):  (a)  Under  the  PIB-
 Novosti  agreement,  PIB  does  not  sup-
 Ply  mews  but  only  background  infor-
 mation,  feature  articles  and  photo-
 graphs  pertaining  to  India.  Twenty-
 nine  feature  articles  (including  four-
 teen  with  photographs),  as  detailed  in
 the  statement  were  supplied  to
 ‘Novosti’  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library  See  No.
 LT-73/68].  These  article  were  sup-
 plied  to  newspapers  in  India  also.

 (b)  PTB  has  been  informed  by
 Novosti  that  it  has  started  circulating
 some  of  the  material  supplied  by
 PIB,  Details  of  the  utilisation  of  PIB
 material  are  not  available.

 अणुशक्ति  का  शांतिपूर्ण  कार्यों  के
 लिए  प्रयोग

 1415.  श्री  रामावतार  चारमा :
 श्री  शिवकुमार  शास्त्रों  :
 श्री  यशवस्त  सिह  कुशवाह  :
 श्री  प्रकाश  वोर  श्ञास्त्रोी  :

 क्या  प्रधान  मंत्रो  यह  बताने  की  कृपा
 करेंगी  कि  :

 (=)  कया  ऑआगानी  ब्  में  अगू  शक्ति
 का  शान्तिपूर्ण  कार्यों  के  लिये  प्रयोग  के  बारे  में
 कोई  पोजना  बताई  गई  है  ;  और

 (ख)  यदि  हां,  तो  उसका  दूसरा  क्या  है?

 प्रधान  मंत्री,  अणु झक्ति  मंत्री,  योजान
 मंत्री,  तथा  वेदेशिक-कार्य  मंत्रो  (भीमती  इन्दिरा
 शांधी)  :  (क)  तथा  (ख)  ऑादरणीय  सदस्यों
 का  ध्याल  दिनांक  is  दिसम्बर,  967  को
 तारांकित  प्रश्न  संख्या  735  के  उत्तर  में  सदन
 के  पटल  पर  रखे  गए  विवरण  की  झोर  झआकष्ित
 किया  जाता  है,  जिसमें  परमाणु  ऊर्जा  के  शांति
 मय  उपयोग  के  लिये  परमाणु  ऊर्जा  आधोग  द्वारा
 किए  गए  कार्यों  का  विवरण  दिया  गया  है  |
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 बिजलो  पैदा  करते,  खेती  बाड़ी  उद्योग  धन्धों  तथा
 ददाइयों  में  परमाग  ऊर्जा  के  उत्योग  सम्बन्धी
 खोज  तथा  विकास  कार्य  को  जारी  रखने  तथा
 उसका  विस्तार  करने  की  योजना  है  ।  तारापुर
 परमाणु  ब्रिजली  घर  इस  बर्ष  चालू  होने  की
 सम्भावना  हूँ  तया  राणा  प्रताप  सागर  और
 मद्रास  के  समीप  कलपक्कम  में  बन  रहे  बिजली
 घरों  का  निर्माण  कार्य  आगे  बढ़ेगा  ।  भारी  पानी
 संयंत्र,  फास्ट,  ब्रीडर  रिएक्टर  तथा  परिवर्ती
 साइक्लोट्रान  को  बनाने  का  काम  शुरू  किये
 जाने  की  सम्भावना  हैं  ।

 Indian  Navy
 1416.  SHRI  BABURAO  PATEL:

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  Rear
 Admiral  S.  N.  Kohli  has  revealed  to
 the  Press  that  Indian  Navy  is  soon
 acquiring  two  submarines;

 (b)  whether  it  ig  proper  for  one
 of  the  Naval  Chiefs  to  give  away
 naval  secrets  in  an  open  Press  in-
 terview;

 (c)  whether  there  is  a  special  code
 of  discipline  for  our  Defence  Forces
 governing  this  type  of  conduct;  and

 (d)  if  so,  the  features  thereof?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  In  an
 informa]  meeting  with  the  Press,  Reart
 Admira]  8.  N.  Kohli  stated  that  the
 Indian  Navy  would  soon  acquire  Sub-
 marines,  but  he  did  not  mention  any
 number,

 (b)  No,  Sir;  but  the  fact  that  India
 would  be  acquiring  Submarines  oon
 is  not  a  secret  as  this  information  has
 been  given  to  Parliament  in  reply  to
 a  number  of  Questions.  As  recently
 as  on  the  13th  November,  1967,  the
 Heuse  was  informed  that  steps  have
 been  taken  to  acquire  Submarines.

 (c)  and  (d).  For  divulging  classi-
 fied  information  unless  authorised  to
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 do  so  an  officer  of  the  defence  forces
 ean  be  tried  and  punished  by  a  Court
 Martial  under  the  relevant  Service
 Act.
 Sale  of  Liquor  by  Embassy  Officials

 i47,  SHRI  NAMBLIAR:
 SHRI  P.  GOPALAN:
 SHRIMATI  SUSEELA

 GOPALAN;:
 SHRI  UMANATH:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  some  foreign  embassy  officials
 are  daily  selling  liquor  to  outsiders;
 and

 (b)  if  so,  the  steps  taken  to  stop
 this?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-

 —
 INDIRA  GANDHI):  (a)  No,

 (b)  Does  not  arise,

 Relay  of  Urdu  Programmes  from
 Dharwar  and  Gulburga  Radio

 Stations
 i4l8.  SHRI  MOHSIN:  Will  the

 Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 are  jJarge  percentage  of  Urdu-speak-
 ing  people  in  erstwhile  Bombay-
 Karnatak  and“  Hyderabad-Karnatax
 areas;

 (b)  whether  it  is  g  fact  that  there
 are  not  Urdu  programmes  relayed
 through  Dharwar  and  Gulburga  Radio
 Stations  at  present;  and

 (c)  the  steps  taken  to  relay  Urdu
 Programmes  from  Gulburga  and
 Dharwar  Stations?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 3232  (ai)  LS—3

 K  K.  SHAH):  (a)  No,  Sir;  not  a  large
 percentage.

 (b)  No,  Sir.
 (c)  Dharwar  and  Gulburga  Stations

 do  initiate  some  Urdu  programmes,
 besides  relaying  all  the  Urdu  pro-
 grammes  of  the  Vividh  Bharati.  In
 addition  tg  these  broadcasts  and  re-
 lays,  the  Urdu  Majlis  programme
 broadcast  daily  from  Delhi  on  power-
 ful  transmitters  is  available  to  listen-
 ers  in  the  Mysore  State.

 भारत  में  व्यापार  प्रतिनिधियों  का  भाषा
 सम्बन्धी  ज्ञान

 1419.  शी  महाराज  सिंह  भारती  :
 श्री  राम  सेवक  यादव  :
 श्री  इसजीत  मल्होत्रा  :

 क्या  वैवेशिक-कार्य  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  प्रन्य  देशों  में
 हमारे  व्यापर  प्रतिनिधि  अंग्रजी  के  अतिरिक्त
 श्न्य  कोई  भाषा  नहीं  जानते  जिसके  परिणाम-
 स्वरूप  उन  सभी  देशों  में  जिनकी  भाषा  अंप्रेजी
 नहीं  है,  हमारा  व्यापार  नहीं  बढ़  रहा  हैं  ;

 (ख)  यदि  हां,  तो  इस  सम्बन्ध  में
 सरकार  क्‍या  उपर  कार्यवाही  कर  रही  ्  ;
 और

 (ग)  इनमें  से  कितने  प्रतिनिधि  उन
 अंग्रेजी  से  भिन्न  भाषा  भाषी  देशों  की  भाषा
 जनते  हैं  जहां  वे  नियुक्त  हैं  और  कितने  प्रति
 निधि  ऐसी  भाषाएं  नहीं  जानते  !

 प्रघान  मन्‍त्री,  भ्रणु  शक्ति  भन्‍्त्रो,  योजना
 मन्त्री  तथा  बेदेशिक  कार्य  मन्त्री  (क्षीमती
 इन्दिरा  गांधो)  :  (क)  जी  नहीं  ।  हमारे  कुछ
 व्यापार  प्रतिनिब्ेध,  सब  तो  नहीं,  उस  देश  की
 भाषा  जानते  हैं  जहां  वे  काम  कर  रहे  हैं  Ts
 हमारे  व्यापार  प्रतिनिधियों  को  अंग्रेजी  के
 ग्रतिरिक्त  एक  या  दो  दूसरी  विदेशी  भाषाएं
 भी  जाननी  होती  हैं  ।  जो  भी  हो,  यह  सोचना  ठीक
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 नहीं  कि  देश  का  व्यापार  उसके  व्यापार  प्रति-
 निधियों  की  भाषाई  दक्षता  पर  ही  निर्भेर
 करता  है

 (ख)  प्रश्न  नहीं  उठता  ।

 ग)  गैर  अंग्रेजी  भाषी  देशों  में  स्थित
 34  भारतीय  ब्यापार  प्रतिनिधियों  में  से,
 वहां  की  स्थानीय  भाषा  जानते  हैं,  जब  कि  बाकी
 प्रतिनिधियों  में  से  कुछ  अंग्रेजी  के  भ्तिरिक्‍त
 एक  या  दो  दूसरी  विदेशी  भाषाएं  भी  जानते
 हूँ  1

 रक्षा  सामग्री  का  निर्माण

 1420.  श्री  सहहाराज  सिंह  भारतों  :
 कया  रक्षा  मंत्री  यह  बताने  की  कृप।  करेंगे  कि  :

 (क)  प्ररिस्क्ष  में  काम  आने  बी
 20,000  वस्तुग्नों  में  से  जिनके  नमूने  खेदल्ली

 में  स्थापित  किये  गये  नमूना  कक्षा  में  प्रदर्शित
 किये  गये  हैं,  कितनी  वस्थओं  का  निर्माण  करने
 का  बचन  निर्माता  उपक्रपों  ने  दिया  है  ;

 (ख)  क्या  सरकार  ने  उन  उपकमों
 की  सेवाओं  का  उपयोग  करता  आरम्भ  कर
 दिया  है  ;

 (ग)  यदि  हां,  तो  इस  काम  में  झब्॒  तक
 कितनी  कितनी  प्रगति  हुई  है  ;  शौर

 (घ)  क्या  उद्योगपतियों  ने  अब  तक
 नमूने  के  अनुसार  किन्‍्हीं  वस्तुप्रों  का  निर्माण
 करके  वे  वस्तुएं  कम  मुवाफे  पर  सरकार  को
 सप्लाई  की  हैं  ?

 प्रतिरक्षा  मन्त्रालय  में  राज्य  मन्त्री  थी
 स्त  नाठ  मित्रो)  :  (क)  लगभग  I8000
 wet  में  से  4272  का  निर्मोण  निजी  फर्मों,
 राजकीय  क्षेत्र  के  उपकरणों  और  ई०  एस०
 ई०  वर्कशाप  द्वारा  हस्तगत  किया  गया  है  |

 (ख)  तथा  (ग)  :  जी  हां,  झब  तक
 लगभग  करोड़  रुपयों  की  लागत  की  300
 मदों  की  सप्लाई  की  जा  चुकी  है  1
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 (a)  निर्माग  की  गई  मदें  रक्षा  आव-
 श्यकताओं  के  लिए  उपयुक्त  रेखा  चित्रों  व्योरों
 के  अनुरूप  हैं  -  जिन  लागतों  पर  अधिकतम
 श्रार्डर  लिण्पन्न  किए  गए  हैं,  बह  आयात  मूल्यों
 का  अच्छा  लगा  खा  सकती  हैं  I

 समाचार  पत्रों  की  बिफ्री  के  झांकड़े

 T42i.  श्री  महाराज  सिह  भारतों  =
 क्या  सूचना  और  प्रप्तारण  मंत्री  यह  बताने  की
 कृपा  बारेंग  विः  :

 (क)  966 में समाचारपत्रों  की  बिक्री
 की  जांच  के  अभियान  के  दौरान  कितने  समा-
 चारपत्नों  की  बिक्री  के  आंकड़े  गलत  पाये  गये  थे
 तथा  प्रत्येक  मामले  में  आंकड़े  कितने  कितने
 बढ़ा  चढ़ा  कर  बताये  गये  थे  ;  और

 (ख)  मेरठ  में  प्रकाशित  होने  वाले  कितने
 समाचार  पन्नों  को  बिक्री  के  आंकड़े  गलत  पाये
 गये  थे  तथा  उनके  विरुद्ध  सरकार  ने  क्या
 कार्थवाही  की  है  ?

 सूचना  और  प्रसारण  मन्त्री  (श्री  के०
 के०  शाह):  क)  i966  में  234  समाचार-
 पत्नों  की  खपत  को  संख्या  में  अतिशवं।क्ति  पाई
 गई  1  इत  मामलों  का  विवरण  भारतीय  समा-
 चार-पत्र  967  भाग  7,  जिसकी  एक  प्रति
 7  अगस्त,  1967  को  लोक  सभा  की  मेज  पर
 रख  दी  गई  थी,  अध्याय  i2  से  संग  तालिका
 के  |  ग्रौर  ॥  में  दी  गई  है  ।

 (ख)  मेरट  से  प्रकाशित  होने  वाले  i3
 समाचारपत्रों  की  खपत  की  संख्या  में  असंगति
 पाई  गई।  जहां  अखबारी  कागज  के  कोटे  का
 श्रावंटन  अधिक  किया  गया  था,  उसको  समंजिते
 कर  दिया  गया  |

 13 पन्नों  में  से,  केवल  एक  पन्न  को, जो
 हिन्दी  दैनिक  था,  विज्ञापन  और  दृश्य  प्रचार
 निदेशालय  द्वारा  केन्द्रीप  सरकार  के  विज्ञापनों
 के  लिये  प्रयोग  किया  जा  रहा  था।  भारत  के
 समाचारपत्नों  के  रजिस्ट्रार  की  जांचपड़ताल
 के  बाद,  इसका  प्रयोग  बन्द  कर  दिया  गया
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 क्योंकि  इसकी  खपत  संख्या  1,000  प्रतियों  से,
 जो  निदेशालय  की  सूची  में  सम्मिलित
 के  लिये  कम  से  कम  संख्या  है,  कम  पाई  गई  ।

 Survey  of  Atomic  Materials  in
 Gopalpur  Area  (Orissa)

 1422,  SHRI  CHINTAMANI  PANTI-
 GRAHI:  Will  the  PRIME  MINISTER
 be  pleased  to  state:

 (a)  whether  any  survey  for  locat-
 ing  atomic  materials  in  Gopalpur  area
 in  Orissa  has  been  conducted;

 (b)  if  so,  with  what  result;  and
 (c)  whether  any  action  is  being

 taken  to  utilise  the  atomic  materials
 found  in  Orissa?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 and  (b).  As  a  result  of  the  survey
 conducted  in  1962-63,  beach  sands  of
 this  area  have  been  found  to  contain
 monazite,  ilmenite.  rutile  and  zircon.

 (c)  Systematic  survey  of  the  Orissa
 coast  is  continuing  and  action  to
 utilize  the  atomic  minerals  found
 there  will  be  taken  on  evaluation  of
 the  results  of  the  survey.

 Expansion  of  T.V.  in  Rural  Areas

 1423,  SHRI  SITARAM  KESRI:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  whether  Government  has  pre-
 pared  g  plan  for  the  expansion  of  the
 Television  net-work  to  cover  the  rural
 areas  with  a  view  to  educate  the
 villagers  about  modern  methods  of
 cultivation  and  for  the  purpose  of
 spreading  education.

 (b)  if  so,  the  details  thereof;  and
 (c)  how  many  community  Televi-

 sion  sets  are  there  in  the  country  at
 Present  and  the  population  covered
 by  them?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  and  (b).  Yes,  Sir.
 The  first  phase  of  expansion  provides
 for  the  setting  up  of  television  sta-
 tions  in  Bombay,  Calcutta,  Madras  and
 Kanpur  besides  expansion  of  the
 Delhi  T.V.  centre.  These  stations  will
 cover  the  rural  areas  also  around
 them,  besides  providing  service  to
 the  cities.

 (९)  27  Community  Television  sets
 are  installed  in  teleclubs  and  another
 80  are  installed  for  rural  viewing
 groups  in  Delhi.  Recent  surveys  indi-
 cate  that  the  number  of  tele-club
 viewers  ranges  from  20,000  to  25,000
 per  programme.  The  programme  for
 agriculturists  is  viewed  by  an  audi-
 ence  of  about  16,000,  In  addition,  548
 sets  are  installed  in  Schools  and  these
 sets  benefit  36,000  students  through
 lessons  in  Physics  and  Chemistry  and
 96,000  students  each  through  lessons
 in  General  Science  and  English.

 There  are  522  domestic  receiver
 licences  in  Delhi  area.  There  are  no
 Community  receiver  sets  in  other
 areas.  The  estimated  audience  on
 these  sets,  assuming  70  viewers  per
 receiver,  would  be  52,120.

 Television  Net  Work
 ‘1424,  SHRI  SITARAM  KESRI:  Will

 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that_Tele-
 vision  programme  hag  a  limited  audi-
 ence  consisting  mostly  of  well-to-do
 people;  and

 (b)  if  so,  whether  Government  pro-
 pose  to  curtail]  the  maintenance  ex-
 penditure  of  Television  net-work  dur-
 ing  the  next  year?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K,  K,  SHAH):  (a)  No,  Sir.  The  tele-
 vision  programmes  at  Delhi  are  orga-
 nised  primarily  for  social  education,
 education  in  improved  agricultural
 methods,  family  planning  etc.  as  also
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 to  supplement  the  teaching  in  schools,
 particularly  in  the  field  of  Science.
 Entertainment  oriented  programmes
 are  included  only  to  the  extent  neces-
 sary  for  sustaining  audiance  for  get-
 ting  them  exposed  to  these  processes
 of  education.  According  to  All  India
 Radio  audience  research  also,  the
 majority  of  their  viewers  are  stu-
 dents,  farmers  and  middle  income
 groups.

 (b)  Doeg  not  arise,

 राजस्थान  में  कोटा  डिवोजन  में  रेडियो
 स्टेशन  की  स्थापना

 1425.  श्रो  झोंकार  लाल  बेरवा  :  क्‍या
 सूचना  झोर  प्रसारण  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  का  विचार  राज-
 स्थान  में  कोटा  डिवीजन  में  एक  झआकाश-
 वाणी  केन्द्र  स्थापित  करने  का  है;  और

 (ख)  यदि  हां,  तो  कब  ?

 सूचना  शर  प्रसारण  मंत्री  श्री  के०
 के०  शाह)  :  (क)  जी,  नहीं  ।  फिलहाल
 कोई  प्रस्ताव  नहीं  है  1  इस  क्षेत्र  की  भ्रावश्य-
 कता  इन्दौर  और  अजमेर  के  रेडियो  स्टेशनों
 से  पूरी  की  जा  रही  है  ।

 (ख)  प्रश्न  नहीं  उठता  ।

 Hindi  Films
 1426.  SHRI  CHANDRA  SHEKHAR

 SINGH:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  his
 Ministry  had  issued  a  “suggestion”
 to  the  organisation  of  Film  producers
 in  October  last  that  the  credit  titles
 of  Hindi  films  should  be  in  Devana-
 gari  and  Devanagari  only;

 (b)  if  so,  the  purpose  for  issuing
 such  a  suggestion;  and
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 (c)  what  was  the  film  producers’
 reaction  thereto?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 छू.  K.  SHAH):  (a)  and  (b).  Yes,
 Sir,  The  suggestion  of  the  Hindi  Ad-
 viser  to  the  Government  of  India  to
 give  the  credit  titles  to  Hindi  films  in
 Devanagari  was  ‘brought  to  the  notice
 of  the  film  industry,  which  was  free  to
 take  whatever  decision  it  thought
 proper,

 (९)  Some  film  writers  did  not  wel-
 some  it.

 Indian  Films  in  Iran
 1427.  SHRI  RAM  CHARAN:  Will

 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Indian  film3  which  were  shot  in  forign
 countries  are  very  unpopular  in
 Iran,  Afghanistam  and  Arab  countries.

 (b)  whether  it  is  also  a  fact  that
 films  shot  in  foreign  countries  are
 comparatively  earning  less  foreign
 exchange  than  films  produced  in
 India;  and

 (c)  if  50,  whether  Government  pro-
 pose  to  ban  the  shooting  of  Indian
 films  in  foreign  countries  and  not  re-
 Jease  any  foreign  exchange  for  this
 purpose?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  No,  Sir,

 (b)  Not  as  a  rule.
 (c)  No  change  in  the  present

 Policy  in  contemplated  at  the  moment.

 Delegation  from  Pakistan

 1428.  SHRI  RAM  CHARAN:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  how  many  delegations,  official
 and  non-official  visited  India  from
 Pakistan  during  the  period  from  De-
 cember  967  to  January  1968;  and
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 (b)  the  mames  of  the  members  of
 these  delegations  and  the  purpose  of
 their  visit?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER

 OF  EXTERNAL  .AFFAIRS  (SHRI
 MATI  INDIRA  GANDHI):  (a)  and
 (b).  A  statement  is  placed  on  the
 Table  of  the  House  (Placed  in  Lib-
 rary,  See  No.  LT-75/68].

 Invitation  Cards  for  Republic  Day
 Function

 1429,  SHRI  RAM  CHARAN:
 SHRI  LAKHAN  LAL

 KAPOOR:
 SHRI  HARDAYAL  DEVGUN:
 SHRI  VIKRAM  CHAND

 MAHAJAN:

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state:

 (a)  what  is  the  criteria  for  issuing
 invitation  cards  for  Republic  Day

 ‘Celebrations  for  qifferent  categories  of
 ‘persons;

 (b)  whether  jt  is  a  fact  that  Mem-
 bers  of  Parliament  are  given  only
 ‘seats  each  while  even  the  domestic
 ‘servants  of  Senior  Officers  get  enough
 ‘cards  for  distribution  amongst  them-
 selves;  and

 (c)  if  so,  whether  Government  pro-
 ‘Pose  to  review  the  entire  procedure
 ‘in  regard  to  issue  of  Invitation  Cards?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  and
 (b).  Invitations  to  witness  the  Repub-

 ‘lic  Day  Parade  this  year  were  issued
 to  Union  Cabinet  Ministers,  Ministers
 of  State,  Deputy  Ministers,  Members
 of  Parliament,  Supreme  Court  Judges,
 Members  of  Planning  Commission,
 Diplomats,  Members  of  Delhi  Metro-
 politay  Council  and  Delhi  Municipal
 ‘Corporation,  etc.  As  regards  civil
 Officers  of  the  Government  of  India,
 ‘invitation  cards  were  issued  to  those
 “whose  maximum  of  the  pay  scale  was

 less  than  Rs.  1250,  and  the  actual  pay
 on  the  26th  January  1968,  was  not
 less  than  Rs.  900  p.m.  In  the  case  of
 the  Armed  Forces,  al]  Officers  down
 to  the  rank  of  Major  and  equivalent

 and  50  per  cent  of  those  of  the  rank
 of  Captain  and  below  and  equivalent
 were  invited,  In  the  case  of  officers
 of  the  Delhi  Admimistration,  jnvita-
 tion  cards  were  issued  to  all  those
 whose  maximum:  of  the  pay  scale  was
 not  jess  than  Rs.  850  and  actual  pay
 was  not  less  than  Rs  600  p.m.  As  re-
 gards  officers  employed  in  the  Public
 Undertakings,  invitation  cards  were
 issued  to  those  whose  maximum  of
 the  pay  scale  was  not  less  than
 Rs.  400  and  actual  pay  not  less  than
 Rs.  00  p.m.  Invitations,  were  ex-
 tended  also  to  office  bearers  of  Staff
 Councils,  and  recognised  Staff  Asso-
 ciations.

 As  regards  non-officials,  the  aim
 was  to  extend  invitation  to  as  many
 persons  as  possible  from  different
 categories  of  the  population,  subject
 to  the  limitation  of  available  seats
 preference  was  normally  given  to  per-
 sons  visiting  Delhi  from  abroad  and
 from  outside  Delhi.  Invitations  to
 persons  permanently  residing  in  Delhi
 were  issued  mainly  on  the  basis  of
 lists  given  by  the  Delhi  Adminitra-
 tion.  Requests  made  by  Ministers,
 MPs.,  officials  etc.  for  issue  of  invi-
 tation  cards  for  their  relations  and
 fluest  weres  examined  on  merits  and
 invitation  cards  were  issued  subject  to
 availability  of  seats.  In  the  case  of
 MPs,  normally  4  seats  were  given.
 However,  a  larger  number  of  invita-
 tion  cards  were  issued  mainly  in
 cases  where  requests  were  made  in
 respect  of  close  relations  or  entitled
 persons  e.g,  M.L.As.,  etc.  Normally
 domestic  servants  of  officers  are  mot
 issued  invitation  cards.

 (९)  Arrangements  made  to  issue
 invitation  cards  to  invitees  for  the
 Republic  Day  Parade  are  reviewed
 every  year,  and  chamges  are  made
 where  comSidered  necessary.
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 Demarcation  of  Indo-East  Pak,  Border
 1430,  SHRI  RAM  CHARAN:

 SHRI  LAKHAN  LAL
 KAPOOR:

 SHRI  VISHWA  NATH
 PANDEY:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  for-
 mal  agreement  between  India  and
 Pakistan  on  the  seasonal  demarca-
 tion  along  Murshidabad-Rajshahi
 border,  covering  75  miles,  was  signed
 on  the  l4th  January,  968  at  Calcutta;
 and

 (b)  if  so,  the  details  of  the  agree-
 ment?

 THE  PRIME  MINISTER,  IAINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AIFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 and  (b).  The  boundary  between
 India  and  East  Pakistan  in  the
 Murshidabad-Rajshahi  section  is
 riverine  for  a  length  of  about  78  miles.
 Every  year  after  the  monsocn,  some
 charlands  appear  which  on  a  few  oc-
 casions  in  the  past,  resulted  in  border
 incidents  because  of  doubts  regard-
 ing  their  ownership.  In  order  to  pre-
 vent  these  incidents,  the  practice  of
 seasonal  demarcation  was  evolved
 which  has  become  an  annual  exercise.

 Accordingly,  in  terms  of  a  decision
 taken  at  the  Conference  of  the  Direc-
 tors  of  Land  Records  and  Surveys  of
 West  Bengal  and  East  Pakistan  held
 in  Dacea  on  25th  and  26th  September
 967  the  field  work  for  seasonal  de-
 marcation  of  the  Murshidabad-Raj-
 shahi  sector  was  undertaken  on  the
 360  November,  1967.  On  completion
 of  the  field  work,  topographical  sheets
 were  signed  by  the  authorities  of  the
 two  sides  on  5|l7th  January  1968,

 उत्तर  प्रदेश,  पश्चिसी  बंगाल  शर  मद्रास  सें
 परियोजनाएं

 1431.,  श्री  राम  रण  :  क्‍या  प्रधान
 संत्रों  27  जलाई,  967  के  प्रतारांकित

 FEBRUARY  21,  968  Written  Answers  xz  i  2382

 प्रश्न  संख्या  7070  के  उत्तर  के  सम्बन्ध
 में  यह  बताने  की  क््पा  करेंगे  कि  :

 (क)  हालांकि  उत्तर  प्रदेश  की  जन-
 संख्या  मद्रास  और  पश्चिम  बंगाल  से  अधिक
 है  और  वह  झौद्योगिक  दृष्टि  से  पिछड़ा  हुआ
 है,  किन्तु  फिर  भी  पश्चिमी  बंगाल  और
 मद्रास  में  भ्रधिक  प्रयोजनायें  स्थापित  की
 गई  हैं,  इसके  क्या  कारण  हैं  ;

 (ख)  पश्चिम  बंगाल  और  मद्रास  में
 परियोजनाओं  पर  कुल  कितनी  लागत  आई
 है;

 (ग)  क्‍या  इस  कमी  को  पूरा  करने
 के  लिये  i96  7-6  8  में  उत्तर  प्रदेश  को  प्रधिक
 सहायता  देने  का  सरकार  का  विचार  है  ;
 और

 (घ)  यदि  नहीं  तो  उसके  क्या  कारण
 हैं?

 प्रधान  मंत्रों,  श्रण  शाक्ति  मंत्री,  योजना
 संत्री  तथा  वेदेशिक-कार्य  मंत्री  (श्रीमती
 इन्दिरा  गांधी  )  :  (क)  औद्योगिक  परि-
 योजनाओं  का  स्थान-निधोरण  मुख्यतया
 तकनीकी  झाथिक  श्ाधारों  पर  किया  जाता
 है  ।  इस  सीमा  के  अन्तर्गत  सापेक्षतया  पिछड़े
 क्षेत्रों  की  विशेष  आवश्यकताओं  को  ध्यान  में
 रखा  जाता  है  1

 (ख)  तीसरी  योजना  अवधि  में  6
 पश्चिमी  बंगाल  में  औद्योगिक  परियोजनाओं
 और  मद्रास  में  5  औद्योगिक  परियोजनाओं
 पर  क्रमशः  138  करोड़  रुपये  शौर  94  करोड़
 रूपये  का  पूजी  विनियोजन  किया  गया  t

 (ग)  और  (घ)  वाधिक  प्रावधान
 का  सम्बन्ध  प्रत्येक  परियोजना  की  झ्रावश्यकता
 से  सम्बद्ध  है,  अतः  किसी  विशेष  राज्य  को
 अतिरिक्त  सहायता  देने  का  प्रश्न  नहीं
 उठता  |
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 फिरोजपुर  में  पाकिस्तानी  गुब्बारा

 1432.  श्री  शिव  कुमार  ज्ञास्त्री  :
 श्री  यशवन्त  सिंह  कुशवाह  :

 क्या  बेदेशिक-कार्य  मंत्रों  यह  वताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  22  जनवरी,
 i968  को  फिरोजपुर  में  पंडित  कालोनो

 में  पाकिस्तान  का  एक  गैस  गुब्बारा  उतरा
 था;

 2353

 (ख)  क्‍या  यह  सच  है  कि  इस  गैस

 गुब्बारे  पर  पाकिस्तान  जिन्दाबाद  आदि
 नारे  अंकित  थे  ;

 (ग)  क्‍या  इस  सम्बन्ध  में  सरकार
 ने  कोई  जांच  को  है  ;  और

 (घ)  यदि  हां,  तो  उसका  ब्यौरा
 क्‍या  है?

 प्रधान  मन्त्री,  अण  शक्ति  मन्त्री,  योजना
 मन्त्री  तथा  बेदेशिक-कार्य  मन्त्री  (धीमती
 इन्दिरा  गांधी )  (=)  और  (ख).
 2  जनवरी,  968  की  शाम  को  फीरोजपुर

 में  गैस  से  भरा  हुआ  एक  गुब्बारा  उतरा  था
 जिसमें  पाकिस्तान  जिन्दाबाद'  आदि  शब्द
 लिखे  हुये  थे  ।

 (ग)  और  (घ).  भारत  सरकार
 द्वारा  की  गई  पूछताछ  से  पता  चला  है  कि
 यह  'गुब्बारा  हवा  के रव  के  कारण  हमारे
 इलाके  में  चला  आया  था  ।

 Bihar  Plan
 1433,  SHRI  DEIVEEKAN:  Will  the

 PRIME  MINISTER  be  pleased  to  state:

 (a)  whether  Government  had  in-
 formed  the  Bihar  Government  to
 Prune  the  State’s  plan  for  1968-69.
 from  Rs.  75  crores  to  Rs.:52  crores;

 (b)  if  so,  whether  it  is  a  fact  that
 the  Centre  has  stated  that  it  will  be
 able  to  give  only  Rs,  48  crores  or  its
 share  of  the  States  Plan;
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 (c)  if  so,  whether  it  is  also  a  fact
 that  the  Bihar  Government  have  de-
 manded  to  keep  the  plan  size  un-
 changed;  and

 (d)  if  so,  whether  they  have  ap-
 proached  Government  to  increase  the
 quantum  of  Central  assistance’  on  the
 basis  of  population?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 Discussions  between  the  Planning
 Commission  and  the  State  Chief  Minis-
 ter  on  the  finalisation  of  the  State's
 Annual  Plan  for  1968-69,  have  yet  to
 take  place.

 (b)  to  (d).  Do  not  arise  at  this
 stage.

 लेफ्टीनेंट  जनरल  कौल  द्वारा  लिखित  'झनटोल्ड
 सस्‍्टोरी'  नामक  पुस्तक

 1434.  श्री  to  स्व०  विद्यार्थों  :
 श्री  रामगोपाल  शालवाले  :
 श्री  कंबर  लाल  गुप्त  :
 शी  गाडिलिंगन  गौड़  :

 क्या.  रक्षा  मंत्री  i3  नवम्बर,  1967
 के  ग्रतारांकित  प्रश्न  संख्या  3]  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि
 पनटोल्ड  स्टोरी  नामक  पुस्तक  लिखने  के  लिये
 लेफ्टीनेंट  जनरल  कौल  के  विरुद्ध  सरकार
 द्वारा  कोई  कार्यावाही  न  किये  जाने  के  क्‍या
 कारण  हैं,  यद्यपि  विधि  मंत्रालय  ने  ऐसा
 करने  की  सिफारिश  की  थी  ?

 प्रतिरक्षा  मंत्रों  (थी  स्वर्ण  सिह)  :
 विधि  मंत्रालय  ने  परामर्श  के  साथ  इस  पुस्तक
 की  जांच  करने  पर  मालूम  हुआ,  कि  इस
 पुस्तक  में  कुछ  ऐसी  सूचना  प्रगर  की  गई
 है,  जो  वर्गीकृत  किस्म  की  है  ।  फिर  भी,
 962  के  बाद  से  हमारे  तंक्रियात्मक

 श्रांयोजना,  युद्ध  के  तरीकों,  लाजिस्टिकल
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 तथा  अन्य  प्रशासकोय  व्यवस्थाओं  में  भारी
 परिवर्ततों  के  कारण,  ऐसे  तथ्यों  का  प्रकटीकांरण
 कि  जो  अन्विकृ-प्राय  गलत  और  पू्ण  हैं,
 आज  न  तो  उतना  महत्त्व  हो  रखता  है,  और
 न  उतना  सुरक्षात्मक  मूल्य  हो  i  इसलिए,
 सरकार  ने  ऐसा  दृष्टिकोण  अपनाया  है,  कि
 समग्रत:  लेखक  के  विरुद्ध  किसी  किस्म  को
 कार्रवाई  करने  का  कोई  लाभ  नहीं  होगा,
 बल्कि  सच  तो  यह  है  कि,  इस  से  जनहित  की
 कुछ  हानि  ही  हा  सकती  है  ।

 Commentary  on  the  Arrival  on  Presi-
 dent  Tito

 1435.  SHRI  ७  VISWANATHAN:
 SHRI  YASHPAL  SINGH:
 SHRI  SEZHIYAN:

 Will  the  Minister  of  INFORMA-
 TION  AND  BROADCASTING  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 All  India  Radio  gave  running  com-
 mentaries  on  President  Tito's  and
 Prime  Minister  Kosygin’s  arrivals  at
 Palam  airport  only  in  Hindi;  and

 (b)  if  so,  the  reasons  for  not  giving
 running  commentaries  in  English  as
 usual?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  The  arrival  =f
 President  Tito  and  Prime  Minister
 Kosygin  at  Palam  Airport  was  cover-
 ed  by  running  commentaries  broac-
 casts  in  Hindi  as  local  broad-
 casts  from  All  India  Radio,  Delhi.
 Special  newsreels  in  English  covering
 their  arrivals  were  broadcast  later,  in
 the  evening,  when  additional  trans-
 mitters  were  available  for  wider
 coverage  over  the  whole  country.

 (b)  There  is  no  set  pattern  or  prac-
 tice  that  running  commentaries  on  the
 arrival  of  foreign  dignitories  are
 broadcast  in  English.  The  pattern  of
 coverage  of  the  arrival  of  foreign
 dignitories  at  Palam  Airport  depends
 upon  a  number  of  factors  e.g.  the
 time  of  arrival,  the  availability  of
 channels  ang  transmitters  on  which
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 the  coverage  can  be  given.  As  other
 channels  in  English  were  not  available
 at  the  time  Prime  Minister  Kosygin
 arrived  running  commentary  was
 broadcast  in  Hindi  as  a  local  broad-
 cast.

 Manofacture  of  Radio  Parts  at  B.E.L-

 ‘1436,  SHRI  BEDABRATA  BARUA:
 SHRI  Y.  A.  PRASAD:
 SHRI  R.  R.  SINGH  DEO:
 SHRI  D.  N.  DEB:

 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  BEL  is
 manufacturing  radio  components  at  a
 cheaper  rate  so  as  to  facilitate  and
 augment  the  production  of  radio  sets
 in  the  country;  and

 (b)  if  so,  what  are  the  targets  for
 the  period  of  1968-69?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L.  N.  MISHRA):  (a)  Bharat
 Electronics  Limited  are  manufactur-
 ing  valves  and  transistors  and  diodes
 which  are  used  in  the  manufacture  of
 radio  receivers.  With  effect  from  Ist
 January  ‘1968,  they  have  reduced  the
 price  of  transistors  and  diodes  by
 about  8  per  cent.  The  manufacturers
 of  radio  receivers  have  given  and
 assurance  that  this  reduction  will  be
 passed  on  to  the  customer.  This  will
 therefore,  help  in  reducing  the  price
 of  radio  sets.

 (b)  The  targets  of  production  of
 Bharat  Electronics  Ltd.  for  these
 components  for  the  year  1968-69  are:

 (i)  Valves—5  million  Nos.

 (ii)  Transistors  and  dindes—l2  mil-
 lion  Nos.

 Masani  Committee

 1437,  SHRI  S.  M.  BANERJEE:
 Wil]  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state  :

 (a)  whether  the  Masani  Committee
 on  A.I.R.  artists  has  submitted  its
 report:
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 (b)  whether  some  of  the  represen-
 tatives  of  the  employees  were  called
 for  discussion  and  evidence;

 (c)  whether  some  of  the  represen-
 tatives  objected  to  the  procedure
 being  followed;  and

 (d)  if  so,  the  steps  taken  thereon?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  Yes,  Sir.

 (9),  (c)  and  (d).  No,  Sir.  Official
 recognition  has  not  yet  been  given  to
 either  of  the  two  Trade  Unions  form-
 ed  by:  certain  Staff  Artists  of  A.I.R.
 and  the  question  of  inviting  their  re-
 presentatives  did  not  rise.  Some
 Staff  Artists  were  invited  to  meet  the
 Study  Team  in  their  individual]  capa-
 city  and  all  of  them  came  to  the  meet-
 ing  but  three  of  them,  who  belong  to
 one  of  the  Trade  Unions,  withdrew  on
 the  groung  that  the  Study  Team
 thould  not  hold  discussions  with  in-
 dividual  Staff  Artists  but  with  Trade
 Union  representatives.  Their  sugges-
 dion  was  not  accepted  as  neither  Union
 has  yet  been  recognised.

 Construction  of  Road  in  Nepal  by
 Chinese

 1438,  SHRI  BENI  SHANKER
 SHARMA:

 SHRI  LILADHAR  KOTOKI:
 SHRI  SHRI  GOPAL  SABOO:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  after
 the  completion  of  the  Lhasa-Kath-
 mandu  Road  (Kodari  Raj  Marg)  anc-
 ther  road  is  being  constructed  by  the
 Chinese  in  the  Nepal  territory  from
 Kodari  to  Janakpur,  which  is  only  74
 miles  away!  from  the  Indian  Border;

 (b)  whether  it  is  also  a  fact  that
 the  distance  of  this  road  from  the
 Chinese  border  to  the  Indian  Border
 will  be  only  64  miles  or  so;  and

 (e)  if  reaction
 thereto?

 sO,  Government's

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 The  road  in  Nepal  built  with  assist-
 ance  from  China,  connects  Kathmandu
 to  Kodari  a  Nepalese  berder  village
 on  the  frontier  with  Tibet  Currently
 the  Chinese  aid  programme  is  con-
 cerned  with  building  a  road  to  con-
 nect  Kathmandu  with  Pokhara  which
 lies  due  west  of  Kathmandu.

 (b)  and  (ec).  Government  of  India
 have  no  information  that  the  Chinese
 aid  programme  expects  to  build  any
 road  to  or  near  Janakpur  which  is  a
 southern  town.  An  East-West  road
 passing  through  Janakpur  is  being
 constructed  under  the  Indian  Coope-
 ration  Programme.

 New  Radio  Station  in  Bihar

 1439.  SHRI  BENI  SHANKER
 SHARMA:  Will  the  Minister  of  IN-
 FORMATION  AND  BROADCASTING
 be  pleased  to  state:

 (a)  the  number  and  names  of
 Radio  Stations,  State-wise,  and  the
 annual  cost  incurred  in  respect  of
 each  of  them  annually;

 (b)  the  number  and  names  of  Radio
 Stations  newly  started  in  Bihar  dur-
 ing  the  period  of  the  last  two  drou-
 ghts,  giving  the  capital  outlay  and
 the  annual  recurring  expenses  00
 them;  and

 (c)  the  number  of  artistes  and  other
 ataff  employed  in  the  Radio  Stations
 in  Bikar  and  the  total  amount  of
 salary  and  or  remuneration  paid  to
 them?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  A  statement  is
 placed  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-75/
 68).

 (b)  One  broadcasting  centre  at
 Bhagalpur  involving  capital  out-isy
 of  about  Rs.  I5  lakhs  was  commis-
 sioned  in  Bihar  in  March,  1967.  The
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 recurring  expenditure  expected  to  be
 incurred  on  this  centre  during  1967-
 68  is  about  Rs.  2.l7  lakhs.

 (c)  33l  staff  artists  and  members  of
 regular  staff  are  employed  at  the  three
 broadcasting  centres  in  Bihar,  viz.
 Patna,  Ranchi  and  Bhagalpur;  he
 total  expenditure  on  their  salaries
 and  allowances  jn  ‘1967-68  is  expected
 to  be  about  Rs.  3.7  lakhs.

 Protective  Custody  of  Aziz  Qulag  Zade

 1440.  SHRI  K.  M.  KOUSHIE:
 SHRI  E.  K.  NAYANAR:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  what  is  meant  by  protective
 custody  that  was  offered  by  Govern-
 ment  to  Aziz  Qulag  Zade,  the  Russian
 youth;

 (b)  the  necessity  for  such  a  protec-
 tion  being  given  to  him;  ang

 (c)  whether  there  was  any  reci-
 Pient  of  such  custody  in  the  past  and
 if  so,  their  names?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AF-
 FAIRS  (SHRIMATI  INDIRA
 GANDHI):  (a)  and  (b),  The  term
 ‘protective  custody’  is  not  a  technical
 term.  As  regards  Azib  Ulugazade,  a
 Russian  youth,  an  order  was  passed
 under  Section  3  of  the  Foreigners  Act,
 1946,  directing  him  to  stay  at  a  de-
 tignated  place,  placing  restrictions  on
 his  movements  and  his  contacts  with
 other  persons  and  requiring  him  not
 to  leave  India  except  with  permission
 of  the  designated  officials  of  ihe
 Government  of  India.  These  restric-
 tions  were  placed  on  him  in  the  in-
 terest  of  his  own  safety  and  protec-
 tion:  He  was  not  arrested  nor  was
 he  placed  under  detention  under  the
 Preventive  Detention  Act.

 (c)  There  does  not  appear  to  have
 leen  a  similar  case  in  the  past.

 FEBRUARY  21,  968  Written  Auswers  2360
 Non-proliferation  of  Nuclear  Weapons

 1441,  SHRI  SAMAR  GUHA:  Wiil
 the  Minister  of  EXTERNAL  AFFAIRS
 be  ;leased  to  state:

 (a)  whether  Government  have
 taken  note  of  the  provision  included
 in  the  U.S.A.-U.S.S.R.  understand-
 ing  about  the  non-proliferation  of
 nuclear  weapons  in  which  scope  for
 supplying  fissionable  materials  to  non-
 nuclear  powers  for  atomic  engineering
 has  been  accepted;  and

 (b)  if  so,  whether  Government  pro-
 pose  to  use  fissionable  materials,
 either  imported  or  indigenously  made,
 for  the  purpose  of  atomic  engineering.
 in  India  and  for  other  purposes?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AF-
 FAIRS  (Sh2AIMATI  INDIRA
 GANDHI):  (a)  The  revised  draft
 Treaty  on  the  non-proliferation  of
 nuclear  weapons  tabled  by  the  USA
 and  the  USSR  at  the  Eighteen  Nation
 Disarmament  Committee.  on  January
 18,  1968,  provides  that  potential  bene-
 fits  from  any  peaceful  applications  of
 nuclear  explosions  will  be  made  avail-
 able  to  non-nuclear  weapon  States
 Party  to  the  Treaty,  through  appro-
 priate  international  procedures,  or  on
 a  bilateral  basis  pursuant  to  special
 agreements.

 (b)  The  Goverment  has  currently
 no  plans  for  the  peaceful  uses  of  nu-
 clear  explosive  devices,  but  fission-
 able  material  is  used  for  research  ang
 feneration  of  power.

 Meeting  of  Indian  and  Ceylon  Prime
 Ministers

 i442.  SHRI  8.  K.  SAMBANDHAN:.
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  arrange  a  meeting  of  the  Prime
 Ministers  of  Ceylon  and  this  country
 to  review  the  present  situation  of
 labour  in  Ceylon  plantations  and  te
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 modify  the  Indo-Ceylon  pact  on  state-
 less  persons;  and

 (b)  if  so,  the  action  taken  so  far  in
 this  regard?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AF-
 FAIRS  (SHRIMATI  INDIRA
 GANDHI):  (a)  No.

 (b)  Does  not  arise.

 Defence  Colony  at  Chandigarh

 1443,  SHRI  SHRI  CHAND  GOEL:
 Will  the  Minister  of  DEFENCE  be
 pleased  to  state:

 (a)  whether  any  Defence  colony
 has  been  set  up  at  Chandigarh  and  if
 so,  the  number  of  families  of  the  ex-
 armymen  likely)  to  be  accommodated
 there;

 (b)  whether  similar  Defence  Colo-
 nies  have  been  set  up  in  other  places
 of  the  country;  and

 (c)  what  other  facilities  have  been
 extended  by  the  Central  Government
 to  the  ex-armymen?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHHI
 M.  R.  KRISHNA):  (a)  Yes,  Sir;
 about  2,400  families.

 (b)  Yes,  Sir.  Similar  colonies  have
 been  set  up  in  Dehra  Dun  and  Goa
 also.  Two  more  colonies  will  be  set
 up  shortly  in  Pitampura  and  Narela
 in  Delhi,  as  soon  as  the  Sainik  Co-
 operative  House  Building  Society,
 Delhi,  secures  the  land  allotted  by
 Government.

 (९)  Developed  land  obtained
 through  State  Govermments  is  allott-
 ed  to  Defence  personnel  either  indi-
 vidually  or  as  members  of  Coopera-
 tive  Societies  formed  for  the  purpose,
 on  a  no-profit-no-loss  basis,  The
 houses  will,  thereafter,  be  constructed
 ‘by!  the  allottees.  No  other  facilities  arc
 at  present  proposed  to  be  offered  in
 this  respest.

 2362.

 Press  Representative  og  Soviet  News
 Agency  ‘Novosti’

 1444,  SHRI  YAJNA  DATT
 SHARMA:

 SHRI  K.  N.  PANDEY:
 Will  the  Minister  of  INFORMATION AND  BROADCASTING  be  pleased  to

 state:
 (a)  whether  it  is  a  act  that  one

 Mr.  Simonov  is  officially  accredited  to-
 the  Govermment  of  India  as  a  press
 correspondent  for  the  Soviet  news
 agency  ‘Novosti’;

 (b)  whether  Mr.  Simonov  has  been
 allowed  to  acquire  a  diplomatic  num-
 ber  plate  for  the  vehicle  used  by  him;

 (९)  if  so,  whether  Government  have
 accepted  ‘Novosti’  as  an  official  arm
 of  the  Soviet  Government;

 (d)  if  not,  the  reasons  why  he  has
 been  given  a  diplomatic  plate;  and

 (e)  whether  similar  diplomatic  mo-
 tor  licence  plates  have  also  been  given
 to  other  foreign  journalists?

 THE  MINISTER  OF  INFORMA.
 TION  AND  BROADCASTING  (SHRI
 K.  EK.  SHAH):  (a)  Yes,  Sir.

 (b)  No,  Sir.
 (c)  and  (d)  Do  not  arise.
 (e)  No,  Sir.

 Indian  Air  Force  Planes

 1445,  SHRI  YAJNA  DATT
 SHARMA:  Will  the  Minister  of
 DEFENCE  be  pleased  to  state  :

 (a)  whether  it  is  a  fact  that  more
 than  90  per  cent  of  our  I.A.F.  Planes
 are  of  foreign  origin;  and

 (b)  if  so,  the  steps  taken  by  the
 Hindustan  Aeronautics  Limited  to
 achieve  self-sufficiency  in  our  require-
 ments  of  aircraft  for  the  Indian  Air
 Force?

 “(THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  Yes,

 Sir.
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 (b)  Replacement  of  aircraft  of
 foreign  origin  in  the  ].A.F.  by  indi-
 genous  ones  is  a  long  term  process.
 Within  the  available  resources,  the
 development  and  production  of  air-
 craft  in  the  country  is  progressing.

 Plan  Allocation  for  U.P,
 1446,  SHRI  CHENGALRAYA  NAI-

 DU:  Will  the  PRIME  MINISTER  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  Uttar
 Pradesh  Government  have  lodged  a
 strong  protest  against  the  Centre's  dis-
 crimination  of  Central  allocation  for
 the  current  financial  year  of  the
 Fourth  Plan;

 (b)  if  so,  the  reaction  of  the  Cen-
 tra]  Government  thereto;

 (c)  whether  it  is  also  a  fact  that
 they  have  stated  that  due  to  the  cut
 they  will  have  to  drop  some  important
 schemes;  and

 (d)  if  so,  whether  Government  is
 ‘considering  to  allot  some  more  funds
 to  U.P.?

 THE  PRIME  MINISTER,  MINIS-
 ‘TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  (a)
 No,  Sir.

 (b)  to  (a).  Do  not  arise.

 Supply  of  cheap  Radio  sets  to  Madhya
 Pradesh

 1447,  SHRI  MANIBHAI  J.  PATEL:
 ‘Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state:

 (a)  whether  there  is  any  scheme
 under  consideration  to  popularise
 A.I.R.  programmes  in  the  villages
 -and  towns  of  Madhya  Pradesh  by  way
 of  supplying  cheap  radio  sets  during
 1968;  and

 (b)  if  so,  the  details  thereof?
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  and  (b).  Under
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 the  High  Yielding  Varieties  Pro-
 gramme  for  all  India,  there  is  a  pro-
 posal  to  supply  700  cheap  receivers  to
 Village  Level]  Workers  in  the  dis-
 tricts  namely  Raipur  and  Durg  cover-
 ed  by  All  India  Radio's  intensive
 Farm  and  Home  broadcasting  nit
 located  at  Raipur  Auxiliary  Centre.
 The  Village  Leve]  Workers  woulg  use
 these  sets  for  small  group  listening  of
 agricultural  programmes.

 India’s  Political  Office  in  Sikkim
 1448,  SHRI  MANIBHAI  J.  PATEL:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  Government's  atten-
 tion  has  been  invited  to  the  report
 published  in  the  ‘Indian  Express’
 dated  29.168  under  the  heading
 “Closer  contact  With  Sikkim”;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 The  Government  of  India  has  seen  a
 report  datelined  Gangtok  28  January
 968  from  Shri  Ranjan  Gupta  publish-
 ed  in  the  Indian  Epress  dated  29
 January  1968.

 (9)  The  report  expresses  an  opi-
 nion,  in  very  general  terms,  that  there
 is  no  close  contact  between  India’s
 Political  Office  in  Sikkim  and  the
 people  of  Sikkim.  This  opinion  is  not
 borne  out  by  the  facts.

 Transmission  System  in  Rajasthan
 1449.  SHRI  MANIBHAI  J.  PATEL:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  trans-
 mission  system  in  Rajasthan  is  very
 poor;  and

 (b)  if  so,  the  reasons  therefor  and
 by  what  time  the  system  is  expected
 to  come  up  to  the  work?
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 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  and  (b).  In  the
 development  of  broadcasting,  priority
 is  generally  given  to  the  densely  po-
 Pulated  areas  to  achieve  the  maximum
 Possible  listening.  Rajasthan  being
 a  sparsely  populated  region,  its  cove-
 rage  is  smoewhat  lower  as  compared
 to  the  more  densely  populated  re-
 gions.  With  the  completion  of  the
 schemes  already  in  hand,  a  little  over
 50  per  cent  of  the  area  of  Rajasthan
 will  be  covered  against  the  all-India
 average  of  52  per  cent  achieved  by
 the  end  of  Third  Plan.

 Chinese  Propaganda  at  Nathu-la

 1450,  SHRI  INDRAJIT  GUPTA:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state:

 (a)  whether  the  Chinese  propaganda
 broadcasts  by  loud  speakers  at
 Nathu-La  are  Hindi  language;

 (b)  whether  the  counter-broadcasts
 from  our  side  are  made  jn  the  Chi-
 nese  language;  and

 (c)  if  so,  how  the  material  for  our
 broadcasts  is  selected  and  composed
 and  by  whom?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K.  SHAH):  (a)  and  (b),  Yes,  Sir,

 (९)  The  materia]  for  counter-broad-
 easts  is  prepared  centrally.

 Posts  of  Indian  Ambassadors  lying
 vacant

 45l.  SHRI  INDRAJIT  GUPTA:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  the  number  and  names  of  coun-
 tries  where  the  posts  of  Indian  Am-
 bassadors  are  at  present  lying  vacant;

 (b)  the  duration  of  the  vacancy  in
 each  case  and  reasons  for  the  same;
 and

 (c)  by  when  they  are  proposed  to
 he  filed  up  and  by  whom?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI}  :  (a)
 to  (c).  There  are  7  posts  of  Heads.
 of  India  missions  abroad  which  are- vacant  just  now.  Three  of  them
 will  be  filled  shortly.  Appointments
 to  the  remaining  four  are  under  con-
 sideration.  All  these  vacancies  have
 arisen  as  a  result  of  normal  transfers:
 and  retirements  Further  details  are
 given  in  the  statement  laid  on  the
 Table  of  the  House.  [Placeg  in  Libra-
 ty.  See  No.  LT-76/68].

 Military  Lands  and  Cantonment
 Service

 1452.  SHRI  NIHAL  SINGH:  Will
 the  MINISTER  OF  DEFENCE  be
 Pleased  to  state:

 (a)  the  number  of  persons  whose
 police  verification  and  medical  exa-
 mination  on  appointment  in  the  Mi-
 litary  Lands  and  Cantonments  Ser-
 vice  has  not  been  done  for  the  last
 67  years,  thereby  denying  them  the
 due  benefit  of  being  declared  quasi-
 permanent/permanent  and  to  give
 them  benefit  of  promotions;

 (b)  if  so,  the  reasons  therefor;  and
 (c)  the  action  taken  by  Govern-

 ment  in  the  matter?

 THE  MINISTER  OF  DEFENCE
 SHRI  SWARAN  SINGH:  (a)  to  (c)-
 Information  is  being  collected  and  a
 statement  will  be  laid  on  the  Table
 of  the  House  in  due  course,

 टंगसस्‍्टेल  ातु  की  खरीद

 (1453.  श्री  निहाल  सिंह  :  कप  रक्षा.
 मंत्री  20  नवम्बर,  967  के  तारांकित  प्रश्न
 संख्या  36  के  उत्तर  के  सम्बन्ध  में  यहा  बताने
 की  कृपा  करेंगे  कि  :

 (=)  क्‍या  टंगस्टन  धातु  की  खरीद
 के  बारे  में  जानकारी  इस  बीच  इकट॒ठी
 कर  ली  गईं  है  ;  शोर
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 (@)  यदि  हां,  तो  तत्सम्बन्धी  ब्यौरा
 न्ब्पा  है?

 रक्षा  मन्त्रालय  में  राज्य  सस्त्रो  (श्री
 ज्ल०  नाठ  मिश्र)  :  (क)  जी  हां  ।

 (ख)  एक  विवरण  सभा  पटल  पर  रखा
 गया  है  ।  [पुस्तकालथ  में  रखा  गया  ।  देखिये
 संख्या  Weetto-77/  769]

 घिदेशों  में  नजरबन्द  भारतीय  लोग

 i454.  श्री  निहाल  सिंह  :  क्या  वैदेशिक-
 कार्व  मंत्री  20  नवम्बर,  967  के
 श्रतारांधित  सश  संख्या  i056  के  उत्तर
 के  संबंध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  वर्मा  तथा  अनप  देशों  में
 नजरबन्द  भारतोय  लोग  के  बारे  में  जानकारी
 इस  बीच  प्राप्त  हो  गई  है;  पीर

 (ख)  यदि  हां,  तो  उसका  व्यौरा  क्या
 27

 प्रचान  सन्तरी,  भ्रणु  शक्ति  सन्‍त्री,  योजना
 अन्त्रों  तथा  वेदेशिक-कार्य  मन्त्री  (धीमती
 इन्दिरा  गांधी)  :  (क)  ईटाक,  संयुक्त
 अरब  गण  राज्य  और  यूनाइटेड  किगडम  से
 नजरबन्द  भारतीयों  के  आंकड़ों  की  अभी
 अतोक्षा  है  |

 (ख)  ऊपर  जो  देश  बताए  गए  हैं
 उन्हें  छोड़कर  अन्य  देशों  में  नजरबन्द  भार-
 तीयों  की  संख्या  और  उनकी  नजरबन्दी
 के  कारण  संलग  विवरण  में  बताए  गए  हैं  ।
 जो  सभा  पटल  पर  रखा  गया  है।  [पुरतकालय
 में  रखा  गया  1  देखिए  संख्या  एल०  टी०-
 i78/  68]  जहां  तक  पाकिस्तान  में

 नजरबन्द  भारतीयों  का  सवाल  है,  उनकी
 स्थिति  बद्दी  है  जो  3  नवम्वर,  967  को
 जोकसभा  में  अतरांकित  प्रश्न  संख्या  64  के
 उत्तर  में  बताई  गई  थी  ।
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 Mistaken  Firing  between  Security
 Force  Units

 1455.  SHRI  SAMAR  GUHA:  Will
 the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 Punjab  Regiment  and  the  Assam  Ri-
 fles  on  duty  in  Mizoland  mistakenly
 fired  upon  one  another  causing  a
 number  of  casualties  on  both  sides;

 (b)  whether  similar  same  side  fir-
 ings  between  military  or  policemen
 engaged  in  dealing  with  the  situation
 in  Mizolad  occurred  in  the  past  <lso;
 and

 (c)  if  so,  the  details  thereof  and  the
 steps  taken  by  Government  ‘to  enquire
 into  such  mishaps  and  10,  adopt  imeca-
 sures  to  prevent  repetition  of  such
 incidents?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L,  N.  MISHRA):  (a)  and  (b):
 No,  Sir.

 (c)  Does  not  arise.

 Tarapur  Atomic  Fower  Station

 i456.  SHRI  GEORGE  FERNANDES:
 SHRI  CHANDRA  SHEKHER

 SINGH:
 SHRI  MOHAN  SWARUP:

 Will  the  PRIME  MINISTER  be  ple-
 ased  to  state:

 (a)  when  the,  Tarapur  Atomic
 Power  Station  is  to  be  commission-
 ed;

 (b)  what  will  be  the  power  geze-
 rated  by  it  on  its  commisisoning;

 (c)  at  what  price  this  power  is
 propesed  to  be  sold;

 (ते)  the  amount  of  money  so  far
 spent  on  the  project;  and

 (e)  the  total  cost  of  the  Projeet?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)!
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 “The  Station  is  due  for  cormmissioning
 in  the  last  quarter  of  1968...

 tb)  390  MWe  (Net):
 (ce)  The  price  at  which  the  power

 should  be  wld  to  the  Manarashtra
 and  Gujaret  State  Electricity  Boards
 is  stiJl  under  consideration.

 (d)  The  amount  spent  to  end  of
 January  1998,  excluding  the  ccst  of
 fuel,  is  Rs.  56.85  crores.

 (e)  The  Station  is  estimated  to  cost
 Rs.  65.03,  crores  excluding  cost  of
 fuei,

 Civilian  Employees  of  Cochin  Naval
 .  Base

 (1457,  SHRI  VISWANATHA
 MENON:  Will  the  Minister  of  DE-
 FENCE  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  Civilian  employees  of  Cochin
 Naval  Base  whose  services  were  ter-
 minated  in  965  and  966  have  not
 yet  received  any  retirement  benefits
 like  gratuity,  pension  or  Provident
 fund:  and

 (9)  the  action  contemolated  by
 Government  to  give  relief  to  those
 employees?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 M.  R  KRISHNA):  (a)  and  (b).  Ser-
 vices  of  9  civilian  employees  (4  per-
 manent  and  5  temporary)  of  the  Na-
 val  Base,  Cochin,  were  terminated
 during  965  and  1966.  The  perma-
 nent  and  temporary  employees  were
 not  entitled  to  any  pension  or  gra-
 tuity  under  the  rules.  However,  the
 permanent  umployees  could  be  grant-
 ed  compassionate  allowance  at  the
 discretion  of  Government  and  this
 matter  is  under  consideration.  Infor-
 mation  about  the  refund  of  the  G.P.
 Fund  contrilutions  to  the  permanent
 employees  is  no  readily  available  and
 is  being  ascertained.  One  of  the  tem-
 porary  employees  hs  already  been
 given  the  Ga  P,  Fund  amount  due  to
 him;  another  has  been  given  the  dues

 ‘to  him  on  account  of  Naval  Dock-
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 yard  Workmen’s  Provident  Fund.
 The  cases  of  three  other  temporary
 empioyees  are  under  examination.

 Indian  Repatriates  from  Burma  and
 Ceylon

 ‘1458.  SHRI  VISWANATHA  ME-
 NON:  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  any  representation  from  the
 repatriates  from  Burma  and  Ceylon
 for  taking  suitable  action  to  enable
 thein  to  withdraw  their  deposits  from
 the  banks  of  hese  countries  which
 have  been  blocked  by  those  Govern-
 ments;  and

 (b)  if  so,  the  action  taken  thereon?
 THE  PRIME  MINISTER,  MINIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI)  ‘a)  The
 Government  has  received  such  repre-
 seniations  from  repatriates  from
 Burma,  <As  for  Ceylon,  those  whd
 have  so  far  arrived  in  India  under
 the  Indo-Ceylon  Agreement  (1964)
 were  to  be  allowed  to  repatriate  their
 assets  se  provided  for  in  the  Agree-
 ment.  Our  High  Commission  has
 been  asked  to  let  us  know  the  up-to-
 date  pesition.

 (b)  The  assets  left  in  banks  in
 Burma  by  Indian  repatriates  have
 also  been  covered  in  the  discussions,
 betweer  the  two  Governments  re-
 garding  compensation  for  assets  left
 by  Indians,

 Defence  Pavilion  at  Ernakulam

 1459.  SHRI  VISWANATHA  ME-
 NON:  Will  the  Minister  of  DEFENCE
 be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  any  request  from  the  Exhibi-
 ticn  Committee  of  the  Cochin  Cor-
 peraticn  to  have  a  Defence  Pavilion
 this  year  in  the  Exhibition  Grounds
 at  Ernakulam;
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 (b)  if  so,  the  action  taken  thereon;
 and

 (c)  whether  a  Defence  Pavilion
 was  providud  during  the  last  year’s
 exhibition?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L.  N,  MISHRA):  (a)  to  (९):
 A  Defence  k'avilion  was  organised  in
 the  All-Inili,  Agricultural  and  Indus-
 trial  Exhibition  held  at  Ernakulam  in
 1966-67.  A  request  for  setting  up  a
 Defence  Pavilion  in  the  All-India
 Agricultural  &  Industrial  Exhibition
 at  Ernakulam  in  1967-68  was  also
 received.  However,  in  view  of  the
 fact  that  two  Defence  Exhibition
 Trains  have  been  organised  to  visit
 varios  places  all  over  the
 country,  including  Ernakulam  and
 other  places  in  Kerala,  and  in  view
 of  the  available  resources  being  al-
 ready  comiaitted,  it  was  not  found
 possible  to  comply  with  the  request.

 Rare  Earth,  Eloor,  Kerala

 1460.  SHRI  VISWANATHA
 MENON;  W.Il  the  PRIME  MINISTER
 be  pleased  ip  state:

 (aj  whether  there  is  any  scheme
 for  the  expansion  of  Rare  Earths,
 Eloor,  Kerala;

 (b)  if  so,  how  much  amount  is
 propcsed  tu  be  earmarked  for  expan-
 sion;  and

 (c)  when  the  work  will  start  and
 the  time  litait  scheduled  to  finish  the
 expansion  work?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MiINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)

 to  (c).  Further  expansion  of  the
 Eloor  Plant  is  under  crnsideration.
 The  Scheme  if  implemented,  is  esti-
 mated  to  cost  approximately  Rs.  60
 lacs.  However,  no  decision  has  yet
 been  taken.
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 Memorandum  from  Travancore  Devas-
 wam  Board  Kerala

 ‘1461.  SHRI  VISWANATHA
 MENON:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 Pleased  to  state

 (a)  whether  Government  have  re-
 ceived  any  memorandum  from  the
 President  of  the  Travancore  Devas-
 wam  Board,  Kerala,  to  shoor  News
 Reels  of  Sabarimala  Pilgrimage;

 (b)  if  so,  whether  the  request  was
 complied  with;  and

 (ey  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K,  SHAH):  (a)  Yes,  Sir.

 (b)  Yes,  Sir.  The  Sabarimala  Pil-
 grimage  was  featured  in  the  Indian
 News  Review  No.  008  released  on
 the  2nd  February  1968,  under  the
 title  “Pilgrimage  to  Sabarimala,.”

 (c)  Does  not  arise.

 Delegations  to  U.N.O.

 i462.  SHRI  हू,  LAKKAPPA:  Will
 the  Minister  of  EXTERNAL  AFFA-
 IRS  be  pleased  to  state:

 (a)  whether  Government  ‘have
 taken  consensus  of  all  Political  Par-
 ties  to  guide  the  deliberations  at  the
 time  of  sending  delegations  to  U.N.O.
 every  year;  and

 (b)  if  not,  the  reaction  of  Govern-
 ment  in  this  regard?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):
 (a)  and  (b).  No,  Sir.  The  con-
 sensus  of,  or  consultation  with,  all
 political  parties  is  mot  necessary  for
 this  purpose.  Our  delegations  to  the
 U.N.  represent  the  Government.
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 Problems  of  South  Korea

 1463,  SHRI  K.  LAKKAPPA:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  the  Government  af
 India  have  been  aprised  by  South

 Korea  of  her  problems  through  South
 Koican  Consulate  General;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  so  far  as  South  Korea's  exter-
 nal  und  internal  problems  are  con-
 cerned?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS5-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 There  is  no  Korean  Embassy  in  New
 Delhi  as  we  have  only  consular  rela-
 tions  with  South  Korea  as  also  North
 Korea.  The  Consuls  General  of  South
 and  North  Korea  apprise  Government
 of  the  views  of  their  respective  Gov-
 ernments  on  various  matters  from  time
 to  time  notably  the  question  of  the
 reunification  of  Korea.

 (by  Government  have  sought  to
 promote  trade  and  commercial  rela-
 tions  with  both  North  and  South
 Korea,  On  the  question  of  the  reuni-
 fication  of  Korea,  Government's  view
 is  that  every  effort  should  be  made
 to  resolve  the  divergent  views
 through  peaceful]  means  so  as  to  ach-
 ieve  an  independent  and  unified
 Korea,

 चेशानिक  तरीके  से  कृषि  सम्बन्धो  फिल्‍म

 1464.  श्री  बसवस्त  :  क्‍या  सूचमा
 और  प्रसारण  मंत्री  यह  बताने  की  कृपा  करेंगे
 किः:

 (क)  क्‍या  ऐसी  फिल्में  तैयार  करने  का
 कोई  प्रस्ताव  है  जिन  में  खाद्यान्नों  का  उत्पादन
 बढ़ाने  के  वैज्ञानिक  तरीकों  का  किसानों  को
 उन  की  अपनी  भाषा  में  प्रदर्शत  किया  जा  सके
 जिस  से  वह  किय्मों  के  द्वारा  अपनी  भाषा  में
 वे  उन  तरीकों  को  समझ  सकें;  और
 3232  (ai)  LS—4

 (3)  यदि  हां,  तो  उसका  ब्योरा
 क्‍या  है?

 सूचना  झौर  प्रसारण  मत्की  (site  He
 झाह)  :  (क)  और  (ख).  फिल्‍म  विभाग
 झन्य  फिल्मों  के  साथ  साथ  भ्रनुदेशात्मक  फिल्में
 जिनमें  खाद्यान्नों  का  उत्पादन  बढ़ाने  के
 वैज्ञानिक  तरीकों  को  बताया  गया  हो  बनाती
 रही  है।  देश  के  विभिन्न  क्षेत्रों  के  लोगों  के
 लिए  फिल्मों  को  कई  भाषाओं  में  रिलीज
 किया  जाता  है।  ऐसी  फिल्‍मों  का  विवरण
 जो  पहले  ही  बन  चुकी  हैया  बनाई  जा  रही
 है  सदन की  मेज  पर  रख  दिया  गया  है।
 पुस्तकालय  से  रखा  गया।  देखिए  सख्या
 L  T-379/  968]

 Compensation  for  Lands  Acquired  in
 Darjeeling

 1465,  SHRI  C.  K.  BHATTACHAR-
 YYA;  Will  the  MINISTER  OF  DE-
 FENCE  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  085  on  the  20th  November,  967
 and  gtate:

 (a)  whether  the  outstanding  assess-
 ment,  accord  of  the  requisite  finan-

 cial  sanction  ang  the  disburssement  of
 the  outstanding  amount  of  compensa-
 tien  and  rent  for  the  land  requisi-
 tioned  for  military  purposes  in  ihe
 Siliguri  Sub-Division  of  Darjeeling
 has  been  completed;

 (b)  if  so,  whether  a  statement  con-
 taining  the  details  of  the  disourse-
 ment  will  be  laid  on  the  Table;  and

 (c)  if  not,  when  it  is  likely  to  be
 completed?

 THE  MINISTER  OF  STATE  iN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L.  N.  MISHRA):  (a)  to  (c).
 The  assessment  and  accord  of  finan-
 cial  sanction  has  been  completed  for
 28  projects  out  of  35.  The  assessment
 for  6  projects  is  under  scrutiny  for
 financial]  sanction.  and  sanction  there-
 to  will  be  given  shortly  after  com-
 pleting  the  scrutiny.  The  assessment



 2375  Written  Answers

 for  the  one  remaining  project  cover-
 ing  640  acres  has  not  yet  been  made
 by  the  Collector,

 The  disbursements  so  far  made  by
 the  local  revenue  authorities  amount
 to  Rs.  16:60.  lakhs  approximately,  Of
 this,  Rs,  13:99  lakhs  approximately,
 has  been  disbursed  ‘on  account’  pen-
 ding  assessment  and  financial  sanc-
 tion  in  respect  of  the  seven  cutstand-
 ing  projects.

 It  is  the  responsibility  of  the  local
 Collector  to  determine  the  persons
 who  are  entitled  to  receive  the  pay-
 ment  and  to  disburse  the  same.  The
 State  Government  has  accordingly
 been  requested  to  expedite  the  Col-
 lectur  to  make  the  disbursement
 where  final  sanction  has  been  accord-

 ed  and  to  expedite  the  assessment
 Wiiere  not  done.

 Indian  made  Films
 i466.  SHRI  ९.  छू,  BHATTACHAR-

 YYA:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 pleased  to  state:

 (a  whether  Government  of  Mala-
 Yasia  has  recenly  banned  the  screen-
 ing  of  some  Indian-made  films  there;
 and

 (b;  if  so,  the  reasons  therefor?
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K.  K  SHAH):  (a)  No,  Sir.

 (b)  Does  not  arise,

 New  Defence  Committee  of  the
 Cabinet

 467,SHRI  SHIVA  CHANDRA  JHA:
 SHRI  RAM  AVTAR  SHARMA:

 Will  the  PRIME  MINISTER  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  new
 Defence  Committee  of  the  Cabinet  has
 been  formed;

 (9)  if  so,  who  are  its  members  and
 what  epecific  functions  it  will  per-
 fora?

 FEBRUARY a1,  968  Written  Answers  2376

 THE  PRIME  MINISTER,  MINIS-
 TER  GF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI)  :  (a)
 and  (b).  It  is  not  in  the  public  inte-
 rest  to  disclose  this  information.

 Left  Communist  Infiltration  in  the
 Army

 1468,  SHRI  S.  K.  TAPURIAH:  Will
 the  Minister  of  DEFENCE  be  pleas-
 ed  to  state:

 (a)  whether  Government  are  aware
 of  the  Left  Communist  infiltration  in
 the  Army;  and

 (b)  whether  Government  have
 taken  necessary  precautionery  mea-
 sures  to  prevent  any  large  scale  in-
 filtration  and  attempts  to  subvert  the
 Army?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  and
 (b),  Government  keep  a  close  watch
 on  vossible  sources  of  subversion  and
 atternpts  at  subversion  of  the  Army
 and  appropriately  deal  with  them.

 New  Broadcasting  Stations
 1469.  SHRI  GADILINGANA

 GOWD:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 pleased  to  state:

 (a)  whether  there  are  any  propo-
 sals  for  setting  up  new  Broadcasting
 Stations  in  the  country  during  the
 vears  1968-69;  and

 (b)  if  so,  the  names  of  cities  where
 these  new  stations  will  be  opened?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING.  (SHRI
 K.  K  SHAH):  (a)  and  (b).  During
 the  year  1968-69  the  following  broad-
 casting  stations  or  transmitters  are
 likely  to  come  up:—

 l,  Dibrugarh—New  Brvadcasting
 Station.

 2.  Calcutta—A  super  power  medi-
 um-wave  transmitter  and  a  high
 power  medium-wave  transmitter.
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 ..3,.  Jullundur—High  power  medium-
 Wave  transmitter.

 4,  Panaji(Goa)-Medium-pawer  me-
 dium-wave  transmitter.

 Commercial  Broadcast

 1470,  SHRI  GADILINGANA
 GOWD:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 Pleased  to  state:

 (a)  the  rate  fixed  for  Commercial
 Broadcast  in  the  All  India  Radio;  and

 (b)  the  amount  of  revenue  earned
 till  31-12-1967?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 हू,  K.  SHAH):  (a)  The  rates  fixed  for
 commercial  advertisements  by  All
 India  Radio  are-as  under:—

 Sundays  Week  Days
 Duration  A  B  Cc  A  B  Cc

 Rs  Rs  Rs.  Rs  Rs.  Rs
 t§  Seconds  80  50  20  50  20  5
 30  Seconds  fy  740  90  30  90  40  30
 I  Minute  230  I50  60  50  70  40 Fixed  Spots Special  Positions

 Saturdays  (2-30  to  3-30  P.M.)
 25  %  extra
 25  extra
 I  %  extra

 ‘Solus’  positions  will  be  available  for  the  cost  of  2  minutes  plus  25% A.  (Peak  Hours)  :  8-30  to  9-30  A.M.,  TI-00  A.M.  tO  ‘12-30  P-M.;  2-30  p.M.  to  3-30  p.M.
 6-45  to  8-30  p.M.,  9-I§  to  I0-35  p.M.

 B.  (Semi  =  peak  B45  to  o-ts  p.M. Howrs)
 ‘Cc.  (OF

 Peak  (7-40 to  B15,  A.M.,  I0-I§  t0  oss  A.M.)  2-00  tO  2-30  p.M.  3-30  tO  3-45  p.M rt Hourt)

 (b)  The  net  revenue  earned  during  Incia  Radio,
 the  two  months  of  November  and
 December  1967,  tota'led  Rs.  6,43,849.,

 Radio  Station  in  Baroda
 (1472.  SHRI  MANIBHAI  J,  PATEL:

 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 State:

 (a)  when  was  the  All  India  Radio
 Station  started  at  Baroda;

 (b)  the  size  of  the  station  when  it
 at  as  started;  and

 (९)  the  amount  of  monthly  rent
 paid  for  the  building  for  the  station?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 हू.  K.  SHAH):  (a)  and  (b).  The  ori-
 ginal  Radio  Station  at  Baroda  was
 started  by  the  Maharaja  of  Baroda
 in  January,  947  and  was  taken  over
 by  All  India  Radio  in  December  ‘1948.
 At  that  time  the  annual  rental  was
 Rs,  €5il,  It  had  a  5Kw  mw  transmit-
 ter  and  a  studio  centre  of  four  stu-
 dies  when  it  was  taken  over  by  All

 (९)  The  rental  of  the  existing  pre-
 mises  is  Rs,  3,545|-  (inclusive  of
 taxes)  per  month,

 पश्चिम  पाकिस्तान  में  राजपूतों  पर  अत्याचार

 l472.  श्री  झ्लोंकार  लाल  बेरवा  :  क्‍या
 बैदेशिक-कार्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  पश्चिम
 पाकिस्तान  के  थेपरकार  जिले  में  सोघा  राज-
 परतों  पर  अत्याचार  किये  जा  रहें  हैं;  और

 (ख)  यदि  हां,  तो  इस  सम्बन्ध  में
 सरकार  ने  क्‍या  कार्यवाही  की  है।

 श्रबन  मन्त्री,  श्रणु  शक्ति  मन्त्री,  योजना
 मन्त्री  तथा  वेवेशिक-कार्य  मन्त्री  (घोमती
 इन्दिरा  गांधी)  :  (क)  सरकार  के  पास
 इस  तरह  की  कोई  सूचना  नहीं  है।

 (@)  प्रश्न  नहीं  उठता।
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 Programme  for  Development  of
 Backward  Areas

 1474.  SHRI  ७.  8.  DHILLON:  Will
 the  PRIME  MINISTER  be  pleased  to
 state:

 (a)  whether  in  a  public  speech  at
 Bhubaneswar  on  the  l6th  January,
 4968  she  declared  that  special  pro-
 Sramme  for  the  develoment  of  back-
 ward  areas  is  under  contemplation

 in.  the  interest  of  advanced  areas  and
 the  country  as  a  whole;

 (b)  if  so,  the  details  thereof;  and

 (०)  whether  the  border  areas  hit
 by  565  Indo-Pak.  war  witl  also  be
 included  in  this  programme?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  The  Prime
 Minister  stressed  the  necessity  of  pay-
 ing  special  attention  to  the  develop-
 ment  of  backward  areas.  She  dia.  ot
 declare  that  a  special  programme  was
 under  contemplation.

 (b)  and  (c).  Do  not  arise

 Mexico-U.S.A.  Atomic  Energy  Project

 1475.  SHRI  5.  8.  DHILLON:  Will
 the  PRIME  MINISTER  be  pleased  te

 state:

 (a)  whether  Government  have
 made  any  effort  to  find  out  the  tech-
 nical  details  of  the  Mexico-U.S.A_,
 Atomic  Energy  Project  called  “Gas
 Bugg  Experiments”;

 (b)  whether  any  useful  informa-
 tion  has  been  obtained  for  sur  scien-
 tists  concerning  the  world’s  first  suc-
 cessful  peaceful  atomic  expansion
 for  production  of  natural  gas;  and

 (c)  if  so,  the  results  thereof?
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 THE  PRIME  MINISTER,  MINIS- TER  OF  ATOMIC  ENERGY,  MINIS- TER  OF  PLANNING  AND  MINIS-

 (SHRIMATI  INDIRA  GANDHI):  (a) Yes,  Sir.

 (b)  and  (c).  The  final  results  of Project  Gasbuggy  are  not  expected to  be  known  for  about  a  year,

 Salute  to  National  Flag

 i477,  SHRI  B  kK.
 DHURY:

 SHRI  MOHAN  SWARUP:
 SHRI  SHRI  CHAND  GOL:
 SHRI  C.  K.  BHATTA-

 CHARYYA:
 SHRI  ONKAR  LAL  BERWA:

 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state:

 (a)  whether  the  N.C.C.  Cadets  im
 Mysore  did  not  salute  the  National Flag  at  the  Republic  Day  Parade  on
 the  26th  January,  ‘1968;  and

 (b)  if  so,  the  action  taken  in  the
 matter?

 DASCHOW-

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI)  M.
 R.  KRISHNA):  (a)  N.C.C.  Cadets  of
 the  Government  College  Mercara  did
 not  salute  the  National  Flag  at  the
 Republic  Day  Parade  on  the  26th
 January,  968

 (b)  A  Court  of  Enguiry  has  been
 ordered  and  its  proceedings  are  await-

 Secessionists  move  in  East  Pakistan
 PAKISTAN

 1478.  SHRI  JUGAL  MONDAL:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  Pakistan  has  blamed
 India  for  seecssionists’  move  in  East
 Pakistan;  ang
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 (b)  if  so,  the  reaction  of  Govern-

 ment  thereto?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  On  January
 6,  1968,  the  Government  of  Pakistan
 alleged  that  an  Indian  diplomat  and
 some  Indian  Army  officers  in  Agartala
 assisted  several  Pakistanis  in  their
 design  against  the  Government  of
 Pakistan.

 (b)  The  Government  of  India  have
 categorically  denied  the  allegations
 and  regret  the  attempt  of  the  Govern-
 ment  of  Pakistan  to  falsely  involve
 Indian  officials  in  what  was  essentially
 an  internal  development  in  East
 Pakistan.

 Tibetan  Refugees

 ‘1479.  SHR]  JUGAL  MONDAL:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  Tibetan  fugitives  are
 still  coming  to  Inida;  and

 (b)  if  so,  what  arrangements  have
 been  made  to  screen  them?

 THE  PRIME  MINISTER,  MINISTER
 ‘OF  ATOMIC  ENERGY,  MINISTER  OF
 PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  Yes  Sir,  the
 last  batch  of  26  Tibetan  Refugees
 entered  India  on  18/19-11-67.,

 (b)  Tibetan  refugees  are  throughly
 interrogated  by  a  team  of  interroga-
 tors  to  detect  and  prevent  infiltration
 of  subversive  elements.  In  _  eases
 where  their  bonafides  are  suspected
 they  are  detained  under  the  Preven-
 tive  Detention  Act.

 This  information  was  given  in  ans-
 wer  to  Lok  Sabha  Starred  Question
 No.  348  on  the  24th  July,  967  and
 in  answer  to  Lok  Sabha  Starred  Ques-
 tion  No.  722  of  l8th  December,  1967.

 Road  Link  with  Leh
 1480.  SHRI  HIMATSINGKA:  Will

 the  Minister  of  DEFENCE  be  pleased
 to  state:

 (a)  whether  the  construction  of  a
 road  connecting  the  Nurba  valley  with
 Leh  has  been  undertaken;

 (b)  if  so,  the  progress  in  this  re-
 gard;  and

 (c)  what  is  the  Central  contribution
 to  the  construction  of  thig  road  link
 between  Leh  and  the  rest  of  the
 country?

 THE  MINISTER  OF  DEFENCE
 ‘(SHRI  SWARAN  SINGH):  (a)  The
 construction  of  a  road  connecting
 Nubra  Valley  with  Leh  is  not  includ-
 ed  in  the  programme  of  Border  Roads
 Development  Board,

 (b)  and  (c).  Do  not  arise.
 Seating  Arrangements  on  Republic  Day

 Parade  (1968)
 48l.  SHRI  JAGANNATH  RAO

 JOSHI:  Will  the  Minister  of  DEF=-
 ENCE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  at  the
 Republic  Day  Parade  (1968)  the  seat-
 ing  arrangement  for  Sheikh  Abdullah
 was  in  the  5th  row  and  that  for  the
 Mayor  of  Delhi  in  the  7th  row;  and

 (b)  if  so,  the  reasons  therefor?
 THE  MINISTER  OF  DEFENCE

 (SHRI  SWARAN  SINGH):  (a)  Ar-
 rangements  for’  seating  both  Sheikh
 Mohd.  Abdullah  ang  the  Mayor  of
 Delhi  were  made  in  the  V-l  Enclosure
 meant  for  Ministers,  Members  of  Par-
 liament  and  other  dignitaries,

 (b)  Arrangements  for  seating  of
 dignitaries  who  are  invited  to.  witness
 the  Republic  Day  Parade  are  made
 according  to  their  respective  positions
 in  the  Table  of  Precedence.  A  digni-
 tary  who  has  relinquished  charge  of  an
 Office  is  usually  seated  after  the  dig-
 nitaries  holding  that  Office.  Chief
 Ministers  of  States  figure  in  Article
 15;  whereas  the  Mayor  of  Delhi  has
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 been  assigned  a  position  after  Article
 28  and  before  Article  29  of  the  Table
 of  Precedence.

 सारिशस  के  साथ  झौद्योगिक  सहयोग

 1482.  श्री  श्ो०  No  त्यागी  क्‍या
 वेदेशिक-कार्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  मारिशस  के  प्रधान  मंत्री
 द्वारा  हाल  में  दिए  गए  एक  वक्तव्य  की  ओर
 सरकार  का  ध्यान  दिलाया  गया  है  जिसमें  उन्होंने
 झपने  देश  के  झौद्योगिक  विकास  में  विदेशी
 पूंजी  के  विनियोजन  का  स्वागत  किया  है
 शौर  कहा  हैं  कि  वह  विदेशी  उद्योगपतियों
 को  सभी  संभव  सहायता  देने  के  लिए  तैयार
 है;

 (ख)  यदि  हां,  तो  इस  संबंध  में  भारत
 सरकार  को  क्या  प्रतिक्रिया  है;  और

 (ग)  क्‍या  भारतीय  उद्योगपतियों  ने
 भी  वहां  उद्योग  स्थापित  करने  की  इच्छा
 व्यक्त  की  है  और  कितने  उद्योगपतियों  ने
 भी  इस  प्रयोजन  के  लिए  सरकार  से  अनुभूति
 मांगी  है  ?

 प्रधान  मन्त्री,  णु  शक्ति  मन्त्री,  योजना
 मन्त्री  तथा  वेवेशिक  कार्य  मन्त्री  (श्रीमती
 इन्विरा  गांधी)  (क)  और  (ख).  जी
 हां  ।  लेकिन  सरकार  को  यह  मालूम  है  कि
 मारिशस  की  सरकार  विदेशी  पंजी  विनियोग
 का  स्वागत  करेगी  |  जो  उद्योगपति  मारिशस
 में  सम्मिलित  उद्योग  स्थापित  करना  चाहेंगे
 उन्हें  हमारी  सरकार  हर  तरह  का  प्रोत्साहन
 और  सूविधाएं  देगी।

 (ग)  जी  हां।

 तीन  उद्योगपतियों  ने  मारिशस  में  उच्योग
 स्थापित  करने  में  श्रपनी  दिलचस्पी  दिखाई
 के
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 Defence  Preparedness
 1483,  SHRI  O.  P.  TYAGI:  Will  the

 Minister  of  DEFENCE  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  in  view
 of  the  Defence  preparations  by  Pakis-
 tan  our  military  experts  nad  submit-
 ted  a  scheme  regarding  our  defence
 preparations  to  the  Government;

 (b)  whether  it  is  also  a  fact  that
 the  said  scheme  did  not  come  up  be-
 cause  of  Finance  Ministry  not  sane-
 tioning  the  amount  likely  to  be  in-
 curred  thereon;  and

 (c)  if  so,  the  steps  proposed  to  be
 taken  by  Government  for  the  defence
 of  India  against  Pakistani  attack?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  The
 Defence  Plan,  966—7l,  which  was
 framed  in  consultation  with  Services
 Headquarters  and  approved  by  Gov-
 ernment,  incorporates  various  mea-
 sures  considered  necesary  for  the  def-
 ence  of  the  country.  No  other  scheme
 or  plan  hag  been  submitted  by  Ser-
 vices  Headquarters.

 (b)  and  (c).  Do  not  arise.

 Theft  of  Tyres  and  Tubes  from  Palam
 Airport

 1484,  SHRI  GADILINGANA
 GOWD:  Will  the  Minister  of  DEF-
 ENCE  be  pleased  to  refer  to  the  reply
 given  to  Unstarreq  Question  No,  5087
 on  the  l0th  July,  967  and  state:

 (a)  whether  the  investigations  re-
 garding  the  theft  of  tyres  and  tubes
 from  Palam  Air  port  have  been  fina-
 lised;

 (b)  whether  the  culprits  have  been
 traced;  and

 (c)  if  so,  the  action  taken  agains.
 them?

 THE  MINISTER  OF  STATE  IN  TH.
 MINISTRY  OF  DEFENCE  (SHRI  ke
 N.  MISHRA):  (a)  to  (ec).  The  case
 has  been  sent  as  untraced  by  the
 Civil  Pclice  to  the  Court.  A  Court  or
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 Inquiry  held  by  the  Air  Force  to
 investigate  into  the  case  has,  however,
 given  its  findings.  Four  Air  Force
 personnel  and  two  civilians  have
 been  blamed  by  the  Court  of  Inquiry
 for  lack  of  supervision  and  negligence.
 Administrative  action  has  been  taken
 against  the  Air  Force  personnel.  Dis-
 ciplinary  proceedings  against  one  of
 the  civilians  is  in  progress.  The  other
 civilian  has  been  relieved  from  the
 Air  Force,

 Nagas  going  to  China
 1485.  SHRI  D.  C.  SHARMA:  Will

 the  Minister  of  BXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  two
 batches  of  underground  Naga  hostiles
 numbering  about  500  were  recently
 reported  to  be  moving  to  Tirap  Fron-
 tier  District  of  NEFA  on  their  way  to
 China;  and

 (b)  if  so,  the  steps  taken  in  the
 matter?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  Inforamtion
 regarding  the  Underground  Nagas  and
 their  movements  is  classified.

 (b)  The  Government  of  India  have
 taken  and  are  taking  all  necessary
 measures  to  prevent  unlawful  activi-
 ties  by  the  Underground  Nagas.
 Soviet  Prime  Minister’s  Meeting  with

 Indian  Communist  Leaders

 1486.  SHRI  YASHPAL  SINGH;
 SHRI  YAJNA  DATT

 SHARMA:

 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Soviet  Prime  Minister  met  the  Indian
 Communist  leaders  during  his  recent
 visit;

 (b)  if  so,  the  nature  of  the  discus-
 sions  held  with  them;  and
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 (c)  whether  this  was  with  the  prior

 knowledge  of  Government?
 THE  PRIME  MINISTER,  MINISTER

 OF  ATOMIC  ENERGY,  MINISTER  OF
 PLANNING  AND  MINISTER  0
 PXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  and  (b).
 The  Government  have  seen  press  re-
 ports  of  a  private  meeting  held  bet-
 ween  the  Soviet  Prime  Minister  and
 some  Indian  Communist  leaders  in  the
 Soviet  Embassay.  The  nature  of  the
 discussions  is  not  known.

 (c)  No,  Sir.

 Jet  Plane  Mishap
 1487.  SHRI  M.  MEGHACHANDRA:

 Will  the  Minister  of  DEFENCE  be
 pleased  to  state:

 (a)  whether  there  was  a  mishap  of
 a  jet  plane  at  Hyderabad  in  the  last
 week  of  January,  968  thereby  killing
 the  Squadron  Leader  and  injuring
 the  Deputy  Leader;

 (b)  if  so,  the  details  of  the  mishap;
 (c)  whether  Government  have

 sanctioned  any  compensation  or  other
 relief  for  the  victims;  and

 (d)  if  so,  the  details  thereof?
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  DEFENCE  (SHRI  L.
 N.  MISHRA):  (a)  Yes,  Sir.  In  the
 accident  which  occured  on  22nd  Janu-
 ary,  1968,  Sqn.  Ldr.  C.  8.  Singh  was
 killed  and  Sqn  .Ldr.  M.  K.  Jain  es-
 caped  with  minor  injuries.

 (b)  It  apears  that  the  aircraft  fail-
 ed  to  recover  from  a  spin.  However,
 a  Court  of  Inquiry  has  been  ordered.
 Full  details  will  be  known  when  its
 report  is  finalised.

 (c)  and  (d).  Action  is  being  taken
 for  the  payment  to  the  widow  of  Sqn.
 Ldr.  0.  8.  Singh  the  following  bene-
 fits,  which  she  is  entitled  to:—

 Gi)  Family  gratuity  Rs.  4,000.
 Gi)  Special  family

 Pension.  Rs.  80
 per  month.
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 (iii)  Children’s
 Allowance,  Rs,  30  per

 month  per  minor
 child.

 In  addition,  eduaction  allowance  at
 a  rate  not  exceeding  Rs.  40  per  month
 per  child  is  admissible  from  the  age
 of  five  and  normally  up  to  the  age  of
 2l  years,  An  ex-gratia  payment  upto
 Rs.  42,000  is  also  admissible  to  the
 widow.

 Representationg  from  Employees
 of  All  India  Radio,  Imphal

 1488.  SHRI  M.  MEGHACHANDRA:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to
 state:

 (a)  whether  Government  have  re-
 ceived  representations  from  the  local
 staff  employees  of  All  India  Radio,
 Imphal  for  promotion  and  upgrading
 to  the  posts  of  Assistant  Producers;
 and

 (b)  if  so,  the  action  taken  thereon?
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI
 K,  K.  SHAH):  (a)  Yes,  Sir.

 (b)  The  request  could  not  be  acced
 ed  to  since  there  was  no  post  of  Assis.
 tant  Producer  vacant.  Due  to  the
 pressing  need  for  economy,  no  post  of
 Assistant  Producer  could  be  created  at
 Impha]  either.

 Indians  in  Zanzibar

 i489.  SHRI  K.  P.  SINGH  DEO:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Government  of  Zanzibar  have  an-
 nounceg  that  the  parents  of  all  stu-
 dents  mainly  Asians,  who  have  left
 the  Island  after  completing  their  High
 School  studies  should  leave  the  Island
 by  the  29th  February,  1968;

 (b)  if  so,  the  number  of  the  Indians
 in  Zanzibar  effected  by  this  announce-
 ment;  and  ।  |
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 (c)  the  reaction  of  the  Government
 of  India  in  this  regard?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI  INDIRA  GANDHI):  (a)  and
 (b).  The  Government  are  not  aware

 of  any  such  announcement.  However,
 addressing  a  mass  rally  in  Zanzibar
 on  the  28th  January,  1968,  the  First
 Vice-President  of  Tanzania  and  the
 President  of  Zanzibar  is  reported  to
 have  stated  that  in  order  to  achieve
 total  integration  of  the  different  eth-
 nic  groups  of  the  Island  (Zanzibar)
 there  would  be  no  barriers  to  ‘mixed
 marriages’  and  that,  therefore,  parents
 who  may  send  their  children  out  of
 Zanzibar  to  get  them  married  may
 have  to  be  deported.  It  is  further
 understood  that  the  President  of  Zan-
 zibar  also  stated  that  parents  whose
 children  had  already  been  sent  out  of
 Zanzibar  for  the  same  purpose  would
 have  te  leave  Zanzibar  by  the  end  of
 February,  1968.

 (c)  The  above  development  is  being
 examined  by  the  Government.

 Commentaries  by  a  Soviet  historian
 on  Kashmir

 i490.  SHRI  K.  P.  SINGH  DEO:
 SHRI  M.  L.  SONDHI:

 Will  the  Minister  of  BXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  series
 of  commentaries  by  a  Soviet  historian, Iona  Androna,  broadcast  by  the
 Moscow  Radio  in  various  languages
 including  Hindi  and  Urdu  on  the  oc-

 of  the  Second  Anniversary  of
 the  Tashkent  Declaration  alleging
 Anglo-American  Imperialists’  design
 on  Kashmir;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  in  this  regard?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  ‘Yes,  Sie.



 2389  Written  Answers  PHALGUNA  2,  889  (SAKA)

 Government  have  seen  Indian  news-
 Paper  reports  to  this  effect.

 (b)  Government  have  no  comment
 to  Offer.

 हिन्दी  का  प्रयोग

 1491.  श्री  रघवोर सिंह  शास्त्री  :  क्‍या
 रक्षा  मंत्री!  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  हिन्दी  के  प्रयोग  के  बारे  में
 गृह-कार्य  मंत्रालय  द्वारा  जारी  आदेशों  में  से
 उन  आदेशों  का  ब्यौरा  क्या  है  जो  अभी  तक
 अधीनस्थ  कार्यालयों  को  नहीं  भेजे  गये  हैं  ;
 और

 (ख)  प्रतिरक्षा  मंत्रालय  के  सभी
 ्  नस्थ  कार्यालयों  को  ये  आदेश  कब  तक
 भेजे  जायेंगे  ?

 रक्षा  मन्त्रालय  में  राज्य  मंत्री  धी  ल०
 ना०  मिन):  (क)  तथा  (ख).  955
 से  लेकर  गृह-कार्य  मंन्नालय  द्वारा  हिन्दी
 के  प्रयोग  के  संबंध  में  भारी  संख्या  में  आदेश
 जारी  किए  जा  चुके  हैं  i  रक्षा  मंत्रालय
 उन  श्ादेशों  को  झागे  सेवाओं  के  मुख्यालयों
 और  अंतर  सेवा  संगठनों  को  भेज  देता  है
 कि  जहां  तक  वह  सेवाग्रों  के  मुख्यालयों
 को  लागू  होते  हैं  और  यह  छत्तरदायित्व
 सेवाओं  के  मुख्यालयों  और  अन्तरसेवा
 संगठनों  का  है  कि  वह  अपने  श्रघीनस्थ  भारी
 संध्या  में  कार्यालयों  को  वह  आदेश  भेजें  ।

 मांगी  गई  सूचना  इकट्ठी  की  जा  रही  है
 और  जब  वह  इकट्ठी  ई  तो  सभा  पटल  पर
 रख  दी  जायगी।

 Indians  in  Saigon

 1492,  SHRI  M.  MEGHACHANDRA:
 Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state:

 (a)  the  approximat,  strength  of  the Indian  community  in  Saigon;
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 (b)  whether  the  Indians  residing  in
 Saigon  are  safe  and  gre  not  affected
 by  the  recent  trouble  in  Saigon;  and

 (९)  if  not,  the  steps  taken  by  Gov-
 ernment  for  ensuring  their  safety?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFTIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  One  thou-
 sand  out  of  an  estimated  total  of
 fifteen  hundred  to  two  thousand
 Indian  nationals  in  South  Vietnam
 are  staying  in  Saigon.

 (b)  According  to  information  avail-
 able  with  our  Consulate  General  in
 Saigon,  all  Indian  nationals  in  Saigon
 and  Cholon  areag  are  safe.  Full  re-
 ports  of  Indian  nationals  living  in
 other  towns  are  not  yet  available  with
 the  Consulate  General.  But  it  has  re-
 ceived  no  reports  of  any  untoward
 incidents  against  Indian  nationals.

 (c)  Local  Indian  organisations  un-
 der  the  guidance  of  the  Consul  Gene-
 ral  are  looking  after  the  Indian  com-
 munity.  No  speific  request  for  assis-
 tance  has  yet  been  received  by  the
 Consul  General.

 Reduction  im  Radio  Licence  Fee

 1493.  SHRI  VIRENDRAKUMAR
 SHAH:  Will  the  Minister  of  INFOR-
 MATION  AND  BROADCASTING  be
 Pleased  to  state:

 (a)  whether  Government  contem-
 plate  reduction  in  or  elimination  of
 Tadio  licence  fee  in  view  of  the  extra
 income  which  might  be  earned  from
 commercial  advertisements  through
 All  India  Radio;  and

 (b)  if  so,  when  it  will  be  given
 effect  to?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  हू,  SHAH):  (a)  No,  Sir,

 (b)  Does  not  arise,
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 हिण्डन  हवाई  अड्डे  पर  झसेनिक  कर्मचारी

 1494,  श्री  निहाल  सिह  :  क्‍या  रक्षा
 मंत्री  i]  दिसम्बर  i967  के  गअतारांकित
 प्रशत  संख्या  3775  के  उत्तर  के  संबंध  में
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  हिल्डन  (गाजियाबाद)  हवाई
 अड्डे  पर  कार्य  करने  वाले  असनिक  कर्मचारियों
 के  मकान  किराया  भत्ते  तथा  नगर  प्रति-
 कारात्मक  भत्ते  के  बारे  में  इस  बीच  कोई
 निर्णय  कर  लिया  गया  है  ;

 (ख)  यदि  हां,  तो  उसका  ब्यौरा  क्‍या
 है  तथा  क्‍या  सरकार  का  विचार  हिन्डन
 हवाई  अड्डे  पर  कार्य  करने  वाले  असैनिक
 कर्मचारियों  को  उसी  प्रकार  विशष  भत्ता  देने
 का  है  जिस  प्रकार  गुड़गांव  असैनिक  कर्मे-
 चारियों  को  दिया  जाता  है  ;  और

 (ग)  यदि  हां,  तो  इसके  क्या  कारण
 है?

 प्रतिरक्षा  मंत्रालय  में  उपसन्त्रों  ी
 एस०  झार०  कृष्णा  :  (क)  तथा  (ख).
 जी  हां  हिन्डन  की  नौसेना  की  यूनिटों  के
 असैनिक  कर्मचारियों  के  लिए  1-1-1968
 से  एक  खास  मामले  के  तौर  पर  निम्न  दरों
 पर  मकान  किराया  भत्ता  देने  के  लिए
 आदेश  जारी  कर  दिए  गए  हैं  1

 (a)  दिल्‍ली  में  रिहाईश  रखने  वाले
 कर्मंचारीगण  :  उन  दरों  पर  जो  समय
 समय  पर  दिल्ली  में  लागू  हो  ।

 (2)  गाजियाबाद  में  रिहाइंश  रखने
 वाले  कर्ंचारीगण  :  उन  दरों  परजों  समय
 समय  पर  गाजियाबाद  में  लागू  हों।

 जहां  तक  प्रतिकर  भत्ते  का  संबंध  है
 स्थिति  सदस्य  महोदय  द्वारा  उद्धतंपूर्वक
 प्रश्न  के  भाग  (ख)  (2)  झोर  (घ)  के  उत्तर
 में  स्पष्ट  फी  गई  थी।  पहले  उस  निर्णय  में  कोई
 परिवतंन  नहीं  हुआ  कि  हिन्डन  में  काम  करने
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 वाले  और  गाजियाबाद  में  रिहाईश  रखने
 वाले  कमंचारियों  को  प्रतिकर  भत्ता  न  दिया
 जाए  ।  सरकार  इस  प्रश्न  पर  भी  विचार
 करने  का  विचार  नहीं  रखती  कि  अभ्यूनिशन
 डिपो  गुड़गाव  में  काम  कर  रहें  कर्मचारियों  के
 लिए.  स्वीकृत  किए  दरों  पर  इन  कमंचारियों
 को  भत्ता  दिया  जाए  1

 (ग)  अम्यूनिशन  डिपो  गुड़गांव  में  भत्ते
 उस  की  विशेष  स्थिति  के  विचार  से  अर्थात्‌,
 डिपो  क्षेत्र  की  गुड़गांव  नगरपालिका  तुलना
 में  दिल्‍ली  नगर  निगम  से  अधिक  निकटता
 के  विचार  से  स्वीकृत  किए  गए  थे  ।  हिन्डन
 विमान  अड्डे  की  स्थिति  गुड़गांव  के  भ्रम्यूनिशन
 डिपो  की  स्थिति  से  समानता  नहीं  रखती  ।

 Aparthied  Policy  of  South  Africa

 1495,  SHRI  HIMATSINGKA:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  ;

 (a)  whether  any  moves  were  made
 during  the  recent  UNCTAD  Confer-
 ence  in  New  Delhi  to  avail  of  the
 opportunity  provided  by  the  Confer-
 ence  for  persuading  South  Africa  to
 refrain  from  continueg  enforcement  of
 its  Aparthied  Policy;

 (b)  if  so,  the  nature  of  the  moves
 and  what  was  the  Indian  contribution
 thereto;  and

 (c)  the  results  of  these  moves?
 THE  PRIME  MINISTER,  MINISTER

 OF  ATOMIC  ENERGY,  MINISTER  OF
 PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  (a)  No  Sir.

 (b)  and  (c)  Do  not  arise.

 Bhodesia

 1496.  SHRI  HIMATSINGEKA:  Will
 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state  the  steps  taken
 by  Government  during  the  last  three
 months  to  secure.  replacement  of  the
 minority  Government  in  Rhodesia
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 with  a  popular  Government,  through
 the  U.N.O.,  the  Commonwealth,  or
 otherwise,  and  with  what  success  so
 far  in  this  direction?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 PLANNING  AND  MINISTER  OF
 EXTERNAL  AFFAIRS  (SHRIMATI
 INDIRA  GANDHI):  The  Government
 of  India  have  in  the  past  three  months
 made  no  new  proposals  to  the  United
 Nations  for  the  solution  of  Rhodesian
 problem  but  are  constantly  in  touch
 with  like-minded  members  of  the  Uni-
 teq  Nations  and  Commonwealth  to
 consider  what  further  steps  should  be
 jointly  taken  which  could  lead  to  the
 ending  of  the  rebellion  in  Rhodesia.

 Class  IT  Technical  Staff  of  All  India
 Radio

 ‘1497.  SHRI  ABDUL  GHANI  DAR:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pieased  to
 state:

 (a)  whether  the  duties  and  working
 hours  of  Class  III  technical  emplo-
 yees  of  the  All  India  Radio  have  been
 defined;

 (b)  if  so,  the  broad  details  thereof;
 and

 (c)  if  not,  the  time  expected  to  be
 taken  to  define  their  duties  and  work-
 ing  hours?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  हू,  SHAH):  (a)  to  (c).  The  duties
 of  Class  III  technical  employees  of
 ALR,  have  been  defined.  A  state-
 ment  indicating  the  duties  of  various
 categories  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library  See  No.
 LT-80)68].

 There  are  two  kinds  of  technical
 employees  (i)  those  who  are  put  on
 shift  duties  in  the  AIR  ‘Transmitters,
 Receiving  Centres,  Studios  etc.,  and
 (ii)  those  whose  duties  are  more  or
 less  similar  to  office  staff.  For  shift
 duty  staff,  the  conventional  number
 of  hours  of  duty  has  been  observed
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 as  eight  hours  a  day  (with  one  week-
 ly  day  off).  The  question  of  final
 fixation  of  the  number  of  hours  of
 duty  for  shift,  staff  is  engaging  the
 attention  of  Government.

 The  non-shift  staff  observed  the:
 same  office  hours,  as  laid  duwn  for
 Central  Government  offices.

 Confirmation  of  Draughtsmen  Grade  वा
 of  All  India  Radio

 1498.  SHRI  ABDUL  GHANI  DAR:
 Will  the  Minister  of  INFORMATION
 AND  BROADCASTING  be  pleased  to.
 state:

 (a)  the  total  number  of  Draughts--
 men  Grade  II  in  All  India  Radio  who
 have  not  been  confirmed  so  far;  and

 (9)  the  time  expected  {o  be  taken,
 to  confirm  them?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SARI
 K.  K.  SHAH):  (a)  and  (by.  Against
 9  permanent  posts  of  Draughtsman
 Grade  II  in  All  India  Radio,  eight.
 persons  are  confirmed,  five  or  whom
 are  officiating  in  higher  posts.  abe
 More  persons  are  likely  to  be  con-
 firmed  in  the  next  few  months,  but
 confirmation  of  the  persons  sppointed:
 vice  the  five  Draughtsmen  Grade  IT
 officiating  in  higher  posts,  will  bt
 made  only  when  they  are  confirmed  in
 the  higher  posts,  thus  releasing  the
 vacancies  substantively.

 पुलिस  द्वारा  गिरफ्तार  किए  गए  संनिक
 झषिकारी  तथा  जवान

 1499.  श्री  हुकम  चन्द  कछवाय  :
 रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 क्या

 (=)  जनवरी,  962  से  अंब  तक
 देश  के  विभिन्न  कानूनों  का  उल्लंघन  करने  के
 लिये  पुलिस  द्वारा  भारतीय  सेना  के  कितने
 अधिकारी  तथा  जवान  गिरफ्तार  किये
 गये  ;
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 (ख)  उनमें  से  कितने  व्यक्तियों  पर
 झअभियोग  चलाथा  गया  है  ;

 (ग)  न्यायालयों  द्वारा  कितने  व्यक्तियों
 -को  दण्ड  दिया  गया  और  कितने  छोड़  दिये
 “गये  ;  प्रौर

 (घ)  न्याथालयों  &  कितने  मामले
 अभी  विचाराधीन  हैं  ?

 प्रतिरक्षा  सन्त्रालय  में  राज्य  मन्त्री  (श्रो
 ल०  ना०  मिथ) :  (क)  से  (घ).  सूचना
 अधीनस्थ  विरचनाओं  से  इकट्ठी
 की  जा  रहो  है,  गौर  जभी  प्राप्त  हुई  सभा  के
 'पटल  पर  रख  दी  जाएगी  |

 Expenditure  on  Republic  Day  Parade
 (7968)

 1500  SHRI  VIKRAM
 .  =

 CHAND

 DEFENCE  be  pleased  to  state:
 (a)  the  total  expenditure  incurred

 on  Republic  Day  parade  held  on  the
 26th  January,  1968;  and

 (b)  what  was  the  total  seating
 ‘eapacity  in  all]  the  Blocks?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
 (SHRI  L.  N.  MISHRA):  (a)  Accounts
 for  the  Republic  Day  Parade  7905
 have  not  been  finalised.  A  statement
 showing  the  expenditure  incurred  by
 the  Centra]  Government  will  be  laid
 on  the  Table  of  the  House  after  the

 -accounts  have  been  finalised,
 (9)  49,359.

 Expenditure  on  Beating  Retreat  (1968),

 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state:

 (a)  the  total  expenditure  incurred
 on  the  ‘Beating  of  the  Retreat’  held
 on  the  29th  January,  968  and  what
 was  the  total  seating  capacity;  and
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 (b)  whether  any  invitation  cards Were  issued  to  the  general  public  and if  so,  how  many  and  on  what  principle?

 THE  MINISTER  OF  STATE  IN THE  MINISTRY  OF  DEFENCE (SHRI  L.  N.  MISHRA):  (a)  and  (b). Certain  items  of  exptnditure  are  com- mon  both  for  the  Republic  Day Parade  and  the  Beating  Retreat  cere-
 ™ony.  It  may,  therefore,  be  diffi- cult  to  indicate  sperarately  the  ex-
 penditure  incurreg  on  the  Beating Retreat  ceremony  on  the  20th  Janu-
 ary  1968,  However,  information  to
 the  extent  possible  is  being  collected and  will  be  laid  on  the  table  of  the
 House,

 The  seating  capacity  at  the  Beating Retreat  ceremony  on  the  29th  Janvu- ary  968  was  for  4592  persons.  Of
 this,  20  seats  were  in  an  enclosure
 for  which  invitation  cards|admit cards  were  not  required.  In  addi-
 tion,  for  enclosures  to  which  entry was  by  invitation  cards,  invitations
 for  about  2,200  seats  were  issued  to
 Persons  who  according  to  available  in-
 formation  were  not  holding  any  offi-
 cial  positions.  Requestg  for  issue  of
 invitation  cards  to  such  persons  were
 considered  on  merits  and  invitation
 cards  were  issued  subject  to  the
 availability  of  seats.  In  suitable
 cases,  where  it  was  not  possible  to
 issue  invitation  cards  for  the  Beat-
 ing  Retreat  ceremony  on  the  29th
 January  (main  ceremony),  invita-
 tions  were  issued  for  the  special
 show  of  the  ceremony  helg  on  28th
 January  1968,

 Conditions  for  Extension  of  Service  to
 Technical  and  Noa-Technicul  Enmwplo-

 yees  ef  Films  Division

 i502.  SHRI  8,  KANDAPPAN:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state:

 (a)  the  age  of  compulsory  retire-
 ment  from  Government  service  in  the
 Case  of  Technical  and  non-technical
 employees;
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 (b)  the  conditions  under  which  the
 extension  of  service  is  granted  to  the
 technical  and  non-technical  persons
 working  in  the  Films  Division,  Bom-
 bay;  and

 (c)  how  many  technical  and  non-
 technical  persons  working  in  the
 Films  Division,  Bombay  with  their
 designations  have  been  granted  ex-
 tension  of  service  beyond  the  age  of
 58  years  during  966  and  967  and  for
 what  period  and  the  reasons  therefor?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI
 K.  K,  SHAH):  (a)  58  years,  both  for
 technical  and  non-technica]  employe-
 es  except  in  the  case  of  pre-938
 ministerial  Government  servants  and

 the  Class  IV  Officers  in  whose  case
 the  age  of  retirement  is  60  years.

 (b)  As  a  general  principle,  exten-
 sion  in  service  is  granted  only  in  ex-
 ceptional  circumstances  and  in  the
 Public  interest.  In  the  case  of  tech-
 nical  and  scientific  personnel,  how-
 ever,  it  ig  considered  in  the  public  in-
 terest  to  retain  them  for  a  longer
 period  to  take  advantage  of  their
 specialised  siklls  and  experience  sub-
 ject  to  their  suitability  and  fitness.
 The  extension  is,  in  any  event,  not  to
 go  beyond  the  age  of  60  in  respect  of
 non-technical  and  non-scientific  per-
 sonnel  and  62  in  the  case  of  scientific:
 and  technica]  personnel,

 (e)  Four  as  per
 below:

 details  given.

 Name  of  the  Officer  with  Designa-  Period  of  extension
 tion  of  the  post  held

 Reasons  for  extension

 Non-Technical

 )  Shri  G.  K.  Maharesh,
 Production  Manager  967

 (2)  Shri  BL  N.  Mazumdar,
 Art  Director

 (3)  Shri  R.  B.  Arya,
 Editor

 Extension  from  time  to
 time  commencing  from
 I-7-I962;  last  exten-

 and  further  ex-
 tended  till  the  appoint-
 ment  of  his  successor.

 Six  months  from  ‘1594-67

 For  one  year  ‘from  2-2-

 |

 ‘i

 intere  st

 Public  interest  (He  was
 engaged  in  connection. with  the  production  of

 sion  for  one  year  with  films  on  Gandhiji.
 effeci  from  §-I0-3967 but  he  died  on  i7-2-67

 Technical
 4)  Shri  D.R.  Mistry,  One  year  from  3-I2-966  Public  interest.

 Chief  Cameraman.

 राजनंतिक  पझरण  संबंधों  नियम

 1503.  शो  शिवयूजन  शास्त्री  :  क्‍या
 बदेशिक-कर  ं  मंत्री  यह  बताने  की  #7
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  इस  समय
 ऐसा  कोई  नियम  नहीं  है  जिसके  अधीन  श्री

 अजीज  झोलग  जादे  जैसे  देश  का  परित्यागः
 करने  वाले  व्यक्तियों  को  राजनैतिक  शरण
 दी  जा  सके  ;  और

 (ख)  यदि  हां,  तो  क्या  ऐसे  मामलों  में
 शीघ्र  निर्णय  करने  की  दष्टि  से  इस  संबंध  में'
 कोई  नियम  बनाये  जा  रहे  हैं  ?
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 प्रधान  मंत्रों  श्र",  शक्ति  मंत्री,  योजना
 संत्री  तथा  वंदेशिक-कार्य  मंत्रों  (सती

 _ 'इन्बिरा  गांधी  ):  (क)  भारत  में  राजनैतिक
 -संरक्षण  देने  के  कोई  नियम  नहीं  हैं।  सरकार
 अपने  प्रभुसतात्मक  अधिकार  झौर  विवे  क  से  ऐसे
 मामलों  का  निर्णय  करती  है  और  प्रत्येक
 मामले  के  गृण  दोषों  पर  विचार  करके  निर्णय
 किया  जाता  है  ।

 (ख)  जी  नहीं  ।
 “Visit  by  Commander-in-Chief  of  the

 Soviet  Navy

 1504.  SHRI  D.  C.  SHARMA:
 SHRI  YASHPAL  SINGH:

 Will  the  Minister  of  DEFENCE  be
 Pleased  to  state:

 (a)  whether  the  Commander-in-
 Chief  of  the  Soviet  Navy  visited  India
 recently  as  the  head  of  a  Soviet  Naval
 delegation;

 (b)  if  so,  the  purpose  of  his  visit;
 and

 (९)  the  outcome  of  the  tulks  held
 with  him?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  (a)  Yes,
 Sir.  The  Commander-in-Chief  of  the
 Navy  of  the  USSR  recently  visited
 India  accompanied  by  6  Staff  Officers,

 (b)  It  was  a  goodwill  visit  to  re-
 ciprocate  the  visit  paid  by  our  Chief
 of  the  Navy-Staff  to  the  USSR  in  ‘1967.

 (c)  Question  does  not_arise,  this
 being  a  goodwill  visit,

 Study  Group  for  Backward  Classes
 1505.  SHRI  0.  R,  PARMAR:  Will

 the  PRIME  MINISTER  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  a
 study  group  for  backward  classes
 under  the  Planning  Commission,  led
 by  Shri  Shrikant  Sheth,  visited  the

 ‘State  of  Gujarat  in  October,  1967;
 (७)  whether  it  is  also  a  fact  that

 the  study  group  has  pointed  out  that
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 major  part  of  funds  is  being  spent  on
 administration  rather  than  actual
 works  for  the  uplift  and  benefit  of
 backward  classes;

 (c)  the  other  suggestions  made  by
 the  study  group;  and

 (d)  the  reaction  of  Government
 thereto  and  the  action  taken  by  Gov-
 ernment?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 to  (९),  A  Study  Team  on  Tribal
 Development  Programmes  has  been
 set  up  by  the  Committee  on  Plan
 Projects  at  the  suggestion  of  the
 Planning  Commission,  The  Team  has
 Shri  P.  Shilu  Ao  as  Chairmen  and
 Sarvashri  L.  M.  Shrikant  and  T.
 Sivasankar  as  Members,  On  behalf  of
 the  Study  Team,  Shri  Shrikant  visited
 certain  tribal  areas  of  Gujarat  in  Oc-
 tcber  967  and  held  discussions  with
 the  State  authorities,  non-officials,
 etc.  The  Study  Team  has  not  yet
 submitted  a  report.

 (d)  Does  not  arise  since  the  report
 of  the  Study  Team  is  not  yet  ready.

 Foreign  Tours  by  Ministers
 1506,  SHRI  K.  M.  KOUSHIK:  Will

 the  PRIME  MINISTER  be  pleased
 te  state:

 Ya)  whether  the  foreign  tours
 under  taken  by  the  Ministers  and  the
 Deputy  Ministers,  are  made  in  con-
 sultation  with  the  Prime  Minister;
 and

 (b)  on  what  grounds
 usually  permitted?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  APFAIRS
 (SHRIMATI  INDIRA  GANDHI):  Ka)
 Yes,  Sir.

 (b)  Foreign  tours  are  undertaken
 by  the  Ministers  and  Deputy  Minis-
 ters  whenever  these  are  regarded  as
 uséful  for  the  discharge  of  their
 duties.

 they  are
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 उत्तर  प्रदेश  के  पिछड़े  क्षेत्र

 1507.  श्री  नागेह्वर  द्विवेदी  :  क्‍या
 वान  मस्तों  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  उत्तर  प्रदेश  के  पिछड़े  क्षेत्र  के लिये
 न्पडेल  झायोग  के  अन्तर्गत  जौनपुर  जिले  को
 मद-वार  कितनो  राशि  मंजूर  की  गई  और
 आग  तक  कितनी  राशि  दी  गई  है  ;  और

 (ख)  क्या  जौतयुर  के  लिये  मंजूर  की
 गई  राशि  का  कुछ  भाग  झाजमगढ़  को  दिया
 गया  है  और  यदि  हां,  तो  कितना  ?

 £ 2165  भो.  मु  जाक्ति  मस्तों,  योजना
 व्मन्त्री  तथा  जैरेशिक-क्ार्य  सस्त्रों  (मतों
 इन्दिरा  गांबो)  :  (क)  उत्तर  प्रदेश  सरकार
 द्वारा  दी  गई  सूचता  के  आधार  पर,  उत्तर
 प्रदेश  के  जौनपुर  जिले  के  विकास  कार्यत्रप्ों
 पर  1964-65  से  1966-67  तक  के
 परिव्यथों  तथा  व्यय  को  दर्शाते  हुए  एक  विवरण
 सभा  पटल  पर  प्रस्तुत  है।  [पुस्तहाजब  में
 रखा  गया  देखिये  संख्या  LT-8/  68]

 (ख)  राज्य  सरकार  ने  सूचित  किया
 है  कि  जौत-र  जिले  के  लिए  निर्धारित  परि-
 व्यय  में  से  कोई  भो  घतराशि  आजमगढ़  जिले
 को  नहीं  दी  गई।

 परमाणु  हथियारों  के  ब्रतार  को  रोकने  के
 बारे  में  सन्धि

 1508.  शी झो०  प्र०  त्यागी:  क्‍या
 'जैवेशिक-कार्य  मंत्री  यह  उताने  की  aT
 करेंगे  कि  :

 (क)  परमाणु  हथियारों  के  प्रशार  को
 रोकने  के  परे में  वर्तमात  संधि  के  झनुतार
 परमाणु  विज्ञान  की  जानकारी  किन-किन
 देशों  तक  सीमित  करने  का  विचार  है;
 और

 (ख)  भारत को  अणुब्रस बदाने  की  क्षमता
 रखने  वाले  देशों  की  सूची  में  सम्मिधति.न
 करने  के  क्‍या  कारण  हैं  जब  कि  भारतीय

 वैज्ञानिक  अणु  क्रम  तैयार  कर  सकते  हैं  और
 उसका  बिस्फट  कर  सकते  हैं।

 प्रधान  मन्त्री,  भ्रणु  शक्ति  मन्त्री,  योजना
 मन्त्री  तथा  वेरेशिक-कार्य  मन्त्री  (श्लोमती
 इन्विरा  गाँधी)  (क)ग्लौर  (ख).  ग्रट्ठारह
 राष्ट्रों  की  निरस्त्रोकरण  समिति  में  अमरीका
 और  सोवियत  संघ  ने  is  जनवरी  968  को
 एटमी  हथियारों  का  विस्तार  न  करने  की
 संधि  का  जो  संशोधित  मसौदा  प्रस्तुत  किया
 था,  उसमे  संधि  के  पक्षधर  ग़ ैर-एटमी  हथियार
 वाले  राज्यों  को  मना  किया  गया  है  कि  वे
 एटमी  हथियारों  का  विकास  न  करें  अथवा
 उन्हें  प्राप्त  न  करें  अथवा  शांतिपूर्ण  उद्देश्यों
 के  लिए  भी  एटमी  विस्फोटक  अस््र  ग्रहण  न
 करें।  इस  प्रकार  का  प्रति  न्ध  संधि  के  पक्षधर
 एटमी  हथियार  वाले  राज्यों  पर  लागू  नहीं
 होता।  लेकिन  संधि  के  पक्षधर  सभी  राज्यों
 को  उपयुक्त  प्रतिवन्ध  के  अधीन  रहते  हुए,
 शांतिपूर्ण  उद्देश्यों  के  लिए  एटमी  शक्ति
 का  विकास  गझ्नुसंत्रात,  उत्पादन  और  उपयोग
 करने  का  अधिकार  होगा।  संधि  के  मसौंदे
 के  अनुसार,  एटमी  हविधार  वाला  राज्य
 वह  है  जिसने  i  जनवरी  1967,  से  पूर्व
 एटमी  हथियार  ?ना  लिया  हो  और  उत्का  या
 अन्य  एटमी  विस्फोटक  शस्त्र  का  विस्फोट
 कर  लिया  हो।  इस  कोटि  नें  अमरीका,
 सोवियत  संघ  यूताइटेड  किगडम,  फ्रांस  और
 जीन  लोक  गणराज्य  आते  हैं।

 Thumba  Rocket  Launching  Base

 1509  SHRI  D.  C.  SHARMA:  Will
 the  PRIME  MINISTER  be  pleased
 to  state

 (a)  whether  the  Thumba  Rocket
 Launching  Base  has  been  opened  for
 International  use  for  space  research;

 (b)  if  so,  the  countries  who  have
 asked  for  the  use  of  the  base;

 (c)  whether  Ching  has  criticised
 the  opening  of  the  base  for  inter-
 national  use  in  its  broadcasts;  and
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 (d)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER
 OF  PLANNING  AND  MINISTER
 OF  EXTERNAL  AFFAIRS  (SHRI-
 MATI-  INDIRA  GANDHI):  (a)
 Yes,  Sir.  The  Thumba  Equatorial
 Rocket  Launching  Station  was  for-
 mally  dedicateq  as  an  international
 facility  on  2nd  February  1968.

 (b)  From  its  inception  the  Station
 has  received  co-operation  from
 France,  U.S.A.  and  U.S.S.R.  Japan  and
 West  Germany  have  recently  expres-
 sed  interebt  in  collaborative  experi-
 ments.

 (c)  and  (d).  Yes,  Sir.
 Manufacture  of  Jet  Engines  in  Colla-

 boration  with  -U-AB

 1510.  SHRI  CHINTAMANI  PANI-
 GRAHI:  Will  the  Minister  of  DE-
 FENCE  be  pleased  to  state:

 (a)  the  stage  at  which  the  Marut
 project  stands  at  present;

 (b)  whether  any  detailed  investi-
 gations  have  been  carried  out  to  de-
 termine  whether  U.A.R,  manufactured
 E-300  engine  would  still  meet  India’s
 present  requirements  in  the  light  of
 recent  research  in  the  country  for  de-
 veloping  aircraft  engines;  and

 (c)  if  so,  the  result  thereof?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 L.  N.  MISHRA):  (a)  HF-24  Mk.  I  air-
 craft  is  under  production  at  HAL
 (BD).  Some  ‘aireraft  have  been  deliver-
 eq  to  Indian  Air  Force.

 Am  improved  version  of  this  aircraft
 HF-24  Mk.  IR  is  also  under  develop-
 ment,

 (b)  and  (c).  Flight  development
 trials  of  the  E-300  engine  installed  in
 an  HF-24  air  frame  are  still  in  pro-
 gress  in  UAR.  ‘The  question  of  its
 suitability  to  meef  India’s  requite-
 ments  can  arise  only  after  the  succes-
 sfu]  completion  of  the  flight  trials.
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 Third  Edition  of  Times  of  India  fron

 Ahmedabad
 5ll.  SHRI  P.  P.  ESTHOSE:

 SHRIMATI  SUSEELA
 GOPALAN:

 SHRI  Cc.  K.  CHAKRAPANT:
 SHRI  Pp,  GOPALAN:

 Will  the  Minister  of  INFORMA-
 TION  AND  BROADCASTING  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 “Times  of  India”  has  filed  a  declara-
 tion  for  the  third  edition  to  be  issued
 from  Ahmedabad;

 (by  whether  the  “Times  of  India”
 has  asked  for  permission  of  the  Press
 Registrar  for  this  purpose:  and

 (c)  if  so,  whether  the  Press  Regis-
 trar  hag  given  the  necessary  permis-
 sion?

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHii.
 छू.  K.  SHAH):  (a)  Yes,  Sir.  The  Ah-
 medabaq  edition  of  the  “Times  of
 India,  commenced  publication  of  5th
 February  1968.

 (b)  Under  Section  6  of  the  present
 Press  and  Registration  of  Books  Act,
 1867,  clearance  of  the  title  py  the
 Press  Registrar  was  not  necessary  as
 the  proposed  paper  was  to  be  publish-
 ed  by  the  same  owners  who  were  al-
 ready  bringing  out  newspapers  under
 the  same  title,  in  the  same  language
 in  different  places.  Permission  of  the
 Press  Registrar  was  also  not  neces-
 sary  for  newSprint.  since,  in  accord-
 ance  with  the  newsprint  allocation

 policy  for  1967-68  new  papers  could
 ha  published  from  within  the  authoris-
 el  quota  of  any  unit.

 (ce)  Does  not  arise.

 Pak-Occupied  Areas  in  Tripura
 1512.  SHRI  SHASHI  RANJAN:  Will

 the  Minister  of  EXTERNAL  AFFAIRS
 be  pleased  to  state:

 (a)  whether  Government  have
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 teken  any  steps  to  recover  Pakistan-
 occupied  areas  jn  Tripura;  and

 ६9)  if  nol,  the  reasons  therefor?
 THE  PRIME  MINISTER,  MINIS-

 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PANNING  AND  MINIS-
 ‘ER  OF  EXTERNAL  AFFAIRS
 (SHRIMATi  INDIRA  GANDHI:  (a)

 and  (b).  Sime  Indian  territories  on
 the  Tripura.East  Pakistan  border  are
 in  Pakistan’,  occupation,  either  under
 temporary  working  boundary  agree-
 ments  pending  final  demarcation  cf
 the  border  or  que  to  divergent  inter-
 pretations  of  existing  agreements.  The
 question  of  recovering  these  adverse
 possessiong  lefore  the  demarcation  of
 the  border  and  the  settlement  of  the
 disputes  goes  not  arise.  The  demarca-
 tion  of  the  Tripura-East  Pakistan
 Boundary  has  recently  been  resum-
 ed,  It  is  hipe@  that  the  outstanding
 border  problems  in  this  region  would
 be  resolved  as  the  demarcation  work
 proceeds.

 Roads  and  Bridges  in  Himachal  Pradesh

 1513.  SHRI  HEM  RAJ:  Will  the
 Minister  of  DEFENCE  be  pleased  to
 state  the  amount  of  money  sanctioned
 for  Himachil  Pradesh  for  the  con-
 struction  of  roads  ang  bridges  ‘uring
 the  year  19€6-67,  and  the  amount  actu-
 ally  given  Curing  that  year?

 THE  MINISTER  OF  DEFENCE
 (SHRI  SWARAN  SINGH):  A  total
 sum  of  Rs.  58.02  lakhs  was  sanction-
 ed  and  gittn  under  Capital  Outley,
 for  construction  of  roads,  bridges  etc.
 in  Himachal  Pradesh  during  1966-67.

 फरक्का  बाँघ

 I54.  St  झॉकार  लग्ल  बेरवा  :
 ओ  देवेन  सेन  :

 क्या जैदेशिक-कार्य  मंत्री  यह  बसाने  की  कपा
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  पाकिस्तान  के
 विदेश  मंत्री  ने  ठाका  में  हाल  ही  मे  एक  वक्‍त  व्य
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 में  कहा  था  कि  भन्तर्राष्ट्रीय  कानून  के  अ्रनुस्तार
 ग़ंथा  नदी  के  पानी  के  उपयोग  पर  पाकिस्तान
 का  दावा  है  तथा  उन्होंने  अपने  वक्तव्य  मेँ
 फ्रक्‍्का  बांघ  के  निर्माण  पर  आपत्ति  प्रकट
 की  है  बौर  इस  मासले  को  संथुवत्र  राष्ट्रःखंव
 में  ल ेजान  की  धमकी दी  है  ;  भौर

 (ख)  यदि  हां,  तो  इस  वारे  में  सरकार
 की  क्या  प्रश्षिक्रिया  है।

 प्रधान  मन्‍्त्री,  भ्रणु  शक्ति  भनन्‍्त्री,  भोजना
 सन्ता  तथा  वेदेशि  .-कार्य  सत्री  (श्रीमती
 इल्दिरा  गांधी)  :  (क)  जी  हां  ।

 (ख)  भारत  सरकार  का  यह  ख्याल
 है  कि  फ्रक्का  बांध  प्ररायोजना  से  पाकिस्तान
 के  हितों  पर  कोई  प्रभाव  नहीं  पड़ेगा  1  फ़िर
 भी,  पाकिस्तान  सरकार  के  भय  को  दूर  करने
 की  दृष्टि  से  भारत  सरकार  दोनों  देशों  के
 तकनीकी  विशेषज्ञों  द्वारा  सूचना  का  ग्रादार
 प्रदान  करने  को  सहमत  हो  ई ।  इस
 उद्देश्य  की  पूत्ति  क ेलिए  अभी तप  चार  मीटिशें
 हुई  हैं  और  पांचवीं  मीटिंग  झागामी  महीनों
 आयोजित  की  जाएगी।

 Propoganda  on  Farakka  Barrage  by
 Pakistan

 ‘1515.  SHRI  C.  K.  BHATTACHARY-
 YA:  Will  the  Minister  of  EXTERNAL
 AFFAIRS  be  pleased  to  state::

 (a)  whether  Pakistan  has  been  step-
 Ping  up  an  international  propaganda
 against  the  projected  completion  of
 the  Farakka  Barrage  as  being  against
 the  interests  of  Pakistan;  and

 (b)  if  so,  the  steps  taken  to  count-
 eract  this  propaganda?
 THE  PRIME  MINISTER,  MINiS-

 TER  OF  ATOMIC  ENEGY,  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  (a)
 Yes,  Sir.

 (9)  The  Government  of  India  are
 of  the  view  that  the  Farakka  Barrage
 Project  will  not  affect  the  ‘nterests  of
 Pakistan,  However,  with  a  vew  0
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 allaying  the  apprehensions  of  the
 Pakistan  Government,  the  Government
 of  India  agreed  to  the  exchange  of
 data  by  the  technical  experts  of  the
 two  countries.  For  this  purpose,  four
 meetings  have  so  far  zeen  held  and
 the  fifth  one  may  be  held  in  the
 coming  morths.

 The  Government  have  also  taken
 steps  through  India  Missions  to  have
 India’s  posi‘ion  correctly  explained.

 2  hrs.
 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 Anti-Hind]  Agitation  in  Madras
 MR,  SPEAKER:  Shri  Salve:
 SHRI  8.  EANDAPPAN  (Mettur):  I

 beg  to  make  a  submission  before  it
 is  taken  up.  It  is  a  very  serioug  call-
 attention.  I  want  to  raise  it  before
 it  is  taken  up.  Afterwards,  it  will
 serve  no  purpose.  It  pertains  to  two
 things:  the  anti-Hindi  agitation....

 MR,  SPEAKER:  What  is  the  point
 of  order?

 SHRI  S.  KANDAPPAN:  The  matter
 that  has  been  referred  to  in  the  call-
 attention....

 MR.  SPEAKER:  What  is  the  point
 of  order?  If  I  allow  him,  every  day
 this  will  be  there.  On  every  call-at-
 tention  in  future  there  will  be  this
 explanation.  I  cannot  allow.

 SHRI  8,  KANDAPPAN:  This  is  a
 fait  accompli.

 SHRI  N.  SREEKANTAN  NAIR
 (Quilon):  Under  rule  376  and  under
 the  Seventh  Schedule  of  the  Consti-
 tution,  I  rise  on  a  point  of  order.

 MR.  SPEAKER:  What  is  the  point
 of  order?

 SHRI  N.  SREEKANTAN  NAIR:
 This  matter  concerns  the  Seventh
 Schedule  of  the  Constitution.  Law  and
 order,  police,  jail  and  all  connected
 subjects  come  under  the  State  List.
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 They  are  only  raising  an  infructuous
 discussion  on  this  mater  in  this  House.
 It  is  a  recent  issue.  The  protest  was
 not  against  the  Constitution  but
 against  the  Hindi  version  of  the  Con-
 stitution,  against  the  Hindi  protagon-
 ists  forcing  Hindi  down  the  throat  of
 South  Indians.  This  will  only  aggra-
 vate  the  situation.  I  would  request
 you  not  to  allow  this  to  go  on.

 SHRI  8.  KANDAPPAN:  My  objec-
 tion  is  technical.  The  matter  that  has
 been  referred  in  the  call-attention  is
 with  regard  to  the  burning  of  ihe
 Constitution,  rather  the  proposed
 burning  of  the  Constitution.  It  js  al-
 ready  a  fait  accompli  and  action  was
 taken  and  case  registered  against  those
 students  who  have  burnt  the  Consti-
 tution.

 MR.  SPEAKER:  I  agree,  Everybody
 knows  that.  But  the  Miniser  should
 say  that.

 SHRI  8.  KANDAPPAN:  Let  us  not
 do  anything  to  jeopardise....

 MR.  SPEAKER:  All  of  us  read  in
 the  newspapers,  Let  the  Minister
 say  that.

 SHRI  ANBAZHAGAN  (Tiruchen-
 gode):  We  leave  it  to  the  good  sense
 of  the  Home  Minister.

 MR.  SPEAKER:  It  is  not  proper  for
 us  to  raise  some  discussion  before  the
 call-attention  is  taken  up.  It  becomes
 a  precedent.  That  is  my  difficulty.

 Mr.  Salve.

 SHRI  N.  K.  P.  SALVE  (Betul):  Sir,
 I  call  the  attention  of  the  Minister
 of  Home  Affairs  to  the  following  mat-
 ter  of  urgent  public  importance  and  I
 request  that  he  may  make  a  statement
 thereon:

 “Reported  decision  of  the  Antl-
 Hindi  Agitation  Council  of  s*u-
 dents  of  Maduraj  to  propagate  for
 liberation  of.  Tamilnad  from  the
 Indian  Union  and  reported  deci-
 sion  of  some  students  of  Madras
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 State  to  burn  Hindi  copies  of  the
 Constitution  of  India.”

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  VIDYA  CHARAN  SHUKLA):
 Mr.  Speaker  Sir,  Government  have
 seen  press  reports  which  indicate  that
 certain  sections  of  students  in  Madras
 are  being  misled  into  voicing  seces-
 sionist  demands.  We  are  ascertaining
 the  ful)  facts  from  the  State  Govern-
 ment,  The  House  is  aware  that  the
 agitation  over  the  language  issue  in
 different  parts  of  the  country  has
 inflamed  feelings.  We  have  ~epeated-
 ly  emphasised  that  such  issues  call

 for  a  calm  and  objective  consideration
 bearing  in  mind  the  paramount  need
 for  national]  unity.

 श्रो  न०  Go  साल्वे :  विद्याथियों  ने
 तामिल  नाड  को  भारतीय  संघ  से  मुक्त  करने
 के  लिए  जो  आन्दोलन  शुरू  करने  का  संकल्प
 किया  है  उस  से  भयंकर,  गंभीर  शौर  चिन्ता-
 जनक  स्थिति  निर्मित  हो  गई  है  और  यह
 एक  ऐसा  सिलसिला  कायम  कर  दिया  गया
 है  जिस  को  बिल  कुल  अविलम्ब  फौरन  से
 पेश्तर  जड़  से  अगर  उखाड़  नहीं  दिया  गया
 तो  यह  मुल्क  को  बरबादी  और  तबाही  के
 रास्ते  पर  ले  चलेगा  ।  कायदे  आजम  मुहम्मद
 प्रली  जिन्ना  साहब  ने  भी  ऐसा  ही  आन्दोलन
 शुरूकिया  था  (व्यवधान  )

 MR.  SPEAKER:  Jinnah  is  not  alive.
 He  is  not  in  the  picture.  The  hon
 Member  may  put  his  question.

 SHRI  N.  हूं,  P.  SALVE:  A  junior
 member  should  also  be  allowed  an
 opportunity  sometimes,

 MR.  SPEAKER:  But  why  go  into
 past  history?  That  was  all  unfortunate.

 SHRI  त्  KRISHNAMOORTHI  (Cud-
 dalore):  Let  them  treat  us  as  their
 friends,  not  enemies.
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 SHRI  N.  हू,  P.  SALVE:  We  are
 your  friends.  I  want  to  assure  my
 hon.  friend  that  we  are  their  friends.

 SHRI  S.  KANDAPPAN:  Let  the  as-
 surance  come  in  the  shape  of  deeds...
 interruptions),

 श्री  न०  कु०  साल्वे  :  जिन्ना  साहब  ने
 ऐसा  ही  आन्दोलन  शुरू  किया  था  जिसको
 बहुत  मासूम  समझा  गया  था  लेकिन  इतिहास
 साक्षी  है  उसके  कि  क्‍या  नतीजे  निकले  ।  तो
 मैं  जानना  चाहुंगा  कि  इतिहास  की  उस  पुन-
 रावृत्ति  की  सभावना  को  हमेशा  के  लिए
 खत्म  करने  के  लिये  क्‍या  एक  राजनीतिक
 एंबंदलीय  नेताओं  की  गोलमेज  परिषद्‌  बुला-
 सगे  जिसमें  कि  एक  राजनैतिक  आचार
 पंहिता  कायम  की  जाए  और  विद्याथियों  के
 इस  प्रकार  के  अराकता  और  अनुशासनहीनता
 फैलाने  वाले  आन्दोलनों  का  पता  लगाया
 जा  सके  ?

 MR.  SPEAKER:  Do  not  spoil  the
 effect  of  a  very  good  question.  Let
 him  answer  it.

 SHRI  N.  K.  P.  SALVE:  Yet  me
 complete  it.  Is  there  any  proposal
 before  the  Home  Ministry  to  convene
 a  round  table  conference  of  all  the
 leaders  of  politica]  parties  so  that  they
 may  formulate  a  code  of  conduct  de-
 termine  the  causes  of  the  students’
 ovements  which  lead  to  lawlessness
 ard  chaos,  suggestion  was  of  putting
 such  movements  down  ruthlessly  and
 also  ensure  that  such  action  by  gov-
 ernments  in  the  Centre  and  in  the
 States  is  stfported  by  all  parties?
 There  is  a  Tamil  saying  which  T
 would  read  out:

 मैं  एक  तामिल  का  फिकरा  कहना  चाहता  हुं,
 इसे  गुमराह  विद्याथियों  तक  पहुचा.  दें:

 “नाम  मृदंलिल  भारत  मक्कल्ड  विरह
 मढ  वर्गल्ड  1"

 We  are  all  Indians  first,  and  any
 thing  else  last’.
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 SHRI  ANTEAZHAGAN:  But  not  श्री  मघ  लिमये  (मुंगेर  )  :  झच्यक्ष
 Hindi.  2

 महोदय,  जहां  तक  भाषा  समस्या  को  हल

 ही
 करने  के  लिए  गोलमेज  सम्मेलन  बुलाने  का

 क्री  विद्याचरण  शुक्ल  :  हम  लोगों  ने  सवाल  है  आप  स्वयं  जानते  हैं  कि  इस  प्रस्ताव
 मद्रास  सरकार  से  इस  का  विवरण  मगाया  है  |
 जन  वह  ा  जायगा  तव  |  of  श्चित  करेंगे  कि
 क्या  कार्यवही  की  जाय  |

 श्री  'झौचन्द  बोयल  (चण्डीगढ़ ) :  अध्यक्ष
 महोंदय,  कुछ  विद्यार्थों  इकट॒ठे  हो  गए,  यह
 स्थिति  नहीं  है  वल्कि  वहां  पर  सौ  स्कूल  के
 विद्याथियों  के  प्रतिनिधियों  ने  उस  सम्मेलन  के
 अन्दर  भाग  लिया  और  वहां  पर  येह  निश्चय
 हुआ  कि  न  झागे  हम  भारतीय  ध्वज  का  सम्मान
 करेंगे  भर  न  राष्ट्रीय  गीत  के  प्रति  श्ंद्धा
 5  का  करेगें  बल्कि  एक  मिशन  ले  कर  चरजेंगे
 कि  जो  मंद्रास  है  उस  को  भारतीय  संघ  से
 अलग  किया  जाय  ।  मद्दास  में  अलग  अलग
 प्रीटिंग  करेंगे  शर  इस  उद्देश्य  का  प्रचार
 करेंगे  ।  मैं  जाना  चाहता  हुं  कि  क्या  इस  झान्दो-
 लन  के  पीछे  कोई  राजनैतिक  तत्व  काम  कर
 रहे  हैं  प्रौर  क्‍या  इस  की  खोज  हमारी  सरकार
 ने  की  है  ?  मैं  यह  भी  .जानना  चाहता  हूं  कि
 आ्राज  तक  संरंकौर  जो  चुप्पी  सावे  बैठी  है,
 उस  ने  पिछले  सत्न  के  अन्दर  अनलाफूल
 ऐक्टिविटीज़  बिल  पास  किया  तो  क्या  उस
 ने  इस  बात  की  जांच  करवाई  है  कि  विद्या-
 थियों  की  इस  श्रकार  कौ  गतिविधियः  उस
 के  अ्र्न्तरत  ग्राती  हैं  या  नहीं  और  इंस  प्रकार
 की  विद्यार्थियों  की  जो  कार्यवाहियां  हैं  उन
 का  मुझायना  करवा  कर  क्‍या  सरकार  इस
 बात  का  निश्चय  करेंगी  कि  उन  के  खिलाफ
 किस  प्रेकार  की  कार्यवाही  की  जाय  जिस  से
 ऐसी  मनोवृत्ति  हिन्दुस्तान  के  अन्दर  बढ़ने
 न  पाये  ।

 प्रो  विद्यारसरंण  शक्ल  :  इस  के  बारे  में
 विवरण  भांगा  है  ।  जांच  कर  रहे  हैं  प्रौर
 इस  के  बाद  निर्णय  कर  पायेंगे  कि  क्या  कार्यवाही
 त  के  विरुद्ध  करतो  चाहिए

 पर  जब  आप  वोट ले  रहे  थे  उसी  संभय  मैंने

 गृह  मंत्री  जी  से  प्राथेता  की  थी  कि  इस  को
 पास  न  करिए  और  सम्मेलन  बुलोइए  ।
 लेकिन  उस  समय  उन्होंने  मेरी  प्रार्थना  को

 ठुकरा  दिया  ।  शब  बाद  में  श्ाग  लगी,
 मारपीट  हुई,  तब  जाकर  सरकार  इस  पर
 विचार  करने  की  मन!  स्थिति  पी  है  1
 उस  को  मैं  छोड़ता  हुं  ।  मैं  केवल  इतना
 जानना  चाहता  हु  कि  क्‍या  आज  जो  यह
 सदुराई  स्टुडेंट्स  कौंसिल  का  भ्रस्ताव  है
 उस  के  पीछे  कया  मद्रास  के  बेड़े  नेता  भी  हैं  ?
 मैंने  यह  तामिलनाड  के  दौरे  में  सूना  कि  स्वयं
 स्वतंत्र  पार्टी  के  संस्था!  पक  राजी  जी  ने  एक,
 दो  जगह  पर  भाषण  किया  है  कि  मेरे  बुढ़ापे
 में  अब  मुझ  को  हिन्दुस्तान  से  अलग  होने  के
 विधय  पर  सोचना  पड़  रहा  है  तो  क्‍या  इस
 तरह  के  भाषणों  की  श्रोर  प्रधान  मंत्री  जी
 का  और  गृह  मत्नी  जी  का  ध्यान  गया  है  .
 (व्यवधान)  मैं  पूछ  रहा  हु  ।  इन  लोगों  के

 हल्ला  करने  से  मैं  दबने  वाला  नहीं  हूं  ny  मैं

 बहुत  जिम्मेदारी  के  साथ  बात  कर  रहा  हूं  ।
 झब  मैं  सही  बात  रखना  चाहता  हुं...
 (ब्यवधान  )

 SHRI  ve  KRISHNAMOORTM:
 Rajaji  never  spoke  like  that,  Rajajl
 could  never  speak  like  that.

 एक  मार्नीय  संदेस्थ  :  कहां  सूसा  है  ?

 क्री  सषु  लिसये  :  में  इस  तरह  से
 हल्ला  करने  वालों  से  दबने  वाला  नहीं  हुं  ।
 अब  एक  विभाजन  के  तो  वह  संमर्थक  रह
 भी  चुके  हैं।  झब  मुझे  सिखाइये  नहीं  ।

 'जैहीं  सक  द्रविड़  मुनेत्र  बड़चैम  का
 सवाल  है  तो  उन  के  मुख्य  मंत्री  श्रौर  इत
 संसदीय  नेताश्नों  ने  कई  ज्वार  कहा  है  कि
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 4नगाव  वाली  नीति  में  हम  विश्वास  नहीं
 करते  हैं  लेकिन  हल  तरह  के  भावण
 क्या  राजा  जी  ने,  और  कामसाज  साहब  ने,
 नहीं  दिये  हैं  (व्यवधान)  |

 एक  मासनोंथ  सदस्य  :  कहां  दिये  हैं  ?

 यह  झूठ  है  t

 att  मबु  सिसये  :  जिन्होंने  भाषण  सुने
 हैं  उन्होंने  बतलाया  है  (व्यवभान  )

 एक  साननोय  सदस्य  झूठ  है  ।

 श्री  सब  लिमसे  :  सिर्फ  ऐसा  कह  देने  से
 तो  खत्म  नहीं  हो  सकतो  हैं  (व्यवबन  )

 SHRI  N.  SREBKANTAN  NAIR:
 Let  these  nationa]  leaders  go  there
 and  propagate  to  the  people,  these
 great  national  leaders.

 श्री  मधु  लिमये:  मैं  जानता  चाहता  हुं  कि
 कफ  सरकार  का  ध्यान  इस  बात  को  झोर
 गया  है  कि  राजा  जी  और  कामराज  ने  इस
 तरोके  के  भाषण  मद्रास  में  कई  सभाओं  में
 किये  हैं  इस  का  जवाब  मैं  हां;  या  नां  में  ऋहता
 हूं

 SHRI  VIDYA  CHARAN  SHUKLA:
 No  such  speech  has  come  39  our
 notice.

 ऐसे  कोई  वक्तव्य  हमारे  ध्यान  में  ग्रभी
 तक  नहीं  आये  हैं  ।

 संसद-कार्जब  तथा  संचार  अन्त्री  (डा०
 रास  सुभग  चिंह) :  श्री  कामराज  ने  ऐसी
 कोई  बात  नहीं  कही  है  1

 SHRI  RANGA  (Srikakulam):  May
 I  say  that  my  hon.  friend  Shri  Limaye
 ig  entirely  wrong  in  what  he  said
 about  Rajaji?

 SHRI  9.  N.  PATODIA  (Jalore):  I
 utterly  repydiate  what  has  been  sai
 #\out  Rajaji  by  my  hon.  friend  Shri
 Limaye  without  his  being  able  to
 substantiate  or  support  what  ne  said.

 .
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 The  wholé  country  at  the  moment
 is  in  thé  grip  of  the  infectious  disease
 which  is  spreading  all  over  the  coun-
 try,  starting  in  the  east,  then  in  the
 north  and  in  the  west,  and  now  in
 the  south.  The  Central  Government
 with  its  policy  of  appeasement  of  the
 various  regional  factions  all  over  the
 country,  trying  to  win  one  section  or
 the  other  at  various  times,  has  been
 responsible  for  encouraging  these  re-
 gional  tendencies,  for  encouraging
 these  parochial  tendencies.  May  9
 therefore  know  from  the  Government
 whether  they  are  prepared  to  take  a
 realistic  and  correct  approach  to  the
 problem,  and  whether  they  are,  pre-
 pared  to  obtain  a  national  consensus
 from  all  national  elements  in  the
 country  by  which  such  forces  of  dis-
 integrat  on  may  be  put  a  stop  to?

 THE  PRIME  MINISTER,  MINIS-
 TER  OF  ATOMIC  ENERGY,  MINIS-
 TER  OF  PLANNING  AND  MINIS-
 TER  OF  EXTERNAL  AFFAIRS
 (SHRIMATI  INDIRA  GANDHI):  I  shall
 be  very  happy  if  the  hon.  members  of
 the  Oppesition  will  get  togethr  and
 let  us  know  what  is  the  realistic  ap-
 proach  (Interruption)

 श्री  मू  लिमसे  :  क्‍या  आप  मसानि-
 ' बेगा.  ?

 SHRI  NATH  PAI:  (Rajapur):  It  was
 a  very  mischievous  move  on  the  part
 of  t  he  Prime  Minister.

 बड़ा  एक  शरारतों  दांव  फेंका  है  ।

 MR.  SPEAKER:  Let  the  opposition
 or  the  Congress  or  the  Government
 decide  to  seek  a  consensus  at  a  round
 table  conference.  That  can  be  consi-
 dered  not  in  the  Calling  Attention,
 but  by  talking  over  separately.  If  }
 allow  one  or  two  to  express  opinions,

 it  will  only  lead  to  further  confusion.
 Therefore,  they  must  sit  together,  if
 they  want,  in  a  room  ang  not  on  the
 floor  of  the  House,  and  then  talk  over
 the  matter.  If  I  allow  any  other
 question  now  it  will  only  lead  to  fur-
 ther  discussion  and  confusion.
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 SHRI  ANBAZHAGAN:  Sir,  may  I
 submit......

 Papers  Laid

 MR.  SPEAKER:  I  do  not  mind  your
 submitting,  but  if  I  allow  you  then others  would  also  like  to  submit.

 SHRI  ANBAZHAGAN:  Sir,  it  con-.
 cerns  Madras  State  where  a  grave
 situation  has  arisen  because  the  stu- dents  are  very  much  agitated.  They are  provoked  by  Shri  C.  Subra-
 maniam,  the  Congress  President  cf
 Tamilnad......

 MR.  SPEAKER:  That  has  absolutely no  bearing  on  this.  Let  us  proceed with  the  business.

 38.6  hrs.

 PAPERS  LAID  ON  THE  TABLE
 Punjab  Cinemas  (Regulation)  Haryana

 Amendment  Act
 THE  MINISTER  OF  INFORMA-

 TION  AND  BROADCASTING  (SHRI K  K  SHAH):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Punjab  Cinemas
 (Regulation)  Haryana  Amendment Act,  967  (President's  Act  No.  9  of 967)  published  in  Gazette  of  India
 dateg  the  30th  December,  967  under
 sub-section  (3)  of  section  3  of  the
 Haryana  State  Legislature  (Delegation of  Powers)  Act,  1967.  [Placed  in
 Cibrary,  See  No.  LT-67/  88).
 Naval  Ceremonial,  Conditions  of  Ser. vice  and  Miscellaneous  (Amendment)

 Regulations

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI
 M,  R.  KRISHNA):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Naval  Ceremo- nial,  Conditions  of  Service  and  Mis-
 cedlaneoug  (Amendment)  Regulations, ‘1968,  published  in  Notification  No. S.R.0.  LE  in  Gazette  of  India  dated
 fie  I3th  January,  968  under  section
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 I85  of  the  Navy  Act,  ‘1957.  [Placed  in
 Library,  See  No.  LT-68/68).

 Teleprinter  Message  from  Governor  of
 West  Bengal

 THE  MINISTER  OF  HOME  AF-
 FAIRS  (SHRI  Y.  B.  CHAVAN):  I
 beg  to  Jay  on  the  Table  a  copy  of  the
 Teleprinter  Message  received  yester-
 day  from  the  Governor  of  West
 Bengal.  [Placed  in  Library,  See  No.
 LT-68/

 COMMITTEE  ON  PRIVATE  MEM-
 BERS5S  BILLS  AND  RESOLUTIONS

 Twentieth  Report
 SHRI  KHADILKAR  (Khed):  I  beg

 to  present  the  Twentieth  Report  at the  Commmittee  on  Private  Members
 Bills  and  Resolutions,

 PUBLIC  ACCOUNTS  COMMITT®E

 Eighteenth  Report

 SHRI  M.  R.  MASANI  (Rajkot):  2
 beg  to  present  the  Eighteenth  Report
 of  the  Public  Accounts  Committee  on
 Audit  Report  (Civil  967  relating  te
 the  Ministry  of  Transport  and  Ship-
 ping  (Border  Roads  Organisation).

 ESTIMATES  COMMITTEE
 .

 Nineteenth  Report

 SHRI  S.  KANDAPPAN  (Mettur):  I
 beg  to  present  the  Nineteenth  Report of  the  Estimates  (Committee  regarding
 action  taken  by  Government  on  the
 recommendations  contained  in  the Hudred  and  third  Report  of  the  Esti-
 mates  Committee  (Third  Lok  Sabha)
 on  the  Ministry  of  Education—
 ¢.S.LR.—National  Physical  Laboratory.
 New  Delhi.
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 2.8  hrs.
 CORRECTION  OF  ANSWER  TO

 8.Q.  NO.  572  RE.  DESTRUCTION  OF
 RECORD  OF  EVIDENCE  TENDERED
 BEFORE  CHANDA  COMMITTEE

 THE  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHKHI
 K.  K.  SHAH):  Arising  out  of  the  rep-
 ly  given  by  me  to  the  Starred  Ques-
 tion  No:  572  in  the  Lok  Sabha  on
 the  llth  December,  967  concerning
 the  destruction  of  record  of  evidence
 tendereg  before  the  Chanda  Comniit-
 tee,  Shri  D.  N,  Patodia  had  asked  the
 following  Supplementary  Question:

 "SHRI  D.  N,  PATODIA:  it  is
 evident  that  the  Government  was
 not  consulted  about  what  had
 happened.  May  I  know  whether
 the  Government  is  making  some
 changes  in  the  relevant  rules  by
 which  such  eventualities  may  not
 arise  gnd  such  destruction  of
 evidence  may  not  take  place  in
 future?”.

 ‘m  reply  I  stated  that:
 “SHRI  K.  छू,  SHAH:  The  rules

 are  there,  According  to  the  rules,
 they  should  not  have  been  dest-
 tuyal.  But  they  have  been  des-
 iroyed’,  But  they  have  been
 destroyed”.

 I  would  like  to  state  that  the  cor-
 Tect  construction  is  that  if  a  Com-
 mittee  is  set  up  by  Government  the
 entire  records  of  memoranda  etc.  re-
 ceived  by  that  Committee  become  the
 Property  of  the  Govermment  and  the
 Committee  shoulg  not,  therefore,  des-
 troy  them  without  the  consent  of  the
 Government.  This  has  been  normally
 the  procedure  but  to  make  this  nor-
 Ma]  understanding  explicit  and  more
 binding,  the  Home  Ministry  has  since
 issued  specific  instructions  on  the  25th
 January,  968  that  the  evidence  tend-
 ereg  before  a  Committee|Commission
 uppointed  by  ‘the  Government  shall
 be  handeq  over  to  the  Government
 in-tact  and  retained  for  g  period  of
 five  years,  after  action  on  connected
 recommendations  contained  in  the  re-

 port,  is  completed.  It  ig  regretted  it
 any  wrong  impression  was  given.

 SHRI  D,  N.  PATODIA  (Jalore):  Sur,
 I  rise  to  a  point  of  order.  My  pout
 of  order  is  that  the  correction  ha
 only  made  it  more  confusing.  The
 hon.  Minister  should  be  able  to  say
 correctly  whether  there  was  any
 rule  in  existence  in  the  past.  If  the
 rule  was  not  in  existence  let  him  come
 vut  clearly  and  say  that  there  wen
 uv  rules  and  the  rules  have  now  bee:
 framed.

 SHRI  K,  K.  SHAH:  I  have  said  that
 there  was  what  is  known  as  an  ‘uo-
 derstanding’.

 SHRI  RANGA  (Srikakulam);  There-
 fore  that  Committee  was  within  itr
 rights  to  take  the  action  that  it  has
 done?

 SHRI  K.  K.  SHAH:  Under  the  Act
 it  Was  not,

 SHRI  NATH  PAI  (Rajapur):  Sir,  I
 was  a  member  of  the  Committee.  An
 impression  has  been  created,  which  is
 likely  to  be  unfair  to  the  Committee,
 that  the  Committee  arbitrarily  -  des-
 troyed  the  evidence  which  it  was
 called  upon  to  preserve.  As  has  now
 been  hinted  at  but  not  accepted,  we
 were  not  under  any  obligation  to
 preserve  any  evidence.  It  was  ab-
 solutely  up  to  the  Committee  to  deal
 with  the  evidence  that  it  received  im
 any  way  it  liked  and  which  in  ‘its
 judgment  was  the  right  course  to
 follow.  Mr.  Speaker,  a  majority  of
 our  witnesses  were  government
 officials,  They  would  not  have  tend.
 ered  evidence  frankly  and  fearlessly
 unless  we  assured  them  that  their
 seniors  will  not  be  looking  into  the
 evidence.  This  was  the  assurance  we
 had  to  give  them  to  persuade  them
 to  talk  before  us  frankly.  We  have
 nething  to  hide  from  anybody.  The
 Chairman  of  the  committee  had  pre-
 sided  over  many  Government  com-
 mittees  and  before  we  took  the  deci-
 sion,  the  gave  us  eamples  of  many *  committees  which  had  destroyed  the
 evidence.  Therefore,  let  not  a  wrong
 impression  be  created.
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 2.20  hrs.

 KHUDA  BAKSH  ORIENTAL  PUB-
 LIC  LIBRARY  BILL*

 िका  सन्बालय  से  राज्य  सस्त्रो  (श्री
 शेर  सिंह)  :  अध्यक्ष  महोदय,  मैं  प्रस्ताव
 करता  हूं  कि  पटना  स्थित  खुदा  बछ्श  प्रोरिय्टल
 पब्चिक.  लाइब्रेरी  को  राष्ट्रीय  महत्व  की
 संस्था  घोषित  करने  श्र  उसके  प्रशासन
 तथा  कतिपय  अन्य  संसंक्त  विषयों  का  उपबन्ध
 करने  वाले  विधेयक  को  पेश  करने  की  .ग्रनुमति
 दी-जाय  ad

 श्री  क्षिवचन्त्र  झा  (मधुबनी)  :  अध्यक्ष
 महोदय,  नियम  72  के  मातह॒त  मेरी  व्यवस्था-
 सम्बन्धी  पत्ति  है  ।  यह  जो  पटना  को
 खुदा  बख्श  ओरियन्टल  पश्जिक  लाइप्रेरी
 है'उंस  की  सरकार  ने  आजादी  मिलने  के  बाद
 पिछले  बीस  सालों  से  उपेक्षा  को  है.  -  यह
 रिपि  वान  विकल  को  नींद  में  सोई  हुई  थो  ।

 शब  उस  की  नींद  टूटी  है  ।  इस  का  मैं
 स्वागत.  करता.  हूं,  लेकिन  जिस  रूप  में  यह
 “विधेषक  शाया  है,  उस  में  कुछ  आपत्तिजनक
 तें, हैं  हैं  ।  उन  सबों  पर  तो  मैं  इस  समय
 प्रकाश  नहीं  डालूंगा,  लेकिन  जो  क्‍्लाज  5
 '
 (सी)  में  बोर्ड  बनाने  की  बात  है  उस  के

 सम्बन्ध  में  कहना  चाहता  हूं  ny  बोर्ड  बनाने  को
 व्यवस्था  के  लिये  उस  में  खदा  बख्श  के  परिवार
 के  एक़  सद्रस्य  को  नामिनेट  किया  जायेगा  ।
 खुदा  बच  साहब  की  जो  देन  है  उस  के  लिये
 'ब्रिहार  के  लोग  हो  शुक्राजार  नहीं  हैं,  सारे
 हिन्दुस्तान  के  लोग  शुक्रगुजार  हैं  1  वे  अमर
 हैं।  लेकिन  उन  के  परिवार  के  एक  सदस्य  को
 म  में  नांमिनिट  करने  का  जो  विचार  है  वह
 एक  सामन्तवादी  बात  हो  जाती  है  ।  हम
 संभाजवाद  की  ओर  बढ़  रहे  हैं,  हमरा  आदर्श
 समाजवाद्र,  है.  -  इस  झादर्श  की  पृष्ठभमि

 में  पारिवारिक  बात  को  लाना  एक  व्यक्तिगत
 सम्पत्ति  को  रखने  को  बात  दो  जाती  है  ।
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 इस  लिये  मैं  चाहूंगा  कि  इस  विधेयक
 पर  फिर  से  विचार  करके  एक  दूसरे  रूप  में
 यहां  लाया  जाये  न  कि  पारवारिक  रूप  में  ।
 जहां  तक  दूसरी  बातों  का  प्रश्न  है,  उन  को  मैं
 आगे  संशोधन  के  रूप  में  रकखूंगा  ।

 MR.  SPEAKER:  The  question  is...-

 श्रो  मधु  लिसये  (मूंगेर)  :  क्‍या  मंत्री
 महोदय  इस  का  जवाब  नहीं  देंगे  ।

 MR.  SPEAKER:  The  question  is:
 “That  leave  be  granted  to  in-

 troduce  a  Bill  to  declare  the
 Khuda  Bakhsh  Oriental  Public
 Library  at  Patna  to  be  an  institu-
 tion  of  national  importance  and
 to  provide  for  its  administration
 ang  certain  other  connected
 matters.”

 The  motion  was  adopted.

 श्री  शेर  सिह  :  मैं  विधेयक  को  पेश
 करता  हूं  n

 MOTION  OF  THANKS  ON  PRESI
 _DENT'S  ADDRESS—Contd.

 MR,  SPEAKER:  ‘The  House  will
 now  resume  further  discussion  on  the
 President's  Address.  We  are  very
 much  behind  time.  Out  of  20  hours
 only  0  hours  45  minutes  have  been
 spent.  and  9  hours  45  minutes  still
 Temain.  I  do  not  know  whether  this
 week  we  will  be  able  to  finish  the
 business.  The  Business  Advisory
 Committee  is  meeting  today  at  3.45
 PM  and  there  we  shall  fix  up  the  pro-
 framme  for  this  week  and  next  week.
 In  the  meanwhile,  we  should  go
 ahead.  I  will  see  the  list  ang  find  out
 which  parties  have  spoken,  Now,
 Mr.  C.  C.  Desai.

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Sir,  yesterday  when  the  Home  Minis-
 ter  was  making  a  statement,  we
 pointed  out  to  you  that  he  had  used

 II,  section  2,  dated
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 certain  expressions  against  the  con-
 duct  of  the  Speaker  of  West  Bengal
 Assembly  ang  you  promised  yg  that
 you  would  go  through  the  proceed-
 ings.

 MR.  SPEAKER:  Now  also  I  am
 saying  the  same  thing.  I  will  look
 into  it,

 MR.  J.  8.  KRIPALANI:  ‘rose—
 MR.  SPEAKER:  I  have  called  Mr.

 Desai.  I  will  call  Kripalaniji  after
 him,

 MR.  NATH  PAI  (Rajapur):
 Desai  is  junior
 Kripalani,  Sir,

 MR,  SPEAKER:  All
 Kripalani.

 Mr.
 compared  to  Mr.

 right;  Mr.

 SHRI  J.  B.  KRIPALANI  (Guna):
 Sir,  I  am  sorry  to  say  that  the  Presi-
 dent’s  Address  igs  only  a  rehash  of
 what  the  Government  has  been  say-
 ing  for  many  years.  It  lists  the  pro-
 blems  that  we  have  to  face,  but  it
 does  not  indicate  any  remedies  and
 the  problems  are  also  not  properly
 stated.  For  instance,  take  the  eco-
 nomic  crisis  in  our  country.  The  Gov-
 ernment  gives  two  reasons  for  it.  One
 is  that  there  was  drought  for  a  couple
 of  years  and  another  is  there  was  war
 with  Pakistan.  Are  these  the  exhaus-
 tive  reasons  for  the  economic  condi-
 tion  that  prevails  in  the  country?  In
 the  Gita  it  is  said  that  when  you  give
 only  one  or  two  causes  where  there
 are  many  causes  for  an  effect,  it  is
 considered  to  be  tamasic  intelligence.
 From  this  tamatic  intelligence,  our
 Government  is  suffering.  The  causes
 of  the  present  economic  condition  are
 many  and  I  will  list  some  of  them.

 First  of  all,  there  has  ben  very  great
 inflation  in  the  country.  More  money
 has  been  poured  into  the  economy
 than  what  the  economy  could  afford
 to  bear.  Even  in  the  last  five  years,
 this  inflation  increased  from  Rs.  3,000
 crores  to  Rs.  5,000  crores,  i.e.  Rs.  2,000
 crores  in  five  years  in  an  economy
 that  was  not  expanding,  but  was  stag-
 nant.  Then,  there  was  devaluation.
 We  had  thought  after  devaluation  our
 exports  would  improve.  But  actually
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 our  imports  have  become  costlier  and
 therefore  our  exports  have  also  dimi-
 nished  because  whatever  we  produce
 costs  more  than  it  did  before.
 Then,  there  is  any  amount  of  indus-
 trial  capacity  lying  unused.  This
 produces  not  only  colossal  losses,  but
 also  affects  our  employment  position.
 Another  difficulty  is,  there  is  scarcity
 of  funds.  It  is  not  because  foreign
 nations  are  not  giving  us  enough
 money.  That  we  ought  to  have  ex-
 pected.  But  the  scarcity  of  funds
 arises  because  unproductice  Govern-
 Ment  expenses  have  been  rising.  In
 the  last  5  years,  the  administrative
 expenditure  has  increased  eight  times.
 Some  of  it  can  be  accounted  for  the
 greater  industrial  activity  that  the
 Government  have  taken  in  hand,  but
 most  of  it  is  absolutely  unproductive.
 About  one-third  of  the  employees  of
 the  Government  can  be  dispensed
 with  without  losing  efficiency;  rather
 efficiency  will  improve.  There  was  a
 strike  of  government  servants  in  Uttar
 Pradesh  for  a  month.  Heavens  did
 not  fall;  everything  was  going  on
 quite  all  right.

 The  scarcity  of  funds  is  also  due  to
 the  fact  that  there  is  not  only  in-
 creased  government  expenses  but
 there  is  also  the  demand  of  the  States.
 They  have  taken  more  than  what
 they  ought  to  have  taken.

 Another  thing  is,  our  investment  in
 the  private  sector  is  mostly  in  land
 and  buildings.  For  instance,  only  in
 Delhi,  on  the  palatial  buildings,  not
 ordinary  buildings,  a  sum  of  Rs.  1,000
 crores  has  been  spent.  That  is  the
 ease  in  all  big  cities  like  Calcutta,
 Madras,  Bombay  and  to  a  certain  ex-
 tent  in  other  cities,

 Then  there  is  conspicuous  consump-
 tion  and  I  am  sorry  to  say  that  it
 begins  from  the  Rashtrapathi  Bhawan.
 I  really  do  not  understand  why  the
 Rashtrapathi  should  pay  us  an  annu-
 al  visit  in  a  carriage  that  was  manu-
 factured  in  the  Fifteenth  Century  in
 England,  and  why  he  —  should
 come  in  a  carriage  drawn  by  six
 horses.  Has  it  ever  oceurred  to  any-
 body  that  we  are  living  in  a  demo-
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 cracy  that  these  outlandish  customs  do
 not  befit  us?  Our  Presidents  so  far
 have  been  and  are  in  their  personal
 life  yery  simple  in  habits.  They  ao
 not  know  who  has’  brought  these
 cus.oms,  Why  are  they  there,  one
 cannot  understand.  There  are  also
 the  Governors.  The  expenses  both
 in  the  Rashtrapathi  Bhawan  and  in
 the  Raj  Bhawans  of  Governors  are
 very  great.  Why  are  they  so  heavy?
 It  is  because  the  Raj  Bhawans  of
 Governors  and  the  Rashtrapathi
 Bhawan  have  become  dharmashalas.
 Every  visiting  foreigner  is  accommod-
 ated  there.  I  do  not  think  that  this
 happens  in  England  or  even  in
 America.  In  America  rarely  a  man
 is  put  up  in  the  White  House.  Every-
 body  goes  and  lives  in  a  hotel.  Even
 our  first  Prime  Minister  when  he  went
 to  America  was  put  up  in  a  hotel.
 He  did  not  live  in  the  White  House.
 Why  should  we  have  these  dharmsa-
 salas  accommodating  every  foreign
 guest  of  ours?

 Further,  high  income-tax  and  in-
 direct  taxes  have  resulted  in  dimi-
 nishing  returns.  These  high  taxes
 have  :esulted  in  what  the  economists
 cal]  ‘cot-push-inflation.’  This  is  also
 an  added  cause  of  inflation  though  the
 Government  may  not  recognise  it.
 Taxes  should  be  anti-inflationary,  but
 here  the  taxes  become  inflationary.
 It  is  more  so  because  our  economy  is
 not  expanding.

 Beyond  that,  there  is  always  vacil-
 lation  in  the  implementation  of  polic-
 ies.  There  is  delay  in  identifying  the
 causes  of  trouble  and  taking  imme-
 diate  steps  to  remedy  it.  Further,
 there  is  absolutely  no  connection  bet-
 ween  Government  and  industry;  there
 is  no  dialogue  at  all.

 Then,  our  licensing  policy  is  de-
 fective.  We  hove  given  licence  for
 things  that  we  can  do  without  and
 that  may  be  injurious.  Sometimes  it
 has  happened  that  we  have  given
 licences  for  things  that  are  produced
 here.  Why  that  happens  nobody
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 knows,  but  I  have  a  suspicion  that
 some  people  must  be  getting  some
 commission  and  on  that  account
 orders  are  given.

 Then,  ihere  is  no  increased  produc-
 ticn.  Further,  because  the  five-year
 plans  have  *ome  to  a  stop,  there  has
 been  curtailment  of  orders,  not  only
 Government  orders  but  also  railway
 orders  and  some  of  the  smaller  in-
 dustrieg  and  medium  scale  industry
 have  stopped.  Therefore,  we  find  that
 there  is  unemployment  among  engi-
 neers.  These  engineers  were  being
 employed  in  small  and  medium-sized
 industry.

 These  are  50  many  causes  for  th2
 depression  of  our  economy;  yet,  the
 Government  gives  only  two  causes
 and  the  Rashtrapathi  also  assigns  only
 two  causes  for  the  sorry  condition  of
 our  economy—one  is  drought  and  the
 other  is  war.  For  them  the  Govern-
 ment  is  not  responsible;  these  are
 acts  of  God,  But  al]  these  things  that
 I  have  enumerated  are  not  acts  of
 God;  thy  are  acts  of  human  beings,
 plundering  human  beings.  They  are
 acts  of  a  blundering  government  that
 has  not  taken  steps  to  rectify  all  these
 imbalances  that  I  have  detailed  to-
 day,

 The  Rashtrapa.j  talks  of  the  unity
 of  the  country  and  the  prevalence  of
 non-violence.

 SOME  HON,  MEMBERS:  Violence
 SHRI  J.  B.  KRIPALANI:  Violence.

 I  am  so  familiar  with  non-violence
 from  the  days  of  Gandhiji  that  I
 cannot  think  in  terms  of  violence  in
 this  country,  specially  when  we  did
 not  use  iolence  against  the  foreign
 government.
 2.29  Urs,

 (Mr.  Deputy-SPeaker  in  the  Chair]
 On  the  last  occasion  I  talked  about

 violence  in  Assam,  I  am  sorry,  3  got
 a  little  angry  at  that  time  and  I  am
 scrry  that  the  gentleman  from  the
 Congress  side,  who  was  speaking,
 might  have  felt  that  my  anger  was
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 against  him.  If  he  felt  so,  ]  am  very
 apologetic  about  it,  But  the  question is  that  in  three  hours’  time,  crores  of rupees  worth  of  goods  und  crores  of rupees  worth  of  buildings  were  des-
 troyed  and  many  people  were  render- ed  houseless.  When  we  blamed  the
 Central  Government  or  it,  Congress
 People  said  that  the  Central  Govern- mnt  was  not  responsible.  They  also Said  that  the  provincial  Government 38  not  responsible,  Is  this  destruction also  an  act  o  Providence?  Did  God
 destroy  al]  these  buildings  ang  made
 people  homeless?  Some  body  must  be
 responsible.  Neither  the  Govern-
 ment  at  the  Centre  nor  the  Govern-
 ment  in  province  is  responsible.  Who the  devil  is  responsible  ten?

 SHRI  HANUMANTHAIYA  (Ban-
 galore):  The  devii.

 SHRI  J.  B.  KRIPALANI:  It  is  be-
 cause  the  Congress  people  argued  no-
 body  was  responsible  When  the
 trouble  is  minimised,  when  the  evil  is
 minimised,  I  always  consider  that  as
 the  justification  for  evil.  The  People must  squarely  take  the  blame  of  what
 has  happened.  If  they  govern,  they
 must  take  the  blame  upon  themselves.
 They  must  say  that  they  are  sorry.
 There  was  nothing  of  that.  There
 Was  justification  Why  justification?
 It  is  because  Opposition  Members  at-
 tacked  Government.  The  whole
 tenor  of  the  Government  is  to  reply
 to  the  Opposition,  never  searching  ot
 the  heart,  They  say,  the  provincial
 Government  was  not  responsible;  the
 Central  Government  was  not  respon-
 sible.  If  the  Government  refuses  to
 govern  add  if  it  does  not  check  the
 forces  of  violence  ahd  ‘forces  of
 disintegration  what  will  happen?  In
 Assam,  the  forces  of  disintegration
 were  working.  On  that  day,  I  said
 that  JIhad  received,  some  four
 months  back,  these  photostat  copies
 of  the  posters  which  the  Home
 Minister  must  also  have  received.
 Apart  from  that,  |  wrote  an  article  in
 the  press  and  I  sent  the  copies  :  of
 that  article  to  the  Home  Minister  and
 the  Prime  Minister.  Yet,  they  say,  it
 was  a  sudden  outbrust.
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 That  is  happening  in  Madras  is  also

 I  do  not  knowhow?Are  we  the
 citizens  of  this  country  or  do  we  be- long  to  foreign  lands?  I  am  sorry  to
 say  that  all  these  disturbances  are the  creation  of  ourselves,  those  who are  leaders  either  in  the  Opposition or  in  the  Government?  I  make  this
 charge.  We  are  exciting  the  people and  when  the  people  are  excited,  we holq  our  hands  in  horror  and  say  that
 there  should  be  no  violence.  But It  is  we  who  excite  the  violence,

 SHRI  RANGA:  (Srikakulam)  No-
 body  has  ever  gone  to  the  students.

 SHRI  7.  B.  KRIPALANI:  Nobody  has
 E0ne  to  the  students.  The  jeaders
 have  €one  to  the  students  and  have
 excited  them  on  this  language  jssue. I  accuse  the  leaders  in  our  country of  being  indifferent  to  the  good  of the  people,  whether  these  leadres
 belong  to  this  side  or  that  side.  We
 are  responsible.  We  had  the  learler-
 ship  that  was  careful—this  country was  afraid  of  the  British  Government;
 We  could  not  say  anything  against
 it—and  the  leadership  was  careful,
 the  leadership  was  united,  the  leader-
 ship  was  self-sacrificing.  Now  the
 leaders  want  either  to  remain  in  the
 chair  or  to  get  into  the  chair,  always
 creating  trouble,

 The  language  question  could  have
 been  very  satisfactorily  solved  if  our
 leaders  had  not  dabbled  in  this  aflair,
 We  should  have  let  it  remain  there,
 We  should  not  have  brought  forward
 this  legislation.  Now,  They  say,  there
 should  be  a  consensus  of  opinion,  I
 am  sorry  to  say  that  the  Government
 did  not  even  consult  its  swn  people
 when  they  brought  the  Bill.  They
 did  not  consult  even  the  Congressmen
 so  that  the  Congressmen  themselves
 are  obliged  to  bring  in  certain  amend-
 ments,  Certain  amendments  were
 brought  in.  First  of  all,  the  south
 said  that  they  did  not  want  the  Bill.
 Then,  they  began  to  put  the  whole
 blame  upon  the  amendments  that
 were  brought.  I  do  not  know  how
 we  are  functioning.
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 SHRI  HANUMANTHAIYA:  Mrs.
 Sucheta  Kripalani  diq  it,

 SHRI  J.  B.  KRIPALANI  Whoever
 did  it,  At  first,  the  complaint  was
 that  the  Bill  ought  not  to  have  been
 brought  up;  the  complaint  was  that
 therg  should  have  been  an  amend-
 ment  of  the  Constitution.  I  believe,
 this  Bil]  wag  wrong;  it  was  unconsti-
 tutional,  If  you  had  to  do  anything,
 you  should  have  brought  a  Constitu-
 tional  amendment.  But  then  the
 sourthern  leaders  change  sides.  They
 said  that  the  agitation  was  only  be-
 CaUSe  sOMe  amendment  wag  brought.
 At  first  they  were  against  the  Bill,
 Why  did  the  Government  not  consult
 at  least  the  one  who  was  our
 Governor-General  and  who  was  also
 the  Home  Minister  here?  Why  did
 they  not  consult  Rajaji?  Why  did  they
 not  consult  the  DMK?  Whydid  they
 not  consult  Congressmen?  They  did
 not  consult  anybody  and  afterwards
 when  they  are  in  a  soup,  they  think
 of  a  round-table  conference  ang  con-
 sensus,

 This  Government  if  it  wants  to  re-
 concile  itself  to  opposition,  must  give
 Opposition  an  opporunity  to  have  some-
 thing  to  do  with  the  Government,  as
 is  done  in  other  free  countries.  There
 is  8  Conference  going  on  here....

 AN  HON.  MEMBER:  UNCTAD.

 SHRI  J.  B.  KRIPALANI:  It  is
 UNCTED  or  whatever  it  is  called.  It
 is  an  international  conference.  Has
 any  man  from  the  Opposition  been
 ca'led  to  go  and  serve  there?  No.  A!l
 are  Congressmen.  They  have  all  the
 wisdom..  (Interruption).  Our  Presi-
 dent  hag  mentioneq  about  this  Con-
 ference.  Let  us  analyse  as  to  what
 ig  this  Conference.  This  Conference
 talks  of  developed  countries  and  deve.
 loping  countries.  Is  there  any  country
 in  the  world  which  is  not  developing?
 What  you  call  ‘developed  countries’
 develop  at  the  of  5  per  cent  per  year
 while  what  you  call  ‘the  developing
 countries’  develop  at  he  rate  of  only

 l  to  -  Ad  per  cent  and  aur  country,
 the  least  of  all.  The  countries  whom
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 you  call  ‘developed’—we  are  develop-
 ing  countries—are  developing  at  a
 greater  rate  than  we  are  deve-
 loping.  Even  the  momenclature  of
 this  international  organisation  is
 without  any  proper  definition.  They
 do  not  understang  what  is  the  mean-
 ing  of  ‘developing  countries’,  All
 countries  are  developing.  These  that
 are  called  developed  countries  are
 developing  Much  more  rapidly,  five
 times  more  rapidly,  than  the  develop-
 ing  countries.  Not  only  this,  whom
 have  you  called?  Yiu  have  called  it
 at  great  expense,  not  only  at  our  ex-
 pense  but  at  the  expense  of  al]  the
 countries.  You  have  calleqg  a  Con-
 ference  of  the  people  in  whose  coun-
 tries  also  there  are  depressing  con-
 ditions.  The  rich  there  do  not  help
 the  poor  and  do  you  think  fhat  they
 wil]  help  a  poor  country  like  ours?
 It  is  all  waste  of  time  and  energy.
 Nothing  will  come  out  of  this  Con-
 ference,

 SHRI  D.  C.  SHARMA  (Gurdas-
 pur):  They  do  not  give  money  to  the
 teachers,  but  they  have  spent  80
 much  on  this  Conference,’

 SHRI  J.  B.  KRIPALANI:  What  can
 this  Conference  do?  They  say  that  it
 must  enunciate  a  palicy  for  the  whole
 world.  Has  the  world  become  ane
 that  they  are  going  to  cnunciate  a
 policy  for  the  whole  world?  What  has
 happened?  Certain  countries  are  al-
 ready  boung  by  certain  agreements.
 Are  they  going  to  repudiate  those
 agreements?  India  is  bound  with.
 what  is  called,  the  Commonwealth.
 Are  they  going  to  repudiate  that?
 There  are  other  countries;  which  are
 bound  by  treaties,  bilateral  treaties
 and  trilateral]  treaties,  Are  they
 going  to  abrogate  those’  l  really
 cannot  understand  what  for  this
 conference  was  called  of  rations
 that  are  prosperous  and  are  enjoying
 life;  they  do  not  care  for  their  own
 countrymen  who  are  living  in  slums
 and  they  are  going  to  care  for  us!
 They  produce  an  infinite  amount  of
 goods  You  tell  them:  ‘You  do  not
 produce;  purchase  from  us’.  Why  are
 our  things  dearer  and  theirs  cheaper?
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 Becaure  they  have  brought  in  their
 economy  not  only  rationalisation  but
 automation.  By  this  automation,
 they  are  themselves  in  a  slump,  in  a
 recession.  Every  country  today  is
 in  a  recession.  At  such  a  time,  such
 a  conference  has  been  called.  Even
 if  the  conference  were  to  be  usful,  *his
 was  not  the  proper  time  to  call  it,  be-
 cause  every  country  is  suffering  from
 sOme  inbalance  of  payment  in  its
 foreign  trade.  So  fhig  was  not  the
 time  to  call  it.  Because  the  President
 bas  talked  of  it,  I  am  giving  you  an
 malysis  of  this  international  con-
 ferece.

 AN  HON.  MEMBER:  It  is  the  UN
 Which  has  called  it.

 SHRI  D.  C.  SHARMA:  Pakistan  is
 doing  much  better  than  we,

 SHR]  J.  B.  KRIPALANI:  If  we
 want  this  country  to  prosper,  we  can-
 not  afford  to  have  opposition  always
 opposing  ang  the  Government  always
 blundering.  This  division  of  labour
 will  not  do.  If  we  have  to  oppose,
 we  have  to  oppose  together,  and  if  we
 have  to  blunder,  Jet  us  at  ‘east
 blunder  together  so  that  we  have  not
 to  blime  each  other.

 I  would,  therefore,  very  bumbly
 requcst  both  sides  of  fhe  House  to
 put  there  houses  in  order,  Today  the
 Opposition  cannot  blame  the  Cong-
 ress  Governments  as  they  used  to  do
 with  ample  justification.  Wherever
 theie  governments  have  ‘been  func-
 tioning,  We  have  seen  what  they  have
 done.  Today  it  is  useless  to  say  that
 the  Congress  is  stealing  away  some
 pecple  from  these  United  Fronts.
 Tnese  United  Fronts  are  falling  by
 their  cwn  weight,  by  the  divisions  in
 their  cwn  ranks,  because  each  ingre-
 dinent  of  this  combination  of  diffe-
 rent  parties  looks  in  a  different  way.
 Not  only  that.  They  have  in  their
 mitids  this’  question:  how  shall  we
 fare  in  the  next  elections?  So  that
 every  party  is  trying  to  strengthen
 itself  at  natienal  expense.  Therefore,
 they  fight  and  they  fall.
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 The  opposition  parties  have  no  very
 creditable  account  to  show  in  the  way
 they  have  behaved.  I  just  asked  an
 Oppoesition  Member:  What  is  the
 Speaker  in  West  Bengal  doing?  Is  it
 correci?’  His  reply  was:  ‘Tit  for  tat’.
 That  means  the  Governor  has  made
 a  mistake.  Whether  he  has  made  it  or
 not  is  another  question.  Therefore,  he
 must  alsc  make  mistake.  That  is  the
 argument  that  is  going  on,  not  what
 is  right  and  what  is  wrong,  but  be-
 cause  the  Congress  Party  has  done
 something  which  we  consider  to  be
 wining.  therefore,  we  must  also  re-
 taliate  by  wrong  doing!.  It  scems
 that  two  wrongs  make  one  right.
 This  is  how  we  are  going  on.  1
 wouid  request  all  the  parties  to  come
 togetucr.  I  have  made  these  sugges-
 tions  foi  a  long  time.

 ‘One  day  cur  first  Prime  Minister
 said  very  humbly—of  course,  he  was
 not  a  very  humble  man--“I  am  not
 30  errogant  to  suppose  that  I  can
 solve  the  difficulties  of  this  great  na-
 tion.  I  am  not  even  vain  enough  to
 suppose  that  my  Government  can
 solve  them,  I  am  not  vain  enough
 to  suppose  that  my  party  can  solve
 them.  The  troub'es  from  which  we
 suffer  can  be  solved  by  us  together.”
 The  next  day  I  made  a  speech,  and
 I  said:  “You  have  said  this  thing..
 why  con't  you  call  the  peopte  to  co-
 cpetate  with  you?”  But  the  Congress
 wants  co-operation  pn  its  s>wn  terms.
 All  the  posts  and  privileged  offices  are
 in  their  hands.  That  was  tne  co-ope-
 ration  that  the  Englishmen  wanted
 frem  us.  The  Congress  calls  us  to
 advise  them,  advise  them  after  they
 have  blundered.  When  we  give  the
 advice,  they  never  follow  it.  You  give
 them  advice,  but  they  do  what  they
 like  and  what  is  favourable  from
 their  party  point  of  view.  This  is  not
 cc-operation.  What  you  want  is  sla-
 very.  The  opposition  are  not  going
 to  give  you  slavery.  They  can  only
 participate  with  you  in  power.  If  you



 (2431  President's

 (Shri  J.  B.  Kripalani)
 are  not  ready  for  participation,  for
 God’s  sake  do  not  talk  of  coo-epartion.

 You  talk  of  co-operation  with  the
 people.  Have  you  co-operated  with
 the  kisans  by  giving  them  water  in
 time,  by  giving  them  manure  in  time,
 by  siving  them  seeds  in  time?  You
 are  not  co-operating  with  the  peo-
 ple,  and  you  always  ask  for  their  co-
 operation,  Co-operation  is  a  two-sided
 business.  Co-operation  is  not  an  one-
 sided  business.

 At  this  late  hour  of  my  life,  I  would
 say:  let  us  solve  the  difficulties,  whe-
 ther  they  are  water  difficulties  or
 boundary  difficulties  or  language  diffi-
 culties,  let  us  put  our  heads  together
 and  come  together  and  solve  these
 difficulties.  I  do  not  know  how  we
 can  afford  to  neglect  the  very  lit-
 tle  ability  that  we  have  got.  Anybody
 can  say  that  if  there  is  ability  on  the
 Congress  side,  there  is  as  great  abi-
 lity,  if  not  more,  on  this  side  also.  Do
 you  want  our  youngmen  to  die  in
 frustration?  I  can  go  and  die  because
 I  have  outlived  my  years,  but  you
 do  not  expect  young’men  to  do  noth-
 ing  but  only  to  decry  you.  They  must
 be  provided  with  opportunities  tu
 serve  this  country.  If  they  are  not  pro-
 vided  with  those  opportunities

 Shri  ath  Pai:  We  shall  not  die  of
 frustration,

 Shri  J.  B.  Kripalani:  This  is  the
 attitude  that  you  take,  but  unfortu-
 nately  the  power  is  in  their  hands,
 ang  only  they  can  invite  people.  When
 it  comes  to  your  hands,  than  you  can
 do  anything  you  like,  But  today  re-
 member  even  if  you  have  got  some
 provincial  Governments,  what  are
 these  provincial  Governments?

 Shri  Madhu  Limaye
 Glerified  municipalities.

 (Monghur):

 3  hrs.
 Shri  Nath  Pai:  Rotten  they  are.
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 Shri  J.  B.  Kripalani:  All  the  expan- ding  revenues  are  with  the  Central
 Government.  Threfore,  J  am  appeal- ing  {o  this  Governmnt.  Our  good  fri-

 end  Dr.  Lohig  died,  He  was  a  man
 of  great  ability;  he  was  a  man
 of  ideas,  but  what  did  he  do?
 Nothing  at  all.  How  do  you allow  this  waste?  It  may  be  reaso-
 nable  in  countries  that  are  already
 developed;  they  have  no  language
 problems;  they  have  no  problems  of
 violence.  They  go  according  to  the
 conventions  that  have  been  made  for
 many,  many  years  and  sometimes
 over  centuries,  They  can  afford  to  di-
 vide  the  country  into  opposition  and
 Government,  but  even  they  come  to-
 gether  whenver  there  is  any  crisis  in
 the  country.

 Can  there  be  a  greater  crisis  in  this
 country  than  we  have  today?  Even
 war  does  not  divide  people;  it  unites
 People.  We  are  in  a  greater  crisis
 than  if  we  were  attacked  by  a  foreign
 power.  That  crisis  would  unite  us,
 wut  the  crisis  that  we  are  facing  today
 divides  us.  So,  I  would  humbly  request,
 if  my  voice  carries  any  weight,—I
 would  say,  let  us  not  waste  our  energy
 in  idle  wrangling,  but  let  us  put  our
 heads  together,  come  together  and
 help  this  unfortunate  land.

 3.00  brs.
 (The  Lok  Sabha  adjourned  for  lunch
 till  Fourteen  of  the  Clock.)

 The  Lok  Sabha  re-assembled  after
 lunch  three  minutes  Fourteen  of
 the  Clock,
 (Mr,  DeruTy-SPEAKER  in  the  Chair.)
 MOTION  OF  THANKS  ON  PRESI-
 DENTS  ADDRESS—Contd.

 Mr.  Deputy-Speaker:  Shri  Desai.
 Shri  C,  C.  Desai  (Sabarkantha):

 Mr,  Deputy-Speaker,  Sir,  it  is  nothing
 but  wishful  thinking  on  the  part  of

 ‘Government  to  put  in  the  President's
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 mouth  a  statemen  to  the  effect  that
 tre  outleak  for  the  country  for  the
 future  is  bright.  There  is  no  sector  of
 our  public  life  where  I  see  any  evi-
 dence  of  that  brightness.  where  I

 see  that  such  optimism  is  justified.
 Wherever  you  go,  people  ask  you  this
 question:  Where  is  this  country  go-
 ing  to?  What  is  going  to  be  our  fu-
 ture?  When  is  this  lawlessness  or
 tresk-down  of  law  and  order  going
 to  stop?  When  is  our  economy  going
 to  look  up?

 They  end  by  saying  “what  js  the  fu-
 ture  of  our  children  and  children’s
 children?"  All  his  has  happened  in
 the  course  of  the  last  twenty  years  of
 undiluted,  undisturbed  Congress  rule
 and  it  is  for  the  Congress  Party,
 therefore,  to  answer  for  the  present

 state  of  affairs  in  the  country  ioday.
 Wherever  you  meet  a  Cpngressman
 oulside  this  House,  whether  in  the
 lobby  or  in  the  Central  Hall,  he
 agrees  with  you  that  the  leadership
 has  jailed,  that  the  Congress  has  not
 given  the  country  the  Government  it
 requires  and  that  something  must  be
 done  to  stem  the  rot.  But  when  he
 comes  tc  the  floor  of  this  House,  he
 changes  his  tune  and  supports  the
 Government,  no  matter  what  the
 faults  of  the  government  and  what
 the  mistakes  of  the  government  may
 be,  lt  is  obvious  that  the  Congress
 leaderchip  Hs  failed;  no  matter
 what  their  intentions.  their  designs,
 proposals  and  difficulties  may  be,  one
 cannot  get  away  from  the  conclusion
 that  the  Congress  leadership  has  faii-
 ed  and  that  the  great  lady  is  not  able
 to  give  the  country  the  government
 which  it  requires.  She  is  not  in  a
 position  to  face  up  to  the  grave  pro-
 blems  which  confront  this  country.
 If  our  leaders,  particularly  in  the
 government,  are  as  anxious  about  the

 welfare  of  this  country  as  they
 pretend  to  be,  then  they  ought  to  see
 the  writing  on  the  wall,  they  ought
 to  see  which  way  the  country  is  going
 and  they  themselves  ought  to  resign,
 unless  the  members  of  the  kitchen
 Cabinet  for  selfish  considerations  pre-

 PHALGUNA  2,  889  (SAKA)  Address  (M.)  2434

 venc  her  from  doing  so.  What  I  am
 suggesting,  therefore,  is  that  the
 time  has  come  for  the  Prime  Minis-
 ter  to  realise  that  the  task  confron-
 ting  this  country  is  beyond  her  ca-
 pacity  and  that  she  must  give  way
 to  a  more  effective,  more  efficient
 and  more  capable  Prime  Minister
 from  within  her  own  ranks,  This  is
 Perhaps  the  most  opportune  time
 when  such  a  change  could  take  place
 because  of  the  Kutch  Award-and  the
 failure  of  the  government  to  protect
 the  sacred  soil  of  this  country,  which
 has  been  in  our  possession  from  true
 immemorial.  First  we  lost  Aksai
 Chin.  Then  our  Prime  Minister  said
 “Oh,  that  area  is  of  no  use  to  us,  be-
 cause  not  even  a  blade  of  grass  grows
 there”.  Before  that,  of  course,  we
 lost  a  vast  territory  to  Pakistan  in
 Kashmir.  Now  350  sq.  miles  of  Indian
 territory,  which  has  always  been  in
 our  possession  ang  over  which  there
 need  not  have  been  any  dispute  at
 all,  is  going  to  be  handed  over  on  a
 platter  to  Pakistan.

 Take  the  case  of  language.  It  is
 the  Congress  Government  which
 brought  forward  the  Bill  and  the
 Resolution.  That  was  based  on  cer-
 tain  understanding  and  certain  con-
 sensus.  Then  the  Hindi  lobby  began
 to  work.  She  had  said  from  house-
 tops  very  heroically  that  she  would
 not  accept  any  amendments.  Yet,
 when  the  Hindi  lobby,  aided  and
 abetted  by  her  own  Ministers,  arked
 for  an  amendment  and  said  “this
 will  not  do”,  she  succumbed  and
 we  all  know  the  result  of  those
 amendments  to  both  the  Bill  and
 the  Resolution.  The  rot  hag  set  in  so
 much  that  the  Chief  Minister  of
 Madras  refused  to  open  the  other
 day  a  bakery  given  to  India  by  Aus-
 ralia  simply  because  the  wrapver  in
 which  the  bread  was  covered  had,
 in  addition  to  Tamil  and  English
 markings,  Hindi  markings.  This  is
 the  situation  to  which  we  have  come.
 Only  this  morning  we  heard  how
 people  in  Madras  are  refusing  to  sing
 or  play  ‘Jana  gana  mana”  because  it
 is  in  Hindi.  This  situation  has  been

 wfbrouent
 about  by  Hindi  imperialism.

 Hindi  domination.  Hindj  intransgence.
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 [Shri  C.C.  Desai]
 Even  now,  the  other  day,  we  had

 the  evidence  of  Seth  Govind  Das,  the
 oldest  Member  of  this  House  whom
 the  President  had  honoured  by  hav-
 ing  asked  him  to  administer  the  oath
 of  office  to  all  the  new  Members  of
 Parliament,,  being  reported  to  have
 said  that  in  order  to  bring  Madras
 to  book  or  to  order  on  the  language
 issue  the  Central  Goverrmment  should
 even  have  sent  troops.  I  see  no  evi-
 dence  of  either  the  Congress  Party  or
 the  executive  committee  of  the  Com-
 gress  Party  taking  note  of  this  state-
 ™ment—I  would  cal]  this  mental  aber-
 ration  on  the  part  of  the  senior  Mem-
 ber—and  pulling  him  up.  If  the  Hindi
 people  act  in  this  way....

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  COMMUNI-
 CATIONS  (DR.  RAM  SUBHAG
 SINGH)  Actually,  you  should  talk
 about  your  own  party,

 SHRI  C.  C.  DESAI:  My  party  be-
 lieves  in  the  two-languages  issue.
 Anyway,  we  are  not  in  the  Govern-
 ment.  You  give  us  the  responsibility
 to  run  the  Government  and  you  will
 see  that  the  country  gets  the  gov-
 ernment  that  it  requires  and  needs.
 There  is  more  alent  on  this  side  of
 the  House  than  on  yours...  .(Inter-
 ruption).

 I  am  glad  to  find  that  my  hon.
 friend  Shri  हू,  K.  ‘Shah,  is  sitting
 here.  Today  this  arti-Hindi  agitation
 applies  primarily  to  Madras  and  the
 southern  States  and  also  to  Bengal.
 but  if  they  persit  in  their  attitude,
 that  anti-Hindi  agitation  will  spread
 to  the  other  Stotes  including  Gujarat
 and  even  the  Deputy  Prime  Minister,
 the  Hindi  fanatic  that  he  is,  will  not
 be  able  to  stem  the  rot,  because  we
 believe  in  equal  opportunity;  we  do
 not  believe  in  a  situation  in  which
 half  the  country  has  got  a  better  op-
 portunity  than  other  half.  This  has
 to  be  corrected,
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 श्रं।  शिव  न.र  थण  (लस)  :  अंग्रेजों
 की  ल.यल्‍्टी  श्राप  भूल  नहीं  हैं  सीर्धप  बत  तो
 यह  है  |

 SHRI  C.  C.  DESAI:  The  ineptitude,
 the  pusillanimity  and  the  vacillating
 nature  of  the  present  Government
 cannot  be  better  reflected  thon  in  the
 way  that  the  West  Bengal  situation
 has  been  tackled.  For  days  together
 there  was  no  decision  here  at  all.
 They  were  calling  in  this  member  and
 that  member;  they  were  calling  in  this
 minister  and  that  ‘minister  and  yet  no
 decision  could  be  reached.  It  is  oniy
 yesterday  at  long  last,  on  the  strength
 of  a  report  ofja  civilian  Governa-,
 that  the  Congress  Government  couid
 come  to  a  decision  that  the  best
 course,  which  should  have  been  ap-
 parent  to  them  from  the  very  begin-
 ning.  was  to  fovpose  President's  rule.
 I  do  hope  that  there  will  be  no  hurry
 to  go  in  for  mid-term  elections.

 SRI  SHEO  NARAIN:  I  am  a
 member  of  the  PAC  and  I  have  exa-
 mined  a  lot  of  your  civilian  officers.
 I  know  what  you  are.

 SHRI  0.  C.  DESAI:  Thank  you.  It.
 is  on  the  strength  of  that  civilian
 Governor,  I  repeat  that  after  all  the
 Government  could  come  to  a  decision
 I  hope,  and  my  party  hopes,  that  the
 Congress  Government  would  not  be
 in  too  great  a  hurry  to  have  mid-tern
 elections  m  the  course  of  the  next
 few  months  as  is  demanded  by  the
 Communists.  Let  this  opportunity  be
 taken  by  the  Government  to  give  good
 government  to  West  Bengal,  to  rid
 West  Bengal  of  the  course  of  Com-
 munism  and  to  give  stability  and  se-
 curity  to  the  State  which  it  is  lack-
 ing.

 SHRI  RANGA:  Let  them  have  the
 courage  to  ban  the  Commmunist
 Party.

 SHRI  C.  0.  DESAI  It  is  only
 when  the  State  has  been  cleansed  of
 the  Communist  elements  that  the
 Government  should  go  in  for  mid-
 term  elections.  They  can  carry  on
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 Presidena’s  rule  for  three  years  and  if
 they  come  to  this  House  with  a  pro-
 posal  to  ¢‘n+  effect  after  giving  evi-
 dence  of  having  dealt  with  the  Com-
 munists  in  the  way  they  should  be
 dealt  with,  this  side  of  the  House,  at
 any  rate  the  Swatantra  Party,  will
 lend  the  fullest  support  to  Govern-
 ment  whatever  the  other  parties  in
 the  House  may  say.  Now,  I  come  to
 the  weak-kneed  policy  of  the  Gov-
 ernment  in  regarg  to  foreign  affairs.
 In  the  President's  Address  there  is  a
 reference  to  West  Asian  crisis,  The
 Government  asked  Israe]  to  vacate
 from  the  occupied  area.  We  have  no
 quarrel  with  that.  At  the  same  time,
 if  the  Government  really  believes  in
 the  policy  of  neutrality  and  non-align-
 ment,  they  should  have  pointed  out
 the  mistake,  the  fault,  of  the  Arab
 countries—it  is  not  because  we  are
 anti-Arab—but  it  is  only  by  that  atti-
 tude  of  non-alignment  and  attitude  of
 neutrality  that  you  can  play  your
 part  in  the  Councils  of  the  world  to-
 day.  What  has  been  the  result?  By
 encouraging  the  Arab  countries,  in-
 stead  of  Israel  being  driven  into  the
 Mediterranean  which  was  the  objec-
 tive  of  the  Arabs,  the  Israeli  forces
 are  sitting  pretty  on  the  east  bank  of
 the  Suez.  on  the  west  bank  of  the
 Jnrdan  river  and  across  the  Gollan
 heights  in  Syria,  deep  down  into  the
 Arab  territory.  We  have  not  helped
 our  Arab  friends  by  taking  the  in-
 transigent  attitude.  Even  now,  if  we
 take  the  non-alienment  attitude,  we
 can  be  heard  by  Israel]  and  we  can
 imnress  upon  Tsrael.  We  have  been
 deprived  of  this  opportunity  hecause
 of  the  wrong  policy  followed  by  the
 Prime  Minister,  probably,  out  of  de-
 ference  to  her  late  father.

 Similarly.  about  Taiwan,  I  agree
 that  we  have  recornised  Communist
 Chins  and  it  is  not  possible  to  recog-
 nise  Tatwan.  But  Taiwan  has  made
 tremendous  progress  and  the  currency
 of  Taiwan  is  becomine  strone  and  is
 somethine  which  this  Government  can  ५
 be  nroud  of  if  it  havvens  in  our
 country.  I  am  not  suegestine  that  we
 ehonld  ceive  recognition  to  Taiwan.
 But  there  is  no  reason  why  there
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 should  not  be  trade  between  the  two
 countries.  There  jis  no  reason  why
 Taiwan  should  not  be  permitted  to
 have  a  trade  representative  in  our
 country  in  the  same  way  as  East  Ger-
 many,  although  we  recognise  only
 West  Germany,  is  permitted  to  ope-
 rate  through  a  trade  representative  in
 this  country.  All  that  we  require  is
 the  courage  of  conviction  and  proper
 thinking  on  the  part  of  our  foreign
 office  and  on  the  part  of  the  Foreign
 Minister.  That  is  lacking.

 I  know  come  to  the  question  of
 Pakistan  with  which  I  am  more  fami-
 liar  than  perhaps  many  other  people.
 First  of  all,  I  would  like  to  say  that
 there  is  no  future  either  for  this  coun-
 try  or  for  Pakistan  except  on  a.  basis
 of  complete  friendship,  cordiality  and
 amity  between  the  two  countries.  We
 have  seen  during  the  last  20  years
 two  wars  between  the  two  countries.
 Those  wars  have  not  been  decisive.
 We  had  the  better  of  Pakistan  in  both
 wars.  But  if  you  look  at  it  properly,
 you  will  find  that  the  two  countries
 are  so  situated,  their  defence  forces
 are  so  strong,  that  it  is  impossible  for
 one  country  to  claim  or  to  have  an
 outright  victory  over  the  other,  In
 other  words,  there  is  no  such  thing
 as  a  military  decision  between  the  two
 countries.  If  that  be  so,  why  should
 we  spent  Rs.  200  crores  every  year
 and  why  should  they  spend  Rs.  500
 crores  every  year  on  defence  depriv-
 ing  the  two  countries  of  all  develop-
 ment?  Our  present  difficult  economic
 Position  today  is  because  of  two
 things,  firstly,  heavy  defence  expen-
 diture,  and  secondary,  bottomless  pit
 of  the  publie  sector  where  all  the
 money  goes  with  no  return.  I  am  one
 of  those  who  believe  that  friendship
 with  Pakietan  need  not  necessarily
 involve  sacrifice  of  sovereignty  of  our
 country.  There  are  ways  and  means
 of  coming  to  a  settlement  with  that
 country.  They  have  fought  two  wars:
 they  know  that  they  have  lost  the
 wars  and  they  know  they  have  fafled
 in  achieving  their  objectives.  This  is
 time  for  action  by  our  Government  if
 our  Government  has  the  holdness,  the
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 {Shri  C.  C.  Desai.
 courage  of  their  convictions  and  the
 time,  to  study  these  problems.  This  is
 the  most  crucial  problem.  We  cannot
 Teduce  our  defence  expenditure  un-
 less  we  have  friendly  Pakistan.  As  I
 have  said  just  now,  and  I  repeat  it,
 it  is  not  impossible,  it  is  not  incon-
 ceivable,  to  have  friendly  relations
 with  Pakistan,  no  matter  what  my
 friends  on  this  side  of  the  House  may
 say.  But  we  must  have  that  attitude
 of  mind.  The  Prime  Minister  must
 have  the  courage  of  conviction,  the
 Prime  Minister  must  be  in  a  posi-
 tion  to  convince  her  colleagues  in  her
 Party  where  the  welfare  of  the  coun-
 try  lies.

 I  come  from  Sabarkantha  and  I  had
 recently  been  to  that  district.  My
 friend,  Mr.  K.  K.  Shah  also  comes
 from  the  same  district.  There  is  one
 problem  which  the  people  of  Sabar-
 kantha  have,  to  which  |  would  like  to
 draw  your  attention,  and  that  is,  the
 fate  of  cotton  cultivation  in  Gujarat.
 The  cotton  grown  there  is  known  as
 Gujarat  67,  which  is  the  finest  cot-
 ton  in  the  whole  country;  it  is  the  best
 long  staple  cotton  in  the  whole  coun-
 try;  that  cotton  is  equal  to  the  best
 American  or  Egyptian  cotton,  But  the
 policy  pursued  by  the  Government  is
 such  that  instead  of  increasing  the
 cultivation  of  cotton,  that  district  is
 now  faced  with  a  dilemma  and  they
 have  to  reduce  it,  and  once  it  is  re-
 duced,  there  will  be  more  imports  and
 so  on.  But  our  Commerce  Minister
 has  no  time  for  cotton,  so  much  80
 that  he  has  no  time  even  to  reply  to
 letters  from  Members  of  Parlirment.

 The  other  subject  is  the  matter  of
 exports.  It  is  only  a  lip  sympathy
 which  the  Central  Government  pays
 to  the  development,  to  the  improve-
 ment,  of  exports.  I  know  from  various
 facts  that  when  proposals  are  made
 ‘to  Government,  either  they  are  not
 taken  notice  of  or  if  they  are  taken
 notice  of,  the  steps  to  step  up  exports
 are  not  taken;  instead,  they  take  cer-
 tain  steos  which  do  not  do  justice  or
 credit  to  the  credit  worthiness  of  the
 country.
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 MR.  DEPUTY-SPEAKER:  He
 conclude  now.

 may

 SHRI  C.  C.  DESAI:  Finally,  if  we
 have  to  save  this  country  for  the  sake
 of  our  children,  we  ‘must  have  a  Gov-
 ernment  which  knows  its  mind,  which
 can  act  effectively  and  which  com-
 mands  the  confidence  of  the  people.
 If  the  present  Government,  if  the  pre-
 sent  Prime  Minister,  is  not  in  a  posi-
 tion  to  give  that  Government,  I
 would  once  again  repeat  before  I  sit
 down,  let  the  Congress  Party  elect
 somebody  else;  let  this  country  be  not
 sacrificed  by  a  Party  which  ought  to
 know  its  mind  and  which  ought  to
 take  the  right  action  because  the
 right  of  governing  today  vests  with
 them,

 SHRI  RAJASEKHARAN  (Kanaka-
 pura):  Mr.  Deputy-Speaker,  we  are
 grateful  to  the  President  for  his
 thought-provoking  Address  to  both
 the  Houses  of  Parliament,  in  which
 he  has  not  only  listeq  the  problems
 which  we  are  facing  but  has  also
 ‘mentined  the  crisis  through  which  we
 are  passing.  This  great  country  is
 facing  many  challanges,  challenges  on
 the  economic  front,  challenges  on  the
 political  front,  challenges  on  the  social
 and  external  fronts,  and  to  meet  these.
 united  action  by  al]  concerned  is
 needed.  Our  friends  in  the  Opposite
 have  tabled  276  amendments  pointing
 out  the  failures  of  the  Govern-
 ment.  I  hope,  while  speaking
 on  the  President's  Address,  fiey  will
 come.  out  with  constructive  sugges-
 tions

 The  President,  in  his  Address,  has
 listed  the  achievements  on  the  agri-
 cultural  front.  As  You  are  aware,
 about  48.5  per  cent  of  the  national
 income  comes  from  the  agricultural
 sector  and  about  70  per  cent  of  our
 population  is  depending  upon  agri-
 culture.  (Interruptions).  Consider-
 able  efforts  are  made  to  intrease  the
 fod  production,  but  I  should  say  that
 some  more  efforts  have  to  be  made.
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 Take,  for  example,  the  credit  facili-
 ties.  The  farmers  in  this  year  need
 about  Rs,  1,000,  crores  as  far  as  short-—
 term  credit  is  concerned,  about  Rs,  l00
 crores  as  far  as  medium-term  loans
 are  concerned,  and  another  Rs,  00
 crores  as  far  as  long-termlouns  are
 concerned,  Against  this  requirement,
 Sir,  we  are  able  to  provide  only  about
 Rs.  380  crores  as  far  as  short-term
 loans  are  concerned  and  Rs,  50  crores
 as  far  as  long-term  loans  are  concern-
 ed.  In  the  cooperative  sector  We
 should  introduce  an  element  of  effi-
 ciency  and  we  should  also  avoid  the
 bureaucracy  which  is  now  trying  to
 raise  its  head  in  this  sector.  Agri-
 cultural  Credit  Corporation  should  be
 opened  in  every  State.

 I  would  like  to  point  out  also  that
 in  this  matter  of  development  of  agri-
 cultura!  sector,  we  have  been  very
 much  neglecting  the  agricultural
 machinery.  Unfortunately,  our  in-
 dustrialists  also  have  been  more  or
 less  concentrating  on  developing  the
 industrial  machinery,  rather  than  the
 agricultural  machinery-  I  hope,  Sir,
 that  the  Government  will  give  due
 attention  to  this  factor.  We  have
 been  talking  of  jobs,  sufficient  jobs
 are  not  being  provided  to  our  stu-
 dents  in  the  engineering  colleges,  But
 we  have  not  opened  the  agricultural
 engineering  section  in  all  the  colleges,
 which  is  the  prime  need  of  the
 farmer  today.

 श्री  जार्ज  फरनेग्डील  (बम्बई-दक्षिण)  :
 श्राज  हजारों  इंजोनियर  बेकार  हैं  1

 S}IRI  RAJASEKHARAN:  My  hon.
 friend  probably  does  not  know  that
 in  the  rural  areas  now  with  the  intro-
 duction  of  the  tractors  and  other
 machinery  the  rural  population  are
 finding  it  difficult  to  get  even  the
 ordinary  mechanics  in  the  rural  areas.
 He  has  to  run  to  big  towns  which
 would  be  near  about  00  miles  from
 the  place  where  he  is  farming.  Not
 only  that,  As  far  as  agricultural  im-
 pPlements  are  concerned,  no  adequate
 attention  has  been  paid.  With  the
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 introduction  of  high-yielding  variet-
 ies,  no  adequate  attention  has  been
 paid  for  the  improvement  of  the
 machinery  which  we  have  got  today.
 Taxe  for  example,  the  high-yielding
 varieties.  We  have  got  about  385
 million  acres  under  cultivation.  So
 far  we  have  been  able  to  introduce
 high-yielding  varieties  in  about  5  mil-
 licn  acres,  So,  this  gives  the  com-
 pérative  figure,  If  the  farmer  is  pro-
 vided  with  irrigation  facilities,  I
 would  say,  he  is  not  only  prepared  to
 grow  one  crop  or  two  crop?,  but  he
 is  even  prepared  to  grow  three  crops
 in  a  year,  So,  more  irrigation  faci-
 lities  have  got  to  be  povided.  There
 are  States  where  lift  irrigation  faci-
 lities  could  not  be  provided  un  a  grea-
 ter  scale.  Government  should  pro-
 vide  immediate  finance  by  borrowing
 either  from  inside  or  from  outside.
 We  have  to  give  top  priority  for
 providing  irrigation  facilities.  In  this
 connection  I  would  like  to  refer  to  a
 suggestion  made  by  the  late  Prime
 Minister,  Shri  Lal  Bahadur  Shastri
 that  we  should  devote  one  of  our
 plans  fully  for  the  agricultural  deve-
 lopment.  The  President  has  said  that
 1968-69  Plan  will  be  presented  short-
 ly.  I  would  like  to  request  the  Gov-
 ernment  to  make  this  1968-69.  Plan
 fully  devoted  to  agricultural  develop-
 ment,

 Then,  Sir,  ]  would  like  to  say  some-
 thing  regarding  the  Administration.
 The  President  has  said  in  his  Ad-
 dress  that  our  administrative  struc-
 ture  will  not  only  be  responsive  to
 the  changing  needs,  but  also  com-
 mand  the  confidence  of  the  people,  I
 welcome  this  suggestion,  but  what  is
 happening  today?  would  say  that
 most  of  the  failures  of  the  Govern-
 ment  is  due  to  the  inefficient  and
 burcaucratic  administration  which  we
 have  got.  I  have  a  suggestion  to
 make  to  the  Government,  that  they
 should  take  immediate  uction  to
 change  the  bureaucratic  administra-
 tion,  The  common  man  js  not  able
 to  know  what  is  happeing  in  the
 Secretariat.  So  the  Government
 should  take  immediate  steps  to  see
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 tha’  uur  administration  becomes  effi-
 cient  and  farmer-oriented  and  com-
 moaman-oriented.  Otherwise  I  don’t
 think  we  have  got  a  future,  whether
 Congress  Government  or  any  other
 Government  comes  to  power.  What
 is  the  type  of  LA.S,  training  which
 we  have  got?  All  these  administra-
 tive  training  schools  which  have  been
 set  up,  are  set  up  not  in  the  rural

 reas,  but  they  have  been  set  up  in
 the  very  cosy  atmosphere  of  8  hill
 station.  How  can  the  administrator
 get  the  common  man’s  feeling  and
 the  miserins  and  the  difficulties  faced
 by  him,  sitting  in  a  very  fine  air-
 conditioned  bungalow  in  a  hill  sta-
 tion?  This  attitude  has  to  change.
 What  we  need  today  is  dedicated  effi-
 cient  administrators  who  can  contri-
 tute  to  production  in  the  country.
 Unless  we  do  that,  I  do  not  see  any
 future  for  our  country.

 I  should  like  to  suggest  that  the
 taxpayers’'money  should  not  be  wast-
 ed.  Now  just  have  a  look  at  the
 hierarchy  in  the  secretariat.  We
 have  Secretaries,  Joint  Secretaries,
 Deputy  Secretaries,  Under  Secretar-
 ies  and  Section  Officers,  After  inde-
 pendence,  we  have  only  increased  the
 secretariat  work  by  a  hundredfold.
 What  we  need  today  is  efficient
 officers.  After  independence,  the
 prospects  of  promotions  are  not  on
 the  basis  of  efficiency  but  on  the  basis
 of  the  influence  which  the  concerned
 man  can  wield  among  the  leaders.  We
 were  to  change  the  attitude.  We
 need  more  inputs  of  efficiency,  energy,
 dynamism  and  patriotism.  This  is
 the  prime  need  of  the  country  in  the
 administration  today.

 Now  I  would  like  to  refer  to  the
 Mahajan  Commission  Report.  After
 the  SRC  report,  a  States  Reurganisa-
 tion  Bill  was  passed  by  this  House  to
 redraw  the  map  of  India.  At  that
 time,  the  Mysore  State  got  some
 territories  from  adjoining  States.
 After  that,  we  thought  that  this  dis-
 pute  was  settled.  But  what  happen-
 ed?  Mahatashtra  kept  on  agitating
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 On  this  issue  and  wanting  some  terri-
 tory  from  Mysore  State.  Take,  for
 example,  the  appointment  of  the
 Mahajan  Commission.  It  was  not  the
 Mysore  State  which  asked  for  the
 Conimission,  It  was  the  Maharashtra
 State  and  the  Maharashtra  leadership
 which  insisted  on  the  appointinent  of
 a  Commission.

 श्री  जाज  फरनेन्डीज  :  कांग्रेस  लोडरशिप
 ने  मंजूर  किया  था  ।  हम  लगों  ने  विरोध
 किया  था  ।

 SHRI  RAJASEKHARAN:  But  the
 Mysore  State  accepted  the  appvint-
 ment  of  the  Commission  in  the  hope
 that  7  would  mean  a  final  solution  of
 the  problem.  At  that  time,  the  Chief
 Minister  of  Maharashtra  hailed  the
 appciniment  of  the  Commission,  He
 categorically  stated  that  he  was  pre-
 pared  to  accept  its  verdict.  But  now
 what  do  we  see?  After  the  Commis-
 sion  reported,  what  do  those  leaders
 say?  This  only  shows  that  they  do
 net  want  to  have  a  finality  about  the
 boundary  dispute.  They  want  a
 decision  which  should  necessarily  go
 in  their  favour  only.  Now  our
 Home  Minister  and  some  of  our
 leaders  have  come  out  with  this  parti-
 cular  and  peculiar  idea  of  ‘national
 consensus’,  Is  it  consensus  among
 the  Home  Minister,  Shri  Chavan,  Shri
 Nath  Pai,  Shri  Joshi  and  Shri  Dange?
 If  this  is-  national  consensus,  I  can-
 not  understand  how  we  are  going  to
 solve  this  problem.
 SHRI  J.  H.  PATEL  (Shimoga);  Let

 him  plead  for  the  dismissal  of  Shri
 Naik.  Why  does  he  say  all  this?

 SHRI  RAJASEKHARAN:  To  give
 9  finality  to  this  matter  under  present
 circumstances,  it  is  for  the  Tentral
 Government  to  take  a  firm  stand  and
 put  an  end  to  all  agitational  activities,
 and  that  the  Commission’s  recommen-
 dations  will  be  accepted  as  an  award
 and  implemented  as  such,  whether
 the  parties  are  pleased  or  displeased.
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 Unless  such  a  firm  stand  is  taken,
 agitational  activities  will  gx  on  in-
 creasing  leading  to  all  sorts  of  dis-
 turbances,  This  boundary  dispute
 must  be  settled  once  for  all  in  this
 menner;  as  suggested  by  the  Chief
 Minister  of  Mysore,  the  nation  should
 rise  above  all  parochial  and  fissipar-
 ous  tendencies  and  devote  its  ctien
 tion  to  national  reconstruction,

 I  now  turn  to  the  problems  cf  the
 rural  people,  By  oversight,  the
 President  has  left  this  problem  un-
 touched,  About  80  per  cent  of  our
 people  live  in  rural  areas.  I  wouid
 like  te  caution  the  House  that  the
 Indian  peasantry  will  never  aliow  the
 rest  20  per  cent  of  the  population  to
 hold  the  80  per  cent  to  ransom,  I
 am  sciry  that  even  most  of  the  poli-
 tical  parties  show  only  lip-sympathy
 towards  this  problem.  The  entire
 rural  economy  has  to  be  rebuilt.
 There  should  be  better  housing,  bet-
 ter  roads,  better  electricity  {ucilities,
 better  transport  facilities,  better  em-
 ployment  opportunities,  better  educa-
 tional  facilities  and  drinking  water
 facilities,  In  the  rural  areas  there  is
 very  good  potential  for  developing
 better  rural  and  cottage  industries.
 Have  we  given  the  needed  attention

 ‘to  this?  I  do  not  think  we  have.

 I  would  like  to  quote  the  report  of
 the  Estimates  Committee  wherein  they
 have  said  that  while  Rs.  990  crores
 have  been  estimated  to  have  been  con-
 tributed  to  the  national  income  by
 large  -scale  industries  in  1961,  In  the
 same  year,  the  contribution  of  the
 small-scale  industries  was  about
 Rs,  1,450  crores.  So,  I  would  request
 the  Government  to  see  that  they  in-
 vest  more  money  in  the  rural  sector,
 so  that  they  can  provide  more  em-
 ployment.

 We  have  been  neglecting  the  youth
 and  students.  The  youth  and  students
 are  frustrated,  as  a  result  of  which  we
 see  a  lot  of  disturbances  going  on  in
 this  country,  I  should  say  that  from
 the  beginning  our  leadership  has  neg-
 lected  this  particular  and  vital  sector.
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 That  is  why  I  call  upon  the  Govern-{
 ment  to  evolve  a  national  youth  policy,
 so  that  the  youth  and  students  can  be
 involved  in  constructive  activities,

 I  would  like  to  quote  what  Mr.
 Chavan  said  recently  in  one  of  the
 meeting  on  “The  Task  before  Youth”.

 “I  personally,  therefore,  do  not
 think  there  is  anything  basically
 wrong  with  the  present  generation
 also.  They  may  talk  about  cer-
 tain  things  and  move  about  in  a
 Particular  way,  but  that  does  not
 mean  that  there  is  anything
 basically  wrong  with  the  younger
 people,  What  is  necessary  is  that
 we  must  reach  to  them,  talk  to
 them,  make  an  appeal  to  them,
 find  out  the  best  element  in  them
 and  give  them  programmes  which
 can  channelise  their  energies  in  a
 Positive  way.  It  is  only  then  that
 We  can  lead  them  to  achieve  the
 goals  that  the  nation  has  set  before
 itself.”

 Therefore,  Sir,  in.  this  direction  [  hope
 the  Government  will  consider  the
 setting  up  of  a  National  Youth  Board
 so  that  it  can  evolve  a  national  youth
 policy,  so  that  the  entire  energies  of
 the  youth  and  students  can  be  channe-
 lised  into  constructive  and  national
 building  activities  in  this  country.

 Before  ]  conclude,  I  would  like  to
 refer  to  some  of  the  problems  facing
 my  State,  Mysore,  and  also  my  own
 constituency.  I  would  like  to  draw
 the  attention  of  the  Government  of
 India  to  the  fact  that  they  are  very
 partial  as  far  as  the  distribution  of  re-
 sources  is  concerned.  According  to
 the  draft  Fourth  Five  Year  Plan
 Mysore  has  been  allotted  only  Rs.  32
 crores  as  far  as  Central  industries  are
 concerned,  while  Madras  has  beet
 allotted  Rs,  94  crores,  Andhra  Rs.  80
 crores  and  Kerala  Rs.  58  crores.  I
 am  not  grudging  that  those  States
 have  got  more,  They  need  more,  I
 would  go  to  the  extent  of  saying  that
 more  funds  have  to  be  allotted  to
 these  States,  but  I  would  only  plead
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 that  Mysore  should  get  something
 more,

 Mysore  hag  got  a  lot  of  problems.
 As  you  are  aware,  Mysore  has  been
 in  the  grip  of  drought  for  the  past
 three  years.  We  did  not  have  rains.
 That  is  why  I  request  the  Govern-
 ment  to  allot  more  funds  so  that  they
 can  provide  more  irrigational  facilities
 and  take  up  work  which  would  pro-
 vide  employment.  The  Government
 should  immediately  see  that  the
 the  Upper  Krishna  Project,  the
 Harangi  Project  and  the  Hemavati
 projects  are  taken  up,  if  necessary  by
 getting  help  from  the  World  Bank.

 The  small  car  project  is  before  the
 Government.  I  hope  the  Government
 will  take  an  immediate  decision  ond
 have  it  started  in  Mysore  State.

 I  am  glad  the  President  has  made
 a  reference  to  Mangalore  port.  I
 hope  Government  will  provide  the
 necessary  funds  as  early  as  possible,
 At  the  same  time,  I  would  request
 Government  to  pay  attention  to  deve-
 lop  Karwar  port,  which  will  be  the
 most  natural  port  in  this  country.

 Coming  to  my  own  district,  though
 it  is  very  mear  the  most  beautiful  city
 in  the  whole  of  India,  it  has  been  in
 the  grip  of  drought  for  the  last  three
 years.  It  needs  special  attention.
 This  year  alone  we  have  lost  paddy
 crop  in  about  83,600  acres  and  ragi  in
 5,12,000  acres.  Therefore,  we  need
 more  food  and  more  funds,  so  that
 We  can  provide  more  employment
 opportunities  to  our  farmers,

 In  my  district,  we  need  the  atten-
 tion  of  the  Central  Government  to
 complete  certain  projects  which  have
 been  pending  since  many  years,  For
 instance,  there  ig  the  Manchanabale
 project  in  Ramanagara  taluk;  I  hope
 the  Government  will  give  immediate
 attention  to  these  projects,  There  is
 also  the  Arkavathi  project  known  as
 Harobele  project  in  Kanakapura
 taluk;  the  iggalur  lift  irrigation  pro-
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 ject  in  Channapatna  taluk,  and  the
 Muthyala  Madum  project  in  Anekal
 taluk.

 Then,  in  Bangalore,  there  are  some
 major  industries  such  as  the  HAL,
 HMT,  ITI  and  BEL,  etc.  But  all
 these  industries  are  only  concentrated
 in  the  big  cities.  Therefore,  let  them
 open  their  ancillary  units  within  the
 radius  of  about  40,  50  or  80  miles
 around  Bangalore  so  that  the  rural
 population  also  will  get  the  benefits.

 श्रो  qo  qo  शर्मा  (अमृतसर)  :  उपा-
 ध्यक्ष,  महोदय,  माननीय  राष्ट्रपति  महोंदय
 के  प्रभिभाषण  से  जो  प्रेरणा,  उत्साह  और
 बतं॑मान  परिस्थितियों  में  जो  मार्ग-दर्शन
 शौर  झपनी  नोतियों  में  सुधार  की  दिशा  इस
 सरकार  को  मिलनी  चाहिए  थी,  हमें  ब्रेद  के
 साथ  कहना  पढ़ता  है  कि  वह  दिशा  उस
 अभिभाषण  में  नहीं  है  ।  इस  कारण  मैं
 यह  भ्रनुभव  करता  हुं  कि  यह  प्रभिभाषण
 मौटे  तौर  पर  निराशाजनक  है  ।

 श्राज  हमें  ऐसा  प्रतीत  होता  है  कि
 सरकार  भ्रपनी  नीतियों  के  निर्धारण  श्र
 अपने  व्यवहार  में  इस  बात  पर  विचार  करने
 के  लिए  तैयार  नहीं  है  कि  भ्राज  देश  के  सामने
 जो  समस्‍यायें  हैं,  उत  को  समुचित  रूप  से
 हल  किया  जा  सके  र  देश  की  वर्तमान
 बिगड़ी  हुई  परिस्थितियों  को  जड़मल  से
 संवारा  और  सुधारा  जा  सके  |  श्राज  समाज  के
 प्रति  कोई  आत्मीयता  सरकार  के  विभागों  में
 दिखाई  नहीं  देती  है  शौर  न  ही  भूमि  के  प्रति
 भक्ति  उस  के  व्यवहार  में  दृष्टिगोचर  होती
 है  ।  देश  भर  में  स्थान  स्थान  पर  जो
 सरकारी  धंधे  चल  रहे  हैं  या  बड़े  बड़े  सर-
 कारी  उद्योग  चल  रहे  हैं,  उन  में  सरकारी

 «  कर्मचारियों  या  काम  करने  बाले  मजदूरों
 की  छंटनी  की  जा  रही  है,  जैसे  पतझड़  में

 वृक्षों  से  पत्ते  झड़  रहे हों ।
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 रेल  मंत्री,  शी  पुनाचा,  इस  समय  सदन
 में  उपस्थित  नहीं  हैं  ।  उन्होंने  नेशनल
 रेलवे  यूजर्ज  कनसल्टेटिव  कमेटी  की  मीटिंग
 में  बताया  कि  रेलों  को  कुछ  नये  ढंग  से
 चलाने  और  उस  का  नवीकरण  करने  का
 विचार  किया  जा  रहा  है।  उन्होंने  यह  भी
 कहा  कि  जहाँ  ग्रमरीका  की  रेलवेज  में  केवल
 छ:  लाख  कर्मचारी  काम  करते  हैं,  वहाँ  भारत
 की  रेलों  में  चौदह  लाख  कर्मचारी  काम  करते
 हैं  और  हम  भी  कर्मचारियों  की  संध्या  को
 घटा  कर  रेलों  के  नवीकरण  पर  विचार
 करेंगे  ।  सरकार  का  पह  दृष्टिकोण  एल.
 झाई,  सी.  में  आटोमेशन  की  योजना  के
 रूप  में  भी  प्रकट  हुआ  है  ।  मैं  कहना  चाहता
 हूँ  कि  यह  दृष्टिकोण  हमारे  देश  की  समस्या
 का  मौलिक  रूप  से  समाधान  नहीं  करेगा  |

 मैं  किसी  छोटी  बात  की  शोर  सरकार
 का  ध्यान  नहीं  खींचना  चाहता  हूं  ।  मैं  तो
 समस्या  के  मूल  की  ओर  सरकार  का  ध्यान
 प्राकृष्ट  करत  हुए  यह  बताना  चाहता  हूं  कि
 हमें  अपने  दृष्टिकोण  शौर  व्यवहार  सें  समाज
 के  प्रति  भ्रात्मीयता  उत्पन्न  करनी  होगी  |

 शी  क०  ato  तिवारी  (बेतिया)  :
 इस  सदन  में  मिसरिस्रेजेन्टेशन  हो  रहा  है  ।
 मैं  भी  उस  मीटिंग  में  था  ।  मंत्री  मद्दोदय  ते
 छंटनी  करने  की  बात  नहीं  कही  थी  t  उन्होंने
 माडुनाइजेशन  की  बात  कही  थी  ।

 श्री  qo  द्ठ  झार्मा :  मैंने  कहा  है  कि
 उन्होंने  यह  सुझाव  दिया  ।  मैं  ने  यह  नहीं
 कहा  कि  श्री  पुनाचा  ने  कहा  कि  हम  छंटनी
 करेंगे  ।  छंटनी  तो  झाज  चल  ही  रही
 है।

 हस  अपने  देश  की  परिस्थितियों  और
 समस्याओं  पर  यहाँ  की  भूमिका  झौर  पृष्ठ-
 भ्रूमि  को  दृष्टि  में  रख  क्र  विचार  करना
 होगा  ।  हम  जिन  लोगों  को  उन  के  धंधे  या
 काम  से  हटातें  हैं,  वे  चौराहे  पर  ड़े  हो  जात॑
 हैं  जिस  से  जव-मानल  उबलता  है  1  कजा
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 जाता  है  कि  देश  की  राष्ट्रीय  झाय  बढ़  रही
 है,  देश  का  विकास  हो  रहा  है,  लेकिन  जब
 एक  सामान्य  मानव  इस  समूचे  चित्र  में  कहीं
 अपना  स्थान  नहीं  पाता  है,  जब  उस  को
 नज़र  नहीं  आता  है  कि  उस  के  व्यक्तिगत
 जीवन  में  कोई  सुख,  संतोष  या  समाधान
 है,  तो  उस  के  मन  का  असंतोष  जागता  है
 झर  इस  अ्रसंतोष  के  कारण  देश  का  सारा
 वातावरण  उबल  रहा  है  t

 ara  हरियाणा  के  सरकारी  कर्मचारी
 आन्दोलन  पर  उतरे  हुए  हैं  ।  राज्यपाल
 और  केन्द्रीय  सरकार  की  ओर  से
 एक  वक्तव्य  दिया  गया  है  जिस  में  यह
 बताया  गया  है  कि  उन  कर्मचारियों
 की  माँगों  की  हम  ने  पूरा  कर
 दिया  है  ।  मैं  शासन  के  ध्यान  में  यह  बात
 लाना  चाहता  हूं  कि  पंजाब  राज्य  के  बंटवारे
 के  लिए  उन  बेचारे  सरकारी  कर्मचारियों  ने
 शासन  को  बाध्य  नहीं  किया  ।  शासन  ने
 स्वयं  कुछ  राजनैतिक  दबाव  और  दलगत
 स्वार्थों  क ेकारण  उस  राज्य  को  बाँट  दिया  भौर
 इस  प्रकार  उस  के  साधनों  मौर  साम्य  को
 चुूर-चूर  कर  के  रख  दिया  1  राज्य  के  विभा-
 जन  के  काद  वे  कमंचारी  ग्रपनी  इच्छा  से  एक

 “या  दूसरे  भाग  में  नहीं  गए।  उन  लोगों  का
 एलोकेशन  राज्य  की  अपनी  व्यवस्था  के
 अनुसार  हुआ  है  ।  इस  समय  स्थिति  यह  है
 कि  वे  सब  कर्मचारी  एक  ही  मकान  में,  एक
 ही  लेफेटेरियट  में,  बैठते  हैं,  लेकिन  पंजाब  के
 कर्मचारियों  को  केन्द्रीय  दर  पर  भत्ता  एक
 समय  से  मिलता  है  और  हरियाणा  के
 कर्मचारियों  को  दूसरे  समय  से  मिलता  है  |
 पंजाब  के  कर्मचारियों  को  केन्द्रीय  दर  पर
 भत्ते  की  पहली  क्स्ति  i  मई,  i967  को
 दी  गई  और  दूसरी  क्स्ति  i  तवम्बर,  967
 को  दी  गई,  जब  कि  हरियाणा  के  कर्मचारियों
 को  पहली  क्स्ति  i  दिसम्बर,  i967  को
 झझौर  दूसरी  किस्त  i  जनवरी,  968  को
 दी  गई  ।  इस  प्रकार  हरियाणा  के  कम-
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 आारियों  को  पहली  किस्त  में  सात  महीने  और

 दूसरी  क्स्ति  में  दो  महीने की  हानि  हुई  ।

 अब  हरियाणा  के  कर्मचारी  कहते  हैं
 कि  हम  रा  क्‍या  दोष  है,  हम  को  पंजाब  के
 कर्मचारियों  के  समान  स्तर  पर  क्‍यों  नहीं
 रखा  जाता  है  .।  झ्ाज  स्थिति यह  है  कि

 वहाँ  के  कर्मचारियों  की  फेडेरेशन  के  सत्तर
 के  करीब  सदस्यों  को  निलम्बित,  ससपेंड
 कर  दिया  गया  हैं  ।  फेडेरेशन  के  चेयरमैन
 को  शी  ससपेंड  कर  दिया  गया  है।  कहा  जा
 रहा  है  कि  जिस  अवधि  में  वे  स्ट्राइक  पर  रहे,
 उस  को  उन  की  सविस  में  ब्रेक  समझा  जायेगा  |

 भाज  यह  सरकार  कच्छ  के  बारे  में  शत्रु
 शक्तियों  के  सामने  घुटने  टेक  रही  है  कॉप्मीर
 के  सम्बन्ध  में  देश-द्रोही  के  सतमने  एक  कठ-
 पुतली  की  तरह  नाच  रही  है!  वह  सब
 प्रकार  के  लोगों  के  साथ  बातर्च॑त  कर  रही
 है  ।  हमारे  देश  की  झाय  और  सांघन  थोढ़ें
 होंगे,  लेकिन  जो  भ्रपने  ही  देश  के
 लोग  हैं,  उन  को  छाती  से  लगाने  और
 जिस  तरह  माँ  बच्चे  के  साथ
 बात  करती  है,  उस  तरह  भ्रपने  कर्मचारियों
 के  साथ  बात  करने  और  उन  को  इस  समस्या
 के  बारे  में  समझाने  का  प्रयत्त  यह  सरकार
 नहीं  करती  है  ।  वहाँ  के  राज्यपाल,  श्री
 चक्रवर्ती,  जिस-  प्रकार  की  तानाशाही  बातें
 कर  रहे.  हैं,  शायद  श्री  धर्मबीर  उसी  प्रकार
 की  इंडेबाजी  के  कारण  पश्चिमी  बंगाल  की
 परिस्थिति  को  सम्भाल  नहीं  पाए  है  शौर
 इसी  कारण  झाज  सरकार  को  झख  मार  कर
 वही  कार्य  करना  पड़  रहा  है,  जो  कि  उसे
 पहले  ही  करना  चाहिए  था  I
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 मुझे  दुख  के  साथ  यह  कहना  पड़ता  है
 कि  यह  सरकार  अपनों  भूलों  से  सबक  नहीं
 सोख  रही  है  ।  वह  लगातार  भूलें  करती  जा

 रहो  है,  उन  भूलों  के  गलत  नतोजे  भुगतती
 जा  रही  है,  लेकिन  फिर  भी  अपनी  भूलों  के

 सुघार  पर  विचार  नहीं  करना  चाहती  है  ।
 अगर  हम  हरियाणा  के  कर्मचारियों  को
 पंजाब  के  समान  स्तर  पर  रखते  हैं,  तो  वें  झात्मी-
 यता  अनुभव  करेंगे,  उन  को  लगेगा  कि  वे
 पंजाब  के  भाइयों  के  बराबर  हैं  और  व  दूसरे
 दर्ज  के  नागरिक  नहीं  हैं  ।  इस  प्रकार  उन
 में  उत्साह  पैदा  होगा  ।  जब  उन्होंने  एक
 हीं  मकःन  में,  एक  ही  सैक्रेंटे  रिपट  मं,  बैठ  कर
 कम  करना  है,  तो  मन  में  इस  समान-भाव
 का  होना  बहुत  आवश्यक  है  ।  इस  लिए
 मैं  कहना  चाहता  हूं  कि  हरियाणा  के  सरकारी
 .कमचारियों  को  मांग  पर  सरकार  को  विचार
 करना  चाहिए  t

 भव  मैं  अमृतसर  की  कुछ  समस्याश्रों  की  प्रोर
 झापका  ध्यान  दिलाना  चाहता  हूं  ।  मैं  अमृतसर
 को  बात  ह. 1: ह  लिए  नहीं  करता  हूं  कि  वह  मेरो
 कांस्टोट्पुपन्सी  है,  बल्कि  उस  के  संदर्भ  में
 एक  महत्वपूर्ण  बात  को  शोर  सरकार  का
 ध्यान  दिलाना  चाहता  हूँ  ।  प्रमृतसर  की
 स्थिति  देश  के  आन्तरिक  क्षेत्रों  के  बड़े  बड़े
 नगरों  को  नहीं  है  ।  हम  उस  के  सम्बन्ध
 में  झत्य  बड़े  बड़े  नगरों  को  दृष्टि  से  विचार
 नहीं  कर  सकते  ।  हमारी  सोमाओं  पर  स्थित
 ये  नगर  हमारी  छावनियां  हैं  और  वहां  पर
 बसे  हुए  व्यक्ति  हमारे  सैनिक  हैं  ।  अ्रमृतसर
 के  पांच  लाख  व्यक्तियों  क ेकारण  हो  965
 की  लड़ाई  में  हमारे  जवानों  को  यह  लगता
 था  कि  हमारे  पोछे  एक  सेना  खई'  हुई  है  ।
 उस  समय  बहनें  जवानों  के  घावों  को  मरहम-
 पट्टी  करने  के  लिए  हास्पीटल्ज  में  गईं  शौर
 नागरिक  चाय  का  प्यालियां  देने  के  लिए
 मोर्चे  पर  पहुंच  गए  ।

 झाज  प्रमृसर  के  बेचारे  सरकारी
 कर्मचारी  कह  रहे  हैं  कि  भमृतसर  को  एक
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 “बी  प्रेड  सिटी  करार  दे  दिया  जाये,  लेकिन
 श्री  मोरारजी  देसाई  खजूर  के  पंचे  की  तरह
 सिर  हिलाते  हैं--कहते  हैं  कि  मैं  नहीं  मानता
 हूं।  सरकार  को  इस  बात  पर  विचार  करना
 होगा  ।

 वहां  के  उद्येगपत्तियों  को  कच्चा  माल
 नहीं  मिल  रहा  है  t  मैं  इस  के  उदाहरण  दे
 सकता  हूं  ।  मेरे  पास  इस  के  बारे  में  आंकड़े
 हैं  ।  वे  लोग  बार-बार  डेपूटेशन  ले  कर
 श्मते  हैं  ।  वहां  को  टेक्स्टाइल  इंडस्ट्री  को
 कच्चा  माल  नहीं  मिल  रहा  है  ।  वहां  के
 साड़ी  बीवजें  पूरी  तरह  से  बर्बाद  हो  रहे  हैं,
 क्योंकि  उन  का  रा  मैटीरियल,  विदेशों  से
 मंगाया  जाता  है  और  वह  उन  को  मिल  नहीं
 रहा  हूं।  सरकार  को  इस  बारे  में  सहानु-
 भूति  से  विचार  करना  चाहिए  |

 बेमकरण  के  किसान  की  फसल  को  रक्षा
 के  लिए  इन्शोरेंस  की  व्यवस्था  की  जानो
 चाहिए।  वहां  पर  किसान  के  एक  हाथ  में  हल
 की  क  लो  होती  है  और  उस  का  दूसरा  हाथ
 बन्दूक  के  घोड़े  पर  होता  है  ।  वह  हमारे
 देश  का  पहरेदार  है  |  श्राज  जब  वह
 किसान  खेत.  में  बोज  डालता  है,  तो  उस  को
 यह  भय  और  शभ्राशंका  रहती  है  कि  पता  नहीं,
 इस  बोज  का  फन  मुझे  प्राप्त  होता  या  नहीं,
 मेरे  पसोने  को  बूंडों  का  मूल्य  मुझे  प्राप्त  होगा
 या  नहीं  ।  इप्त  स्थिति  में  देश  को  सुरक्षा
 कैसे  कायम  रहेगो  ।  हमें  उस  को  भरोसा
 देना  चाहिए  कि  उस  ने  जो  बीज  बेत  में  डाला
 है,  इन्शोरेंस  सिस्टम  के  द्वारा  उस  का  फल
 उसे  ज़हर  मिलेगा  ।  जहां  यह  हमरो  सुरक्षा
 के  लिए  अत्यन्त  आवश्यक  है,  वहां  यह  भूमि  के
 प्रनि  हमारी  भक्ति  का  भो  परिचायक  होगा  I

 राष्ट्रपति  महोदय  ने  अपने  झभिभाषण
 में  एकता  की  तरफ  भो  इशारा  किया  है  और
 कहा  है  कि  देश  की  एकता  छिन्न-भिन्न
 होतो  जा  रही  है  भ्रौर  सब  दलों  को  मिल  कर
 उका  बनाए  बने  की  कोशिश  करनी
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 चाहिए।  और  जितना  भी  इस  में  प्रयत्न

 कर  सकते  हैं  करना  चाहिए।  लेकिन मैं  पूछता
 हैं  कि  क्‍या  सरकार  झपनी  नीतियों  और
 व्यवहार  के  श्न्दर  इस  एकता  का  विचार
 नहीं  करेगी  ?  हम  दुकड़ों  के  भ्न्दर  चीजों
 को  ले  कर  नहीं  चल  सकते  ।  यह  कम्पार्टमेंटल
 थिकिंग  वीजों  को  पूरा  नहीं  कर  सकती  t
 are  शेख  अब्दुल्ला  वहां  से  छूट  कर  के  कहं
 रहे  हैं  कि  मैं  इस  देश  की  नागरिता  स्वीकार
 करने  के  लिए  तैयार  नहीं  हूं  -  जिस  अटपटे
 और  निराले  ढंग  पर  और  भन्तर्राष्ट्रीय  प्रकार  की
 राष्ट्रीयता  के  लिए  वह  मांग  कर  रहे  हैं  वह
 न  केवल  अपने  लिए  बल्कि  सारे  काश्मारियों
 के  लिए  इस  प्रकार  की  राष्ट्रीयता  की  मांग
 कर  रहे  हैं  ।  मैं  पूछनां  चाहता  हूं  कि  इस
 प्रकार  की  भ्राज्ञा  उस  को  कैसे  दी  जा  सकती
 है  ?  अगर  मेरे  जैसा  सामान्य  नागरिक
 श्राज  दिल्‍ली  के  चौराहे  पर  खड़ा  हो  कर  कहे
 कि  मैं  इस  देश  का  नागरिक  नहीं  हूं  तो  पुलिस
 तुरन्त  मुझ  से  पूछगी  कि  तुम्हारा  विज्ञा
 कहां  है,  तुम्हारा  पासपोर्ट  कहां  हैँ?  तुम
 यहां  कै  ये  ग्राये  ?  लेकित  उसको  पूछने  के
 लिए  सरकार  तंयार  नहीं  हूँ  शौर  बह  मतभाने
 तौर  पर  इस  प्रकार  की  भाषाएं  बोल  रहा  हुँ  |
 आज  माननीय  प्रधात  मंत्री  महू  दया  उस  के
 साथ  बार-बार  बातर्च त  कर  रही  हैँ,  समाचार-
 पत्नों  के  अन्दर  उचके  फोटो  छा  रहे  हैं  रेडियो
 के  ग्रन्दः  घंटे  घटे  भर  पर  उस  के  विचारों  को
 प्रसारित  किया  जाता  है।  मैं  पठत  चाहता
 हु  कि  उसके.  इस  प्रकार  को  प्रतिष्ठा,  इस
 प्रकार  का  सम्मान  किस  लिए  दिया  जा  रहा
 हैं!  इसलिए  कि  वह  इश  के  सारी  राष्ट्रय- य-
 ता  और  कश  के  सारे  जीवन  मूल्यों  को
 समाप्त  कर  इस  प्रकार  की
 भाषा  बोल  रेहा  है  ?  क्‍या  उस  को  इस-
 लिए  सारे  का  सारा  यह  इनाम  दिया  जा
 रहा  है  ?  यह  बड़े  दुख  की  बात  है  मैं यहू
 नहीं  कहना  चाहता  कि  प्रधान  मंत्री  किस  से
 भेंट करें,  नकरें  ।  वह  हमारे देश  का  प्रधान  मंत्रों

 है  भौर  इस  नाते  किस  से  उन्हें  मिलना  हैं  किस
 से  नहीं  मिलना  है  यह  .उन  के  स्वयं  के  विवेक
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 [we  बशदत्त  शर्मा]

 के  ऊपर  है  |  परन्तु  एक  बात  का  उन्हें
 विचार  करना  होगा  कि  किस  को  मिलने
 के  कारण  राष्ट्र  की  प्रतिष्ठा  को  धक्का
 लगता  है,  किस  को  मिलने  के  कारण  राष्ट्र
 के  प्रति  संकट  बढ़ते  हैं,  इस  का  बिचार  कर
 के  उन्हें  चलना  होगा  ।  मैं  वह  महसूस  करता

 हूं  कि  बार  बार  इस  प्रकार  के  व्यक्ति  से  मिल
 कर  के  भारत  के  उस  महान  पद  के  साथ,
 प्रधान  मंत्ली  के उस  उच्च  पद  के  साथ  उंस  को
 बराबर  ला  कर  के  खड़ा  कर  दिया  जाय  बह
 उचित  नहीं  है  ।  क्‍यों  इस  प्रकार  की  स्थिति
 है?  पिछली  बार  वह  थाकिस्तान  गए,
 ईरान,टकों  श्रौर  सऊडी  ब्रेत्रिया  इस  प्रकार
 के  देशों  के  सारे  राजदूतो ंसे  मिले  जिन  देशों ने
 पाकिस्तान के  प्रति  ग्रपनी  पूर्ण  सहानुभूति  965
 की  लड़ाई  के  अन्दर  दिखाई  और  हमारे  प्रति
 विशोध  भाव  प्रकट  किया  और  मैं  समझता

 हूँ  कि  किर  दोबारा  इस  श्रकार  की  चर्चा  चल
 रही  है  ।  जिन्न  भिन्न  प्रकार  को  बातें  बहू
 बोल  रहे  हैं  बौर  एक  नई  प्रकार  की  खुल्तानी
 के  बह  स्वप्न  देख  रहे  हैं  -  इस  प्रकार  का
 बिचार  उन  के  दिमाग  के  अन्दर  घूम  रहा  है
 कि  शायद  भारत  और  पाकित्तान  के  बीच
 में  एक  तीसरी  ताकत  के  रूप  में  काश्मीर
 हो  जायगा  ।  मुझे  खेद  के  साथ  यह  बात
 कहनी  पड़ती  है  कि  भारत  के  नये  लोकतंत्रीय
 ढांचे  के  अन्दर  जीवन  की  इस  नई  दिशा  के
 झन्दर  जो  नब-भारत  आज  झपना.  नब-
 निर्माण  करने  जा  रहा  है,  उस  के  ग्रन्दर  इस
 प्रकार  की  बात  कहीं  बैठ  नहीं  सकती  ।  हम
 इस  बात  को  स्वीकार  करने  के  लिए  तैयार
 नहीं  हैं  ।  अराज  शेख  अन्ना  कितनी
 निर्लज्जता  के  साथ  यह  बात  कह  रहा  है  कि
 काश्मीर  के  लिए  किसी  ने  कुछ  नहीं  किया,  इस
 सरकार  ने  कुछ  नहीं  किया,  यहां  के  देश  क  लोगों
 में  कुछ  नहीं  किया  ।  मैं  कह  देना  चाहता  हूं  कि
 शेख  झन्दुला  जब  पैदा  नहीं  हुए  थे।  तब
 से  भारत  काश्मीर  के  लिए  सब  कुछ
 करता  झा  रहा  है  ।  गुर  तेग  बहाबुर  ने  उसी
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 काइमीर  के  लिए  ना  कर  अपना  बलिदान
 दिया  था  ।  गुरु  तेग  बहादुर  इसलिए  नहीं
 गए  थे  कि  काश्मीर  की  खेतियों  को  अपने
 काबू  में  करें  या  काश्मीर  के  लोगों  पर  ग्रपनी
 सुल्तानी  चलाएं  ।  उस  महापुरुष  ने  इसीलिए
 अपना  बलिदान  दिया  था  कि  वहां  के  लोगों
 की  स्वतंत्र  लोकसत्ता,  उन  की  प्रभुसत्ता
 कायम  रहे,  उन  की  अपनी  बहु  बेटियों  का
 झ्रादर  कायम  रहे  |  इसलिए  उस  महापुरष
 ते  यहां  पर  झा  कर  झपना  बलिदान  दिया  था  ।
 लाखों  जवानों  ने  अपनी  जानें  उसी  काश्मीर
 के  लिए  दीं,  l965  के  अन्दर  खून  की
 नदियां  बहाथीं  ।  हमारा  अपना  बहादुर
 लाल  दुभ  ग्यि  से  उसी  काश्मी  र  के  लिए  ताशकंद
 के  मैदान  के  अन्दर  चला  गया  ।  इतती  बड़ी
 कीमत  देने  के  बाद  भी  आज  यह  शेख  भ्रब्दुल्ला
 दूध  पीने  वाला  मजनुं  इस  प्रकार  की  भाषा
 बोलता  है।  जम्मू  के  प्रन्दर  उस  के  कहने  पर
 एक  कुतिया  भी  भोंकने  के  लिए  तैयार  नहीं  है  1

 लहाख के  ग्रन्दर  कोई  एक  कौड़ी  के  भाव  भी
 उस  को  पूछने  के  लिए  तैयार  नहीं  है  tT
 केवल  काश्मीर  के  चार  लाख  लोगों  के  भरीसे
 यह  सरकार  उस  को  सिर  पर  उठाये  फिर
 रहा  है  यह  घोर  लज्जा  का  विषथ  है  ।  मैं
 एक  चेतावती  देना  चाहता  हुं  श्रपने  दल  की
 शौर  से  कि  सरकाए  जिस  प्रकार  की  खिचड़ी
 झाज  शेख  अब्दुला  के  साथ  पका  रही  है,
 भारतीय  जनसंघ  और  इस  देश  के  जनमानस
 की  साक्षी  कर  के  मैं  एक  बात  यह  कहता
 चाहता  हूं  कि  काश्मीर  के  संबंध  में  हम  जहां
 तक  चले  गए  हैं  और  जितनी  बड़ी  कीमत  हम
 दे  चुके  हैं  उस  को  ध्यान  में  रख  कर  हम  उस
 से  एक  इंच  भी  पीछे  नहीं  हट  सकते  ।  जितना
 जाना  है  आागे  जाना  होगा  ।  इस
 समस्या  को  आागे  बढ़ाना  होगा  ।  प्रश्व  केवल
 वहां  आकर  झटकों  हुआ  है  कि  हमारा  एक
 तिहाई  हिस्सा  नाजायज  तौर  पर  जो  हमलावर

 ,पाक्षिस्‍्तान  ने  प्रपने  काबू  में  किया  हुझा  है  बह्‌
 कैसे  हम  लें,  दुनिया  की  ताकत  का  सहारा  इस
 @  हमें  कैसे  मिले  ?  बद्दी  एक  सवाल  बाढ़ी
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 है  ।  शेख  भ्रब्दुल्ला  इस  सवाल  को  हल
 करने  के  लिए  भारत  के  5  करोड़  नागरिकों
 में  से एक  ही  कर  के  अगर  कोशिश  करते  हैं  तो
 करें  और  इस  देश  की  सारी  नातियों  के  ग्रतुसार
 कार्य  करें  ।  लेकित  उन  को  अकेले  अपनी
 डुगहुगी  बजाने  की  इजाजत  नहीं  दे  सकते  |

 इस  के  साथ  साथ  मैं  पह  कहना  चाहता
 हूं  कि  जो  कच्छ  का  समझौता  हुआ  है  यह  किस
 तरह  का  समझौता  हुझा  है.  ?  हम  ने  तो

 बहुत  पहले  यह  बात  कही  थी  इसी  दिल्‍ली  के
 झन्दर,  965  की  6  अगस्त  को  कई  लाख
 देश  के  नागरिक  कट्ट  हुए  थे  और  उस  में
 यह  बात  कही  गई  थी  कि  इस  प्रकार  का
 समझौता  न  करें  ।  दुनियां  की  ग्रदालतों  के
 झन्दर  कोई  न्याय  की  कसौटी  के  ऊपर  चीजें
 नहीं  कसी  जाती ।  किसी  प्रकार  के  भी
 तथ्यों  के  ऊपर  हां  विचार  नहीं  होता  ।
 वहां  राजनीति  के  मौहरे  खेले  जाते  हैं  1  वहां
 राजनोति  की  तराजू  ऊपर  चीजें  तुलती  हैं  ।
 इसोलिए  मैं  यह  कहना  चाहता  हूं  कि  श्राज
 दुनिया  की  राजनोति  हमारे  बारे  में  जिस  प्रकार
 से  विचार  करती  है  हमें  उस  के  बारे  में  भपने
 घर  में  बैठ  कर  विचार  करना  होगा  ।  अपने
 देश  के  राष्ट्र  मानस  को  इकट्ठा  करना  होगा  i
 मूंझे  दुख  से  कहना  पड़ता  है  और  हमें  भ्रपनी
 भारत  सरकार  से  एक  ही  शिकायत  है  कि
 भारत  सरकार  श्राज॑  देश  के  जनमानख  को
 एक  करने  के  लिए  किसी  प्रकार  की  कोशिश
 नहीं  कर  रही  है  1  जिततो  चायबूखी,
 जितनो  नाजबरदारों  झाज  दुनिया  भर  के
 कुछ  इस  प्रकार  के  तुच्छ  लोगों  की
 शौर  इस  देश  के  अन्दर  कुछ  अराष्ट्राय
 तत्वों  को  की  जा  रही  है  उतना
 झगर  हम  राष्ट्रोयतों  को  विचार  करें,  लोगों
 को  एक  करवे  के  लिए  कोशिश  करें  तो  बहुत
 दूर  तक  सफलता  हमें  मिल  सकती  है  ।  हम
 अपने  देश  की  शक्तियों  को  एक  करें,  अपने
 देश  की  सांमर्थ्य  को  अगर  जगाने  की  कोशिश
 करें,  हम  अपने  देश  के  अदन्रअ्गर  अपने  सॉमधय
 की  बुद्धि  करते  की  कोशिश  करें  तोहमें  लगता
 है  कि  देश  के  प्रन्दर  बहुत  सॉमर्थ्य  है.  मगर
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 ग्राज  देश  को  उस  एकता  को  जगाने  की  दृष्टि
 से  कोई  कार्य  नहीं  ही  रहा  है।  उस  दिन  यहां  पर
 कुछ  संसद  सदस्य  महोदय  माॉननीयों  प्रधान
 मंत्री  से  मिले  शौर  उन्होंने  कहा  कि  नौकरियों
 के  अन्दर,  पुलिस  की  नौकरी  में  या  दूसरी
 नौकरियों  में  मुसलमानों  को  हिस्सा  नहीं  मिल
 रहा  है  |  मुझे  यह  बात  बड़े  दुख  के  साथ  कहनी
 है  कि  आज  20  वर्ष  के  बाद  भी  एक  प्रबुद्ध
 स्वतन्त्र  राष्ट्र  के  रूप  में  हमारे  सोचने  की  यह
 दशा  है  कि  इस  महान  संसद्‌  के  महात  सदस्य
 जा  करके  इस  प्रकार  की  छोटी  बातों  का  विचार
 करें  ।  नौकरियों  के  लिए  भारतीय  जन  संब
 यह  कहना  चाहता  है  कि  हम  मजहूब  को  झाधार
 मानने  के  लिये  तैयार  नहीं  हैं  -  किसी  को
 नौकरी  इसलिये  मिले  कि  वह  मुसलमान  है,
 या  कोई  हम,  रे  भाई  इसलिये  नौकरी  से  बंबित
 रह  जायें  कि  वह  मुसलभान  है,
 हम  इस  बात  को  मानने  के  लिमे  तैबार  नहीं
 हैं  ।  यौग्य  व्यक्ति  को  नौकरी  मिलनी  चाहिए
 चाहे  वह  मुसलमान  है,  चाहे  हिन्दू  है  चाहे  शौर
 कुछ  है  ।  भ्राखिर  वह  भारतीय  है  ।  हमें  अपने
 सारे  देश  की  बेकारी  की  दूर  करने  के  लिए
 प्रयत्न  करना  है,  सब  लोगों  को  समान  गस्राधन
 प्राप्त  कराना  है  1  केवल  मजहब  के  आधार
 पर  यह  चीज  नहीं  चलन  सकती  ।  झब  तो  यह
 मांग  इसलिये  बढ़  रही  है  कि  हाईकोर्ट  के  जज
 भी  इसी  तरीके  से  साम्प्रदायिक  झाधार  पर
 लिए  जाएं  ।  मैं  नहीं  समझता  कि  इस  तरीके  से
 तरीके  से  देश  की  एकता  कायम  रहेगी  |

 राष्ट्रपति  महोदय  ने  एक  बान  कहो  है  ।
 हमारे  देश  की  सब  से  बड़ी  सभस्या  है  झा  बादी
 बढ़  रही  है  i  यह  ठीक  है,  लेकित  दुख  की
 बात  यह  है  कि  खाने  वाले  मुंह  तो  जरूर  बढ़
 रहे  हैं  लेकिन  कमामे  वाले  हाथ  को  काम  देते
 के  लिए  सरकार  बिलकुल  बेकार  साबित  हो
 रही  है  ।  भगर  कमाने  वाले  हाथ  को  काम  देकर
 खाने  वाले  मूंह  को  भर  सकें  तो  मुझे  लगता  है
 देश  के  अन्दर  समस्या  नहीं  है  झाज  कमाने  वाला
 हाथ  लगातार  बेकार  होत।  जा  रहा है  श्रौर
 खाने  वाले  मुंह  बढ़ते  जा  रहें  हैं।  हम  उसके  लिये
 कुछ  परिवार  नियोजन  की  बात  कर  रहे  हैं।
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 [aft  यशदत्त  वर्मा]
 भारतीय  जन  संव  इस  प्रकार  की  कुछ  बातों  के
 बारे  में  कोई  प्ली  बात  लेकर  नहीं  चलता  कि
 झाज  की  भूमिका  में  ऐसी  बातों  का  विचार  न
 किया  जाय  t  हमें  झाबादी  का  नियंत्रण  भी

 मंजूर  है।  लेकिन  जो  घटिया  प्रकार  की  चीजें
 इस  नाम  पर  चलरही  हैं  वह  किसी  तरह  उचित
 नहीं  कही  जा  सकती  ।  जैसा  मैंने  निवेदन
 किया  हम  टुकड़ों  मे ंसोच  कर  नहीं  चल  सकते।

 बुनियादी  मूल्यों  के  उपर  भ्रगर  हम  विचार  नहीं
 करेंगे,  भ्रष्टाचार  को  बढ़ाते  की  कोशिश  करेगें

 सांस्कृतिक  और  जातीय  जीवन  की  मर्यादाय्ों
 का  ,वचार  नहीं  करेंगे  तो  हम  देश  के  अन्दर

 पशु  बढ़ा  लेंगे  और  पशुता  को  खड़ा  कर  लेंगे  ।
 सवाल  तो  इस  बात  का  हैं  कि  उसको

 पशुत्व  से  उठा  कर  मनुषत्व  की  ओर  ले  जायें,

 मनुष्यत्व  को  भी  उठा  कर  देवत्व  तक  ले  जायें
 और  फिर  उसे  पूर्गत्व  तक  हम  ला  रुकें,  यह्‌
 हमारी  सब  से  बड़ी  ग्रावश्यकता  है  और  इससे
 सारी  समस्याग्रों  क  समाधान  हो  पायेगा  ।
 मगर  उसके  लिये  मैं  समझता  हुं  कोई  प्रयत्न

 नहीं  है  ।  आज  मैं  कहूगा  चाहता  हूं  कि  फ़ैमिती
 प्लानिंग  के  हम  विशेधी  नहीं  हैं  ।  लेकित
 एक  बात  का  हमें  विचार  करना  द्ोगा।  झाज
 ग्राप  देश  के  अन्दर  एक  लिविल  कोड  बनाने
 के  लिए  तैयार  नहीं  हैं।  सरकार  सारे  देश  के

 लिए  एक  आचार  संहिता  बनाने  के  लिए
 तैयार  नहीं  है  और  एक  प्रकार  के  वर्ग  को
 चार  च  र  शादियां  करने  को  छूट  दी  जां

 रहो  है  और  दूसरे.  प्रकार  के  वर्ग  को
 परिवार  नियोजन  के  लिये  बॉब्य  किया  जा
 रहा  है  इपसे  उन  लोगों  के  ग्रन्दर  एक  शंका

 है,  आज  जन  मानस  का  शंकाशील  है,  वह  यह्‌
 सोचता  है  कि  राजनीतिक  तौर  पर  इस  बात
 का  दुरुपयोग  किया  जा  रहा  है  |  असाम  को
 आबादी  ाप  95  को  और  i96]  की
 मिलाइए  तो  माजूस  होगा  कि  अल्पसंख्यक
 उससे  बहुसंख्यक  बन  रह्दे  है  5 लगता  है  कि
 राजनीतिक  तौर  पर  भारत  के  अन्दर  कुछ
 नये  प्राकिस्तान  बनाते  का  षड़यन्त्र  चल  रहा
 है।  इसका  विचार  करना  होगा ।  हम  देश  के

 FEBRUARY  21,  968  Address  (M.)  2460

 लिये  इस  सम्बन्ध  में  सब  के  लिये  एक  नौति
 चाहते  हैं  1  भ्रगर  हमें  झाबादी  को  चैक  करना  है
 तो  देश  के  एक  एक  परिवार  पर  इयॉन  देता
 होगा,  और  एक  ही  प्रकार  को  मयांदा  को
 कापम  करना  होगा,  वरना  इस  प्रकार  से  नतों
 देश  को  एकता  बनेगी  न  रष्ट्र  के  अन्दर  बल
 आयेगा  ।  आज  मुसलमान  दिखाई  देता  है,
 ईसाई  दिखाई  देता  है बौर  सभी  कुछ  दिखाई
 देता  है  लेकिन  भोरतीयता  का  कहीं
 कोई  चीज  नहों  दिखाई  देती  क्योंकि  इस
 सरकार  ने  मु  तलमान  को  यह  भूलने  नहीं  दिया
 कि  वह  मुस्तलमा  न  है,  हिन्दू  को  यह  भूलते  नहीं
 दिया  कि  वह  हिन्दू  है  |  हिन्दू  को  हिन्दू  कोड
 बना  कर  के  जगा  दिया  यह  तुम्हें  सोयें  इप  बात
 की  सजा  दी  जा  रही  है  कि  तुम  हिन्दू  हो
 और  मुसलमान  को  तौकरियों  में  या  झ्रप्तेम्बलियों
 और  पाछियामेंट  में  यह  सारी  चीजें  कर  कर  के
 यह  भूलने  नहीं  दिया  कि  वह  मुसलमान  है  ।

 मैं  एक  ही  बात  कहना  चाहता  हूँ  कि
 श्राज  जब  तक  हम  चूर्ति  के  शन्दर  मर्क्ति  लक्र
 नहीं  सोवेंगे  तब  तक  एकता  आाने  वाली
 नहीं  है  ।  वहू  बिलकुल  बंजर  है,  वह  एक
 समझौता  हो  गया,  वह  देते  में  कोई  भातत्ति
 नहीं  है,  वहां  घास  का  एक  तिनका  भी  पैदा  नहीं
 होता  ॥

 5  hours,

 उप.प्रक्षे  महोदय,  यहूं  कहन,  दुख  की
 बात  है  कि  यह  भूमि  मेरी  नहीं  है  र,णा  प्रक्तप
 ते  उस  मझुभूमि  के  लिये  अपने  जीवन  का
 बलिद-न  दिय,,  गुर  गोविन्द  सिंह  जी  ने  झ,नन्दपुर
 की  उन  टेकरियों  के  लिये  अपने  पुत्रों  का जीवन
 दिय  ।  इस  भूमि  के  प्रति  वह  समझते  थे  कि
 यह  हमारा  शरीर  है,  इस  पर  चुभने  बली

 सुई  से  हमारे  शरीर  में  वेदन,  होती  है  ।  मैं
 अन्त  में  एक  ही  बात  कहन,  चाहता  हूं  —
 कि  तज  जितने  सरक,री  कर्मच,री  हैं,  जितने
 हमरे  सीमान्त  के  शहर  हैं,  जितने  कामधन्खे
 करने  वाले  लोग  हैं,  इन  को  ह्ृदम  से  लगाभों
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 प्रौर  उनकी  समस्याओं  को,  इससे  पूर्व  कि  वे
 प्रान्दोतत  करते  पर  उताह  हों,  इ  पके  पूर्व  कित
 छके  अन्दर  पशुता  आए,  उनके  अन्दर  आसुरी
 भाव  पैदा  हों,  उनके  अन्दर  तोड़-फोड़  की

 प्रवृत्ति  जागे,  उससे  पहले  स्थिति  को  सम्भालो
 बौर  आत्मीयता  के  साथ.  उसका  समाघान
 करने  की  कोशिश  करें  ।

 दूपरे--जितने  प्रराष्ट्रीय  तत्व  हैं,  जितनी
 इप  प्रकार  की  प्रवृत्तियां  हैं  जो  वर्तमान  परि-
 स्थितियों  में  इप़  देश  को  हानि  पहुंचाती  हुई
 नंज्जर  झा  रही  हैं,  वे  इप  सरकारी  तम्बू  के  नीचे
 पत्तों  नहीं  चाहिये,  उन  को  क्रतिष्ठा  नहीं
 मिलती  चाहिये,  ये  सांप  की  बांश्बित्रां  बतती  जा
 रही  हैं,  ये  चैक  होती  चाहियें  t

 तीप़रे--आज  चाहे  काश्मीर  के  सवाल
 पर,  चाह  कच्छ  के  सवाल  पर  ऐसा  कोई  मज्ौता
 वरब,शरत  किया  जाय,  जो  हमारे  देश  की
 एक  इंच  भो  भूमि  को  शत्रु  की  झोली
 में  डालने  वाला  हो

 SHRIMATI  JYOTSNA  CHANDA
 (Cachar):  Mr.  Deputy-Speaker,  Sir.
 the  President's  Address  correctly
 reflects  the  true  picture  in  the  coun-
 try  and  for  that  he  deserves  to  be
 thanked  without  any  reservations.  It
 is  indeed  gratifying  to  find  that
 we  have  turned  the  corner  after
 a  cataract  of  diseases  and  disaster
 and  calamities  ranging  from  severe
 drought  conditions  owing  to  failure

 of  monsoons  to  flood  ravages  and
 cyclones.

 The  economic  recession  or  depres-
 sion,  which  plauged  our  industrial
 and  empoyment  sectors  till  recently
 and  from  which  we  are  yet  to  re-
 cover,  is  probably  yielding  place  to
 an  atmosphere  of  optimism,  The
 situation,-  which  looked  terribly
 weak  even  six  months  back  is  now

 appearing  better,  thanks  to  a  confbi-
 nation  of  nature's  benevolence,  peop-
 le's  determination  and  Government's
 leadership.
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 But  the  same  is  not  true  in  other
 spheres  where  emotions  and  fears
 take  the  better  of  human  faculties—
 I  mean,  the  chaotic  conditions  in  the
 linguistic  and  ethnic  sectors.  The
 riotings  and  destruction  of  public
 life  and  property  in  the  name  of  re-
 moving  English  or  resisting  Hindi
 are  not  only  unfortunate  but  suicidal
 for  the  unity  and  freedom  of  the
 motherland.

 I  should  like  to  draw  the  attention
 of  the  House  and  Government  to  the
 sad  happenings  in  some  parts  of  the
 Brahmaputra  Valley  districts  on  the
 last  Republic  Day.  Misguided  youn-
 esters  and  their  adult  collaborators
 have  demonstrated  with  large-scale
 arson,  rioting  and  tirade  that  our
 patriotism  and  emotional  integration
 is  not  more  than  skin-deep  even  in
 areas  and  populations  considered  to
 be  falling  within  the  mainstream  of
 national  life.  For  this  I  do  not  blame
 the  youngsters  who  actually  perpet-
 rated  horrible  atrocities  in  the  en-
 lightened  city  of  Gauhati  or  else-
 where  in  the  interior  of  the  Brahma-
 putra  Valley.  I  consider  ourselves—
 I  mean  the  so-called  political  leaders,
 members  of  the  intelligentsia  and
 persons  entrusted  with  the  reins  of
 administration—responsible.  Because
 were  not  they  fed  with  paro-
 chial  and  chauvinistic  propaganda
 about  Assam  belonging  to  Assamese
 (meaning  the  Assamese  speaking

 people  alone)  only?  Was  not  such  a
 suitidal  political  line  preached  day  in
 and  day  out?  If  we  look  back,  what
 do  we  find?

 The  then  dominant  opinion  in  the
 Brahamputra,  valley  welcomed  the
 handing  over  of  the  Bengali-speaking

 during
 the  partition  of  the  country  and  took
 no  steps  to  claim  the  contiguous  non-
 Muslim  majority  Chittagong  Hil!
 Tract  of  Bengal  which  went  to  East
 Pakistan  by  default,  Then,  immedia-
 tely  after  the  partition,  we  saw  a
 systematic  campaign  against  Bengali-
 speaking  people  in  the  Brahamputra
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 valley.  In  948  was  seen  the  campa-
 ign  at  Gauhati  and  other  Assam  val-
 ley  towns  against  Bengali-  sign-
 boards  and  Bengali  shops.  The  same
 thing  wag  repeated  on  a  large  scale
 in  954  in  the  same  places  and  in  the
 Goalpara  district  in  955  on  the  eve
 of  the  States  Reorganisation  (om-
 mission's  visit.  In  1960,  an  anti-
 Bengali  programme  swept  the  Assam
 valley  in  the  name  of  the  Official
 Language  issue  all  these  happen-
 ings,  politicians,  with  few  excep-
 tions,  preferred  to  remain  mute  and
 the  governing  machinery  in  most
 Places  refused  to  raise  its  small
 finger.  Consequently,  the  rioters
 and  misguided  people  merrily  went
 away  with  the  harvests  of  loot  and
 arson  and  short-sighted  politicians
 pampered  them  with  an  eye  on  the
 ballot  box,

 Against  this  background,  the  poli-
 ticians  and  the  intellectual  who  in-
 cited  the  students  and  youths  on  the
 reorganisation  issue  of  Assam,  I  feel, must  shoulder  the  entire  responsibi-
 lity  for  what  happened  in  January, 1968,  If  misguided  youngesters  labou-
 red  under  the  impression  that  they would  be  able  to  defend  the  hege- mony  of  the  Brahamputra  valley  on
 the  Hills  Districts  and  Cachar  by burning  effigies  of  the  Prime  Minis-
 ter  and  the  Home  Minister  and  loot-
 ing  non-Assamese  shops  and  esta-
 blishments,  burning  down  factories, cinema  houses  and  vehicles,  assault-
 ing  women  and  killing  people  and
 also  by  perpetrating  a  sacrilege  on
 the  National  Flag  on  the  Republic Day,  right  under  the  nose  of  a  silent
 and  paralysed  administration,  then
 we  should  not  heap  the  entire  blame
 on  them-whatever  may  be  the  mag- nitude  of  their  crime—but  ask  this
 question  ourselves:  Have  we  not  fan-
 neq  the  fire  of  their  hatred  and
 greed?  When  responsible  political
 parties  speak  in  terms  of  parochial
 tirade,  when  mushroom  organisations
 led  by  retired  civil  servants  launch
 an  open  declaration  of  war  on  the
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 non-Assamese-speaking  people,  when
 high  State  dignitaries  use  the  august
 platform  of  the  Republic  Day  to  cri-
 ticise  the  Prime  Minister  and  the
 Home  Minister  for  their  natural  deci-
 sion  to  reorganise  Assam  on  the
 basis  of  the  popular  will  and  also  for
 satisfying  the  aspirations  of  the  Hills
 districts,  the  gullible  and  highly  emo-
 tional  students  and  youths  are  not
 unlikely  to  take  the  issue  to  the
 streets.

 Then,  on  the  basis  of  the  previous
 experience  in  Assam  for  the  last  two
 decades,  they  went  amuck  on  the  us-
 ual  pattern  and  wrought  havoc  en-
 dangering  the  unity  and  freedom  of
 the  country.  But  this  time  a  section
 of  the  right  thinking  persons  of  the
 Brahamputra  valley  refused  to  be
 swayed  by  violence,  whatever  might
 have  been  their  initial  reaction  to
 the  reorganisation  move,  and  presen-
 ted  an  inspiring  image  by  offer-
 ing  unqualified  condemnation  of
 the  violent  incidents.  Their  number
 teday  is  small  but  we  have  every
 hope  that  their  good  example  will
 succeed  in  making  a  good  compact.

 The  Union  Home  Minister,  Shri
 Chavan,  also  helped  a  lot  to  ease  the
 atmosphere  of  tension  by  his  hurried
 trip  and  forthright  comments.  Let
 all  of  us  in  this  House  and  outside
 raise  our  voice  to  demand  exemplary
 punishment  to  persons  responsible
 for  the  sordid  happenings  at  Gauhati,
 Vijayanagar,  etc.  and  the  holding  of

 a  judicia!  inquiry  into  the  factors
 responsible  for  the  “pre-planned  ram-
 Page”  so  that  the  tragedies  of  this
 type  are  never  repeateqg  anywhere
 else,

 I  like  to  mention  about  the  syste-
 matic  piferage  of  goods  and  essen-
 tial  commodities  from  railway,  bo-
 gies;  this  hag  assumed  serious  propor-
 tions  in  recent  monthse  despite  heavy
 expenditure  on  the  Railway  Protec-
 tion  and  Secruity  Forces,  From  what
 I  have  heard  and  seen  at  Silchar,
 sugar-laden  wag  were  ibjected
 to  large-scale  pilferage,  causing  a
 great  loss  to  traders  and  scarcity  to
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 consum  rs.  Similar  pilferages  were
 also  made  in  wagons  carrying  mus-
 tard  oil,  wheat  etc.  The  pattern  of
 the  pi’ferage  is  also  novel.  It  seems
 that  gongs  of  pilferers  suck  out  su-
 gar,  mustard  ol,  etc.  from  sealed
 wagoni  through  holes  made  on  the
 side  av  bottom  of  the  bogie.  Sugar
 worth  Rs.  2  lakhs  was  thus  pilfered
 from  the  N,  F.  ang  the  N.  E.  Rail-
 ways  alone.  But  the  Railway  autho-
 rities  have  done  nothing  effective  to
 put  a  s‘op  to  this.  I  fail  to  under-
 stand  by  the  railway  authorities  have
 abdicated  their  responsibility  in  this
 regard.  I  think  by  holding  the  rail-
 way  staff,  including  the  Railway
 Protection  Force  responsible  for  any
 Pilferage  within  their  jurisdiction
 and  introducing  a  method  of  signed
 transfer  of  documents  stating  the  con-
 ditions  of  railway  wagons  from  one
 station  to  the  other,  we  can  very
 easily  check  pilferage.

 Before  I  conclude,  I  like  to  draw
 the  attention  of  the  Government  to
 the  influx  of  refugees  in  Assam,  par-
 ticularly  in  Cachar  district,  Hund-
 reds  of  families  are  still  in  camps  in
 various  places  of  the  said  district,  No
 scheme  have  been  sponsored  to  reha-
 bilitate  them  either  in  Assam  or  out-
 side.  Some  fishermen  families  of
 964  have  tried  to  rehabilitate  them-
 selves  in  fallow  land  by  cultivating
 Boro  paddy  and  by  fishing;  they  have
 approached  the  Assam  Government
 for  giving  them  settlement  in  that
 fallow  land,  but  nothing  has  been
 done  up  till  now..  You  will  be  sur-
 prised  to  know  that  even  after  four
 years  they  have  not  been  granted  ci-
 tizenship.  I  would  request  the  Gov-
 ernment  to  take  up  these  matters
 with  the  State  Government  gs  early
 as  possible  and  not  allow  the  mig-
 rants  to  be  unsocial  either,  Registra-
 tions  of  the  new  migrants  should  be
 made  as  early  as  possible.

 As  I  represent  the  Miz,  district.  *  I
 like  to  say  a  few  words  regarding
 this.  The  civil  administration  has
 not  yet  been  functioning  properly
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 in  this  district  up  till  now.  We  do
 not  expect  or  desire  that  military
 should  tackle  the  situation  for  all
 time  to  come.  So,  measures  should
 be  thought  out  to  tackle  the  situation
 there.  Communications  in  the  Mizo
 District  should  be  developed  as  early
 as  posssible;  border  roads  should  be
 constructed  so  that  foodstuff  is  sent
 by  roads  without  air  dropping  which
 means  not  only  high  cost  but  also  a
 great  wastage.  Water-works  should
 be  constructed  in  the  district  town
 Aijal,  which  was  never  careq  for
 all  these  years.  A  postal  division
 should  be  created  for  the  Mizo  dis-
 trict  for  more  efficiency.  Border
 Roads  Organisation  should  be  geared
 up  so  that  roads  bordering  Pakistan
 and  Burma  are  constructed  sooner
 for  the  sake  of  security,

 Sir,  I  have  tried  to  give  a  true  pic-
 ture  of  Assam  since  948  against  the
 non-Assamese  people.  Whether  any
 Commission  of  Inquiry  is  appointed
 after  the  sad  happenings  in  Assam
 or  not,  the  Goreswar  Commission’s
 Report  was  already  published,  but
 their  recommendations  have  not
 been  implemented.  The  Silchar  Fi-
 ring  Commission's  Report  of  96]  has
 not  yet  seen  the  light  of  the  day.
 What  more  do  expect  from  the
 Assam  Government?  My  humble
 request  through  you  to  the  Central
 Government  is  that  they  should
 think  over  the  reorganisation  of
 Assam  ag  soon  as  possible,  so  that  no
 such  atrocities  are  prepetrated  on  the
 non-Assamese  people.

 SHRIMATI  SUSEELA  GOPALAN
 (Ambalapuza):  Mr.  Deputy-Spea-
 ker,  Sir,  the  President  in  his  Add
 has  attempted  to  paint  a  rosy  picture
 of  the  present  situation.  Se  said,  for
 the  last  2  years  there  was  drought;  so
 there  was  the  lack  of  food  and  also
 the  lack  of  raw  materials  for  the  in-
 dustry,  but  now  this  year  we  have
 a  bumper  crop  and  so  the  food  situa-
 tion  will  improve  and  there  will  be
 agricultural  products  for  industry  and
 industry  also  will  benefit  ang  the
 position  will  improve,  That  is  what
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 he  thinks.  But  what  is  the  reality?
 Despite  this  bumper  crop  the  vutlook
 of  our  plan  is  very  bleak.  That  is
 why  the  commencement  of  the  fourth
 plan  is  postponed  to  April,  1968.  Last
 time,  when  Shri  Morarji  Desai  sub-
 mitted  his  budget,  he  claimed  that
 there  would  not  be  any  deficit  financ-
 ing.  Generally,  Shri  Morarji  Desai  is
 knewn  for  his  firmness.  But  all  his
 words  gone  with  the  winds.  But
 whet  is  the  reality?  They  are
 rescrting  to  Rs.  400  crores  of  dedcit
 financing,  and  by  the  end  of  March,
 it  will  be  Rs.  500  crores.  That  is  the
 position.  The  food  situation  in  the
 country,  despite  this  bumper  crop,  is
 very  sad.  The  price  of  rice  has  in-
 creased;  the  price  of  sugar  has  gone
 up.  Not  only  that.  By  decontrolling
 sugar,  they  have  left  the  people  to
 the  entire  mercy  of  the  sugar  mag-
 nates.

 The  President  in  hig  Address  says
 that  the  prices  have  gone  up  only  by
 5.7  per  cent  and  not  by  l6  per  cent.
 But  from  February  last  to  January
 this  year,  they  had  to  give  increase
 in  the  D,  A.  for  Government  officials
 twice.  That  shows  how  rapidly  the
 prices  of  the  consumer  good  are
 growing  up.  There  are  two  prices  in
 this  country,  the  speculators’  price  and
 the  consumers’  price.  The  President
 in  his  Address  has  mentioned  about
 the  speculators’  price  and  not  about
 the  consumers’  price,  Our  Parliament
 is  concerned  more  about  the  consu-
 mers  price  and  not  about  the  specula-
 tors’  price.  The  basic  policy  of  not
 attacking  the  vested  interests  conti-
 nues.  More  and  more  patronage  is
 given  to  the  vested  interests.  The
 vested  interests  in  their  turn  are  pass-
 ing  on  the  burden  to  the  workers,
 peasants  and  the  middle-class  people.
 There  is  more  retrenchment  in  Gov-
 ernment  concerns  and  also-in  the  pri-
 vate  concerns.  There  is  large-scale
 attack  on  the  D,A.,  wages  and  bonus
 of  the  workers,  Recently,  in  Ahme-
 dabad,  Bombay  and  Coimbatore  the
 mil]  owners  have  threatened  the  wor-
 kers  that  they  would  close  down  the
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 factories  if  they  do  not  agree  to  re-
 duction  of  D.A,  in  those  industries.
 They  have  threatened  that  they  would
 close  down  their  factories  if  the  wor-
 kers  do  not  agree  to  a  twenty-five
 Per  cent  cut  in  the  DA.  The  Gov-
 ernments  itself  is  showing  the  way.
 In  their  own  industries,  in  their  own
 concerns,  they  are  resorting  to  large-
 scale  retrenchment.  In  railways  and
 other  government  departments,  they
 are  showing  the  way  to  the  big  busi-
 ness  people  in  the  country.  But  one
 thing,  is  noticeable.  There  is  no  re-
 trenchment  of  the  higher  officials.
 They  have  increased  not  only  the
 number  of  higher  officials  but  also  of
 Ministers  in  order  to  bolster  up  the
 tottering  Congress  Ministries  or  Con-
 gress-supported  Ministries  in  some
 States.  Take,  for  example,  Bihar.
 There  the  Soshit  Dal,  a  party  of  de-
 fectors,  has  appointed  everyone  of  its
 defectors  as  a  Minister.  To  keep  up
 their  position,  they  are  increasing  the
 number  vf  Ministers  and  the  higher
 officials,  But  in  the  lower  ranks,
 they  are  resorting  to  retrenchment.

 5.22  hrs
 [Sarr  G.  8.  Dartion  in  the  Chair]

 This  is  the  pass  to  which  the  country
 has  been  brought  after  20  years  of
 independence  and  foreign  aid.  Even
 now  the  Government  are  not  prepared
 to  change  their  basic  policy.  Solemn
 resolutions  and  undertakings  concern-
 ing  national  policy  have  been  violat-
 ed.  The  condition  that  in  no  circum-
 stances  majority  participation  will  be
 given  to  foreigners  in  “ollaboration-
 industries  is  being  relaxed,  Foreigners
 only  majority  participation  but  also
 contro]  and  management.  The  latest
 example  is  the  reversal  of  the  earlier
 decision  concerning  setting  up  of  fer-
 tiliser  plants,  and  the  permission  given
 to  the  setting  up  fertiliser  plants  bas-
 ed  in  imported  liquid  ammonia.  At
 this  rate,  the  country  will  become  the
 mbst  happy  hunting  ground  of  Ameri-
 can  imperialists  in  the  whole  of  Asia
 at  a  time  when  the  position  of  im-
 perialists  is  tottering  in  South  East
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 Asia  as  a  result  of  the  smashing  blows
 given  by  the  Vietnam  people,

 Coming,  to  Centre-State  _  relations,
 the  President  claims  in  his  Address
 that  Government’s  policy  is  one  of
 co-operation  with  State  Governments.
 But  what  is  the  reality?  How  are
 they  co-operating?  For  instance,  in
 Kerala  it  is  not  possible  for  them  to
 win  over  defectors.  The  Congress
 position  is  so  bad  that  no  attempt  in
 that  direction  is  going  to  help  them.
 So  from  the  very  beginning,  they  were
 using  food  for  a  political  ‘purpose.
 They  increased  the  price  of  rice  sup-
 plied  to  us.  At  the  time  of  devalua-
 tion  of  the  rupee,  they  agreed  that  the
 price  of  rice  would  not  be  increased
 and  they  would  subsidise  rice  and
 fertilisers.  But  they  went  back  on
 that  promise.  After  the  Kerala  Mini-
 stry  came  into  office,  they  increased
 the  price  of  rice.  They  left  the  Kerala
 Government  this  alternative;  either
 face  the  wrath  of  the  people  by  ir-
 creasing  the  price  of  rice  or  subsidise
 it  by  depleting  the  financial  resources
 of  the  State.  They  had  to  give  a  sub-
 sidy.  At  that  time,  it  was  Rs.  7  crores.
 Again  the  price  was  increased  by  25
 per  cent.  That  means  the  State  Gov-
 ernment  have  to  spend  Rs.  9  crores
 annually.  Our  total  budgeted  income
 is  only  Rs.  145  crores.  Out  of  this,
 we  have  to  subsidise  rice  to  the  ex-
 tent  of  Rs.  9  crores.  This  is  the
 Position.

 Not  only  this.  The  Centre  has  not
 been  kept  up  its  promise  in  regard  to
 the  quantity  o¢  rice  which  was  to  be
 supplied.  So  many  times,  in  this
 heuse  and  elsewhere,  they  promised
 that  70.000—75,000  tonnes  of  rice
 would  be  supplied  to  Kerala  every
 month.  What  hag  been  done?  For
 the  last  so  many  months  only  half  of
 it  was  given.  They  want  to  use  food
 for  their  own  political  ends.  Other-
 wise,  when  there  is  a  bumper  crop,
 they  could  have  given  at  least  75,000
 tonnes.  Last  time  the  Food  Minister
 promised  this  Parliament  that
 October  the  food  position  would  im-
 prove,  and  he  would  be  able  to  give
 3232  (al)  LS—7.

 PHALGUNA  2,  1889.  (SAKA)  Address  (M.)  2470

 this  75,000  tonnes,  but  up  till  now  they
 could  not  give  this  75,000  tonnes,  So,
 it  is  quite  clear  that  they  refusing  it
 for  political  purposes.  And  that  is
 evident  from  the  speeches  made  by
 the  Ministers  who  are  visiting  Kerala
 very  often,

 Shri  Govinda  Menon  recently toured  the  length  and  breadth  of
 Kerala.  What  did  he  say  in  those
 meetings?  He  said:  The  Kerala
 Government  says  that  we  have  pro-
 mised  to  give  75,000  tonnes  of  rice,
 but  is  a  promise  a  contract,  I  do  not
 know  if  there  is  any  contract.  He
 wants  to  play  with  food.  He  is  not
 playing  with  words,  he  is  giving  with
 the  lives  of  the  people  of  Kerala.  He
 is  asking  whether  there  is  a  contract.
 Is  it  the  way  of  the  Central  Govern-
 Ment  to  co-operate  with  the  State
 Government?  We  can  understand  if
 they  explain  difficulties,  but  he  is
 making  a  legal  point  asking  whether
 it  is  a  contract.  In  this  every  House
 is  was  promised  that  75,000  tonnes  of
 rice  would  be  given  to  Kerala,  and
 now  he  is  using  it  for  political  pur-
 Poses,  and  saying  that  the  Kerala
 Government,  the  ruling  party,  have
 made  some  commitments  to  the  people
 in  their  election  and  they  are  not
 fulfilling  thern,  what  is  the  Central
 Government  to  do?  That  is  the  pro-
 paganda  that  is  being  made.

 Not  only  that.  I  am  sorry  to  men-
 tion  about  the  recent  visit  of  our-
 Prime  Minister.  When  she  came  to
 Kerala,  naturally  the  representatives
 of  the  ruling  party  came  with  full
 hopes  to  see  the  Prime  Minister  of
 India.  They  thought  that  because
 there  is  a  bumper  crop,  there  is  every
 possibility  of  increasing  the  quota  of
 rice  to  Kerala.  So,  they  went  to  see
 the  Prime  Minister,  What  did  ‘she
 say?  She  said:  What  will  you  do
 if  we  stop  even  this  3  ot.  or  rice?
 T  heard  not  the  voice  of  the  Prime
 Minister  of  India,  but  the  voice  of  a
 fourteenth  century  dictator  in  that

 It  was  unfortunate  that  the  Prime
 Minister  of  India  should  tell  such
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 thing  to  the  representative  who  went
 with  full  hopes  to  request  her  to  in-
 rease  the  food  that  is  being  given  to
 Kerala.  She  wag  not  acting  as  the
 Prime  Minister  of  India,  but  as  the
 Jady  toppler  of  a  non-Congress  Mini-
 stry.  That  is  how  they  are  behaving,
 and  the  President  is  claiming  tat
 they  gre  co-operating  with  the  State
 Governments.

 I  will  give  another  example  of  एफ
 operation  of  the  Centre  with  the  non-
 Congress  Governments.  We  all  know
 how  the  Central  Government  is  carry~
 ing  on  the  procurement  programme.
 We  know  also  how  you  are  exempt-
 ing  Jandiords  and  blackmarketeers
 from  this  procurement.  We  know  how
 the  higher  pfficials  are  in  league  with
 the  landlords  and  profiteers.  The
 Kerala  Government  wanted  to  procure
 the  full  quantity  that  is  available  in
 Kerala,  and  so  they  wanted  to  give
 some  powers  to  the  popular  commit-
 tees  in  which  all  parties  are  to  be
 represented.

 SHRI  K.  NARAYANA  RAO  (Bob-
 bili):  Why  not  the  Government,  why
 popular  committees?

 SHRIMATI  SUSEELA  GOPALAN:
 ‘Because  we  have  seen  how  the  Gov-
 ernment  machinery  functions.

 SHRI  A.  SREEDHARAN  (Bada-
 ‘gara):  This  is  not  the  Congress  Party
 which  operates  everything  at  the  offi-
 cial  level.

 SHRI  K.  NARAYANA  RAO:  Your
 government  is  there.  You  ean  do  it.
 Why  popylar  committees?  (Inter-
 ruption)

 SHRIMATI  SUBEELA  GOPALAN:
 There’  are  instances  of  dehoarding
 from  the  houses  of  highest  officials,
 and  even  from  high  court  judges’
 houses  by  popular  committees  and

 “we  know  how  popular  committees  will
 be  able  to  help  the  procurement  pro-
 gramme  of  the  Government.  Whether
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 the  Central  Government  gives  consent
 or  not,  the  popular  committee  will
 help  the  Kerala  Government  to  pro-
 cure  the  maximum  possible.  About
 that,  we  are  determined.  So,  I  say
 that  you  want  to  thwart  the  procure-
 ment  programme  of  the  Kerala  Gov-
 ernment,  That  is  for  a  political  pur-
 pose.  You  want  to  do  it  for  5  politi-
 cal  purpose.  You  would  not  allow
 them  to  purchase  from  some  other
 State.  You  would  not  allow  them  to
 purchase  from  abroad;  you  would  not
 give  the  food  and  you  would  not  even
 allow  them  to  procure  the  maximum
 possible  from  the  State.  This  is  the
 policy  you  are  adopting  for  the  last
 so  many  months,  and  that  is  how  you
 are  cooperating  with  the  State  Govern-
 ment.

 Now,  you  will  not  even  bear  the
 expenses  of  the  DA  that  is  being  given
 to  the  Government  employees,  which
 has  arisen  as  a  result  of  your  policy
 and  not  because  of  the  policy  of  the
 Kerala  Government.  The  DA  ques-
 tion  has  come  because  of  your  own
 improper  policies  that  you  have  been
 pursuing  for  the  last  so  many  years,
 and  they  have  to  bear  that.

 Now,  you  have  decreased  the  plan
 allotment  for  the  fourth  Plan  also
 for  the  State.  These  are  being  done
 with  a  politieal  purpose,  we  know.
 Then  again.  they  have  to  tax  the  peo-
 ple  of  Kerala  also  for  this  fourth  Pian
 allotment  and  to  raise  the  amount.
 But  whom  are  they  to  tax?  Already
 the  people  have  become  paupers.  Yor
 the  last  20  years  you  were  pursuing
 such  a  policy  and  they  have  beeome
 paupers,  and  how  can  they  be  taxed
 more?

 SHRI  RANDHIR  SINGH  (Rohtak):
 The  people  there  are  having  a  high
 standard.

 SHRIMATI  SUSEELA  GOPALAN:
 Yven  if  we  are  starving  and  are  poor,
 we  will  every  day  take  a  bath  and
 wash  ‘our  clothes.  (Interruption).
 You  are  saying  so  because  every  day
 we  ‘are  taking.  bath  and  every  day
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 we  afe  washing  our  clothes  though  we
 are  starving  and  are  poor,  That
 is  why  you  are  saying  we  are  not
 poor.  But  even  with  our  starvation,
 we  will  have  every  day  bah  and  we
 nicely  dress  aiso.  But  then  we  will
 fight  against  those  policies  also.  The
 Central  Government  can  have  deficit
 financing;  the  Central  Government  can
 take  any  amount  of  loan  from  abroad.
 But  they  will  not  allow  the  State  Gov-
 ernment  to  take  overdraft  from  tiv
 banks.  That  is  how  you  ure  co-opera.
 ting  with  the  State  Government.  You
 want  our  co-operation  to  increase  the
 Government  wants  our  co-operation
 to  starve  the  people  of  Kerala.  You
 want  our  co-operation  to  increase  tht
 Price  of  rice;  you  want  our  co-opera-
 tion  to  tax  the  people  of  Kerala;  you
 want  our  co-operation  to  protect  the
 landlords  and  hoarders;  you  want  our
 co-operation  to  curb  the  democratic
 rights  of  the  workers,  the  peasants  and
 the  toiling  masses.  I  am  sorry  to  say
 that  you  are  not  going  to  get  this  co-
 operation  from  us.  If  this  is  the  co-
 operation  you  want,  you  will  never
 get  it.  We  are  prepared  to  fight
 against  this  and  the  policies  of  the
 Centra]  Government,  and  we  know
 what  is  waiting  for  us.  We  are  sure
 of  what  you  are  doing  for  it.  And
 that  is  why,  from  the  Prime  Minister
 downwards,  all  the  Ministers  are
 coming  to  our  State  and  creating  situ-
 ations  so  that  you  can  interfere.  We
 know  your  game;  we  are  prepared
 and  determined  to’  fight  against  all
 these  anti-prople  policies  of  the  Gov-
 ernment.  We  are  determined  in  that,
 and  come  what  may,  we  are  prepared
 to  face  it.

 SHRI  5,  हू.  TAPURIAH  (Pali):  At
 least  thank  the  Government  for  allow-
 ing  your  party  to  function  in  the
 country.

 SHRI  P,  M.  SAYEED  (Laccadive
 Minicoy  and  Amindivi  Islands):  Sir,  I
 have  been  listening  to  the  speechks
 from  both  sides  of  the  WHouse  with
 great  interest.  Whether  it  is  language
 or  economic  ills  or  communal  riots,
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 the  opposition  parties  blame  the  Con-
 gress  Government.  Let  us  take  the
 language  issue.  Who  were  the  per-
 sons  responsible  for  the  anti-English
 or  anti-Hindi  agitation?  It  is  the
 opposition  parties  who  have  created
 all  this  mess  in  our  public  life.  Even
 for  naturaj  valamities,  they  say  the
 Congress  Government  has  to  bear
 responsibility.  If  my  memory  is  cor-
 rect,  Mr.  Kachwai  asked  why  it  was
 not  possible  for  the  Congress  Govern-
 ment  to  prevent  the  Koyna  =  earth-
 quake!  Of  course,  there  are  serious
 Questions  also  to  be  considered  in  this
 House.  It  is  true  that  we  also  are
 human  beings  and  the  Congress  Party
 consists  of  people  with  human  weak-
 ness.

 Recently  there  were  communal  riots
 taking  in  this  country.  There  are
 some  political  parties  which  instigate
 the  young  chaps  to  upset  the  law  and
 order  situation.  The  same  thing  is
 raised  here  in  the  form  of  questions
 or  in  some  other  form  to  get  cheap
 popularity.  Is  it  proper  on  our  part  to
 consider  national  issues  at  party  level?
 It  is  absolutely  wrong  to  do  80,  if  we
 have  any  sense  of  patriotism.  The
 country’s  security,  sovereignty  and
 integrity  is  supreme  to  all  of  us,  whe-
 ther  we  belong  to  the  Congress,  DMK,
 Jan  Sangh  or  any  other  party.

 For  the  last  20  years,  the  members
 of  the  opposition  are  attacking  the
 Congress  Government  tooth  and  nail.
 They  say  the  whole  responsibility  for
 all  the  ills  of  the  economy  will  have
 to  be  borne  by  the  Congress  Govern-
 ment.  When  we  took  over  from  the
 British,  what  wag  the  condition  of  this
 country?  Was  there  any  economic
 improvement?  No.  Let  us  consider
 the  achievements  we  have  got  during
 the  last.  20  years.  Of  course,  we  could
 not  achieve  all  that  we  expected  to
 achieve  in  the  last  20  years.  There
 are  many  problems  which  we  could
 not  solve.  If  there  was  a  little  sense
 of  understanding  and  cooperation
 from  the  other  side  of  the  House,  we
 could  have  solved  them.  It  was  they
 who  forced  the  ruling  party  to  meet
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 all  sorts  of  demands  of  the  working
 class.

 At  the  time  of  our  last  elections  tne
 State  Governments  had  to  meet  an
 additional  expenditure  of  nearly  9
 hundred  crores  of  rupees  by  way  of
 increased  dearness  allowance  without
 any  corresponding  increase  in  produc-
 tion,  Has  anybody  thought  of  the
 country?  That  means  Hs.  2  per
 capita.  That  is  the  way  in  which  they
 behave,  and  the  responsibility  ulti-
 mately  is  thrown  on  this  side  of  the
 House.  It  is  most  unfortunate.

 Any  question  that  is  raised  here  is
 looked  at  from  the  angle  as  to  who  is
 the  initiator  and  to  which  party  docs
 he  belong.  Whether  it  is  good  or  bad
 it  does  not  matter,  but  if  the  ques-
 tion  is  raised  by  a  Congressman  they
 would  attack  it  tooth  and  nail)  That
 is  the  way  in  which  we  are  all  behav-
 ing.

 My  humble  submission  to  my  hon.
 friends  is  that  all  of  us  will  have  to
 take  all  these  national  issues  above
 the  party  level.  There  are  a  lot  of
 questions  to  which  the  President  has
 asked  us  to  give  attention,  go  through
 and  solve  with  a  spirit  of  understand-
 ing.  My  request  is-  that  all  of  us
 should  put  our  heads  together  and  do
 it.

 There  was  a  charge  against  the
 Congress  Government  that  they  are
 using  their  influence  to  topple  all  the
 non-Congresy  ministries.  Even  today
 morning  Acharya  Kripalanj  rightly said  that  it  was  they  who  were  res-
 Ponsible  for  the  fall  of  their  own
 ministries,  Different  ideologies  come
 together  for  the  sake  of  remaining  in
 power  and  nut  to  serve  the  people.
 Ultimately  what  happens  is  some  of
 the  constituent  units  want  to  have
 more  seats  of  power  at  the  expense  of
 the  national  income,  This  is  what  we
 have  seen  after  the  elections,  in  many
 States,
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 Let  me  now  come  to  the  question  af
 agricultural  production  in  this  coun-
 try.  The  production  this  year  has
 been  estimated  to  be  95  million  tons,
 20  million  tons  more  than  in  1966-67
 and  6  million  tons  more  than  the  re-
 cord  production  in  1964-65,  Is  it  not
 an  achievement  to  the  credit  of  the
 Congress  Government?

 SHRI  S.  K.  TAPURIAH:  Rain  is
 your  achievement?  Very  good.

 SHRI  P.  M.  SAYEED:  If  there  is
 no  rain  and  the  production  is  bad  the
 responsibility  is  put  on  the  Congress
 Government.  If  there  is  drought  it
 becomes  the  responsibility  of  the
 Congress  Government.  So,  naturally,
 if  there  is  good  rain  and  the  produc-
 tion  is  good,  it  becomes  an  achieve--
 ment  of  the  Congress  Government.

 Unfortunately,  in  our  country  we
 have  hundreds  of  religions  and  cus-
 toms  with  the  result  that  family  plan-
 ning  is  not  taken  so  seriously.  How
 many  people  have  adopted  it?

 AN  HON.  MEMBER:  Have  you?

 SHRI  P.  M.  SAYEED.  I  have  no
 issue  at  all.  Nobody  bothers  about
 family  planning.  As  my  hon,  friend
 put  it,  more  mouths  are  added  every
 year.  Successively  for  two  years
 there  was  drought.  Added  to  that
 there  has  been  an  increase  in  the
 Population.  There  is  also  prevention
 of  deaths  due  to  increased  health  faci-
 lities.  Previously,  in  95l,  the  expec-
 tation  of  life  was  32  and  now  it  is  50.
 For  this  we  will  have  to  take  the  res-
 ponsibility.  But  is  it  fair  on  thelr
 part  to  say  that  we  must  take  the
 responsibility  for  everything?  No,
 that  is  not  possible.  Of  course,  there
 are  weaknesses  on  our  part.  We
 have  committed  some  mistakes  and

 tnken  some  wrong  actions.  I  ao
 accept  it,  But,  at  the  same  time  you
 should  appreciate  our  achievements.
 You  should  not  blame  us  for  every-
 thing.
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 Yesterday  I  happened  to  go  to  the
 house  vf  a  friend  of  mine  who  hap-
 pens  to  be  a  staunch  supporter  of
 Hindi.  I  was  surprised  to  find  that  he
 sends  hig  children  to  English-medium
 schools.  We  preach  or  advocate  one
 thing  and  do  something  else.  That
 is  responsible  for  most  of  our  present
 day  ills.

 Coming  to  our  achievements  the
 output  of  steel  has  increased  five-
 fold.  The  output  of  electricity  has
 wocreased  six-fold  since  1950.  We  are
 manufacturing  engines  for  our  jet
 airceafts  al  Bangalore.  We  are  har-
 nessing  atomic  energy  for  industry
 and  agricultural  research.  Our  oil
 tefineries  are  on  the  road  to  self-suili-
 ciency.  We  are  producing  70  million
 tuns  of  coal  per  year,  nearly  double
 the  output  of  95l.  The  progress  of
 the  economy  depends  upon  the  trans-
 port  facilities  available  in  the  country.
 What  about  our  transport  facilities?
 More  than  200  locomotives  and  many
 railway  wagong  are  manufactured
 every  year.  The  rate  of  construction
 of  the  Hindustan  Shipyard  at  Visa-
 khapatnam  is  a  remarkable  achieve-
 ment.  5  lakhs  of  passengers  and  5
 lakhs  tons  of  goods  are  carried  by  the
 railways  every  day.  There  are  nearly
 one  lakh  post  offices  in  the  country.
 More  roads  have  been  built  during  the
 period  after  independence  than  during
 the  last  two  centuries,  Are  these  not
 contributiong  to  the  Congreas  Govern-
 ment?

 _SHRI  8,  K,  TAPURLAH:  Contribu-
 tions  to  the  Congress  (Government,  we
 agrée.

 SHRI  P.  M.  SAYEED:  |  am  sure
 that  his  party,  to  which  the  hon.
 Member  belongs,  had  been  in  power
 even  half  of  this,  would  not  have  ‘been
 achieved,

 In  order  to  strengthen  democracy,
 education  is  very  important.  There
 are  two  million  teachers  in  this  coun-
 try  engaged  in  the  task  of  building  the
 citizeng  of  tomorrow.  Primary  edu-
 cation  is  now  available  to  80  per  cent
 of  our-children."  The  number  of  col-
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 lege-going  students  today  is  six  times
 that  of  what  it  was  in  ‘1951.

 Of  course,  there  are  some  weak-
 nesses,  as  has  been  rightly  expressed
 by  our  leader..  There  is  a  wide  gap
 between  intention  and  action.  The  in-
 tention  og  the  government  is  to  do
 much  more,  in  a  wider  scale,  But
 action  is  slow,  It  is  unfortunate  that
 the  set  up  which  we  inherited  at  the
 time  of  our  independence  is  being
 continued  in  some  form  or  other.

 Since  I  come  from  Laccadive  Is-
 land,  |  want  to  mention  some  of  the
 special  problems  faced  by  the  people
 of  this  island.  More  than  once  I  have
 made  sggestions  on  how  to  improve
 the  living  standards  and  working  con-
 diitiong  of  the  people  of  that  island.

 You  know,  Sir,  Laccadives  ig  off  the
 coast  og  Kerala  and  we  have  had  our
 development  schemes  implemented
 only  after  1956.  We  did  not  see  the
 First  Plan  at  all  and  considerable
 amounts  of  the  Second  Plan  lapsed.
 Practically,  from  the  Third  Plan  on-
 ward  we  had  something  to  our  credit.

 Now  I  wish  to  draw  the  attention
 og  the  Government  specially  to  the
 judiciary.  The  judiciary  in  Lacca-
 dives  is  still  not  separated  from  the
 executive,  I  request  the  Government
 to  look  into  this  matter  so  that  it
 could  be  separated  immediately  and
 the  people  could  get  justice.  You
 will  be  surprised  to  know  that  a  dis-
 trict  magistrate  of  Laccadives  is  an
 undergraduate  without  any  legal  qua-
 lifications.  There.  is  the  intention  of
 the  Government  to  partially  separate
 the  judiciary  from  the  executive.  5o,
 there  is  a  gap  between  action  and  in-
 tention.  We  will  have  to  look  irto  the
 matter.

 Coming  to  democratic  decentralisa-
 tion,  there  are  no  local  bodies  yet  set
 up  there.  There  is  no  panchayat
 board  or  anything.  Even  the  advisory
 council  at  the  administrative  level  and
 at  the  Home  Ministry  level  are  nomi-
 nated.  As  you  well  know,  anybody
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 [Shri  P.  M,  Sayeed}
 who  can  be  in  the  good  books  of  the
 Administrator  can  be  nominated.  He
 will  not  even  be  nominated  according
 to  the  desire  af  the  people  5o,  I
 appeal  to  the  Government  this  is  the
 third  time  I  am  revealing  this  to  the
 House—to  get  these  advisory  bodies,
 both  at  the  administrative  level  and
 at  the  Home  Ministry  level,  elected.
 There  should  be  elected  representa-
 tives;  then  only  the  voice  of  the  people
 can  be  put  forth  through  these  mem-
 bers  in  these  bodies.  Hence  the  Gov-
 ernment  of  India  should  take  imme-
 diate  steps  to  get  it  done.

 Then,  as  you  know,  there  are  Shiv
 Sena,  Lachit  Sena  and  what  other
 senas,  we  do  not  know.  In  the  times
 to  come  we  will  see  many  senas,  As
 eur  bon.  Home  Minister  told  the
 Hause,  all  these  things  are  coming  be-
 eause  af  ane  factor.  If  employment
 epportunities  to  the  local  people  are
 denied,  naturally  people  will  get  frus-
 trated.  They  will  be  agitated  in  their
 minds  and  form  any  member  of  senas.
 It  is  no  wonder  that  there  may  be
 many  senas.  So,  before  a  Laccadive
 Sena  comes  up,  I  appeal  to  the  Gov-
 etnment  to  send  an  expert  team  to  the
 Laccadives  so  that  the  possibility  ef
 setting  up  industries  can  be  looked  in-
 to  and  accordingly  allocation  of  funds
 and  setting  up  of  industries  can  be
 done.

 MR.  CHAIRMAN:  The  hos.  -Mem-
 ber’s  time  is  up.

 SHRI  P.  M.  SAYEED:  Another  two
 minutes,  Sir.  There  is  no  legislative
 body,  no  other  Member  fer  Laccadives
 and  no  other  form  ef  representation
 to  put  forth  people's  grievances  in  this
 House,  F  am  the  only  representative
 of  Laccadives.

 Coming  to  transport  facilities,  lest
 time  we  had  students  as  wel)  as  pas-
 sengers  and  cargo  stranded  every-
 where,  In  the  mainiam?  amd  in  the
 islands  also.  I  had  rushed  to  the
 Minister  with  the  request  to  send  a
 naval  ship  to  get  them  to  the.  mein-
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 land.  Even  students  had  been  strand-
 ed  who  could  not  come  or  go  to  col-
 lege.  So,  I  rushed  to  the  Minister  to
 have  a  ship  rushed  there  to  get  over
 the  difficulty.  I,  therefore,  appeal  to
 the  Government  to  improve  the  trans-
 port  facilities  to  the  Laccadives  since
 there  is  no  other  means  of  transport
 except  Government  undertakings.

 Now,  there  are  offciais  recruited
 from  a  cadre  amd  they  have  get  their
 own  Laccedive  Service.  When  soma
 officials  are  posted  there,  they  will  be
 upto  the  retirement  im  the  Islands.
 What  they  do  is  that  they  cultivate  a
 sort  of  interest  in  some  sections  of  the
 people  and  also  create  a  sort  of  feeling
 among  the  other  sections  uf  the  peo-
 ple.  Hence,  in  order  to  remove  this
 sort  of  a  thing,  I  would  request  the
 Government  to  create  a  jeint  cadre  80
 that  this  Unien  territory  cam  have  the
 officials  from  other  Union  territories
 and  also  the  offtcials  from  this  Union
 territory  can  be  posted  to  other  Union
 territories  in  order  te  overcome  the
 difficulty.

 Lastly,  I  feel  that  the  national  issues
 whieh  are  before  us,  as  are  contained
 in  the  President's  Address,  should  he
 dealt,  with  good  understanding  and
 goad  apirit  and  I  would  request  all
 the  sections  of  the  House  tg  endarse
 it  fully.

 थ्दी,  ape  विग्विजय  सोच  (गोरजपुर)
 सभापति  महोदय,  मैंने  बड़े  ध्यानपूर्वक  इस-
 सदन  में  दी  गई  स्पीचिज्  को  सुना  है  ।  साम्प्र-
 बरक्यिकता  पर  बढ़ा  कोर  दिया  गया  है
 बैयह  समझ  नहीं  सफा  कि  क्या  देश  के किम्राजन
 के  बाद  भी  सांम्प्रदायिकता  का  प्रश्न  इस  देश
 में  है  ?  हमारे  भल्पसंख्यक  मुस्लिम  भाइयों

 ने  टूजेशन-ध्यूरी  कै  प्राधर पर  देश  के  विभाजन
 कक  मंग  की  ौर  कांग्रेस  की  ग्रमक्तियों  से,
 प्दु  आग  पूरी  हुई।  उन  का  एक  झलग
 ्य्मष्ड  बन  गया,  जहां  उनके  धर्म  के  भनुसार
 सकस  कार्य  शोष  न्याय  चलता  है  जो.  क्षेत्र:
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 बचा  है,  वह  हिन्दू  राज्य  नहीं  हुआ  ny  दू-्नेशने-
 थ्यूरी,  वो  राष्ट्र  के  सिद्धान्त,  पर  इस  देश  का
 विभाजन  हुआ  ।  एक  भाग  तो  शुद्ध  मुस्लिम
 स्टेढ  हो  गया  शौर  बह  जो  बचा,  यह  हिन्दू
 स्टेट  नहीं  हुआ  ;  इसको  सेकुलर  स्टेट  कहीं
 गया  |  संखार  में  शायद  ऐसा  कहाँ  होता,
 लेकिन  हम  लोगों  ते  पहुले  पहल  कह  सुना  कि
 ऐसा  च्नी  राज्य  है,  जो  धर्मे-बिहीन  हो  ।

 श्ाज  जगह  जगहें  पर  साम्प्रदायिकता
 का  नॉम  लिया  जॉ  रहा  है  ।  हिंर्दुँतीं  को,  जी
 यहां  पर  बहुमत  में  हैं,  साम्प्रदायिक  कहाँ  जाता
 है  क्या  कौई  बता  सकता  हैं.  कि  हम  किस
 देश  के  राष्ट्रीय  हैं  ?  अगर  अपने  देश  में
 राम॑  और  क्रंप्ण  के  देंश  में,  हिन्दू
 साम्प्रदाविक  हैं,  तो  इस  सदस  के  माननीय
 संदर्य  या  सरकार  बता  दें  कि  हम  किसे  देश
 के  राष्ट्रीय  हैं।  हँम  वहां  जाकर  प्रपनी  राष्ट्रीक्ता
 को  at  बचा  लेंगे  1  एक  छोटी  सी  कौमें,  जिंसे
 ज्यूज़  कहते  हैं,  जो  खानॉबदौश  (नौसेड
 द्राइव)  की  तरह  संसार  में  घंवती  रही  ।
 उसने  तली  अपना  एक  राष्ट्र  बंगें।  लिया,  जिसे
 इसरायल  कहते  हैं।  ह्म  इस  देश  की  स्वतस्त्रता
 के  लियें  फांसी  पर  चढ़े,  हमे  नें  धन॑  दिया,  हुम
 जैलों  में  गए,  लेकिन  आज  इस  देश  का  हिन्दू
 साम्प्रदायिक  कहँलाता  है  और  कुछ  लीग
 हिन्दू  कहलाते  में  शरभाते  हैं  ।  (व्मब्धान  )
 वे  मुसलमान  ही  जायें  ।  साम्बदाधिक"”  का
 मतलब  हैं  “adh”.  संकीर्णता  जिसमें  हो
 बहू  साम्प्रदायिक  कहुलाता'  हैं  हिन्दू  संकीर्ण
 नहीं  हैं  1

 श्री नाच राम  भ्रहिरबार  (टीकमगढ़)  :
 हिन्दू  संकीर्ण  हैं  ।उनके  द्वारा  हरिजतों  पर
 अत्याचार  हो  रहे  हैं।

 श्री  महन्त  चिस्किसित नस्क न्तस्व  :  बहू  हमारा
 पूसा  शरीर  हिन्दू  है।  इसमें  मुख  को  बहाने
 कहते  हैं,  कं  को  शलिय  कहते  हैं, उक्र  को
 हम  वैश्य  कहते हैं  भोर  यह  चरण  जो  हैं  जिस
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 के  ऊपर  सारे  शरीर  का  भारे  होता  है  यहि
 (व्यवधान)

 I  am  making  out  a  cade,  you  pléate
 listen.  to  me.
 6  hrs,

 बहू  हमारी  कमजोरी  हो  सकती  है,  अंग्रेज
 ने  हिन्दु  श्रौर  मुसलमान  को  लड़ा  कर  वेश
 का  विज्ञाजत  किया  ।  लेकित  झाज  हमारे
 देश  में  जो  शासन  कर  रहे  ह  वह  हिन्दू  हिन्दु
 को  लड़ा  कर  कमज़ोर  कर  रहे  हैं,  इस  बात  को
 आप  नहीं  समझते  लो  कौन  क्राप  के  छिमाग  में

 महू  बात  डाले  ?  में  श्राप  से  यह  कहना  चाहता  हूं
 कि  इस  देक्ष  में  जो  मह  दंगे  हुए  हैं  यहू  क्रम
 बद्ध  कमे  हैं  ।  इस  में  बाहरी  लोगों  का  हाथ
 है।  जिनके  साथ  हमारे  वेश  क ेपंचमांगी
 तत्व  काम  कर  रहे  हैं  ।  चीन  पाकिस्तान
 और  अंग्रेज  का  भी  हांग  इस  में  हे।  झाप
 देखें  मिजो  लैंड  को  समस्या  नागा  लैड  को
 समस्  झप  के  सिर  पर  नाच  रही  है  और
 झ्राज जो  भ्रासाम  में  काले  हुई हैं  वह  बहु  संख्यक
 मुसलमान  स्टेट  बनाने क ेके  लिए  यह  तमाम  पड़-
 यंत्र  हो  रहा  है  +  केक्‍्ल  हिन्दुओं  की  जायदाद
 कहां  जलायी  गई  और  उसी  की  बगल  में  भौर
 मुसलमान  की  जायवाद  थी  जो  बहू  नहीं
 जलायी  गई  इसलिए  कि  नह  मुसलमान  है
 we  राधाकृष्णन  जब  उपराष्ट्रपति  थे  तो
 उन्होंने  मुझे  से  कहा  कि  भापकी  संख्या
 (हिन्चुमहासभा)  कया  कर.  रही  हैँ  ?

 अप  जा  कर  झ्रासम  में  देखिये  घहां  क्या  हो
 रहा  है?  प्रास्म  में  जाने  के  बाद  में  नें  क्या
 देखा  कि  वे  लोग  जो  हिन्दू  शरणार्थी  ये  वे
 कहां  से  भगाए  जा  रहे  थे  क्योंकि  उनके  लिए
 बहा  कोई  जगह  नहीं  थी  लेकिन  मुसलमानों
 को  पूर्वी  पाकिस्तान  से  बुला-बुला  कर  पहीं
 रख्स  गमा  इस  प्रकार  भासाम  को  शक
 बहुसंख्यक  मुसलमान  प्रांत  बनाने  का  पड़यन्त
 चल  रहा  था  और  चल  रहा  हैं  ताकि  वह  पाकि-
 स्तान  का  एक  हिस्सा  हो  जाय  |  आप  इस  बात
 को  वेख  रहे  हैंन  सोच  रहें  झौर  ह्ल्दू
 इस  तरह  बिखर  जायगा  जैसा  कि  झाज  हूँ।
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 [श्री  महंत  दिग्यिजा  नाथ  ]
 तो  देश  पता  नहीं  किप  के  अवीत  हो  ज.य  ?

 हमें  साम्प्ररथिक  कह  कर  और  झाप  देश
 के  प्रन्दर  एक  राष्ट्रोयता  को  भावता  नहीं  ने
 देंगे  तो  देश  िश अजित  हो  ज.्यगा,  देश
 कमजोर  हो  जायगा  प्रौर  हप  दूपरे  के  किए
 गुल,म  हौ  जे  ।  इतलिंट  यह  कहता
 कि  हिन्दू  संकीर्ण  है,  गलत  है  ।  हिन्दुत्व
 हो  .राष्ट्रीयता  है  -  और  कोई  राष्ट्रीयता
 देश  में  है  तो  चह  हिन्दुल  हो  है।  अगर
 राष्ट्रीया  की  भावता  स्पिरिट  अप  पैद,
 नहीं  कर  पाके  तो  यदि  अज  प,क्िस्त.न
 शौर  हिनुस्तंनन  के  बोच  कोई  लड़ाई  हुई,
 भगवान  न  करे  ऐसा  हो  मगर  यह  संसावत,

 है  तो  वह  तो  कहेंगे  कि  इस्लाम  खतरे  में  है
 झाप  क्या  कहेंगे  कि  सेहुतरिज्म  खतरे
 में  है  ?  क्या  देहात  का  कोई  झादमी  जान
 लेगा  कि  यह  सेहुनरिज्म  क्या  है?  इस
 देश  का  बहुमत  गअर्यात  हिन्दु  ही  देश  है  t
 वही  मगर  न  रहे,  हिन्दू  न  रहें  तो  यह  देश  नहीं
 रहेग,  bk  (व्यवधान)  में  बता  रहा
 हूं,  आप  सुततें  तो  ।  हम,रे  इत  राष्ट्र को  य्क  परम-
 परा  इतिहाप्त,  भाषा  और  धर्म  है  पौर  श्राप  ने

 जो  से  झुतरिज्म  i5  अगस्त,  .947  की  रन्
 को  बनाया  है  न  उप्त  की  कोई  परम्पराहै,  कोई
 इतिहास  है,  धर्में  है  और  न  इषकी  कोई
 भाषा  है  ।  इप्तोलिए  यह  जो  खिड़ों  त््ट्र
 बनाथा  गया है  बहू  मिक्‍्तचर  जित  तरह  से
 दवाखाते  में  बनता  है,  47:3,  ऐसा  निक्तवर
 राष्ट्र  कमों  स्थायी  नहीं  रह  सकत,  ।  इललिए

 झ. वश्यक त,  है  कि  प्रप  अभो  भोवैरेें  प्रौर
 ' इच झूठी  र.ष्ट्रोयंत,  में  पड़  कर  देश  को  कमजोर

 न  कुरे।  आप  के  चारों  तरफ  दुश्नत  तिगाह
 लगाए  वैठे  हैं।  भाषा  के  प्रत  पर  मैं  ने  प्रवान
 को  पत्र  लिखा  था  कि  इस  वक्‍त  माषा  का  परत
 शप  संतद  में  मत  ल  इए  क्योंकि  यह  बहुत
 नाजुक  समय  है।  एक  मे  मावा  के  प्रश्त
 पर  आप  ने  आय  अदेश  का  बटवारा  क्रिया
 जो  यह  बहुत  गलत  कम  हुआ.  ।  उस  वक्‍त
 भाषा  के भ्र.घार  पर  कोई  प्रांत  बत,न.  गलत
 था।  अगर  यह  भाषा  का  प्रश्न  शाप  ने  उठाया
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 तो  देश  छोटेछोटे  टुकड़ों  में  बट  ज.यग,  ।
 जिनते  देश  कनजोर  हो  जाए  बर  दुश्मनों
 को  इच  यह  मौक,  मिलेंग,  हि  इप्र  देश  पर
 झकपग  करें  |  तज  तक  उ  पत्र  का  उत्तर
 नहीं  आधा  प्रौर  उसका  'नततोज़ा  ाप  के
 सामते  है  कि  जगह-जगह  ईंगा  हो  रह  है
 भाव  देश  की  व,  जे  हो  है।  हमको  देश  की
 किवो  भात्रा  से  फोई  झगड़ा  नहीं  है।  झपनी
 प्रांतीय  भाषाकि  लिए  लड़ें  तो  हमें  कोई  ग्रापत्ति
 नहीं  है  ।  लेकित  अंग्रेजों  भाषा  के  न.म  पर
 जगह  २  दंगे  द्वो  रहे  हैं  जिस  से  राष्ट्रीय  संपति
 को  क्षत्ति  हो  रही  है।  कि  को  चीज़ें  नुकतान
 हुई  ?  कोई  पंब्रेज  की  चौज  कुक तप्त  नहीं
 हुई  t  ag  अपने  देश  का,  राष्ट्र  का  नुकसान
 हुआ  ।  झपना  नुकृप्तान  कर  के  आप  इस
 तरह  दूसरों  के  हाय  में  बेल  रहे  हैं  अंग्रेज  प्रा
 कर  के  चले  तो  गए  लेकित  वहू  इततो  समस्‍यायें
 यहां  छोड़  गए  हैं  जिप  में  हम  हमेशा  उलझे
 और  टकराते  रहें  बौर  उस  सिद्धांत  से  भल
 हो  जाय  जिस  को  लेकर  चले  थे  जिस  से  हमारी
 कमज़ोरी  का  फापदा  उठा  करके  फिर  यहां
 भ्रा  जायें  ।  उन्होंने  पाकिस्‍्तोन  को  इपलिए
 नहीं  बताया  कि  उनको  बड़ा  प्रेम  था  हम  से  ।
 जिसका  हिन्दु  महासभा  ने  विरोध  किया  बर
 इंवज्षिए  किया  ॥  हमारे  भाई  पुपराह  हो  रहे
 हैं।  फल  यह  हिन्द  थे।  आज  किसी  वजह  से

 सुखना  हो  चये।  लिहाजा  इसको  दू।  प्रलय

 नहीं  होते  दगे।  हम  इ  को  झपे  में  रखेंगी ।
 लेकिन  हमाद  बात  म.तो  नहों  गई  1  ग्राज  उत्तके
 बाद  जाहू-जगहू  पाफिस्ता  द  का  अ  वार  हो  रहा
 है,  जाह-जगह  हमारे  में  से  दी  लोग  उत  को
 मदद  कर  रहे  हैं,  वैध  पर  बिक  रहै  हैं।  बंप्रेज
 पादरों  जो  बाहुर  का  है  वहू  अाज  ज छक
 है  प्रौर  हमारी  गहोती  का  लाभ  उठाकर
 पारा  घरन  उरिवर्तेत  कर  रहा  है  ।  चघर्में
 परिव्तत  के  माते  हैं  राष्ट्र  का  परिवत्तत
 हो  जायगा  ।  प्रात  चहे  माने  या  न  माने

 झाज  ग्राप  हिन्दू  हैं  कन  वर्मातर  से  ईसाई
 हो  जायेंगे  तो  झपने  धर्वत्यान  झाप  झवोष्या
 प्रौर  प्रयाग  की  तरफ  नहीं  देखेंगे  बल्कि  जैर त  मम
 कीतरंफ  देखेंगे  +.  .  ;  we  (व्यवधान).
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 चेंज  आफ  रेलोजन  द्ज्ज  आफ  नेशनलिटी  1
 इस  चीज  को  आप  नहीं  सो  चते  हैं  |

 एक  बात  कही  गई  परिवार  निषोजत
 की  1  बहुत  से  लोग  दत्त  को  सपोर्ट  कर  हे
 हैं।  आज  जो  हिन्दुओं  का  परिवार  निश्रोजन
 हो  रहा  है  ,  अगर  दस  दंगे  गौहाटी  जैस
 हो  जाय  तो  अपने  श्राप  हिन्दुप्रों  का  परिवार
 निरोजन  हो  जायगा।  गज  आप  देख
 नहीं  रहे  हैं  कि  मुसलमान  और  अंप्रेज  धर्म
 की  आढ़  में  परितव्रार  निषोजन  नहीं  करा
 रहे  हैं।  देश  की  जनसंख्या जो  है  वह  देश
 की  जान  है,  वरदान  है,  संसार  में  लोग  अपने
 देश  को  मजबूत  करने  के  लिए  जनसंख्या
 बढ़ाते  हैं  और  आप  के  यहां  केवल  हिन्दुग्रों
 के  लिए  यह  परिवार  नियोजन  है,  जिसका
 अर्थ  है  वन  वे  दैफिक  |  मुसलमान  चार-चार
 शादियां  कर  सकते  हैं  ।  किन्तु  हिन्दू  एक  से
 श्रधिक  शादी  अगर  करे  तो  सरकारी  नौकरी
 से  निकाल  दिया  जायगा  [Perera
 (व्यतरषान)  सुनिए,  झाप  मुझे  कह
 लेने  दीजिए।  श्राप  में  किवी  को  सुनने  की
 भी  सहिष्युता  नहीं  है  तो  हम  क्या  करें  ?

 (व्यववान  .  )

 तो  मैं यह  चाहता  हुं  कि  जैसे  प्रप  सब  को
 सव  पार्टियों  को  इकडुठा  करने  की  बात  कह
 २  है,  राष्ट्रपति  जो  के मातंग  में  यह  बात
 है,  मगर  यह  इकट्ठा  ड्ो  कैसे?  केवल
 एक  बात  है,  वह  एक  वीज  जों  हिल्‍्दुत्व  है
 बढ़ी  आप  को  एक  सूत्र  में  बांव  सकता  है  ।
 भ्राप  चाह  काश्तीरों  हिन्दू  हों,  जहे  पंजाबी,
 बंगातो  या  गुजरातों  हिन्दू  हों  सबर  डिन्दू
 एक  है,  इतर  भाजता  से  जब  चेंग  तो  देश
 पर्भाद्वशाली  होगा  बौर  देश  में  एक  मजबूत

 ताकत  आयेगी  ।  लेकित  इप  समय  भाषा  के
 नाम  पर  उत्तर  भारत  अलग  है,  दक्षिग  भारत
 अलग  है  इप  तरह  की  भावना  चल  रहो  है।
 आप  को  मालूम  नहीं  कि  दक्षिग  के  नम्बूदो-
 पद  ब्राह्म  नेपाल  में  जाकर  भगवात  को

 पूजा  करते  हैं,  बद्रीनाथ  में  झाप  जाय  वहां
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 उतकी  आप  पार्योी  ।  लेकिन  झाज  दक्षिग
 और  उत्तर  में  भात्रा  के  नाम  पर  इतने  जोर
 का  संघ  चल  रहा  है  कि  अगर  हिन्दी  राष्ट्र-
 भाषा  हुई  तो  वह  कहते  हैं  कि  वे  हम  से  अलग  हो
 जापेंग।  हम  अलग  हींने  नहीं  देंगे  -  आप  अलग
 कैसे  हो  जायेंगे  ?  आप  हमारे  देश  रूपी  शरीर
 के मंग हैं  आपके  अलग  हो  जाने  से  देश  कमजोर
 हो  जायगा,  देश  समाप्त  हो  जायगा  ।है

 इस  लिए  इन  बातों  को  समझते  हुए
 मेरा  आपसे  निवेदन  है  कि  इप्त  समय  राष्ट्र
 पर  संकट  है  |  झाप  देख  रहे  हैं  कि  कच्छ  के
 मामले  में  आपके  खिलाफ  फैसला  हुआ
 है।  काश्मीर  और  आझसाम  की  समस्या  आपके
 सामने  है।  अगर  यह  गलती  झाप  न  किये
 होते  और  रिफ्यूजियों  को  ले  जाकर  काश्मीर
 और  झासाम  में  बसा  दिये  होते,  तो  देश  पर

 यह  संकट  ग्राज  न  झाया  होता  ।  अब  काश्मीर
 के  हिन्दू  यह  कह  रहे ंहैं  कि हमको  वहां  से  निकाल
 लीजिये  ।  इस  संबंध  में  हम  गृह  मंत्री  जी
 के  पास  डेपूटे शन  ले  कर  गये  थे  और  उन  से  कहा
 था  कि  अगर  वहां  के  हिन्दू  निकल  आयेंगे,

 ्तो  वहू  आप  से  आप  पाकिस्तान  हो  जाथगा  ।
 हिन्दुओं  की  वजहू  से  ही  झाज  वहां  पर
 आपकी  हुकूमत  है,  कृपा  कर  हिन्दुओं  की  रक्षा
 कौजिये  लेकिन  अ्रभो  तक  झाप  उस  काम  के

 'करने  में  भतमये  हैं  ।

 इत  शब्दों  के  साथ  में  ड्  प्रस्ताव  को
 पिरोध  करता  हूं।

 SHRI  5,  R.  DAMAN]  (Sholapur):  I
 tise  to  support  the  motion  vf  thanks
 moved  by  hon.  friend,  Shri  Chandra-
 jeet  Yadav,  to  the  President  for  his
 Address.  The  President  has  very  ably
 dealt  with  the  major  problems  con-
 fronting  the  country.  The  last  two
 years  have  been  very  difficult  years
 for  us  because  of  the  ive  failure
 og  rains,  As  a  consequence,  prices  of
 foodgrains  and  other  agricultural  Com-
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 [Shri  s.  R.  Damani]
 modities  went  up.  This  also  affected
 the  saving  of  the  public.  At  the  same
 time,  Government  have  taken  all  the
 measures  within  their  pewer  to  meet
 the  situation.  They  ‘imported  food-
 gruins  and  other  commodities  so  that
 nobody  in  the  country  may  suffer,

 lam  happy  to  say  that  this  year
 the  crops  are  better.  We  expect  a
 bumper  crop  of  foodgrains  and  other
 commodities.  Now  prices  have  started
 going  down,  At  the  same  time,  I
 would  like  to  request  Government  to
 sée  that  prices  00  not  go  down  36
 low  as  to  become  unremunerative  to
 the  farmers.  ‘That  is  very  essential.
 If  the  farmers  are  benefited,  they  wif
 put  back  their  money  in  cultivation
 and  increase  production.

 At  present,  there  are  certain  com-
 modities  for  which  there  are  no

 buyers.  Government  shoulé  come  to
 their  assistamee  and  supply  adeqnatc
 firance  so  thet  they  can  sell  their
 produce  at  reasonable  prices.  For
 example,  I  would  mention  cotton.  In
 many  districts  the  markets.  are
 closed  and  there  is  no  buyer.  There-
 fore,  Government  should  consider  this
 request  and  see  that  the  farmers  are
 benefited.

 I  have  listened  to  the  speeches.  of
 many  hon.  friends.  My  hon.  friend,
 Shri  S.  M.  Joshi,  said:  ‘No  real  foun-
 dation  of  econamic  progress  has  been
 Jaid  do  far’.  I  do  not  understand
 what  he  means  by  this  statement.
 According  to  evident  facts  in  the  last
 15  years  our  country  has  developed  to

 Both  in  industry
 a in  agriculture,  we  have  pro!

 In  Ww  years,  so  much  industrtalisation
 has  teken  place  that  today  we  are
 gelt-suificient  in  most  of  the  consumer
 goods,  with  even  surplus  to  export.
 This  is  net  a  small  achievement—to
 fulfd  the  demand  of  such  a  vast  public
 and:  to:  be  able  to  export  many  items.
 We  are  exporting  many  items-  We
 have  several  consumer  industries  in
 which  we  have  achieved  great  success.
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 Now  I  come  to  basic  industries.  In
 this  sphere  also,  the  country  has  deve-
 loped  many  industries.  For  example, our  steel  production  in  95l  was  only
 one  million  tonnes;  now  we  have
 reached  7-million  tennes  capacity,  a
 j-times  increase,  We  have  achieved
 54  million  tonmes  production,  but  we
 have  built  a  capaeity  of  7  million
 tonnes.  Similarly,  in  cement  in  95l
 our  capacity  was  only  3  million
 tonnes,  while  today  we  have  reached
 2  million  tonnes.  In  coal,  iron  ore,
 shipping,  in  all  basic  industries  a  lot
 has  been  done.  Today  the  country
 can  manufacture  any  plant  and  machi-
 nery.  For  the  textile  industry  95  per
 cent  of  the  plant  and  machinery  is
 being  manufactured  in  the  country.
 Similarly,  for  sugar  mills,  for  the  ce-
 ment  industry,  oil  mills,  all  basie  in-
 dustries.  we  have  built  the  capacity  to
 meet  our  requirements.  We  have  got
 so  much  surplus  capacity  for  railway
 wagons  that  we  are  exporting,  This
 is  the  achievement  that  the  country
 has  made  im  ib  years,  So,  I  do  not
 understand  how  Shri  Joshi  made  that
 remark.  Actually,  the  country  has
 advanced  and  progressed  to  a  great
 extent.

 Some  members  have  mentioned
 about  the  uneconomic  working  of  the
 public  sector  projects.  It  is  correct
 to  some  extent  that  of  public  sector
 projects  are  not  able  to  produce  the
 resultg  as  empeeted,  but  nobody  says
 that  there  is  something  wrong  with
 the  plants.  The  plants  are  ail  right,
 but  preductor  is  not  coming  up.  Pro-
 duction  is  dependent  on  the  workers;
 the  workers  are  controlled  by  the
 members  of  the  opposition  parties.
 Every  day  there  are  strikes  in  NCDC,
 Durgapur  and  other  concerns.  So,
 when  there  are  continuous  strikes  and
 dislecation  of  work,  how  can  the  in-
 dustry  make  profits,  how  can  it  in-
 crease  production?  It  was  not  able  to
 produce  according  to  capecity.  They
 do  not  want  that  the  public  sector
 industries  should  make  profits,  they
 want  to  create  obstacles,  and  tien  pus
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 the  blame  on  the  Government  saying
 that  they  are  not  working  well.

 SHRI  8.  K.  TAPURIAH:  Are  there
 no  Congress  unions  in  the  factories,
 and  00  not  Congress  unions  bring
 about  strikes?

 SHRI  s.  R.  DAMANI:  I  can  give
 many  instances,  and  you  are  fully
 aware,  therefore  you  do  not  require
 more  information.  What  I  am  saying
 is  correct.  They  tie  down  the  legs  of
 the  person  and  then  ask  ham  to  run,
 and  then  they  say  that  he  ig  not  run-
 ning.  They  instigate  the  workers  not
 to  co-operate  with  the  management,
 and  naturally  they  cannot  get  pro-
 duction,  and  then  they  put  the  blame
 on  the  Government.  If  they  co-
 ‘operate,  I  am  confident  that  the  pub-
 Ne  sector  industries  will  definitely
 make  profit.

 Recently  in  Bombay  a  union  under
 the  control  of  my  hon,  friend  Shri
 Fernandes  organised  the  strike  of  the
 Bombay  buses.  Two  million  pevple
 were  aifected.  The  strike  eontinued
 for  seven  days  and  paralysed  the  life
 of  the  city.  But  this  time  the  pubiic
 Tose  and  said  they  would  not  concede
 the  demands.  The  driver  of  a  bus  is
 getting  Rs.  356  per  menth,  and  the
 Peons  are  getting  Rs.  300.  In  spite  of
 that,  they  want  some  disturbance  so
 that  the  Government  cannot  run  pro-
 perly.  Thia  is  the  main  reason  why
 the  public  sector  and  other  industries
 are  nat  making  profits,  That  is  an
 aspect  to  which  I  wanted  to  draw
 your  attention.

 IT  want  to  offer  a  very  important
 suggestion,  Just  now  I  have  mention-
 ed  that  there  is  ample  capacity  for
 manufecturing  many  industrial  equip-
 ments,  plent  and  machinery,  and
 others.  But  we  have  to  import  ann-
 ually  many  items  of  plant  and
 machinery  from  other  countries,  and
 our  import  of  plant  and  machinery
 has  still  net  gone  down.  There  is  one
 remgon  for  that:  of  course,  some  of
 the  plant  and:  machinery  which  we
 t@not  manufacture  here,  we  have  to‘
 amd  we  are,  importing,  but  there  are
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 some  items  which  we  can  manufacture
 and  which  need  not  be  imported.  The
 point  is  our  knowledge  is  a  little  limi-
 ted,  whereas  in  other  countries  which
 are  manufacturing  items  of  plant  and
 machinery,  they  have  a  lot  of  experi-
 ence.  Everybody  likes  to  see  that
 they  are  not  put  to  difficulty  if  they
 are  allowed  to  import.  In  order  to
 stop  the  import,  to  discourage  im-
 ports,  I  want  to  suggest  one  thing.
 The  Government  should  make  a
 difference  in  allowing  depreciation  and
 development  rebate  on  plant  and
 machinery  which  are  manufactured  in
 the  country  and  which  are  being  im-
 ported.  I  mean  to  say  that  we  should
 allow  more  depreciation  and  develop-
 ment  rebate  on  plant  and  machinery
 which  are  manufactured  in  the  coun-
 try,  and  allow  less  depreciation  and
 development  rebate  on  plant  and
 machinery  which  are  being  imported.
 Tg  this  is  enforced,  naturally,  the
 indigenous  plant  and  machinery  will
 get  the  benefit  and  they  will  discour-
 age  the  imports.  Government  has
 already  taken  many  measures,  but
 stil  the  imports  are  going  un.  If  this
 incentive  is  given,  definitely  it  is  going
 to  act  in  the  right  direction  and  our
 imports  will  be  less,  At  present,
 there  is  some  excess  or  surplus  capa-
 city  which  may  be  utilised  and  then
 more  employment  will  come.

 I  want  te  recommend  to  the  Gov-
 exnment  through  you  that  the  Govern-
 ment  may  commider  thia  incentive  in
 regard  to  depreciation  and  develap-
 ment  rebate  so  that  our  indigenous
 Plant  and  machinery  may  be  manufec-
 tured  in  greater  quantities  and  there
 will  be  mare  work.

 SHERI  DHEIBESWAR  KALITA  (Gau-
 hati):  Sir,  I  rise  to  oppose  the  motion
 of  thamks  maved  by  the  hon,  Member,
 Sar,  ¥edav.  The  _ हास्ववंतिक  has  said
 that  the  past  yeer  was  challenging  and
 difficult,  but  for  the  challenging  year,
 फ  bs  whole  adress,  be  has  not  men-
 tioned  in  anyway  how  to  meet  all
 this  challenge.  The  adetress  delivered
 by  him  is.a  formal  and  enstemary  one.
 Ht  bes  not  gtven  any  divection  to  come
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 out  from  the  past  practices  of  the
 Government  of  India.  This  is  what
 he  has  said.  Therefore,  I  am  oppos-
 ing  the  motion  of  thanks.

 In  his  address,  the  President  has
 said  that  last  year  was  a  bleak  year,
 that  the  food  prospects  were  very  bad
 and  this  year  our  food  prospects  are
 very  bright.  According  to  the  Gav-
 ernment  estimation,  it  has  been  said
 that  in  comparison  to  last  year,  this
 year’s  yield  may  be  20  per  cent  more
 and  the  estimation  is  that  we  shall
 have  95  million  tonnes  of  foodgrains
 this  year.  Still,  the  Deputy  Prime
 Minister  said  the  other  day  that  we
 shall  import  food  from  America

 ‘under  PL  480.  This  is  a  disgrace.
 When  we  have  this  bright  prospect  of
 ‘food  production  this  year,  why  should
 Government  import  ‘ood  from
 America?  They  say,  it  is  to  build  up
 a  buffer  stock,  Why  not  build  up  a
 buffer  stock  by  internal  procurement?
 What  is  the  food  policy  of  the  Gov-
 ernment  of  India?  The  food  policy  of

 ‘the  Government  is  single-State  7000
 ‘zone,  There  is  no  procurement  policy.
 Even  though  there  was  a  good  crop
 in  West  Fengal,  the  Ghosh  Ministry
 could  ‘not  procure  even  4  lakh  tonnes
 of  foodgra'ns.  I  do  not  know  what
 other  Governments  are  doing.

 There  is  no  procurement  policy  to
 meet  any  emergency.  This  has  been
 amply  proved.  The  single-State  zone
 is  a  very  bad  ‘policy.  Last  year  we
 know  what  happened  in  this  House.
 The  hon.  members  from  Kerala  were
 offering  dharna  before  the  Prime
 Minister  for  getting  more  rite.  The
 West  Bengal  members  were  fighting
 here  for  more  rice.  These  State  Gov-
 ernments  were  not  allowed  to  pur-

 _chase  rice  from  any.  border  State  or
 other.  States.  Kerala  Government
 wanted  to’  purchase  rice  from  Andhra
 and  Andhra  was  ready  to  give.  But
 the.  Central  Government  intervened
 and  said,  no.  In  Orissa,  rice  was  sold
 at  2  annas  per  kilo,  but  in  West  Ben-
 gal  it  was  selling  at  Rs.  4  per  kilo.
 The  West  Bengal  Government  was  not
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 allowed  to  purchase  rice  even  from
 Orissa.  Is  this  a  correct  policy?  Is
 this  a  policy  of  integratior.  or  disinte-
 gration?  The  single-State  food  policy
 is  a  bad  policy  and  it  cannot  be  sus-
 tained  and  accepted  by  us.

 The  President  has  said  in  his
 Address:

 =  ..it  will  be  necessary,  as  I
 have  already  said,  +o  continue
 with  the  system  of  public  distritu-
 tion  of  foodgrains  and  to  exercise
 discipline  in  respect  of  fiscal,
 monetary  and  income  policies.”

 But  what  do  we  see?  Is  this  discipline
 or  indiscipline?  I  am  sure  this  year
 again  the  States  will  face  the  same
 crisis,  In  West  Bengal,  they  have  not
 procured  anything  and  the  foodgrains
 have  already  gone  into  the  hands  of
 the  hoarders.  So  also  in  other  States.
 Government  will  say,  “we  lave  to
 depend  on  the  buffer  stocks."  Bufter-
 stock  means  importing  food  from
 America,  under  PL-480.  We  have  to
 continue  importing  food  and  our  in-
 debtedness  wil]  increase  from  year  to

 This  is  the  result  of  the.  single-
 State  food  policy.

 Then,  the  President  has  said  that
 this  year’s  increase  in  fuod  produc-
 tion  is  mainly  due  to  the  help  given
 by  Government  in  the  use  of  improved
 techniques.  He  has  said:

 “While  in  ‘1966-67,  five  million
 acres  were  sown  with  high-yield-
 ing  varieties  of  seeds,  6  million
 acres  were  covered  in  the  last
 kharif  season  alone  and  a  further
 9  million  acres  are  expected  to  be
 covered  in  the  current  rabl
 season.”

 He  has  also  said:
 ““The  arrangements  for  supply

 .  of  agricultural  credit  have  been
 strengthened.  There  have  been
 striking  increases  in  the  supplies
 of  tractors,  power  tillers,  pumps,



 2493  President's

 diese]  engines  and  improved  im-
 Plements  to  farmers.”

 He  has  said  that  every  help  has  been
 given  by  Government  for  increasing
 agricultural  production.  This  is  com-
 Pletely  wrong.

 SHRI  K.  N.  TIWARY:  We  are  ex-
 Pecting  95  million  tonnes.

 SHRI  DHIRESWAR  KALITA:  Yes, but  that  is  not  due  to  these  pumps,
 irrigation  etc.  That  is  due  to  fair
 weather  last  year.

 SHRI  K.  N.  TIWARY:  Due  to  both.
 SHRI  DHIREWAR  KALITA:

 Then,  I  would  ask,  what  are  the
 statistics  showing  the  increase  in  yield
 due  to  the  help  given  by  the  Govern-
 ment?  That  has  not  been  stated.  Only
 this  sweeping  remark  is  made  that
 due  to  our  help,  we  are  getting  20
 million  tonnes  more.  This  is  bluffing.
 We  have  got  a  good  production  be-
 cause  of  the  fair  weather  last  year.
 We  cannot  say,  as  it  is  mentioned  in
 the  President's  Address,  that  only
 through  these  measures  there  has
 been  more  production  to  the  extent  of
 20  million  tonnes.  It  is  not  so.

 Then,  it  is  said  that  the  Govern-
 ment  is  helping  the  agriculturists
 through  loans  etc.  What  do  the
 Statistics  show?  In  the  last  twenty
 years  agricultural  indebtedness  of  the
 Peasantry  has  risen  to  Rs.  3,000  crores.
 To  whom  are  they  giving  loans?  It  is
 not  to  the  ordinary  peasants.  To  help
 agricultural  production  we  must  see
 that  the  Government  changes  its  direc-
 tion  so  that  the  common  poor  peasants
 get  the  agricultural  loans.  Such  mea-
 sures  and  such  techniques  as  are
 necessary  must  be  developed  by  the
 Government  so  that  they  can  get  pro-
 per  return  for  their  investment  in
 cultivation.

 Our  President  has  said  that  increas-
 ed  agricultural  production  has  result-
 ed  in  a  substantial  increase  in  nationat
 income,  Again  he  has  said  that  over
 the  year  as  a  whole,  the  increase  in
 wholesale  prices  was  5.7  per  cent  85
 against  ¢6  per  cent  during  1966.  Agri-
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 cultural  production  is  rising,  but  the
 pTices  are  also  rising.  Last  year  there
 Was  a  rise  of  6  per  cent  in  the  whole-
 sale  prices.  This  year  the  rise  is  5.7
 Per  cent.  We  shal]  say  that  in  these
 two  years  the  price  rise  has  been  2
 per  cent.  Day-before-yesterday  our
 hon.  Railway  Minister  has  presented
 the  Railway  Budget  indicating  an  in-
 crease  in  the  goods  freight  and  pas-
 senger  fares.  We  hope  our  Deputy
 Prime  Minister  and  Finance  Minister
 will  also  present  his  Budget  with
 some  new  taxations.  Along  with  this,
 as  everybody  knows,  which  even  the
 Finarce  Minister  has  not  denied,  last
 year  there  was  deficit  financing  to
 the  extent  of  Rs.  300  crores.  As  a
 result  of  all  these,  I  am  sure  within
 a  day  or  two  the  price  rise  will  go
 up  to  30  per  cent.  With  a  rise  of  30
 per  cent  in  the  wholesale  prices,  what
 will  be  the  people's  purchasing
 power?  Then  we  shall  see  demons-
 trations  everywhere,  meetings,  hartals
 and  strikes  everywhere.  The  Gov-
 ernment  will  blame  the  leftist  parties
 and  say  that  they  are  responsible  for
 the  strikes  and  demonstrations.  But,
 Sir,  by  their  very  policy  they  are
 giving  rise  to  this  price  increase.
 Where  is  that  direction,  where  is  that
 hint  in  the  President’s  Address  that
 we  are  getting  out  of  this  cataclysm?
 We  are  not.  We  have  seen  the  strike
 by  the  Delhi  teachers.  The  engi-
 neers  are  unemployed.  Many  facto-
 ries  are  closed.  There  is  recession.
 What  is  the  way  out?  What  way  out
 has  been  shown  in  this  President's
 Address?  How  are  we  to  overcome
 this?  We  know  they  cannot  over-
 come  this,  because  of  their  policy  of
 capitalist  economy.  A  capitalist  way
 of  solution  cannot  solve  it.  It  will
 only  create  more:  and  more  crisis,
 more  unemployment  and  more  dis-
 tress  to  the  people.  So  a  break  is
 necessary.

 That  break  is  the  socialist  direc-
 tion.  This  Government  has  times
 without  number  said  that  we  are
 for  a  socialist  pattern  of  society.
 Where  is  that  socialist  pattern  of  so-
 ciety?  The  monopoly  capitalists  are
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 Tuling  the  country.  We  shall  be  dis-
 cussing  in  a  few  days  the  Hazari  Re-
 port,  how  the  Birlas  have  been  build-
 ing  up  their  industries,  how  they  have
 been  creating  an  empire  in  India.
 We  shall  be  discussing  that.  We  shall
 not  be  discussing  the  socialistic  pat-
 tern  of  socjety,  but  we  shall  be  dis-
 cussing  the  miseries  of  our  people  and
 how  they  are  living.

 MR.,  CHAIRMAN:  He  should  con-
 clude  now.  His  time  is  up.

 SHRI  DH"RESWAR  KALITA:  In
 the  context  of  capitalist  economy  and
 monopoly  I  will  give  one  example
 from  Assam,  As  everybody  knows,
 Gujarat  and  Assam  are  very  rich  in
 oil  and  by  97]  we  shall  be  self-suffi-
 cient  in  oil.  But,  up  to  97]  every
 year  we  have  to  import  crude  oil  to
 the  extent  of  ll  million  tons  werth
 Rs.  0  crores  in  foreign  exchange.
 Though  Assam  and  Gujarat  are  rich
 in  ofl,  I  am  sorry  to  say  that  this
 Government  has  not  taken  any  initia-
 tive,  the  O&NGC  has  not  taken  any
 initiative  to  explore  जी  in  our  country
 to  save  this  foreign  exchange.  Every
 year  we  are  spending  Bs.  i0  crores
 on  import  of  crude  oil.  The  Govern-
 ment  of  India  have  not  taken  any
 steps  to  break  the  monopoly  of  British
 and  American  oil  kings.

 16.36  brs.

 [Mr.  Depury-SPEAKER  in  the  Chair].
 The  Government  of  India  is  following
 a  policy  of  kotowing  to  the  British
 and  American  imperialism.

 MR.  DEPUTY-SPEAKER:  The  Eon.
 Member  has  exceeded  his  time.  He
 should  conclude  now.

 SHRI  DHIRESWAR  KALITA:  He-
 cently,  the  House  debated  the  Gauhati
 incidents.  I  am  sorry  for  these  inci-
 dents.  [  have  condemned,  my  party
 has  condemred  the  lawlessness  and
 hooliganism.  No  doubt,  the  re-orga-
 nisation  of  Assam  has  caused  some

 FEBRUARY  2i,  968  Address  (M.)  2496

 indignation  among  the  Assamese  peo-
 Pile,  mainly  in  the  plains  but  also  in
 the  hilis.  The  re-organisation  of
 Assam  must  be  considered  in  a  calm
 and  cool  way.  The  Government  of
 India  must  think  in  terms  of  a  natio-
 nal  consensus  for  re-organising
 Assam.  All  parties  and  members  must
 work  towards  a  harmonious  and
 peaceful  solution  in  the  matter  of  the
 re-organisation  of  Assam.

 Lastly,  the  backwardness  of  Assam
 and  its  economy  ig  well-known  ‘to
 everybody.  Yet,  up  till  now  this  Gov-
 ernment  has  not  done  anything  to-
 wards  the  improvement  of  the  condi-
 tion  of  Assam.  There  is  not  a  full-
 fledged  University  in  Assam.  There
 is  not  a  full-fledged  medical  college  or
 engineering  college  in  Assam.  There
 is  not  a  single  big  industry  in  Assam.
 There  is  not  a  second  bridge  over  the
 river  Brahmaputra,  There  is  not  a
 single  broad-gauge  line  in  Assam.  All
 these  things  have  to  be  remedied  if
 the  backwardness  of  the  economy  of
 Assam  is  to  be  changed.

 In  India  all  nationalities,  ali  sub-
 nationalities,  all  communities,  all  lan-
 guages,  they  must  be  developed
 equally  so  that  India  can  be  integrat-
 ed  properly  to  maintain  our  dignity
 and  sovereignty.

 श्री  रणघोर  सिंह  (रोहतक)  :  उपा-
 ध्यक्ष  महोदय  सब  से  पहले  तो  प्रेजिडेंट  साहब
 के  ऐड्रेंस  के  बारे  में  जो  तहरीक  पेश  की  गई  है,
 मैं  उसकी  पुरजोर  ताईद  करता  हूं।  साथ  ही
 दो  चार  बातों  की  तरफ,  जों  कि  इस  ऐड्रेस
 में  नहीं  कही  गई,  आपकी  मार्फत

 “हुकूमत  का  ध्यान  खींचना  चाहता  हूं।

 पहली  बात  मैं  दिल्‍ली की  पुलिस के
 बारे  में  कहना  चाहता  हूं।  मेरे  दिल  में  बड़ा
 भारी  दुख  है  कि  इस  दिल्ली  के  ास  पास
 जो  दो  सौ  मील  का  एरिया  है  उसके  साथ

 यहां  की  हुकूमत  ठीक  सलूक  नहीं  करती
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 भरती  के  मामलै  में  ।  मेरे  नोटिस  में  यह  बात
 लाई  गई  है  कि  जब  से  दिल्ली  की  पुलिस  में
 लोगों  को  डिस्रमिस  किया  गया  है,  उससें

 रिट्रेबमेंट  किया  गया  है  तब  से  उस  इलाके  के  साथ
 सौतेली  मां  का  सा  सलूक  किया  जाता  है।
 यह  इलाका  दिल्‍ली  के  चारो  तरफ  है।
 यह  रघायात  का  इलाका  है,  फौजी  रबायात  का
 इलाका  है,  बड़  बहादुरों  का  इलाका  है.  देश  भक्तों
 का  इलाका  है,  |  मैं  डाह  राम  सुभग  सिह
 की  मार्फत  होम  मिनिस्टर  साहब  से
 कहना  चाहता  हूं  कि  यह  चीज़  ठीक  नहीं
 है  कि  इन  लोगों  के  साथ  इस  तरह  का  सलूक
 किया  जाये।  मैं  चाहता  हूं  कि  डा०  राम

 सुभग  सिंह  मेरी  शिकायत  होम  मिनिस्टर  तक

 पहुंचा  दें।  मैंने  देखा  है  कि  इस  इलाके  में
 प्रिछल  पन्‍्दहू  दिनों  में  पुलिस  में  23
 झादमी  भरती  किये  गये  हैं,  लेकिन  हरियाना
 का  कुल  एक  ग्रादमी  भरती  नहीं  किया  गया  है,
 एक  भी  और  भ्रादमी  नहीं  लिया  गया।

 हालांकि  होम  मिनिस्टर  साहब  पहले  कई
 दफ्फे  इस  एवान  में  हम  को  यह  यकीन  दिला  चुके
 हैं  कि  इस  इलाके  के  साथ  कोई  डिस्क्रिमि-
 नेशन  नहीं  किया  जायेगा  ।  लेकिन  मैं  कहना
 चाहता  हूं  कि  आई  जी  और  डी  आई  जी  ने
 ास  तौर  पर  रिऋूटिंग  आफिसस  को  यह
 हिदायत  दी  है  कि  इस  दो  सौ  मील  के  इलाके
 से  कोई  भी  श्रादमी  भरती  न  किया  जाय  I
 मैं  बड़े  जोर  क ेसाथ.  इसके  खिलाफ  प्रोटेस्ट
 करना  चाहता  हूँ  क्‍योंकि  मैं  इसको  अपनी
 और  इस  इलाके  की  खुदारी  के  ऊपर  एक
 ढेस  समझता  हूं।  इस  इलाके  के  साथ  ऐसा
 व्यवहार  क्‍यों  किया  जाता  है  ?  मैं  आपकी

 मार्फत  हुकुमत  से  इंस  बात  को  कहना  चाहता
 हूं  कि  इस  इलाके  ने  857  की  जंग  में
 अ्रंग्रेज़ों  स ेलोहा  लिया।  पहली  झाजादी  की
 जंग  का  सेहरा  अगर  किसी  के  सिर  पर  बंधता

 है  तों  वह  मेरठ  के  झ्रादमियों  के  सिर  पर  बंधता

 है  या  फिर  हरियाना  के  लोगों  के  ।

 मैं  पूछना  चाहता  हूं  कि  बरमा  के  जंगलों
 में  श्रंग्रेज  सिपाहियों  से किस  ने  लोहा  लिया
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 नेताजी  सुभाष  चन्द्र  बोस  की  तहत।  दिल्लली  के
 चारों  तरफ  से  चालीस  पचास  हजार  झादमी
 थे  जिन्होंने  जान  हथेली  पर  रख  कर  प्राज़दी
 के  लिये  लड़ाई  की  1  यही  नहीं,  जिस  वक्‍त
 चीन  ने  हमला  किया,  तब  इसी  इल,के  के
 बहादुर  ब्विगेडियर  होशियार  सिंह  और
 उनके  आदमी  पीछे  नहीं  हटे  बल्कि  दुश्मनों
 कौ  गोली  खाते  हुये  भ्रागे  बढ़ते  गये  ।  जब  उधर
 चुशूल  में  लड़ाई  हुई  तो  इस  इलाके  के  मेजर
 जनरल  बुद्ध  सिह  शौर  उनकी  दो  बटेलियनें
 साफ  हो  गई,  लेकिन  पीछे  हटने  का  नाम  नहीं
 लिया।  इसी  तरह  से  पाकिस्तान  के  हमले  के
 वक्‍त  डोगराई,  बरकी  और  स्पॉलकोट  में
 इस  इलाके  के  आदमी  डटे  रहे  हमारे
 बुजुर्य  श्री  बर्ती  यहां  बैठ  हुए  हैं।  यह  बतला-
 येंगे  कि  हरियाना  के  बहादुर  काश्मौर  में  भी
 किसी  बात  में  किसी  से  पीछे  नहीं  रहे  फिर
 हमारे  साथ  यह  ज्यादती  क्‍यों  हो  रही  हूँ
 अगर  हमारे  फौजियों  को  पता  लग  गया  की
 उनको  सिर्फ  फौज  में  भरती  किया  जाता  हु
 पुलिस  में  नहीं,  उनको  गोली  और  तोप  के
 दहाने  में  लगा  दिया  जाता  है  लेकिन  एडमिनि-
 स्टूंशन  के  काम  में  उन  को  नहीं  लिया  जाता
 बहां  उनको  डिबार  किया  जाता  है,  तो  वह
 क्या  सोचेंगे  ?  मैंने  अपनी  श्रांखों  से  देखा
 है  कि  एक  सिपाही  के  सामने  डिस्ट्रिक्ट
 रोहतक  लिखा  हुझा  था।  उसके  नाम  के
 सामने  रैड  लाइन  लगी  हुई  थी  और  उसको
 नहीं  लिया  गया।  एक  ब्रिगेडियर  ने  उसकी
 सिफारिश  की,  एक  कर्नल  ने  उसकी  सिफारिश
 की,  मैंने  बार-बार  सिफारिश  की,  लेकिन  उस
 म्रादमी  को  भरती  नहीं  किया  गया।  मैं

 वानें  करना  चाहता  हूं  कि  हरियाना  के  साथ
 गवर्नमेंट  का  यही  सलूक  रहा  तो  रणधीर  सिंह

 पहला  एम०  पी०  होगा  कांग्रेस  बैंचेंज  से

 जो  भूख  हड़ताल  करेगा  और  इस  ज्यादती  को

 बर्दाश्त,  नहीं  करेंगा।  झाज-मैं  आपकी  मार्फत

 यह  चेतावनी  .सरकार  को  देना  चाहता

 हुं।
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 दूसरी  बात  जो  मैं  कहना  चाहता  हूं

 वह  यह  कि  हमारी  बुजुर्ग  बहन  ने  जो  वात
 कही  वह  गलत  है  ।  मैं  मुख्तलिफ  किस्म  का
 आ्रादमी  हूं  ।  मैं  उन  झ्रादमियों  में  से  हूं  जो  मेरठ
 गये  थे  ।  मेरा  दिल  छलनी  हो  गया  जब  मैं

 वहां  गया।  मेरा  दिल  रोता  है  जब  मैंने  वहां
 अपने  भाइयों  के  हालात  को  देखा  ।  यह  मैं

 बड़े  जोर  से  कहता  चाहता  हूँ  ।  मैं  मुसलमानों
 को  अपने  जिस्म  का  हिस्सा  समझता  हू  ।

 चाहे  मुसलमानों  की  तादाद  पांच  करोड़  हो,
 सात  करोड़  हो,  दस  करोड़  हो,  जितने  भी
 मुसलमान  हैं  मैं  उन  को  अपने  सगे  भाई  से  कम
 नहीं  समझता  ।  अपने  अपने  ख्यालात  होते  हैं  |
 मैंने  उन  की  जो  हालत  देखी  है  उस  को  मैँ
 बतलाना  नहीं  चाहता  ।  इस  देश  में  पता  नहीं
 एक  दिन  में  क्‍या  क्या  हालात  बदलते  हैं,  लेकिन
 मैं  पूछना  चाहता  हूं  कि आखिर  आज  हमारा
 देश  जा  कहां  रहा  है  ?  इस  देश  का  बनेगा
 क्या  ?  इत  देश  में  बड़े  बड़े  इन्सान  गांधी
 श्र  बुद्ध  जैसे  पैदा  हुए,  जवाहरलाल  जसे  पैदा
 हुए  तब  भी  यह  देश  कहां  जा  रहा  है  ?  मैंने
 अपनी  आंखों  से  देखा  और  कानों  से  सुना  वहां
 क्या  हालत  हुई  है  ny  वहां  मैंने  15  लाशें
 किस की  देखी  ?  मैंने  40  झ्रादमियों  को  छुरे
 से  हुई  बुरी  हालत  देखी  भ्रस्पताल  में  जा  कर  ।
 मैं  उस  के  बारे  में  कहना  नहीं  चाहता  ।  मेरा
 दिल  दुखी  है  a  इस  किस्म  की  स्पीचज  बन्द
 होनी  चाहिये  ।  वह  बड़  नेता  हैं,  मुझे  बड़ा
 लिहाज  है,  उन  का,  लैकिन  यह  देश  कहां  जा
 रहा  है  ?  यह  देश  सेकुलर  रहेगा,  पाकिस्तान
 क्या  करता  है,  इससे  हमें  मतलब  नहीं  ।
 बड़े  बड़े  देश  जो  मजहब  के  नारे  लगाते  हैं
 बह  खत्म  हो  गये,  डिक्टेटरशिप  खत्म  हो  गई,
 दूसरे  देशों  में  जहां  मजहब  का  बोल  बाला  था
 वह  खत्म  हो  गये,  हम  पाकिस्तान  के  लोगों  की
 नकल  क्‍यों  करें  ।  हमारी  परम्परा  दूसरी  है  ny
 इस  देश  में  चाहे  पख  हो,  चाहे  मुसलमान
 हो,  चाहे  ईसाई  दो,  सब  को  भाई-भाई  को
 तरह  रहना  है  1  जो  भो  यहां  फर्नीटिसिज््म  को
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 बात  करेंगे  उन  को  हम  पसन्द  नहीं  करते  ।
 (व्यवधान)  मैं  माननीय  सदस्यों  से  कहूँगा

 कि  वह  देशभक्ति  का  ठेका  न  उठाव  ।इस  में

 बुरा  मानने  की  कोई  बात  नहीं  है  1

 प्रगली  बात  मैं  प्रापसे  फौज  के  बारे  में
 कहना  चाहता  हूं  7  प्र  ज  कोई  झ्रादमी  तो  ठाठ
 करता  है,  जो  आदमी  पालियामेंट  के  चारों
 तरफ  शोर  मचाते  हैं  उनकी  तन्ख्वाह  बढ़
 जाती  है,  लेकिन  उन  शेर  के  बच्चों  की  बात
 कोई  नहीं  सुनता  है  जो  नाथूला  में,  नेफा  में
 काश्मीर  और  लद्दाख  में  बीस-बीस  हजार
 फीट  की  बुलन्दी  पर  दुश्मन  का  मुकाबला  करते
 हैं  लेकिन  जो  पालियामेंट  के  सामने  मुजाहरा
 नहीं  करते  ।  मैंने  सिक्किम  में  जा  कर  देखा
 है,  फीजियों  के  बीच  में  जा  कर  देखा  है  कि  वहां
 के  सिपाहियों  की  कितनी  बुरी  हालत  है  श्रौर
 कितनो  मुश्किल  हालात  में  वह  रह  रहे  हैं।
 आज  डा०  राम  सुभग  सिंह  इस  बात  को  नोट
 कर  लें  कि  ज्यादा  देर  तक  यह  चोज  बर्दाश्त
 नहीं  की  जायेगी  कि  एक  चपरासी  को  200
 रू०  मिले  श्रौर  उस  माई  के  लाल  को  जो  अपने
 बच्चों  की  शक्ल  नहीं  देखता,  जो  झपनी  बहू
 की  शक्ल  नहीं  देखता,  जो  अपने  मां-बाप  से
 दूर  रहता  है,  दो  दो  साल  तक  घर  नहीं  जाता
 है,  65  to  मिलें।

 ग्राज  मैं  कहता  चाहता  हूं  कि  या  तो  इस
 देश  में  किसान. की  कदर  होगी  या  जवान  की
 कदर  होगी  ।  किसान  की  कदर  क्‍या  है  यह
 आज  दुनिया  जानती  है  (व्यवधान)  ।  जवान
 की  कदर  भी  होगी  ।  मैं  ाप  की  मार्फत  डा०
 राम  सूभग  सिंह  से  कह  देना  चाहता  हूं  कि  वह
 शानदार  और  माय  नाज  सपूत  हिन्दुस्तान
 के  बहादुर  सिषाही  हैं  और  छक्के  छुड़ाते  हैं
 पाकिस्तान  के,  छक्के  छुड़ाते  हैं  चीन  के  प्रौर

 +  जिन  के  सामने  दुनिया  बर्राती  है।  प्लाप  उत
 को  भी  अपने  बच्चों  को  याद  आदी है  L  ्ागू
 उन  का  बन्दोबस्त  करें।  झाप  उन  क॑  सहु,  लत
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 दें  और  उन  की  तन्ख्वाह  कम  से  कम  डबल
 करें  |  आप  हर  रोज  गजेन्द्ररडकर  कमिशन
 जैसीं  चीजें  बिठलाते  हैं  ।  मैं  नहीं  मानता
 उस  को  ।  पहले  वह  लोग  हैं  जो  ज्यादा  काम

 'करते  हैं,  जो  ज्यादा  मेहनत  करते  हैं,  ज्यादा
 तंगी  में  रहते  हैं,  ज्यादा  मुशकिल  में  रहते  हैं,
 पीछे  हम  |  अगर  झाज  आप  किसान  के  लिये
 टैक्स  बंढायेंगे  तो  हम  देगें,,  अगर  ाप
 सिपाही.  की  तन्ख्वाह  बढ़ाने  के  लिये  टैक्स
 लगायेंगें  तो'  वह  हम  देंगे,  मास्टर  की  तन्ख्वाह
 बढ़ाने  के  लिए  टैक्स  लगायेंगें  तो  हमे  देंगे  ।.

 मैं  मंत्री  महोदय  का  ध्यान  खींचना
 चाहता  हूं  विः  यह  जो  कलियां  हैं,  जो  इंजी-
 नियंस  है,  40  हजार  को  तादाद  में,  वह
 सथरें  ओर  खूबसूरत  लड़के  भाज  खाक  छानते
 फिरते  हैँ  मिनिस्टरों  की  कोठियों  की।  कभी
 में  .उनको  प्राइम  मिनिस्टर  के  पास  भेजता
 कभी  प्लेनिंग  कप्िशन  के  चरमन क  पास
 भेंजता  हे  कभी  होम  मिनिस्टर  के  पास  भ्ेजता
 हूँ  । मेर।  मतलब  हैं  कि  यह  आते  वे।ले  तूफान
 के  हरावल  दस्ता  हैं  1  श्राज  वूसरे
 देश  के  जितने  अनपढ़  और  गरीब  से  गरीब
 लोग  होते  हैं  उन  को  सिक्‍योरिटी  मिलती  है,
 लेकिन  हमारे  देश  के  जो  गरीब  लोग  अपने
 इंगर.  बेचते  हैं,  जमीन  बेचते  हैं,  अपनी
 पोशाक  बेचते  हैं,  अपने  जेवर  बेचते  हैं  और
 इंजीनिर्यारिग  की  डिगरी  हासिल  करते  हैं,
 उन  को  कोई  जगह  नहीं  मिलती,  यह  बड़े
 शर्म  को  बात  है।  क्‍या  यही  झाप  की  प्लानिंग
 हैं?  इस  के  अन्दर  क्‍या  होगा  ?  क्‍या  झप
 समझते  हैं  कि  यह  लंग  आराम  से  बेठे  जायेंगे  ?
 यह  लोग  शग  लगा  देंगे  हिन्दुस्तान  में  -
 इन  का  बन्दोबस्त  किया  जाये।  मैं  जजब  त
 से  नहीं  कहता,  इसलिये  कहता  हूं  कि  झान
 इंजीनयिर्स  को  नौकरी  नहीं  मिलती  तो  देश
 का  क्‍या  होगा।  यह  बत  मैं  खास  तौंर  पर
 आप  से  कहना  चाहता  हूं।

 मास्टरों  के  बारे  में  एक  बात  कहना
 चाहता  हुं।  अ्रपनी  स्टेट  के  म|स्टरों  के  बारे  में
 भी  कहना  चाहता  हुं  और  मुज्ञाजिमों  के  बोरे

 *

 में  भी  कहना  चाहता  हूं  1  मेरी  स्टेट  छोटी  सो
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 स्टेट  है  1  लेकिन  क्‍या  हाल  हैं  t  मुझे  तो  एक  बात
 इस  को  लेकर  याद  झाती  है।  एक  मांगने
 वाला  गया  हमारी  तरफं  और  उसने  देखा  कि
 एक  चौधरायन  कुछ  पीस  रही  है।  जब  बह
 पीस  रहीं  थी  तो  उसने  कहा  चौधरायन
 थोड़ा  सा  गेहूँ  तो  डाल  द।  चौघरायन  ने
 कृहा  कि  गेहूं  तो  है  नहीं  कहां  से  डालूं।  उसने
 कहा  के  चना  ही  डाल  दे।  उसनें  जवाब
 दिया  चना  भी  नहों  है  क्या  डाल  |  तब  उसने.
 कहाँ  कि  दाल  है  तो  उसको  ही  डाल  दें।
 उसने  कहा  दाल  भी  नहीं  है।.  तब  उसने
 कहां  कि  जो  पोस  रही  है  वही  डाल  दे  ।  उसने
 कह!  कि  मैं  तो  ग्वार  पीस  रहीं  हुं  और  उसको
 डंगर  खाते  हैं।  तब  वह  कहने  लगा  कि  ग्वार
 ही  डाल  दे  ।  तब  चौधरायन  ने  कहा  कि  यह
 तो  गोबर  तक  मांग  कर  मरेगा  t  कहने  का
 मतलब  यह  है  कि  जिस  को  जो  देना  है  वह
 दे  दो  यह  क्या  मतलब  है  कि  इतना  दे  दिया
 कभी  और  कभी  इतना  दे  दिया  t  जो  देना
 हो  एकदम  से  दे  दो।  नहीं  देना  है  तो  मत
 दो,  उनको  जेल  के  अन्दर  डाल  दो  लेक्षिन
 ग्रगर  देना  है  त्तो  फिर  ठीक  तरह  से  दो  ।  यह  कोई
 मजाक  नहीं  है  जो  किया  जा  रहा  है।
 हरियाना  में  कुछ  दिया  गयां  हें  आर  दो  या  तीन
 महीनों  का  नहीं  दिया  गया  .है  और  उसका
 झगड़ा  है।  उस  तनख्वाह  के  ऊपर  झगड़ा  है।
 उनको  ाप  दे  दें।.  दिल्‍ली  में  मास्टरों  को
 स्ट्राइक  चल  रही  है  मेरे  दिल  में  मास्टरों
 श्रौर  फोजी  सिपाहियों  के  लिए  बड़ी  श्रद्धा
 है  ।  में  हुकूमत  से  कहना  चाहता  हुं  कि  मास्टर
 देश  को  बनाने  वाला  है  और  सिपाही  देश  को
 बचाने  वाला  है।  अगर  ये  गरीबी  की  हालत
 में  रहेंगे  तो  देश  पनप  नहीं  सकता  है।
 इस  वास्ते  प  इसकी  तरफ  खास  छ्यान
 दे  ।

 ब  मैं  हरिजन  भाइयों  के  बारे  में  कुछ
 कहना  चाहता  हूं।  झभी  अभी  मैं  अपने  हल्के
 से  हो  कर  झारहा  हूं।  मैं  आपको  बतलाना
 चाहता  हूं  कि  इस  तवके  के  लोग  मारे  गए  हैं  t
 पैंने  देखा  है  चौरंग  a,  मैंने  देखः  है  डल्हौंजी
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 1. ह  रणघोर  सिह]
 स्वीवियर  को  ।  बम्बई,  कलकत्ता  वगैरह  को  भी
 मैंने  देखा  है।  फिर  जा  कर  मैंने  उनकी
 झोंपड़ियों  को  देखा  है।  क्या  देश  कौ  बन  रहाह
 कहते  हुए  मुझे  शर्म  ऑ्ॉती है.  t  लाखो  बौर  करोड़ों
 रुपया  जा  कर  मैरीन  ड्राइव  में  खर्च  कर  दिया
 जाता  है,  डल्हौजी  स्कौयर  में  खर्बे  कर  दिया
 जाता  है।  इप्तको  मैंने  जा  कर  देखा  है।  लेकिन
 फिर  आप  जा  कर  इन  गरीब  हरिजनों  के
 घरों  को  देखें  7  बिहार  में  जॉ  कर  देबें,
 हरियाणा  में  जा  कर  देखें,  देखें  कि  ये  रात  को
 किस  तरह  से  और  कैसी  जगहों  में  सोते  हैं।
 इनकी  झोंपड़ियों  को  जॉ  कर  आप  देखें।
 मैंने  देखा  है  गौर  उनकी  तकलीफ  के  बारे  में
 पूछा  है।  उन्होंने  बताया  है  कि  मारे  गये

 ्हैं।  मंहगाई  बहुत  ज्यादा  है।  इस  मंहगाई
 में  उनको  उजजाड़  दिया  है  ।  उनके  पास  कोई
 रोजगार  नहीं  है  ।  मैंने  एक  जुलाहे से  पूछा
 कि  तुम्हारी  ग्रॉमदनी  क्‍या  है?  उसने  कहाँ
 कि  महीने  में  तीन  ताने  बनाता  हूं।  मैंने
 पूछा  एक  ताने  का  क्‍या  मुल्य  है।  उसने  बताया
 कि  पांच  रुपये।  अब  आप  देखें  कि  पर्
 पये  महीना  ही  उसकी  श्रामदनों  हुई  |  तीन
 तानों को  कीमत  पंद्रह  पये  हुईं।  जब  दस
 पंद्रह  अफराद  का  एक  कुनवा  होता  है  1  पंद्रह
 रुपये  उनको  आमदनी  होंती है,  बेचार  कस
 गुजारा  कर  सकते  है,  इसका  झंदाजा  आप

 बहुत  आसनी  से  लगा  सकते  हैं।  मेरा  तो
 दिल  बैठ  जाता  है।  इस  देश  का  क्या  बनेगा
 इतनी  गरीबी  है  ।  कहां  गए  आपके  प्लैन
 कहां  गए  पके  एनुअल  प्लान  ?

 में  आपको  .बतलानां  चाहता  हूं  कि  एक
 हजार  करोड़  रुपया  एल०ग्राई०  सी०  के  पॉस
 पड़ा  हुया  है।  बहू  रुपये  तो  बम्बई,  कलकता
 बम्तई  दिल्‍ली  ग्रादि  शहरों  में  ख  करने  के
 काम  आएगा ।  क्यों  उसको  यहां  खर्च  किया
 शता  हैँ  |  उस  रुपए  पर  आप  कब्जा  करो।
 में  गवर्न॑मेंट  से  कहना  चाहता  हुं  कि  यह  जितनी
 पया  है  एक  हजार  करोड़  के  करीब  इसको
 किसानों  पर  लरगॉग्ो,  मजदूरों  पर  लगांग्रो  |
 तथा  उसको  शहरों  पर  अप  खर्च  करते  हैं  .
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 att  भॉहार  लात  बरवा  (कोटा)  :
 बदलो  इस  सरकार  को।

 श्री रखघीर  सिह  :  देहतों  में  जो
 हरिजन  हैं,  जो  गरीब  लोग  हैं  उनको
 दो।  उनकी  अप  कोमग्रोप्रेटिव  सोर्साइटीज
 बनांझ्ो,  जुलाहों  की  कोआपरेटिव
 सोर्साइटीज़  को  बनो  कर  उसको  झप  यह
 रुपया  दो,  भंतियों  को  बनी  कर  उसको  जप
 इसे  दो,  चमारों  की  बता  कर  उनको  आँप
 इस  रुपये  को  दो  ताकि  उनको  वहां  काम  मिल
 सके  |  बिजलो  वगैरह  से  कोई  बा त  नहीं  चले  गी।
 उनकी  कोग्रोप्रेडिव  सोसईइदोज़  को  आप  पैसा
 देंगे  तो  इंडस्ट्रो होगो  और  उनको  कॉम  भिलेगो  |

 किसानों  के  बारे  में  भी  मैं  एक  ग्ाक्षिरी
 बात  कहना  चाहता  हूं  ।  मैं  जानना  चाहता  हूं
 कि  ड्रेक्टरों  के  नाम  पर  क्‍यों  ढोंग  रचाया  जा
 रहा  है  एक  ट्रैक्टर  वल्गारिया  से  या  रुस  से
 पांच  हजार  रुपये  में  झाता  है  लेकिन  उसको
 चौबीस  हजार  रुपये  में  बेचा  जाता  है  ।  किसान
 को  पता  लग  गय  है  कि  ट्रैक्टर  से  उसकी  उपज
 दो  तीन  गुना  बढ़  सकती  है  याचार  गुनातक
 बढ़  सकती  है  इसके  बारे  में  आर्टिकल  भी
 निकलते  रहते  हैं  ।  पटियाला  के  किसी
 एक्सपर्ट  ने  इसके  बारे  में  लिखा  भी  है  ।  हल
 तो  अब  खत्म  हो  रहा  है।  हल  से  कोई
 श्रामदनी  नहीं  होती  है  ।  उससे  बहुत  कम
 पैदावार  होती  है  n  श्रब  लोग  ट्रैक्टर  की  तरफ
 जा  रहे  हैं  ।  उनको  ट्रैक्टर  ाप  दें  और  ठीक
 कीमत  पर  दें  ।  यह  बड़ी  अच्छी  बात  है  कि
 आपने  परमिट  कोटा  सिस्टम  खत्म  कर  दिया
 है  ।  मैं  आपको  इसके  लिए  बधाई  देता  हूं  ।
 लेकिन  कभी  ऐसा  न  हो  कि  सरमायेदार  श्रौर
 बड़े  सरमायेदार  बन  जाएं  ग्रौर  चौबीस  हजार
 के  बजाय  तीस  या  चालीस  हजार  उसकी
 कीमत  कर  द  |  डा०  राम  सुभग  सिंह  जो
 किसानों  के  बड़े  नेता  हैं  म्ौर  मुझे  उन  पर  फल

 ,  है।  मैं  उनसे  तथा  डिपार्टमेंट  के  दूसरे  लोगों
 से  भी  कहना  चाहता  हूं  कि  किसात  के  साथ
 जो  होना  था  वह  हो  लिया,  जो  सलूक  होना  था
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 हो  लिया  अब  वह  सनूक  आप  नहीं  कर  सकेंगे  t
 किप्तानों  को  ाप  छातो  से  लगाग्नों  ।  रत्
 मे  लोग  मानने  वाले  नहीं  हैं।  उनके  दिमाग
 में  झा  गया  है  कि  हमारे  लिये  कुछ  नहीं  हु  प्रा  है
 एक  हजार  करोड़  रुपया  जो  एल०प्राई०  सो  के
 पास  पड़ा  हमा  है  उसको  ले  लो  और  उसको
 बांट  दो  देहातों  में  ।  गस्सो  परसेंट  ही  ले  कर
 ज्यम्पी  परमेंट  आबादी  जो  देहातों  में  रहतो  है
 उप्तके  बोच  इसको  आप  बांट  दो  ।  बोस  बोत
 और  तीस  तोस  हज़ार  एक  किप्तान  को  लम्बो
 किस्तों  में  आप  दे  दो।  वे  ट्रैक्टर  खरोदें,
 म्पिंग  सेट  लगायें,  बध  वेज  लगायें,  बोज
 खरोदें  1 झाप  तो  एक  सौ  मिलियन  बैदावार  को
 बात  करते  हो  वे  आपकों  एक  हज़ार  मिलियन
 टन  पैदा  करके  दे  सकते  हैं  झाप  उनको  कुछ
 देते  नहों  हैं।  उसको  बिजलो  देते  नहीं  हैं,
 पानो  देते  नहीं  हैं,  ट्रैक्टर  देते  नहीं,  कुछ  देते
 नहीं  हैं,  दुष्  बेल  देते  नहीं  |  उनको  आपने
 सार  रखा  है  ।दुनिया  भर  के  टैक्स  आप  उन
 प्र  आप  लगाते  हैं  प्रौर  उसको  आप  बढ़ाते
 ज तें हैं  यह  मौक: है  दर  किसान  को  एंसिकरेज
 कर  सकते  हैं,  उसको  ाप  इंप्रेटिव  दे  सकते
 हैं,  बिजलो  और  पानो  शौर  बोज  दे  सकते
 हैं  शौर  वह  ापकों  तोत  चा  गुना  पैदावार
 करके  दे  सकता  है  |  किसो  ने  ठोक  कहा  है  कि
 हकूमत  को  कमो  है,  किप्तान  को  कमो  नहीं  है  ।
 अगर  आपने  उप्तको  सुविधायें  दों  तो  हमें  जो
 भोब  बेशर्म  होकर  झमरोका,  कताडा,  आस्ट्रेलिया
 आदि  से  मांगनों  पड़ती  है  बह  नहीं  मांगनी
 पड़ेगी  |

 मैं  ग्रापका  मशकूर  हूं  कि  आपने  मुझे
 मौका  दिया  |

 शबो  गुवॉन  मुहम्नद  बच्चों  (श्रोतगर)  :
 बहुत  से  एवान  के  जो  इज्जत  मेम्जरों  ने  राष्ट्रपति
 मुहतरिम  के  एड्रेंस  पर  झपने  अपने  खालात
 का  इजहार  किया  है  |  एड्रेस  का  जहां  तक
 ताल्जक  है  यह  एक  रवायतो  ऐ ड्रैस  है  और  इसमें
 करीब  करोब  सारी  रवायतो  बातें  दर्ज  हैं  ।
 इप्तमें  णो  कोई  ग्राउटस्टैंडिग  बात  नहीं  है
 जिप्तके  मुताल्लिक  इंसान  कुछ  कह  सके  -
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 या  उप्त  a  तजकिरा  किया  जा  सके।
 ड्  में  कुछ  नहीं  है  कि  हमने  क्‍या  किया  और
 और  हम  क्या  करने  वाले  हैं।  यक्रोनत  एवान
 के  जो  इज्जत  भेम्बर  और  मुल्क  इस  बात  को
 तसलोम  करता  है  कि  हमने  जो  कुछ  थोड़ा
 बहुत  किया  है  और  हम  क्या  करेंगे  ग्रगर  इसका
 इसमें  जिक्र  होता  तो  फिर  लोगों  को  भरोगा
 होता  कुछ  हृद  तक  ।

 ्  एड्रैस  को  मैंने  बगौर  पड़ा  है  दो  तोत
 बातें  जिनका  ताल्लुक  सारे  देश  है  उस  सिज्तिले
 में  मैं  ज्जें  करना  चाहता  हूं  ।  राष्ट्रपति  ने
 झपने  एडस  में  मुल्क  को  इंटेवैडी  की
 तरफ  इशारा  किया  है  ।  अगर  मुल्क  को  इंटेग्रेटो
 काथम  रहतो  है  तो  देह  श्राबाद  रहेगा  |  अगर
 मुल्क  को  इंट्रेफेटी  को  खतरा  पैदा  होता  है
 तो  देश  किसो  सूरत  में  खुशहाल  नहीं  हो  सकता
 है  1  यह  बहुत  बड़ा  प्राबलैम  है  जो  हेमकों
 फेप  करना  है  |

 गांधी  जो,  जवाहरलाल  जो,  मौज़ञाना
 आज़ाद,  पन्त  जो  और  इस  किल््मके  नेता  आजादी
 के  बाद  देश  को  बना  गये  ।लिकिन  पंडित  जो  को
 कुछ  हो  साल  हुए  हैं  स्वगंवास  हुए  ।  आज

 ाप  देश  पर  नजर  डाल  लोजिये  ाप  देखेंगे
 कि  देश  घोरे  घोरे  डिसइंटेग्रेट  हो  रहा  है  ।कई
 खतरे  आज  हमारे  सामने  आज  तक  आए  हैं  1
 पाकिस्तान  का  खतरा  हुआ,  चीन  का  ह्प्रा
 और  तब  देश  ने  साबित  कर  दिया  एक  जात  को
 उस  वक्‍त

 The  nation  stood  as  one  against  that
 onslaught,  against  Chinese  aggression
 and  Pakistani  aggression.  But  what
 about  the  internal  situation?  इसकी  वजह

 से  मुल्क  का  इंटेप्रेशन  बरबाद  होता  जाता  है  और
 आज  देश  उस  तरह  से  बैल  निट  नहीं  है  जिस
 तरह  से  वह  गाज  से  पांच  साल  दस  साल
 पहले  था  |

 7  hrs

 नाथपाई  जी  ने  चन्द  दिन  पहले  कहा  था
 कि  आज  हिन्दुस्तान  में  कोई  हिन्दुस्तानी  नहों
 है  ।  हिन्दुस्तान  में  आज  काश्मीरी  हैं,  पजाजी
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 हैं,  हरियाणा  के  रहने  वाले  हैं,  महाराष्ट्रियन-
 हैं,  मैसूरियन  हैं,  असमियां  हैं,  मद्रासी  हैं
 लेकिन  हिन्दुस्तानी  अपने  झ्ापको  कोई  नहीं
 कहता  है  ।  यह  जो  चीज़  है  यह  सारे  देश  के
 लिये  सब  से  ज्यादा  खतरनाक  चीज़  है  t
 इसके  लिए  जिम्मेदार  बातें  क्‍या  क्‍या  हैं  ?

 इनटनेल  डेंजर  सबसे  ज्यादा  बड़ो  खतरा
 होता  है  और  अगर  इन्सान  उसको  मिनिमाइज
 न  करे,  तो.  यकीनन  वह  खतरा  इतना  ब्रढ़  जाता
 है  कि  वह  इन्पान  को  ले  जाता  हैं  -  आज
 हमारा  स्‍लोगन  एक  मुल्क,  एक  कौम"
 नहीं  है  ।  आज  हम  रिजनलिज्म  के  शिकार
 हो  गये.  हैं  ।  आज  जुबान  का  मसला,  लैंग्वेज
 प्रावलम,  हमारे  मुल्क  को  डिसइन्टेग्रेट  कर
 रही  है,  1  आज  कम्युनलिज्म  .इस  मुल्क  सें
 एक  भवथानक  सूरत  में  सिर  उठाती  जा  रही
 है.  +  महन्त  जी  यहां  नहीं  हैं  A  मैं  उनसे  यह
 अज  करता  कि  जिस  मुल्क  की  बुनियाद
 सेकुलरिज्म  पर  डालों  गई,  जिस  देश  को
 आजादी  के  लिए  यहां  के  लाखों  इन्सान,  हिन्दू,
 मसलमान,  सिख,  ईसोई  झौर  पारसी,  एक
 हो  कर  लड़े  और  एक  हो  कर  जान  दी  आज
 कोई  यह  कहे  कि  उस  देश  में  मुसलमान  को
 कोई  हक  नहीं  है  ।  मैं  समझता  हूं  कि  बह
 उनका  अपनी  झाइडियालाजी  है  जिसको
 मैं  नहीं  मानता  हूं  ।  इस  देश  के  लिए  अशफ़ाक,
 आजाद,  अहमद  मदनी,  हिफ़जुल  रहमान
 लड़े,  लाखों  मुसलमान  लड़े,  कटे  और  उन्होंने
 यह  देश  अपने  खून  से  बच्चाया  |  आज  इस  देश  में
 अगर  उसो  मुलमान  को  यह  महसूस  हो  रहा
 है.  कि  मुझे  अपना  नहीं  समझा  जाता  है,  तो  यह
 एक  बहुत  बड़ा  खतरा  है  t  मैं  साहिबे  इक्तदार
 पार्टी  से  कहना  चाहता  हूं  कि  गवर्नमेंट  ग्राती  है,
 जाती  है,  लेकिन  सब  से  बड़ा  सवाल  मुल्क
 का  है,  इसलिए  वह  मुल्क  को  बचाए  |

 जुबान  के  मसले  को  रोज़-ब-रोज़
 काम्प्लोकेट  किया  जा  रहा  है  |  रिजनलिज्म
 का  मसला  भी  हमारे  सामने  है।  वार्डर  डिसपूट
 को  साल्व  करने  के  बजाये  रोज-ब-रोज
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 काम्प्लीकेट  किया  जा  रहा  है।  #म्यूनलिज्म
 का  मसला  भी  हंमारे  सामने  है  |  यह  किस  क
 शर्म  की  बात  है  कि  हम  दुनियां  को  तो  दरस  दें
 सेकुलरिज्म॑  का  और  हमारे  देश  में  मेरठ
 रांची  और  न  जाने  कहां  कहां  फप्तादात  हुए--
 और  वे  फमादात  इस  वजह  से  हुए  कि  यह  फलां.
 है  और  वह  फलां  है  1  यह  हमारे  लिये  ग्रच्छी
 बात  नहीं  है  ।  लिहाज़ा  मैं  देश  के  नाम  पर
 गवर्नमेंट  शर  मुख्तलिफ  मेम्बराने-पालियामेंट
 से  कहनां  चाहता  हूं,  वे  चाहे  किसी  गिरोह,
 ज॑माञ्मत  और  पार्टी  के  साथ  ताल्लुक  रखते  हों,
 कि  वे  देश  को  सब  से  पहले  रखें  1  झगर
 देश  है  तो  जमाझतें  हैं,  अगर  देश  नहीं  है,  तो

 यहां  कोई  भी  नहीं  रह  सकता  है

 हमारे  मुल्क  में  कांग्रेस  बीस  साल  से
 पावर॑  में  है  t  मेरी  दुआ  है  कि  न्वदा  करे
 वह  बीस  साल  नहीं,  हज्ञार  साल  ग्रार  रहे
 लेकिन  ाज  मुल्क  का  जो  मिजाज़  है,  इस  वक्‍त
 मुल्क  के  जो  हालात  हैं,  उनसे  यह  दिखाई  नहीं
 देता  कि  यह  कश्ती  सही  और  सालिम  किनारे

 पंहुँचेगी  ।  मुझे  तो  इसथे  शुबहा  हो  है  ।
 मेरे  दोस्त,  श्री  रणधीर  सिंह,  ने  चन्द  बातें
 बताई,  कुछ  वाकयात  हुए  बताए  |  नैंग्वेज़
 प्राबलम,  बार्डलर  प्राबलम,  कम्यूनलिज्म  की
 प्राबलम  के  अलावा  अन-एम्प्लायमेंट  प्रोबलम
 भी  है  ।  आज  सब  तरफ़,  आल-राउंड,  अन-
 एंम्पलायमेंट  है  ।  आज  सिर्फ़  पचास  हंजार
 इंजीनियर्ज  ही  अनएम्पलाइड  नहीं  हैं.  बल्कि

 स्टूडेंट्स,  लेबर  एप्रोकल्चरल  लेबर,  बौर
 पेज़ेन्टरी,  ये  तमाम  के  तमाम  सफ़र  कर  रहे
 हैं  ।  अगर  आप  देश  में  मूव  एबाउट  करें
 तो  आपको  सही  पोजोशन  का  पता  चले  r
 बदकिस्मती  से  हम  यहां  से  कलकत्ता  जाने  के
 लिए  हवा  में  उड़ान  करते  हैं  पौर  डेढ़
 घंटे  में  वहां  पहुंच  जाते  हैं  ।  मैं  खुद  गिल्टी

 पलीड  करता  हूं  ।  यह  नहीं  कि  मुझे  खुद  इस
 बात,  का  एहसाप्त  नहीं  है  in  आप  जाकर  बेतों
 में  देखिये  कि  प्राज्ञाद  हिन्दुस्तात  में  किस  नों
 पर  क्या  गुजर  रहो  है,  फ़ैक्टरीज़  लेबर
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 पर  क्या  गुजर  रही  है।  झाप  जाकर  मुरावाबाद
 में  देखिये  कि  जो  वर्कर  मुल्क  के  लिये  करोड़ों
 रूपये  का  फ़ारेन  एक्सचेंज  अर्न  करता  है,  वह
 किस  हालत  में  मट्टी  झौर  गर्मी  में  काम  करता

 आज  जगह  जगह  पर  'टीचर्ज  और
 स्टूडेंट्स  की  स्ट्राइक्स  हो  रही  हैं।  लेबर  और
 ग्ेजेन्ट्स  भो  सेटिसफ़ाइड  नहीं  हैं  ।  झाज  तो
 यह  दिखाई  देता  है  कि  एन्टायर  कंट्री  रेस्टलेस
 है--  किसी  को  कहीं  इत्मीनान  नहीं  है,  चाहे
 आसाम  हो,  काश्मीर  हो  और  चाहे  मद्रास,
 दिल्ली  बौर  हरियाणा  हो  ।  लेकिन  इन  बातों
 का  इलाज  कौन  करे  ?इनको  दस  गालियां
 दे  दीजिये,  लेकिन  इनके  कान  इतने पक  गंए  हैं
 कि  थे  नहीं  सुनते  हैं  ।  लिहाजा  उससे  क्या
 फ़ायदा  होगा  ?  क्रिटिसिज्म  कीजिए,
 नलेक्नि  उसका  कोई  भ्रसर  नहीं  होता  है  ।

 कहा  जाता  है  कि  यहां  की  जुबान  हिन्दी
 होनी  चाहिए  ।  ठीक  है  ।  भ्राईन  ने  इसको
 माना  है  आईन  ने  इस  को  जगह  दी  है,  लेकिन
 जब  एक  प्राबलम  खड़ी हो  गई  है,  तो  हम  उससे
 डन्कार  नहीं  कर  सकते;  हम  ने  उस  प्राबलभ
 को  साल्व  करता  है  |  जुबान  का  मसला  एक
 अहम  मसला  है  ।  इसने  नार्थ  और  साउथ  को
 करीब  करोव  अलग  कर  रखा  है।  यहां
 भी  जानो-माल  का  नक्सान  हो  रहा  है  और

 न्बहां  भो  जानो-माल  का  नुक्सान  हो  रहा  है  ।
 यह  प्राबलम  आज  सारे  हिन्दुस्तान  को  फ़ेस
 कर  रहो  है  ।

 सदर  मोहतरिम  ने  अपने  एड्रेंस  में  कहा
 है  कि  हमारे  मुल्क  में  साढ़े  नौ  करोड़  टन
 अनाज  पैदा  हों  गया  है  ।  हमारे  एक  दोस्त
 ने  कहा  है  कि  परमात्मा  भौर  इन्द्र  देवता  की
 मेहरवानी  से  यह  साढ़े  नौ  करोड़  टन  पैदा  हुआ
 आज  से  डेढ़  साल  पहले  बन्दर  देवता  खफा  थे  t
 उस  वक्‍त  छः  करोड़  टन  भी  पैदा  नहीं  हुआ  t
 अगर  उन  के  तेवर  बदल  गए,  जो  अगले  एड्स
 में  हम  साढ़े  नौ  या  साढ़े  दस  करोड़  टन  पैदा
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 होने  का  जिक्र  नहीं  पायेंगे  ।  इस  मसले  पर
 तवज्जह  देना  बेहद  जरूरी  है  ।

 आज  मुल्क  में  रिसेशन  है  ।  मुल्क  से
 पैसा  गुम  हो  गया  है,  जिस  का  असर  इंडस्ट्री
 पर  पड़  रहा  है  |  छोटी  भ्रौर  बड़ी  इंडस्ट्रीज
 धड़ाधड़  बन्द  होती  जा  रही है  ।  क्या  यह  सब
 प्राबलम  नहीं  है  ,  जिस  को  मुल्क  ने  फेस  करना
 है  ?  इस  के  साथ  ट्रेड  और  कामस  गिरते  जा
 रहे  हैं  ।  क्‍या  यह  प्राबलम  नहीं  है,  जिस  को
 फेस  किया  जाये  ?  इसके  अलावा  मुल्क  के
 सामने  कई  और  इकानोमिक,.  'पौलीटिकल
 शौर  सोशल  प्राबलमम्ज  हैं  ।  लेकिन  इन
 प्राबलम्ज़  को  फ़ेज  करने  वाला  कौन  है  ?
 जवाहरलाल  गए  तीसरा  प्लान  बना  कर  |
 तीसरा  प्लान  बला,  जिस  पर  थोऊजेंड्स  आफ़
 करों  खर्च  हुए  ।  कोई  कहेगा  कि  हिन्दुस्तान
 ने  तरक्की  नहीं  की  ।  हिन्दुस्तान  बहुत  झागे
 बढ़ा  ।  947  के  मुकाबले  में  i967  का
 हिन्दुस्तान  कुछ  नया  ही  नक्शा  दिखाता  है,
 कोई  इससे  इन्कार  नहीं  करता  ।  मैं  प्लानर्ज
 और  गवर्नमेंट  को  एक्प्ज़  नहीं  करता  हूं  ,
 कोई  मोटिव्ज़  इम्प्यूट  नहीं  करता  हूं  7  लेकिन
 यह  हकीकत  है  कि  अभो  जवाहरलाल  को  गए
 हुए  तीन  साल  भी नहीं हुए  'कि  तमाम  प्लानिंग,
 प्लानिंग  क  शन  के  तमाम  स्टेटिस्टिक्स,
 मैनपावर  रिपोर्ट्स,  मैनपावर  कमेटीज़  और
 बाकी  सब  बातें  ठप्प  हो  गई  हैं  a  झाज  इस  मुल्क
 में  पचास  हजार  इंजीनियर्ज  ज्यादा  हैं  ।

 963  8  मैं,  नैशनल  डबेलेपमेंट  कान्सिल
 का  मेम्बर  था,  उस  समय  पंडित  जी  कहते  थे
 कि  कब  हमारे  पास  इंजीनियसं  होंगे,  ताकि  यह
 मुल्क  आगे  बढ़े,  आज  चार  साल  हो  गये  हैं,
 ाप  कहते  हैं  कि  50  हजार  इंजीनियर्स  ज्यादा
 हैं,  हम  क्‍या  करें  ?  किस  का  कुसूर  है  ।  हजारों
 करोड़  रुपया  आपने  एल०.  झाई ०  सी०  श्रौर
 दूसरे  कामां ं  में  बांध  कर  रखा  है,  जिस  का
 कोई  सही  स्तेमाल  नहीं  हो  रहा  है  ।  जसा
 रणघीर  सिंह  जी  ने  कहा,  मैं  भी  आपसे  कहता
 हूं  कि  उस  रुपये  का  इस्तेमाल  कोजियें,  छोटे
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 छोटे  मकान  कस्बों  और  देहातों  में  बनाइये,
 जिसमें  उन  को  काम  लगे  शौर  ग्रापका  पैसा
 प्रोपरली  यूटीलाइज़  हो  |

 आज  एक  एक  करके  हमारे  कदम  पीछे
 होते  जा  रहे  हैं।  हमारे  सामने  जो  सबसे  बड़ी
 प्राबलम  है  वह  है  एप्रोच  की,  जब  एप्रोच  ही
 गलत  है  तो  नतीजे  लाजमन  गलत  होंगे  ।
 रन-आाफ-कच्छ  का  जो  मामला  आया  है,
 यह  एक  बहुत  बड़ा  मामला  है,  इस  को  न  समझा
 जाय  कि  झासान  चीज  है  ।  यह  कहना  कि  यह
 आबिट्रेटर  की  रिपोर्ट  है,  इस  लिये  यह  हमारे
 ऊपर  बाइन्डिग  है,  ठीक  है  या  बाइडिग  है,
 मैं  इस  को  जानता  हूं,  लेकिन  इस  मामले  को
 ा  ्ेशन  के  सुपुर्दे  करते  वक्‍त  क्‍या  आपने
 तमाम  बातों  को  देखा  था,  आपने  जो  एग्रीमेंट
 ड्रा  किया  था,  उस  में  क्या  झपने  बचाव  की  कोई
 शर्ते  रखी  थी  ?  जहां  तक  मैंने  एग्रीमेंट  की
 क्लाज़ेज  को  देखा  है,  झापने  दो  नहीं,  दस-दस
 अंगूठे  लगा  दिये  हैं,  जो  कुछ  तुम  करोगे-आमन्ना
 व  सदकना।  प्रब  कया  कहते  हैं-चाहे  पाकिस्तान
 का  90  फीसदी  क्लेम  रिजेक्ट  हो  गया,  लेकिन
 सवाल  मुल्क  का  है,  मुल्क  के  जरिये  से  बात
 कीजिये,  चाहे  0  फीसदी  गया  या  2  फीसदी
 गया  या  30  फीसदी  गया,  हम  ने  रन-आझाफ़-
 कच्छ  को  खो  दिया  |  बाकी  का  90  फीसदी
 जो  हम  को  मिला  है,  हम  उस  में  कदम  नहीं
 रख  सकते,  साल  भर  उस  में  पानी  भरा  होता
 है,  लेकिन  यह  जो  350  मील  उन  को  मिलेगा,
 यहां  साल  भर  चरागाह  है,  आबादी  है  t
 ठीक  है,  उन  को  जो  यह  आबिद्रेशन  से  मिला,
 मुझे  खुशी  है,  लेकिन  बार  भ्गर  इस  से  हिन्दुस्तान
 में  पीस  भ्ाती  है,  तो  मैं  इस  को  वैल-कम  करूंगा,
 मैं  उस  सूरत  में  गवर्नमेंट  के  स्टैण्ड  को  सपोर्ट
 करूंगा,  लेकिन  क्‍या  इस  से  प्रीस  झायेगी  ?

 मुझ  खतरा  है।  हम  बातें  श्ाज  तक  बहुत
 करते  झ्ाये  हैं,  947  में  जब  काश्मीर  हिन्दु-
 स्तान  का  हिस्सा  बना,  उस  वक्‍त  उस  का
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 रकबा  86,000  स्केवर  मील  था,  लेकिन  श्राज
 उस  का  रकबा  40,000  स्क्‍वेयर  मील  है,
 46,000  स्क्वेयर  मील  चला  गया,  कुछ
 पाकिस्तानी  के  हाथों  में  चला  गया  और  कुछ
 चीन  के  हाथों  में  चला  गया,  लेकिन  झगर  इस
 को  देकर  भी  पीस  आती  है,  तो  मैं  इस  को
 वेलकम  करूंगा,  मगर  क्या  पीस  आयेगी  ?

 ह 16  कवर  लाल  गुप्त  :  देकर  कभो  पीस
 नहीं  आया  करती  ।

 श्री  गुलाम  मोहम्मद  बर्ुणी  :  पीस  खरीदी
 नहीं  जाती,  उस  के  लिये  अगर  खुद  शाप
 झन्दरुनी  तौर  पर  मजबूत  हैं,  'प्रापके  पास
 स्ट्रेन्च  है,  तभी  ग्रापकी  बात  भी  शद्दोमद  से
 मानी  जायगी  |

 मुझे  इस  मौके  पर  एक  वाक्या  याद  झा  रहा
 है  और  उसको  में  यहाँ पर  जरूर  दोहराऊंगा  |b
 949  में  काश्मीर  की  लड़ाई  के  बाद  मैक

 नाटन  प्रापोज्गञल्ज  यहाँ  आई,  जिस  पर  गौर
 करने  के  लिये  मैं  भौर  शेख  भक्‍्रब्दुल्ला  यहाँ
 मौजूद  थे,  पंडित  जी  प्रिसाइड  कर  रहे  थे,
 मोहतरिम  सरदार  बल्लभ  भाई  पटेल  बेठ  थे,
 मौलाना  बटे  थे,  झार्मी  के  बहुत  से  जरनेल
 और  सेक्रेटरीज  बैठे  थे,  सवाल  था  कि
 मेकनाटन  प्रपोजल्ज  को  एवसप्ट  करें  या  न  करें--
 यह  वहस  चल  रही  थी।  सर  गिरजाशंकर
 बाजपेयी  उन  दिनों  सेक्रेटसीज़  जनरल  थे,
 उन्होंने  एक  नोट  तैयार  किया  हमरा  था
 जिसमें  गवनंमेंट  को  रिकमेण्ड  किया  था  कि
 उस  एवांड  को  मंजूर  कर  लिया  जाय
 सरदार  ने  उस  बहस  को.  बड़ी  तसल्ली  फे
 साथ  9  बजे  से  एक  बजे  तक  सुना  और
 झाखिर  में  बह  खड़े  हो  गये  प्रौर  अपने
 करक्टरस्टिक  मैनर  में  अपने  ज्ञाल  को

 कन्घें  पर.  डालते  हुए  कहा--  “पंडित  b
 इसको  रिजेंकट  कर  दीजिये।  यह  कन्ट्री
 को डिस्इन्ट्रीपेट  करदेगा  शौर  हम  कहीं  के
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 वहीं  रहेंगे  इसको  रिजेबट  कर  दीजिये  Y  उन्होंने
 कहा--अगर  घर  में  मजबूत  हैं  तो  बाहर
 भी  इज्जत  होगी,  अगर  धर  में  इज्जत  नहीं
 होगी,  तो  बाहर  कोई  नहीं  पूछेगा।  उसके
 बाद  सरदार  उठ  कर  चले  गए  और  उनके
 पीछे  मौलाना  भी  चले  गए।  उसके  दूसरे
 दिन  फिर  उसी  सेक्रेंटी  जनरल  ने  एक
 दूसरा  नोट  उस  कमेटी  के  सामने  रखा,
 जिसमें  उस  रिपोर्ट  को  रिजेबट  करने के  लिये
 'रिक्मेण्ड  किया  गया  था  1  यही  हालत  श्ाज  है,
 श्रगर  श्ाज  देश  मजबूत  है,  देश  की  प्रावलम्ज़
 की  त्तरफ  तवज्जह  दी  जायगी,  जो  कुछ
 हो  गया  वह  हो  गया,  झागे  से  ऐसा  नहीं  होगा,
 अगर  इस  चीज़  को  मानने  के  लिये  तैयार  हैं,
 तब  कुछ  उम्मीद  की  जा  सकती  है।  लेकिन  जब
 एक  बार  देने  की  आदत  हो  जाती  है,  तो  फिर
 दिया  ही  जाता  है  झौर  जिसको.  लेने  की
 झादत  हो  जाती है,  वह  लेता  ही  जाता  है  1

 शाज  देश  में  चारों  तरफ  इनसिक्योरिटी
 झौर  इन्स्टेबिलिटी  की  ववया  फैली  हुई  है,
 कन्ट्री  का  मिजाज  इस  वक्‍त  कुछ  बिगड़ा
 हुआ  है,  मैं  यकीनन  यह  कहूंगा  कि  प्रा्थिट्रेशन
 ठीक  है,  दुनिया  के  मुझआमलात  में  इन्टरनेशनल
 फील्ड  में सरकार  और  सरकारों  के  बीच
 सुलह-तामे  हुआ  करते  हैं,  आाविट्रेशन्त्र  होती
 हैं,  लेकिन  हमारा  केस  हमारी  डिफाल्ट  से
 गया  है,  हमने  उसकी  पूरी  तरह  से  तैयारी
 नहीं  की।  हम  लीगलिस्टिक  ज़रूर  हैं,
 लेकिन  हमारे  मुकाबले  पाकिस्तान  ने  केस
 को  ज्यादा  भ्रच्छी  तरह  से  तैयार  किया
 अर  उसने  बता  दिया  कि  हम  भी  वहाँ
 पर  थे,  जब  कि  असल  वह  वहां
 पर  नहीं  थे  भौर  नतीजा  यह  हुआ  कि  हमने
 इस  केस  को  ो  दिया।  यही  चीज  हमारे
 साथ  948  हुई  थी  1

 बहुत  सारी  प्रावलम्ज  इस  वक्‍त  हमारे
 सामने  हैं,  एक  खास  प्रावलम  की  तरफ
 मि०  रणधीर  सिंह  ने  इशारा  किया---स्ब  कि
 देखभाल  हम  कर  रहे  हैं,  गवर्नमेंट  क॑  पास

 PHALGUNA  2,  889  (SAKA)  Address  (M.)  2534

 रिसोर्सेज  हों  तो  तनख्वाहँ  बढ़  सकती  हैं,
 भ्रगर  रिसोर्सेज्ञ  नहीं  हैं  तो  जो  कुछ  है,  उसी
 के  मुताबिक  प्रागे  बढ़ना  होगा  ।  दुनिया  भर
 में  सबकी  तनख्वाहें  बढ़ी  हैं,  लेकिन  जो  हमारे
 शाम्ड  फोसेज़  के  लोग  हैं,  मैं  सिफ  ार्मी  के
 लिये  ही  नहीं  कह  रहा  हूं,  झाम्ड  फोसेंज़  में
 हमारा  शार्मी,  एयर-फोर्स  और  नेवी
 भी  शामिल  है,  उनकी  तनख्वाहों  में
 इज़ाफा  नहीं  हुआ  है  |  ये  लोग  बड़ी  आाईभ्रस
 ड्यूटीज़  देते  हैं  ओर  कहां  देते  हैं--जहाँ  इस
 बबत  लहाख  से  झागे,  50  मील  भागे,  हमारा
 सिपाही  खड़ा  है,  जहाँ  झाज  --25  टेम्प्रेचर
 है।  उनकी  तनख्वाहों  झौर  इमौल्यूमेन्ट्स
 के  मामले  में  गवर्नमेंट  ने बहुत  कुछ  किया  है--मैं
 19488  जानता  हूं  कि  क्या  किया  गया  है  1’

 इसलिए  जरूरत  है  कि  भांप  उस  तरफ
 तवज्जह  दीजिये,  उनको  खुश  रखिये  ताकि
 वे  झापके  बाडजें  को  पूरी  तरह  से  डिफेष्ड
 कर  सकें ।

 दूसरी  बात  मैं  गवर्नेमेंट  से  यह  शरण
 करूंगा  कि  आपने  “प्लान-हौलिडे”  डिक्लेझर
 कर  दिया  है,  रुपया  नहीं  है,  पैसा  नहीं  है,
 लोन  हमको  मिलते  नहीं  हैं,  फौरेन-एक्सचेंज
 की  डिफिक्लटी  है--ठीक  है  ये  सब  चीजें
 हैं।  भव  भाप  कहते  हैं  कि  i969  हम
 फोर्थ  प्लान  चलायेंगे--मेरे  ब्याल  में

 ‘Of  the fourth plan  Evers
 bee

 of  the  fo  ~Ev
 isona  holiday.  मैं,  र्थ  =
 मुल्क  के  नाम  पर  ,  कौम  भौर  वतन  के  नाम  पर
 गवर्नमेंट  झौर  तमाम  प्रपोज़ीक्षन  पार्टीज  के
 नेशनल  लीडर्स  से,  जो  यहाँ  पर  बैठे  हुए  हैं,
 अपील  करूंगा  कि  इस  false  notions  of
 Prestige  को  छोड़  कर,  ज़रा  जमीन  पर

 आइये,  ज़मीन  पर  कदम  रखिये  भर  देखिये
 कि  भ्रापको  श्रावलम्ज्ञ  क्‍या  हैं।  मैं  तो  यह
 कहूगा,  मुझे  मालूम  नहीं  कहाँ  तक  इसको

 नि  करेंगे,  Let  there  be  a  file
 holiday  alse;  we  can  afford  that.
 इनके  पास  सुबह  से  शाम  तक  क्या  जाता  है--.
 भण्डर  सेक्रेटरी  ने  यह  लिखा  है,  सैक्रेटरी  ते
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 प्श्री  गुलाम  मुहम्मद  बस्छी]

 यह  लिखा  है,  चौबीस  घन्टे  ड्न्हों  फार्मलिटीज़
 में  य ेलोग  काम  करते  हैं,  इसलिये  मैं  कहता
 हूं  कि  प्लान  हौलिडे  के  साथ  साथ  फाइल-
 होलिडे  भी  हो  जाय,  इससे  कोई
 कयामत  नहीं  ञ्  जायेगी,  उस  के  बजाय
 ाप  नेशनल  प्रावलम्ज़  को  हल  करने  में
 लगें,  लैंग्वेज़  प्रोबलम  को  हल  करें,  यह
 एटीचूट  न  रखें  कि  यह  हमारी  जवान  है,
 इसलिये  उनको  मानना  ही  पड़ेगा।  श्राज  वह
 जमाना  नहीं  है,  साउथ  और  नार्थ  को  मिलाकर
 एक  राउण्ड  टेबिल  कार्न्फन्स  गवर्चेमेंट  बुलाये
 और  इस  मामले  को  हल  करने  की  कोशिश
 करे।  सब  कामों  को  छोड़  कर  रिसेप्शन्ज,
 पी०  झाई०  पींज  को  इन्वाइट  करना  या  और
 दूसरे  कामों  को  छोड़कर,  बैठें  और  कहें  कि
 हम  तब  तक  सिर  नहीं  उठायेंगे,  जब  इन
 नेशनल  प्रावलम्ज़  को  हल  नहीं  कर  सेंगें---
 इन  प्रवलम्ज  को  हल  करने  का  यही  तरीका
 है  और  इसे  किया  जाना  चाहिये।  वरना
 यह  कहना  कि  गवर्नमेंट  के  पास  पचास
 आदमी  ज्यादा  है,  वे  पचास  इस  तरफ  भी
 आ  सकते  हैं,  अगर  जरा  भी  कोशिश  की  जाय---
 लेकिन  उससे  कोई  फायदा  नहीं  होगा  |
 हमने  देख  लिया  कि  इस  दौरान  में  3  सरकारें
 साल  भर  के  अन्दर  बदलीं  |  कल  बंगाल  में
 एक  चीफ  मिनिस्टर  थे  लेकित  भ्राज  वे
 सभासद  भी  नहीं  हैं,  उससे  भी  पीछे
 चले  गये  ।  एक  सरकार  सदा  नहीं
 रहती  है,  वे  आती  हैं  और  जात्ती  हैं  लेकिन
 नेशनल  प्राब्लम  की  तरफ  झप  जरा  ध्यान  दें  |
 यह  नहीं  होना  चाहिये  कि  मोरारजी  भाई
 उधर  दौड़ें,  आनरेबुल  प्राइम  मिनिस्टर  उधर
 जाने  शोर  दूसरे  पालियामेंटरी  मिनिस्टर
 जितने  हैं,  कोई  इधर  कोई  उध्चर  और  बड़े
 अड़े  मामलों  पर  गौर  करना  हो  तो  उसके  लिए
 रात  को  दो  चजे  बंठ  रहे  हैं,  तो इस  आदत  को
 छोड़  दें  श्रौर  नेशनल  प्रान्‍्लम्स  पर  गौर
 करें ।

 FEBRUARY  21,  968  Address  (M.)  2576

 Let  me  request  my  hon.  friends
 here.  Let  me  tell  the  national  lea-
 ders.  It  is  as  much  their  responsibi-
 lity  as  it  is  ours.  It  is  not  scoring  a
 point.  An  Adjournment  Motion  or  a
 Calling  Attention  Notice  will  not
 solve  the  problems.  Problems  will  be
 solved  only  when  you  sit  together,
 discuss  and  find  out  a  solution.  Do
 not  get  out  of  the  room  till  you  find
 out  a  solution.  Let  that  attitude  be
 there.

 नेशनल  प्राब्लम्स  पर  ध्यान  दें  ।  आज  महराष्ट्र
 और  मैसूर  आपस  में  लड़  रहे  हैं,  कल  पंजाब
 और  हरियाना  झापस  में  लड़  सकते  हैं,  उत्तर
 प्रदेश  भी  लड़  सकता  है  -  यह  झाग  सुलग  कर
 बुझेगी  नहीं  1  इस  लिए  मैं  अर्ज  करूंगा  कि  सब
 लोग  मिलकर  डिस-इंटिग्रेशन  झाफ  दि  कन्ट्री
 को  रोकें,  रीजनलिज्म  को  रोक  दें,  लग्वेज  की
 प्रान्लम  को  रोक  दें  और  कम्युनेलिज्म  को
 प्राब्लम  को  रोक  दें  -  इसके  साथ  ही  साथ
 हमने  सोशलिज्म  का  भी  बहुत  खकसूरत  दावा
 किया  है,  सोशलिज्म  और  सेक्युलेरिज्म  का
 दावा  किया  है  ।

 I  am  shameg  to  mention  in  this august  House  that  both  these  things
 aré  missing;  secularism  is  not  there
 and  socialism  is  also  not  there.  (In-
 terruption).  Whether  it  was  there  or
 not,  I  say  this  is  our  objective  and  we
 are  going  towards  it.  I  wiil  never
 say  that  nothing  has  been  cone.  Much
 has  been  done  and  much  hag  yet  to
 be  done.

 इसलिये  मैं  आपसे  अर्ज  कर  रहा  हूं  कि  भाप
 इन  बातों  की  तरफ  ध्यांन  दीजिए  ।  जब  ग्यापका
 झंडा  ऊंचा  रहेगा  तब  जाप  पर  विश्वास
 पड़ेगा  और  लोग  श्राप  पर  भरोसा  करेंगे
 और  लोगों  की  प्राब्लम  खत्म  हो  जाएंगी  ।

 ,  आज  शाप  कहते  हैं  कि  साढ़े  9  करोड़  टन  गल्‍्ला
 पैदा  होगा  ।  ठीक  है,  मैंने  कहा  कि  परमात्मा
 और  इन्द्र  देवता  की  इनायत  है  लेकिन  इसके
 साथ  ही  साथ  फीमतें  भी  कहां  बढ़  रही  हैं  ।
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 रात  को  एक  कोमत  होती  है  शौर  सुबह  दूसरी
 कीमत  हो  जाती  है  ।  हमारा  एक  चेरिश्ड
 डिजायर  और  आव्जेक्ट  यह  भी  था  :

 To  arrest  the  price  line  in  1957.  If
 you  see  the  resolutions  of  the  Natio-
 na]  Development  Council  you  will  find
 this.  Arrest  means  stop.  Has  it  been
 stopped?  It  goes  up  like  this,

 तो  आप  यह  फैसला  करें  की  कीमतों  को  बढ़ने
 नहीं  देना  है,  चाहे  कोई  शर्त  भी  सफर  करे
 लेकिन  कोमतें  नहीं  बढ़ने  पाएंगी  ar  एक
 टीचर  की  तनख्वाह  20  रूपया  बढ़ाते  हैं,
 पांच  जनों  का  उसका  परिवार  है  तो  उसी
 महीने  में  उसके  50  रूपए  ज्यादा  खर्च  हो
 जाते  हैं  |  इस  तरह  से  वह  हमेशा  माइनस
 व्र  बेक्रप्ट  रहता  है।  आप  एक  पुलिसमेंत
 की  तनख्वाह  25  रूपया  बढ़ाते  हैं  लेकिन  चीजों
 की  कीमतें  फिर  बढ़  जाती  हैं  50  रूपए,  वह
 फिर  भी  माइनस  में  रहता  है  ।  इस  तरह  से
 आप  एक  ऐसी  उलझन  में  पड़  गए  हैं  जिसमें
 से  निकलना  बड़ा  मुशकिल  हो  गया  है  ।  इस
 लिए  मैं  कहता  हूं  कि  दोनीं  तरफ  के  जो  लीडर्स
 हैं,  वे  अगर  कोशिश  करें  तो  इसमें  कामियादी
 मिल  सकती  है  ।

 अब  रही  टापिल  करने  की  बात,  तो  ये
 अजय  मुकर्जी  को  टापिल  करेंगे  शौर ये  पी  ०  सी  ०
 घोष  को  टापिल  करेंगे,  यह  तो  चलता  ही
 रहेगा  लेकिन  अगर  आपको  मुल्क  के  मामले

 हल  करने  हैं,  मुल्क  को  बचाना  है,  देश  को
 बचाता  है,  मुल्क  की  इज्जत  को  बचाना  है,
 मुल्क  की  लाज  को  बचाना  है  जिस  देश  के
 लिए  गाँधी  और  जवाहरलाल  और  लाखों
 इनसानों  ने  भ्रपनी  जान  की  कूर्बानियां  दीं,
 उनका  खून  रायगां  न  होने  पाए,  तो  झप  जमीन
 पर  खड़े  होकर  हर  बीज  को  सोचने  समझने
 की  कोशिश  करें  ।  आप  देखें  कि  जवाहस्लाल
 जी  के  जाने  के  बाद  तीन  सालों  में  क्या  हुआ  ?
 उनके  जाने  के  बाद  हमारा  प्लान  कहां  है'?
 हमारी  इन्डस्ट्रीज  कहां  है  ?  झापका  सेक्यु-
 लेरिज्म  और  सोशलिंज्म  का  बैनर  कहां  है  ?
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 यहां  पर  महन्त  जी  ने  अपने  छ्यालात  का  इजहार
 किया,  हो  सकता  है  कि  हिन्दुस्तान  में  दस,
 बीस,  पचास  या  सौ  आदमी  ऐसे  हों,  मैं  उनकी
 बड़ी  इज्जत  करता  हूं,  ख्यालात  बड़े  अच्छे
 हैं  लेकिन  मैं  कहता  हूं  कि  मौजूदा  जमाने  में
 उनके  लिए  कोई  जगह  नहीं  है  t  हिन्दुस्तान
 हिन्दुओं  का  मुल्क  नहीं,  हिन्दुस्तान  मुसलमानों
 का  मुल्क  नहीं,  हिन्दुस्तान  हिन्दुस्तानियों  का

 मुल्क  है  ।
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 17.28  hrs.
 BUSINSS  ADVISORY  COMMITTEE

 FouRTEENTH  REPORT

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  COMMUNICA-
 TIONS  (DR.  RAM  SUBHAG  SINGH):
 Sir,  I  beg  to  present  the  Fourteenth
 Report  of  the  Business  Advisory  Com-
 mittee,

 17.28)  brs.
 LOSS  TO  RAILWAYS  DURING

 LANGUAGE  AGITATION*
 MR.  DEPUTY-SPEAKER;  We  shall

 now  take  up  the  half  an  hour  discus-
 sion.

 att  श्रीचन्द  गोयल  (चंडीगढ़)  :  उपाध्यक्ष
 महोदय,  हमारे  देश  में  रेलों  का  राष्ट्रीयकरण
 हुए  कई  शताब्दी  बीत  गई  हैं  लेकिन  आज  तक
 हम  अपने  देश  में  और  देशवासियों  के  अन्दर
 यह  भावना  पैदा  नहीं  कर  पाए  कि  रेलों  की
 सम्पत्ति  झाज  जन  सम्पत्ति  है,  हम  में  से  हरएक
 की  सम्पत्ति  है,  यह  राष्ट्रीय  सम्पत्ति  है  |  वे
 लोग  जो  बिना  टिकट  रेलवे  में  यात्रा  करते  हैं
 या  रेलवे  के  माल  की  चोरी  करते  हैं,  या  रेलवे
 के  माल  को  हिंसा  द्वारा  नष्ट  करते  हैं,  या  अग्नि
 भेंट  करते  हैं,  उनके  अन्दर  आज  तक  यह  भावना
 पैदा  नहीं  हुई  कि  यह  हमारा  झपना  नुकसान
 है,  करों  के  द्वारा  हमारे  खून  पसीने  की  जो
 कमाई  है  उसके  द्वारा  यह  सम्पत्ति  बनती  है
 इस  सम्पत्ति  की  क्षति  को  पूर्ति हमें  फिर  से

 *Half-An-Hour  Discussion.



 2§37  Railway  Losses

 करों  का  बोझ  उठाकर  करनी  पड़ती  है  ।
 श्ाज  उनमें  हमें  यह  भावना  पैदा  करने  की
 जरूरत  है  ।  जो  लोग  सरकार  की  किसी
 नीति,  किसी  कार्यक्रम  या  सरकार  की  किन्‍्हीं
 असफलताओं  के  संत्रंध  में  किसी  न  किसी
 प्रकार  का  आन्दोलन  करना  चाहते  हैं  तो
 सस  आन्दोलन  का  एक  रूप  हो  सकता  है,
 जन  सभाएं  हो  सकती  हैं  और  जेल  जाना  हो
 सकता  है  लेकिन  राष्ट्रीय  सम्पत्त  को  नष्ट
 करना,  यह  किसी  भी  समस्या  का  हल  नहीं
 हो  सकता  ।  मैं  समझता  हूं  कि  हमारे  देश  के
 ये  लोग  बड़े  गलत  रास्ते  पर  चल  पड़े  हैं  ।
 ऐसे  तत्वों  का  किसी  भी  प्रकार  से  समर्थन
 नहीं  किया  जाना  चाहिए  बल्कि  उनकी  निन्दा
 होनी  चाहिए  ।  आज  सारे  देश  के  अंदर
 इस  प्रकार  का  वातावरण  हमें  पैदा  करने  की
 जरूरत  है  ।  आज  मैं  समझता  हूं  कि  सरकार
 की  ओर  से  भी  और  बाकी  दलों  के  नेताओं  की
 ओर  से  भी  राष्ट्र  के  भ्रन्दर  इस  प्रकार  का
 वातावरण  पैदा  करने  के  लिए  एक  अभियान
 की  जरूरत  है  जिससे  लोगों  के  दिलों  में  यह
 बात  बैठ  सके  कि  रेलवे  की  सम्पत्ति  नष्ट  करना
 या  राष्ट्र  की  सम्पत्ति  नष्ट  करना,  हमारी
 अपनी  सम्पत्ति  को  नष्ट  करना  है  और  उसकी
 क्षति  पूर्ति  हमारे  ही  द्वारा  होगी  ।

 शझाज  मैं  आपतपे  यह  निवेदन  करना  चाहता
 हूँ  कि  एक  प्रश्न  का  उत्तर  देते  हुए  हमारे

 रेलवे  मंत्री  महोदय  ने  यह  कहा  था  कि  केले
 भाषां  के  प्रश्न  पर  जो  झान्दोलंन  हुआ  उस्त  में
 25  लाख  रुपये  की  रेलवे  की  सम्पत्ति  नष्ट
 कर  दी  गई।  लेकिन  आन्दोलन  तो  प्ननेकों
 प्रकार  के  देश  के  अन्दर  चलते  रहते  हैं।
 हमारे  रेलवे  मंत्री  महोदय  ने  उन  की  तरफ
 अपने  भाषण  में  इशारा  किया  है  और  उन  के
 भाषण  का  जो  प्नन्तिम  पैराग्राफ  है  उस  के
 अन्दर  उन्होंने  इस  बात  का  संकेत  किया  है  कि
 किसी  भी  प्रकार  का  आन्दोलन  क्‍यों  न  हो
 उस  में  रेलवे  सम्पत्ति  को उस  का  शिकार
 बनाया  जात!  है  उसके  प्रति  एक  हिंसात्मक

 PHALGUNA  2,  889  (SAKA)  during  Language  25  3
 Agitation  (H.A.H.  Dis.)

 रवैया  अपनाया  जाता  है  उस  को  चलाने
 की  कार्यवाही  होती  है  चाहे  किसी  भी  प्रकार
 का  आन्दोलन  क्‍यों  न  हो,  भाषा  संबंधी
 आ्रान्दोलन  हो,  किसी  प्रदेश  के  अन्दर  कोई
 स्टील  प्लांट  लगाना  चाहू,  बांध  कायम  करने
 का  कोई  प्रश्न  हो  या  श्रम  संबंधी  आपस  का
 झगड़ा  हो  या  कोई  राशनिंग  का  प्रश्त  हो
 यहां  तक  कि  स्कूल  फीस  के  मामले  में  भी  अगर
 विद्यार्थी  श्रपने  हृदय  के  उदृगार  निकालना
 चाहते  हैं  तो  उन  के  द्वारा  भी  रेलवे  की  सम्पत्ति
 को  नष्ट  करने  को  बात  आाती  है  ।  हमारी  भाषा
 में  यह  कहावत  है  कि  जब  कुम्हार  का  कुम्हारी
 के  ऊपर  वश  नहीं  चलता  तो  वह  जाकर  गधी
 का  कान  ऐंठता  है,  इसी  तरह  से  मैं  समझता
 हूं  कि  जब  प्रान्तीय  सरकारों  के  ऊपर  या
 केन्द्रीय  सरकार  के  ऊपर  रोष  होता  है  ग्रौर
 जब  लोग  समझते  हैं  कि उनका  वह  रोष  कारगर
 साबित  नहीं  होता  तो  वह  जाकर  रेलवें  सम्पत्ति
 को  अपने  क्रोध  का  निशाना  बनाते  हैं।  मैंने
 इस  विवाद  को  इसलिए  खड़ा  किया  है  कि
 आज  यह  उत्तरदायित्व,  यह  जिम्मेदारी  पूरे
 तौर  पर  प्रान्तीय  सरकारों  के  ऊपर  हो  बोर
 उन  को  इस  राष्ट्रीय  सम्पत्ति  की  रक्षा  करनी
 होगी।  यह  एक  वैधानिक  झौब्लिगशन,
 एक  कांस्टीट्यूशनल  झौब्लिगेशन  ग्राज  उन
 के  ऊपर  है  क्‍यों  कि  जो  कानून  और  व्यवस्था

 की  जिम्मेदारी  है  यह  विषथ  प्रान्तीय  सरकारों
 के  विषय  हैं  1  मैं  समझंता  हूं  कि  प्रान्तीयं  सरकार

 “भी  यह  वहीं  चाहेंगी  कि  केन्द्रीय  'सरंकार  इंस
 'मामले  को  अपने  हाथ  में  लें  ले।  इस  व्यूवस्था
 को  वह  पसन्द  नहीं  करेंगी  ।  इस  कारण  आज
 उन  को  अपने  इद  उत्तरदायित्व  को,  अपनी
 जिम्मेदारी  को  निभाना  पड़ेगा।  जब  केन्द्र
 नहीं  कर  सकता  है  और  वह  करेंगे  नहीं  तो
 उस  राष्ट्रीय  सम्पत्ति  की  रक्षा  कौन  करेंगा।
 इसलिए  मैं  समझता  हुं  कि  इस  औब्लिगेशन
 को,  इस  कर्तव्य  को  उन्हें  निभाना  चाहिए।
 जो  सरकारें  इस  के  अन्दर  विफल  रही  हैं  मैं
 समझता  हूं  कि  उन  को  क्षतिपूर्ति  करनी  होगी
 उन  को  इस  बात  का  मुआवजा  देना  होगा।
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 [शी  श्रीचन्द  गोयल]
 श्ाज की की  जो  कानून  की  व्यवस्था  है  और

 इस  संबंध  में  दो  तीन  प्रकार  के  कानून  हैं।
 रेलवे  सिक्‍योरिटी  प्रोटेंकशन  फोर्स  एक्ट
 झौर  उसी  प्रकार  से  एक  दो  कानून  हैं  लेकिन
 किसी  के  झन्दर  झाज  इस  प्रकार  की  व्यवस्था

 नहीं  है  कि  जो  लोग  रेलवे  की  सम्पत्ति  को
 नष्ट  करने  की  धमकी  देते  हैं  उन  के  खिलफ
 किसी  किस्म  की  कोई  कार्यवाही  की  जा  सके,
 उन  के  खिलाफ  फायरश्ार्स्स  का  इस्तेमाल
 किया  जा  सके  या  और  कोई  कड़ी  कार्यवाही
 उन  के  खिलाफ  की  जा  सके  7  इस  प्रकार  की
 कोई  व्यवस्था  श्राज  हमें  अपने  कानून  के  अन्दर
 दिखाई  नहीं  देतीं  है।  इसलिए  मैं  आज  यह
 निवेदन  करना  चाहता  हूं  कि  हमें  कानून  के
 झन्दर  इस  प्रकार  की  व्यवस्था  करनी  पड़ेगी
 यह  रेलवे  सिक्‍योरिंटी  प्रोटक्‍्शन  फोर्स  ऐक्ट
 के  भ्रन्दर  संशोधन  करने  को  जरूरत  है
 ताकि  और  जो  रेलबे  के  कर्मचारी  हैं  या  और
 जो  इस  फोस  के  मैम्बस  हैं  वह  जरूरत  पड़ने
 पर  फायरझाम्स  का  इस्तेमाल  करके  रेलवे
 की  सम्पत्ति  को  जो  हानि  पहुंचाने  का  प्रयत्त
 होता  है  उस  का  बचाघ  किया  जो  सके  |

 रेल़वेज़.  की  सम्पत्ति  को  नुक्सान  करने  से

 तिगुना.  नुकसान  होता  है।  रेलवेज  की  सम्पत्ति
 को  नष्ट  करने  से  जो  रूपये  का  नुकसान  होता

 बदू तो है  द्वी  उस  के  साथ-  साथ  दूसरें  प्रकार
 का  जो  नुक्सान  है  उस  की  क्षतिपूर्ति  करने  में
 रैलवें  विभाग  को  अर्नेकों  प्रकार  की  कठिनाइयां
 होती  हैं।  तीसरी  जो  इससे  सब  से  बड़ी  हानि
 होती  है  वह  यह  कि  रेलवेज़  की  साधारण  जो
 कार्यवाही  है  रेलवें  की  जो  फंक्शनिंग  है  वह
 झ्पसैट  हो  जाती  है।  सरकारी  कमंचारी
 अपनी  ड्यूटी  पर  समय  पर  नहीं  पहुंच  पाते
 हैं.  अनेको  प्रकार  के  लोग  जिन्हें  भिन्न  भिन्न
 कामों  से  ड्यूटी  के  सिलसिले  में  दूसरे  दूसरे
 स्टेशनों  आदि  पर  पहुंचना  होता  है  वह  नहीं
 पहुंच  पाते  और  इस  कारण  वह  सारा  काम
 का  सिलसिला  दरहम  बरहम  हो  जाता  है

 FEBRUARY  21,  968  during  Language  Agitation  2540 (H.A.H.  Dis.)

 और  बहुत  अधिक  हानि  उस  कारण  होती  3
 इसलिए  मैं  समझता  हूं  कि  वक्‍त  झा  गया  है
 जब  हम  इस  के  लिए  गम्भीरतापूर्वक  सोच  कर
 कोई  माकूल  हल  निकालें।

 मैं  इस  सिलसिले  में  दो  तीन  सुझाव
 रेलवे  मंत्री  महोदय  को  और  सरकार  को  देना
 चाहता  हूं।  मेरा  पहला  सुझाव  यह  है  कि
 जो  रेलव  पुलिस  फोर्स  का  एक्ट  है  उस  के  झन्दर
 वाजिब  संशोधन  किया  जाय  ताकि  जो  रेलवे
 फोर्स  के  लोग  हैं  उन  को  इस  बात  का  अधिकार
 हो  कि  रेलवे  की  सम्पत्ति  को  नष्ट  करने  की
 जहां  धमको  या  कार्यावाही  दिखाई  देती  है
 उस  को  रोकने  के  लिए  वह  लोग  'फायरभाम्स
 का  इस्तेमाल  कर  सकें।  इस  के  लिए  मैं
 समझता  हूं  कि  आज  शायद  इस  किस्म  का
 कोई  नया  लेजिस्लेशन  भी  हमें  लाने  की  जरूरत
 पड़े  कि  जहां  पर  रेलवें  की  सम्पत्ति  को
 बाएलेंस  के  द्वारा,  हिसा  के  द्वारा  नष्ट  करने  का
 प्रयत्न  होता  है  उस  का  हम  बचाब  कर  सकें  |

 दूसरे  मैं  यह  चाहता  हूँ  कि  उस
 इलाके  के.  ऊपर  एक  प्यूनिटिव  फ़ाइन  इम्पोज़
 करने  की  उस  में  व्यवस्था  होनी  चाहिए
 ताकि  एफैक्टैड  इलाकों  के  लोग  यह  समझें
 कि  झगर  हम  ने  रेलव  की  जायवाद-की  रक्षा
 महीं  की  झौर  वह  रेलबेज़  की  जायदाद-अगर
 नाट  हो  गयी  तो  उस  की  जिम्मेदादी  हमारे
 ऊपर  झाने  बाली  है।  इस  लिए  इस  तरह के
 एक  प्युनिटिव  फ़ाइन  का  प्राविज्ञन  भी  करना
 मैं  समझता  हूं  कि  आज  के  हालात  में  आवश्यक
 हो  गया  है।

 इस  के  साथ  साथ  मैं  यह  भी  उचित
 समझता  हूं  कि  चूंकि  प्रान्तीय  सरकारों  के
 ऊपर  इस  बात  की  जिम्मेदारी  श्राती  है  कि
 वह  इस  की  रक्षा  करें  तो  जहां  वह  उस  की
 रक्षा  नहीं  कर  पाई  है  नहें  बहां  की
 क्षतिपूति  करनी  चाहिए  उतसे  वहां  के  लिए
 मुआविज़ा  लिया  जाना  चाहिए।
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 मैं  यह  भी  निवेदन  करनः  चाहत!  हूं  कि  ग्राज
 इस  सिलसिले  में  सारे  देश  के  अन्दर  एक  प्रचार
 का  अभियान  लेकर  लोगों  के  दिमाग  में  यह
 चीज़  बैठानी  द्वोगी  कि  यह  रेलवे  की  सम्पत्ति
 उन  की  अपनी  सम्पत्ति  है और  यदि  उस  को
 बह  नष्ट  करते  हैं  तो  ऐसा  करके  वह  खुद
 अपनी  हानि  करते  हैं।  वह  जो  उन  के  द्वारा
 हानि  होती  है  उस  की  पूति  करने  की  भी  जिम्मे-
 दारी  उन  के  ऊपर  होती  है।  इस  तरह  का
 प्रचार  देश  में  व्यापक  पैमाने  पर  करने  को
 बड़ी  ज़रूरत  है।  मैं  पूछता  चाहूंगा  कि  इस
 सिलसिले  में  और  कौन  कौन  से  क़दम  उन
 के  बिचाराघीन  हैं  ताकि  इस  गम्भोर  मसले
 को  हल  करने  के  लिए  उचित  और  कारगर
 पग  उठाये  जा  सकें  ?

 श्री  कंबरलाल  गुप्त  (दिल्ली  सदर)  :
 जैसे  कि  मेरे  से  पर्व  वक्‍ता  महोदय  ने  कहा  मैं
 भो  यह  समझता  हुं  कि  सरकार  कौ  सम्पत्ति  चाहे
 बह  केन्द्रीय  सरकार  की  हो  या  राज्य  सरकार
 की  हो,  सरकारी  सम्पत्ति  को  नष्द  करना
 यह  एक  अनपैद्वियाटिक  ऐक्शन  है  और  मैं  तो
 यह  कह  सकता  हू  कि  यह  ऐंटो  नेशनल  ऐक्शन

 है।  जो  भो  सरकारी  सम्पत्ति  है.  वह  हमारे
 देश  को.  राष्ट्रीय  सम्पत्ति  है  और  उस.  राष्ट्रीय
 सम्पत्ति  को  नष्ट  करना  देश  के  कपर  एक.  बड़ी

 भारी  चोट  करनी  है  nN  मेरी  सम्रझ  में.  इस
 समस्या  को  दो  तरीकें  से  हल  करना:  होगा  |
 एक  तो  इसे  पोलिटिकल  लेन  के  ऊपर  हेल
 करना  होगा  |  अभाभ्यवश  झाज  हमारे  देश
 के  श्न्दर  कुछ  तत्व  ऐसे  हैं  जोकि  इस  को  बुरा
 नहीं  समझते  हैं  कि  देश  में  हिसा  हो,  वाएलेंस
 हो  या  ऐनार्की  हो  दस  चीज्ञ  को  उन  के
 दिलों  सें  मिटाने  के  लिए  मैं  समझता  हूं  कि
 सरकार  को  एक  पोलिटिकल  लेन  पर  न्नी-
 शिए्‌टित्र  लेना  चाहिए  |  उसके  लिए  वह  जितनी

 रेक्गनाइज्ड  पोलिटिकल  पार्टीज्न  हैं  उनकी
 वह  कांफ्रेंप  बुलायें  और  वहां  पर  उनको  ्यह
 कहें  कि  जो  पोलिटिकल  पार्टी ज़  यह  समझती  हैं
 कि  हिहा  नहीं  होनी  चाहिए  तोड़  फोड़  नहीं

 during  Language  2542
 Agitation  (a.  A.  H.  Dis.)

 होनी  चाहिए  वह  सब  इसके  लिए  मिल  कर
 एक  घोषणा  करें  सब  मिल  क  ९  अपील  करें  कि
 यह  हिसा  का  वातावरण  और  भावना  छोग
 त्याग  दें  बाकी  जो  तत्व  इस  में  विश्वास  नहीं
 करते  उनको  फिर  सिंगिल  झाउट  कर  देना
 चाहिए  और  लोगों  को  पता  लगना  चाहिए
 कि  इस  प्रकार  के  तत्व  कौन  कौन  से  हैं  ?
 मैं  समझता  हूं  कि  इस  दिशा  में  सरकार  को
 जल्द  पहल  करनी  चाहिए  |

 दूसरा  मेरा  सुझाव  यह  है  कि  अभी  तक
 जो  रेलवे  प्रोटेक्शन  फोर्स  है  उसकों  कोईं  पावंस
 नहीं  हैं।  किसी  को  वह  शूट  नहीं  कर  सकते  ।
 कहीं  पर  वाएलेंस  हो  रहा  हो  तो  वह  उसे
 मिटाने  के  लिए  और  बन्द  करने  के  लिए  हथियार
 का  इस्तेमाल  नहीं  कर  सकते  हैं  ।  इसलिए
 कानून  इस  प्रकार  का  बनाया  जाना  चाहिए
 कि  जो  रेलवे  प्रोटेक्शन  पुलिस  फोर्स  है  उसको
 ज्यादा  से  ज्यादा  पावर्स  हासिल  हों  ।  जैसे  कि
 बाकी  जगहों  पर  ला  ऐंड  आर्डर  क़ायम
 रखने  के  लिए  पुलिस  को  पावर्स  हासिल  हैं  वैसे
 हो  पावस  रेलवे  प्रोटेक्शन  पुलिस  फोर्स
 को  भी  दी  जाय

 साध  ही  सरकार-द्वास-एक  ऐसा  कानून
 कनांगा  जता  चाहिए  कि  जिस  प्रान्तीय  सस्कार

 :  कि  अन्दर  इस  प्रकार  की  रेलवेज-  को  -सम्दत्ति
 2  को  रत  पहुंचतो  -  है,  असससि  नष्ट:  होली  है
 -  बह  क्षति  कहां  की-प्रान्तीय  सरकर,  पूरी  करे  |

 अब  उसमें  चाहे  मे  री  पार्टी  की सरकार  झाती  हो
 डी०  एम  के  ०  की  सरकार  झाती  हो  या  कांग्रेस
 को  सरकार  झाती  हो  इस  बात  का  बगैर  खयाल
 किये  हुए  सरकार  को  इस  प्रकार  का  विधेण्क
 लाना  चाहिए  कि  जिस  प्रदेश  में  सरकारी
 सम्पत्ति  को  क्षति  पहुंचे  उसको  कतिपूति  को
 जिम्मेदारी  उस  प्रदेश  की  सरकार  पर  हो  ।
 इसके  लिए  मैं  समझता  हैं  कि  पोलितिट्कल
 प्लेन  पर  इसको  मनवाना  चाहिए,  पोलिटिकल
 ऐक्शन  होना  चाहिए,  क्योंकि  आज  हमारे  देश
 में  विभिन्न  पाटियों  और  विचारधाराओँ  की
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 [st  क्ंवरलाल  गुप्ता]
 सरकारे  झौर  उनके  झलग  भ्रलग  तरीके  काम
 चक्ल्स्ने  र  समस्याओं को  देखने  के  हैं  इसलिये
 हो  सकता  है  कि  वह  महज  ऐसा  एक  होम
 मिनिस्टरी  के  सरकुलर  होने  के  बाद  उस  से
 ' कोझापरेट  न  करें  ।  और  जितनी  ताकत
 इस्तेभाल  करनी  चाहिए  उतनी  न  करें  तब
 यह  जरूरी  हो  जाता  है  कि  इसकी  रिस्पांसि-
 बिलिटी  स्टेंट  गवर्नमेंट  पर  होनी  चाहिए  ।
 इस  प्रकार  का  विधेयक  सरकार  को  जल्दी  से
 जल्दी  लाना  चाहिये।  इस  सम्बन्ध  में  सरकार
 का  क्‍या  रिएक्शन  है  यह  मैं  जानना  चाहता
 Zz!

 st  शिकरे  (पंजिम )  :  उपाध्यक्ष  महो-
 द्य  पिछले  कई  दिनों  में  यह  देखा  गया  है  कि

 कुद  सुप्रवृत्तियों  और  दुष्प्रवृत्तियों  में  एक  लड़ाई
 सी  चल  रही  है  ।  पिछले  दिनों  भारत  के
 सर्वोच्च  न्यायालय  के  मुख्य  न्यायाधीश
 श्री  ग्जेन्द्रगडकर  ते  बम्बई  में  एक  मोर्चा
 लगाया  था  ।  उस  मोच  में  मांग  की  गई  थी
 कि  देश  में  जो  सार्दजनिक  सम्पत्ति  है उस  का
 जो  नुकसान  होता  है  उस  पर  पाबन्दी  लगाई
 जाय  1  जब  उन्होंने  बम्बई  में  यह  मोर्चा  लगाया
 तो  उसके  बारे  में  अखबारों  में  आया  और
 ऐसा  समझा  गया  कि  बम्बश  में  इसका
 प्रचार  होगा  तो  इसका  'एफेक्ट  श्च्छा  होगा  |

 लेकिन  ऐसा  हुआ  कि  एक  स्ताह  के  दाद
 I6  फरवरी  को  मलाद  का  जो  स्टेशन  है

 बहा  पर  तोड़  फोड़  हुई  ।  वहां  तीन  डब्बे  जलाये
 गये  ।  यहां  पर  भी  हमने  दुष्प्रवृत्ति  शौर
 सुप्रवत्ति  की  लडाई  का  एक  नमूना  देखा  |

 वह  जो  मोड़  तोड़  हो  रही  है  उस  के  बारे
 में  माननीय  सदस्य  ने  उल्लेख  किया  और  कहा
 कि  कुछ  पाटियां  एसा  तोड़  फोड़  का  कम  करती
 हैं  और  प्रगर  वे  पार्टियां  इस  को  जिम्मेंदारी
 ले  सकेगी  तो  इस  स्थिति  में  सुधार  हो  सकेगा  |
 मैं  इस  विश्वार  का  आदमी  हूं  कि  हमेशा  ही
 पा्टिमां  ।  ऐसे  काम  नहीं  करती  हैं  -  सिर्फ
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 जो  गुंडे  रहते  हैं  वह  ऐसे  काम  करते  हैं  ।
 मलाद  में  जो  घटना  हुई  थी  वह  बड़ी  सिम्पल
 सीथी।  वहां  एक  गाड़ी  iu  बजे  झाती  है।
 उस  में  नौ  डब्बे  रहते  हैं।  लेकिन  उस  दिन
 उस  गाड़ी  में  कुल  छः:  डब्बे  आये  और  नौ
 डब्बों  की  जो  गाड़ी  थी  वह  कौंसल  हो  गई  ।
 जब  वह  गाड़ी  कैंपल  हो  गई  श्र  छ:  डब्बों
 की  गाड़ी  आई  तो  लोगों  ने  प्रद  न  किया  |
 वह  जो  प्रदर्शन  करने  वाले  थे  मैं  समझता  हूं
 उन्होंने  उस  के  लिये  कोई  खास  तैयारी  नहीं
 की  थी  उन  डब्बों  को  जलाने  की  ।  पांच  मिनट
 में  ऐसा  हुआ  कि  वहां  दो  हजार  लोग  आये  ।
 कहां  से  आये  यह  मालूम  नहीं,  लेकिन  उन  दो
 हजार  लोगों  ने  तीन  डब्बों  को  जला  दिया  ।

 इसलिये  मैं  कहूंगा  कि  जो  रोल  सर्वोच्च
 न्यायालय  के  भूतपूर्व  न्यायाधीश  श्री  गजेन्द्र
 गडकर  और  ऐसे  स्तर  के  लोगों  ने  अदा  किया.
 और  किस  ने  नहीं  किया  वे  अभिनंदनीय
 हैं।  उन्होंने  कह  दिया  कि  जो  गवनंमेंट  का
 माल  ता  है  वह  सावंजनिक  माल  भत्ता  है
 उस  की  तोड़  फोड़  जो  होती  है  उस  का  प्रबन्ध
 किया  जाना  चाहिये  ।  मैं  समझता  हूं  कि  जो  देश
 को  सुप्रवृत्ति  है  इटे लिजेंसिया  है  जो  निष्पक्ष
 लोग  हैं  जिन  का  पालिटिक्स  से  कोई  ताल्लुक
 नहीं  वह  लोग  झगर  इस  के  लिये  प्रयत्न

 करें  तभी  सार्वजनिक  माल  भत्ते  की  रक्षा
 हो  सकेगी  |

 श्री  रवि  राव  (पुरी)  :  उपाध्यक्ष
 महोदय,  रेल  सम्पत्ति  का  नुक्सान  करने  की  जो
 प्रवृत्ति  है  वह  सर्वथा  निन्दनीय  है  |  सवाल
 यह  है  कि  जिस  ढंग  से  रेलवे  मंत्नालय  की
 और  से  कहा  गया  कि  भिन्न  भिन्न  भाषा
 आन्दोलनों  के  कारण  दक्षिण  भारत  में  और
 उत्तर  भारत  में  तोड़  फोड़  हुई  क्या  यह  ठीक
 है  (सवाल  यह  है  कि  क्या  उन  की  ओर  से
 इस  की  रक्षा  क ेलिये  उचित  कदम  नहीं  उठाये
 गये  ।
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 अभी  हमारे  मित्र  ने  मलाद  स्टेशन  के
 बारे  मे  बतलाया  कि  वहां  पर  सुप्रवृति  और
 दुष्प्रबति  की  विषमता  छी  ।  मेरे  पास  इस
 सम्बन्ध  में  जो  जानकारी  है  उस  को  मैं  ाप
 के  जरिये  से  सदन  के  सामने  रखना  चाहता
 हूं।  श्री  मुणाल  गोरे  जो  कि  बम्बई  नगर
 पालिका  के  सदस्य  हैं  वहां  गये  और  श्री  जाजें
 फरनेन्डीज  वहां  गये  यह  देखने  के  लिय  कि

 .. मलाद  स्टशन  मे  क्‍या  हुआ  है  ।  वह  जो
 रेलव  के  डिवीजनल  सुपरिन्टडेंट  हें  उन  की
 रक्षा  करने  के  लिये  गये  थे  7  वहां  पर  जो
 लोग  थे  उन्होंने  डब्बों  को  नुक्सान  पहुंवाने
 की  कोशिश  की  |  श्री  मृणाल  गोरे  ने
 जा  कर  उन  को  समझाने  की  कोशिश  की  ।
 लेकिन  मैं  कहना  चाहता  हूं  कि  ऐसी  स्थिति
 मे  लोगों  में  घीड़  की  मनोवृति  आ  जाती
 है।  शायद  वहां  के  लोगों  ने  कुछ  समय  से
 मांग  की  थी  कि  जो  बोगियां  पहले  जला  दी
 गईं  थीं  उन को  सरकार  फिर  लगा  दे  ताकि
 वहां  के  लोगों  को  तकलीफ  न  पहुंचे  ।  हम
 को  लगता  है  कि  जो  वहां  के  कर्मचारी
 विद्यार्थी  और  साधारण  यात्री  हैं  श्राठ  या  दस
 हजार  व  सारे  के  सारे  वहां  इकट्ठ  हो  गये
 थे  और  उन्होंने  रेल  के  डिब्बों  को  जला
 दिया  nN

 माननीय  मंत्री  चाहें  जिस  तरह  का
 बिल  लायें  लेकिन  वहां  जो  इस  तरह  की  बात
 हुई  उस  में  जो  उनका  दोष  है  उस  को  भी
 मानना  चाहिय  ।  माननीय  मंत्री  महोंदय  से
 मैं  पूछना  चाहता  हूं  कि  क्‍या  इस  बात  की
 ओर  उनका  ध्यान  गया  है  कि  राज्य  सरकार
 की  q  लिस  और  रेलवं  के  जो  अधिकारी  हैं  उन
 की  जिम्मेदारी  है।  जो  रेलें  चलती  हैं
 उस  की  जिम्मेदारी  रेलव  प्रोटेक्शन  फोर्स
 की  भी  है  ।  जब  दोनों  विभाग  जिम्मेदारी
 से  काम  करेंगे  तभी  जो  कानून  लागू  किया
 जायेगा  वह  ठीक  चल  सकेगा  t

 दूसरी  बात  यह  है  कि  झाप  जल्दी  में
 कोई  काम  मत  कीजिय  t  oat  से  लोग
 बहुत  दिनों  से  गोलमेज  बैठक  करने  की  मांग
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 कर  रह  हैं  श्राज  भी  की  गई  श्राज  झाप
 उस  को  मान  रहे  हूँ  लेकिन  पहले  नहीं  माना  |

 पहले  मंत्री  महोदय  को  निश्चय  करना  चाहिये
 कि  जो  कानून  बनाया  जाये  गा  उस  की  प्रतिक्रिया
 क्या  होगी  ।  सरकार  को  एसा  कोई  काम
 नहीं  करना  चाहिय  जिस  से  लोगों  के  मन  पर

 प्रतिकूल  प्रतिक्रिया  हों  ।  मुझ  करोड़ों
 रूपयों  का  नुकसान  हो  चुका  है  उस  की  पृष्ठभूमि
 में  मैं  पूछना  चाहता  हूं  कि  वह  इस  सवाल  के
 ऊपर  विचार  करने  के  लिय  तैयार  हैं  या  नहीं  ?

 MR.  DEPUTY-SPEAKER:  I  have
 received  a  few  slips.  If  the  procedure
 we  have  laid  down  is  not  followed,  It
 would  be  difficult  because  time  will
 have  to  be  extended  and  that  is  also
 not  possible.  Today  I  have  received
 two  slips  from  the  DMK,  I  will  per-
 mit  one  of  them;  let  them  choose  bet-
 ween  themselves.  Shri  S.  Kundu  has
 just  appeared  on  the  scene  and  got
 an  inspiration  and  sent  me  a  slip.  So
 is  Shri  D,  S.  Patil  This  is  not  per-
 missible  under  the  rules,  This  time
 IT  allow  them  to  put  a  question  each
 Next  time  I  will  not.

 SHRI  K.  N.  TIWARY  (Bettiah): Are  you  departing  from  the  ncrmal
 procedure  and  allowing  them  to  mark
 speeches  and  not  put  questions  only?

 MR.  DEPUTY  SPEAKER:  Ques-
 tions  only.  We  have  laid  down  that
 before  0.30  AM.  they  must  send  in
 their  slips.  “Then  a  ballot  is  held.
 Today  they  have  sent  slips  in  the
 ‘afternoon.  All  the  same  today  I’  am
 giving  them  a  chance,

 SHRI  5.  VISWANATHAN  (Wandi-
 wash):  As  you  know  very  well,  the
 DMK  party  is  against  firings  as  well
 as  destruction  of  property.  We  are
 much  pained  to  see  that  railway  pro-
 perty  is  destroyed  during  any  agita-
 tion,  whether  inside  Madras  State  or
 outside  it.  In  fact,  our  Chief  Minis-
 ter  has  condemned  it  in  unequivocal
 terms.  To  put  in  in  his  own  words:
 Rail  pettikalukku  vaikkum  nerup-
 pu  Yen  nenjukku  vaikkum  neruppah-
 um,
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 (Shri  G.  Viswaranthan.]
 He  has  requested  students  to  desist
 from  such  attempts  and  they  have
 obeyed  also.  To  quote  one  instance,
 when  students  were  inside  the  Madras
 Central  station,  our  Public  Works
 Minister,  Shri  Karunanidhi,  went
 there  in  person  and  requested  them
 Not  to  indulge  in  violance  or  destruc-
 tion  of  property.  He  was  able  to  con-
 vince  them  immediately  and  avoid
 incidents.  In  such  a  way,  the  Madras
 Government  did  control  the  mob.

 At  the  same  time,  I  want  to  point
 out  that  this  phenomenon  of  destruc-
 tion  of  railway  property  is  the  Cen-
 tral  Government's  own  reaction.

 MR.  DEPUTY-SPEAKER:  The  dis-
 cussion  has  been  raised  with  a  view
 to  get  some  reply  rom  the  Govern-
 ment—

 SHRI  5.  VISWANATHAN:  I  want
 to  get  a  reply  from  tht  Minister.  No-
 body  puts  a  question  in  this  House
 without  a  preface,  I  am  following  the
 convention.

 An  impression  has-been  created  in
 India  that  the  Central  Government  is
 not  amenable  to  reason,  and  that  the
 Central  Congress  Government  under-
 stands  only  the  language  of  violance.

 ‘AN  HON.  MEMBER;  No.
 SHRI  G.  VISWANATHAN:  That

 is  the  position.  This  is  the  sort  of
 democracy  you  have  created  in  these
 20  years.  It  is  the  creation  of  this
 Government  which  has  caused  des-
 truction  of  property.

 A  fantastic  suggestion  was  made  by
 some  people  that  the  State  should

 -bear  the  loss  of  the  railways.

 MR.  DEPUTY-SPEAKER:  You  put
 your  question.  You  are  not  supposed
 to  counter  that.

 .  SHRI.G,  VISWANATHAN;  I  would
 like  to  suggest  to  the  Minister  that

 “those  people  ore  not  in  control  fully
 ‘In  any  State,  and  I  would  tke  the
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 Minister  to  assure  the  House  that
 those  suggestions  will  be  rejected  out-
 right.

 MR.  DEPUTY-SPEAKER:  Shri
 Kundu.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD):  If  you  call  others,  how. can  we  finish  by  six.

 MR.  DEPUTY-SPEAKER:  This  is
 unfair,  We  are  having  a  half-hour
 discussion  that  is  given  notice  of
 with  some  object  in  view.  If  there  is
 no  quorum,  we  can  adjourn,  other-
 wise  as  far  as  possible,  you  have  got
 to  be  very  patient.

 SHRI  S.  KUNDU  (Balasore):  I
 thank  you  for  being  very  generous  in
 allowing  ‘me.  It  is  surprising  that
 the  Deputy  ‘Minister,  Shri  Siddhesh-
 war  Prasad  wants  to  go  home.  He
 has  not  done  any  office  work,  he  has
 been  sitting  here.

 SHRI  SIDDHESHWAR  PRASAD:  Is
 this  your  question?

 SHRI  8.  KUNDU:  When  these  inci-
 dents  of  burning  of  national  property
 like  railways  or  posts  and  telegraph
 offices  come  to  our  notice,  it  touches
 our  soul  very  much.  We  condemn
 such  violance,  such  orgy.  So  far  the
 young  in  our  country  have  not
 Tealised  that  this  property  belongs  to
 the  nation.  This  is  not  the  property
 of  Mr.  Poonacha  or  Mrs.  Indira
 Gandhi.  This  we  have  not  been  able
 to  teach  them  during  20  years  of
 congress  rule,

 In  this  railways,  a  public  undertak-
 ing  of  Rs.  800  crores,  I  do  ont  think
 there  is  a  feeling  of  porticipation  with
 it  by  the  people  in  the  sense  that  this
 undertaking  pelongs  to  the  people.  I
 Would  like  to  know  from  the  Railway
 Minister  what  exactly  he  is  going  to
 do  to  make  the  people  feel  that  this
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 undertaking  belongs  to  them  and  they
 havea  sense  of  participation.

 I  do  not  want  that  another  police
 forces  should  be  organised  and  more
 money  should  be  spent  on  police  to
 protect  the  railways.  It  should  be  the
 primary  responsibility  of  the  State
 Government  to  protect  railway  proper-
 ly,  and  Mr.  Ponnacha  must  tel]  all  the
 State  Governments  that  this  is  their
 primary  responsibility.  I  would  like
 to  know  specifically  what  he  has  in
 mind  on  these  two  points,

 श्री  वेवराव  पाटिल  (यवतमाल)  :
 भाषा  सम्बन्धी  आन्दोलन  के  दौरान  रेलवें
 को  जो  हानि  हुई  है  उसको  अगर  आप  देखेंगे
 तो  झापको  पता  चलेगा  कि  स्टेट  प्रापर्टी  को
 हानि  अ्रधिक  नहीं  हुई  है  सैंटर  की  जो  प्रापर्टी
 थी  उसको  ही  ग्रधिक  हानि  हुई  है और  उसका
 कारण  जहां  तक  मैं  समझा  हूं  यह  है  कि  स्टेट
 गवर्नमेंट्स  ने  ज्यादा  बड़ी  कार्रवाई  इन
 प्रवृत्तियों  को  रोकने  के  लिए  नहीं  की  है  ।
 यह  जो  रेलव  की  हानि  हुई  है  उसकी  भरपाई
 करने  के  लिए  क्‍या  स्टेट  गवर्नमेट्स  से  भी
 कुछ  परसेंटेज  उसका  लिया  जाएगा  ?

 मैं  यह  भी  जानना  हूं  कि  यह  जो  ला
 एंड  झार्डर  का  मामला  स्टेट  गवर्नमैंट्स  के
 जिम्मे  है  इस  मामले  को  केवल  उन्हीं  तक
 सीमित  न  रख  कर  क्या  सैंटर  इसके  बारे  में
 कुछ  करने  का  विचार  रखता  है,  इस  में  कुछ
 परिवर्तत  करना  चाहता  है  या  नहीं  ?  क्या
 क्या  इस  पर  भी  आपका  ध्यान  है  या  नहीं  ?

 THE  MINISTER  OF  RAILWAYS
 (SHRI  C,  M.  POONACHA):  Mr.
 Deputy-Speaker,  Sir,  I  have  listened
 with  great  care  to  the  speeches  made
 by  several  Members,  and  I  fully  agree
 with  the  sentiments  expressed  by  the
 Members  during  this  half-an-hour  de-
 bate  over  the  question  for  which  I
 have  furnished  answers  on  the  3th
 of  this  month.  The  specific  poin
 that  have  been  raised  are  two:  what
 measures  were  adopted  to  avoid  the
 loss  and  whether  help  was  sought
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 from  the  State  Governments  to  sup-
 ply  adequate  police  force,  These  are
 the  two  specific  points  which  my
 friend  Shri  Goel  sought  to  raise  dur-
 ing  this  half-an-hour  discussion  aris-
 ing  out  of  my  answers  given  to
 question  No.  4  on  the  30  of  this
 month.  As  these  specific  questions
 relate  to  the  language  agitation,  I
 would  like  to  confine  myself  to  those
 questions  only,

 The  first  trouble  which  started—
 SHRI  S.  KANDAPPAN  (Mettur):

 You  are  also  agitated  over  this
 language.  (Interruption).

 MR.  DEPUTY-SPEAEKER:  He  did
 not  participate  in  the  burning!

 SHRI  con  M,  POONACHA:  J  am  no
 doubt  agitated  and  exercised  very
 much  over  the  things  that  have  hap-
 Pened  on  account  of  this  language
 agitation.  The  first  sign  of  agitation
 against  the  language  policy,  as  enun-
 ciated  by  this  House,  was  in  Uttar
 Pradesh.  ‘When  reports  reached  me
 on  that  day,  the  Chief  Minister  of
 Uttar  Pradesh  was  here,  I  met  him
 and  had  long  discussions  and  he  pro-

 _mised  to  do  everything  so  far  as  his
 State  was  concerned.  I  must  say  be-
 fore  this  House  that  the  Uttar  Pra-
 desh  Government  did  do  their  best.
 Later  on,  things  spread  to  Andhra.
 In  Andhra,  the  State  Government
 officers,  particularly  the  Inspector-

 General  of  Police  and  our  Chief
 Security  Officer  and  the  railway  offi-
 cers,  held  a  meeting  on  the  6th
 January,  They  held  discussions  and
 sent  out  suitable  instructions  to  all
 the  units  all  over  the  State  including
 the  district  authorities,  and  that  ‘s
 the  action  taken  so  far  as  the  rail-
 way  is  concerned,  to  alert  the  State
 authorities  to  the  impending  dangers
 that  might  arise  out  of  this  agitation
 over  the  language  issue  in  Andhra
 Pradesh.

 On  the  20th  December,  some  trouble
 started  in  Madurai,  and  immediately,
 the  General  Manager,  Southern  Rail-
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 way,  wrote  a  letter  to  the  Chief  Sec-
 retary,  Madras  State,  explaining  to
 him  the  difficulties  that  the  railways
 had  been  experiencing  and  sought
 the  assistance  of  the  State  Govern-
 ment.  Subsequently,  the  Chief
 Security  Officer,  Southern  Railway,
 contacted  the  Inspector-General  of
 Police  and  explained  to  him  the  vari-
 ous  problems  that  were  confronting
 by  the  railways  in  maintaining  their
 service  regularly  and  the  case  Was
 put  before  them  and  their  assistance
 was  sought.

 So,  these  are  the  few  steps  which  we
 took  in  connection  with  the  impend-
 ing  or  threatened  agitations,  we  have
 approached  the  State  Governments
 at  the  appropriate  time  and  at  the
 appropriate  level  and  brought  home
 the  facts  and  placed  the  matter  be-
 fore  them  for  taking  necessary  action.

 8  hrs,
 The  point  was  made  that  there

 should  be  sufficient  powers  vested  jn
 the  Railway  Ministry  to  meet  certain
 situations.  As  hon,  members  know,
 the  Railway  Protection  Force  Act
 passed  by  this  House  does  not  confer
 the  police  powers  on  the  RPF,  In.
 fact,  that  force  is  a  watch  and  ward
 organisation  with  certain  limited
 gowers  to  deal  with  certain  situations.
 But  normally  the  responsibility  of
 maintaining  law  and  order  rests  with
 the  respective  State  Government.  We
 can  only  approach  the  State  authorit-
 ies  in  this  regard  to  seek  their  help
 and  that  help  has  been  extended  to
 us  on  all  occasions.  No  doubt  if  you
 look  at  the  figures,  it  might  appear
 that  in  some  areas  the  loss  might
 have  been  heavy  and  in  some  other
 areas  less,  All  the  same,  the  fact  is
 there  is  a  growing  tendency  in  the’
 country  to  the  effect  that  whatever
 may  be  the  reason,  if  an  expression
 has  got  to  be  made,  it  should  be  by
 attacking  railways  or  Central  Gov-
 ernment  property,

 SRI  VASUDEVAN  NAIR  (Peer-
 made):  State  transport  buses  also.

 FEBRUARY  2i,  968  during  language  agi-2552 tation  (H.A.H.  Dis.)

 SHRI  C.  M.  POONACHA:  What-
 ever  may  be  the  reason,  a  section  of
 the  people  seem  to  think  that  by  re-
 sorting  to  incendiarism  or  acts  of
 vandalism,  a  thing  could  be  brought
 home  to  the  Government  more  effec-
 tively  than  by  adopting  a  constitu-
 tional  method.

 SHRI  VASUDEVAN  NAIR:  The
 peaple  think  these  vehicles  carry  the
 message  cf  the  Congress  Government.

 SHRI  0  M.  POONACHA:  If  that  is
 so,  this  mentality  will  have  to  be  set
 Tight.  This  is  what  I  want  to  ex-
 plain.  If  anyone  thinks  that  these
 railways  are  Congress  railways,  that
 mistaken  notion  will  have  to  be  cor-
 rected,  whether  by  taking  necessary
 Powers  or  by  building  up  public
 opinion.  We  should  certainly  do
 both.  We  should  build  up  public
 opinion  in  this  regard.  We  are  all
 good-intentioned  people  and  we  come
 and  work  hard  in  the  interests  of  the
 country,  Therefore,  it  should  be
 possible  at  our  level,  at  the  level  of
 Members  of  Parliament,  to  build  up
 public  opinion  in  this  regard  and  dis-
 suade  people  and  the  unsocial  ele-
 ments  from  taking  recourse  to
 vandalism.

 SHRI  KANWAR  LAL  GUPTA:  Are
 you  prepared  to  call  a  conference  of
 Members  of  Parliament?

 SRI  C.  M.  POONACHA:  पा  this
 context,  the  suggestion  made  by
 Shri  Gupta  is  worthy  of  consideration.
 We  are  already  thinking  of  summon-
 ing  a  conference  of  all  political
 leaders  to  discugs  this  most  import-
 ant  question  which  is  agitating  our
 minds,

 The  point  was  raised  whether  we
 could  make  the  State  Governments
 responsible  for  making  good  the
 losses.

 SHRI  8.  KANBAPPAN:  That  is  &
 very  dangerous  idea,
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 SHRI  C.  M.  POONACHA:  I  have
 looked  into  the  matter  in  detail,  The
 Railway  Act  of  890  does  not  provide
 for  such  action.  The  Railway  Pro-
 lection  Force  Act  does  not  provide
 any  powers  to  the  railways  or  to  the
 Central  Government  to  demand  com-
 pensation  from  the  respective  State
 Government.  There  was  once  an
 ordinance  passed  known  as  the  Col-
 lective  Fines  Ordinance  of  1942,  That
 also  will  not  be  useful  under  the  pre-
 sent  circumstances,  Punjab  has  pass-
 ed  an  Act  known  as  the  Punjab  Secu-
 rity  of  the  State  Act  of  1953,  We
 have  examined  that.  That  also  does
 not  give  any  specific  powers  in  this
 regard.  That  is  a  matter  to  be  fur-
 ther  examined  as  to  whether  we
 should  provide  for  such  a  contingency.

 SHRI  KANWAR  LAL  GUPTA:  We
 want  to  know  your  opinion  about  it.

 SHRI  RANDHIR  SINGH  (Rohtak):
 Brig  a  legislation  and  we  will  sup-
 port  it.

 SHRI  C.  M.  POONACHA:  There-
 fore,  this  matter  is  under  our  active
 consideration  and  examination,

 श्री  रवि  राय  :  राज्य  सरकारों  से  पूछ
 कर  लेजिस्लेशन  लायें  |

 श्री  रणधीर  सिह  :  स्टेट  गवर्नमेंट्स  इस
 देश  की  नेशनल  प्रापर्टी  को  क्‍यों  बर्बाद  करें  ?

 श्री  रवि  राय  :  यह  फ्रेडरेशन  है  ।

 SHRI  C.  M,  POONACHA:  This
 point  also  would  be  a  subject  matter
 which  we  would  like  to  discuss  at
 the  conference  that  has  been  sug-
 gested  by  my  hon.  friend.

 SHRI  S.  KANDAPPAN:  Asking
 for  compensation  from  the  States
 Presupposes  that  the  State  is  a  panty
 to  the  destruction.  Can  he  affirm  on
 the  floor  of  this  House  that  any  State

 PHALGUNA  2,  889  (Saka)  during  language  agi-ffrg
 tation  (H.A.H.  Dis.)

 is  a  party  to  this  destruction  (Jnter-
 ruptions.)

 MR.  DEPUTY-SPEAKER:  It  is  net
 a  question  of  complexion  of  the  Gav-
 ernment,  The  question  was  posed  by
 Shri  Patil,  He  asked  who  is  ulti-
 mately  responsible  for  the  jprote-
 tion  of  the  property  of  the  Union
 Government  in  the  several  States.
 The  hon,  Minister  is  replying  to  that,

 श्री  कंवर  लाल  गुप्त  :  कुछ  पार्टियां
 कहती  है  कि  अगर  कांग्रेंस  सरकार  बेवक्ूफी
 करे,  तो  लालेसन्स  करना  हमारा  अधिकार
 हो  जाता  है  ।  हम  इस  को  पसन्द  नहीं  करते
 हैं  ।  हमारे  लिए  1रकारी  बिल्डिग  गुरुद्वारे
 और  मन्दिर  के  बराबर  है  ।  हम  उस  को
 तबाही  टालरेट  नहीं  कर  सकते  हैं  ।  (व्य-
 बबान)

 MR.  DEPUTY-SPEAKER:  Order,
 order,  Please  resume  your  seat.
 This  is  not  a  debate.  The  hon.  Minis-
 ter  is  replying  to  the  discussion  [In-
 terruption.]  Nothing  except  the
 Minister's  reply  need  be  recorded
 now.

 SHRI  S.  KUNDU:  **

 शी  रवि  राय  :  se

 श्री  रणघीर  सिंह  :  ek

 श्री  झोंकार  लाल  बेरवा  (कोटा)
 उपाध्यक्ष  महोदय,  कोरम  नहीं  है  ।

 MR.  DEPUTY-SPEAKER:  The  point
 of  quorum  has  been  raised.  I  will
 have  to  adjourn  the  House,

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENTS  OF  PARLIA-
 MENTARY  AFFAIRS  AND  COM-
 MUNICATIONS  (SHRI  I,  हू,  GUJ-
 RAL):  Sir,  you  may  concede  or  you
 may  not  concede,  but  one  thing  I

 *Not  recorded  as  ordered  by  the  Chair.
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 would  like  to  point  out.  In_  these
 half-an-hour  discussions  we  have  al-
 ways  been  observing  a  code  among
 ourselves  that  we  shall  not  raise  the
 question  of  quorum.  We  are  quite
 willing  to  play  the  game  if  the  hon.
 Members  opposite  do  not  co-operate.

 GMGIPND—L—3232(aij/LS—20-9-68.— 2024
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 FEBRUARY  21,  968  during  language  agi-255
 tation  (H.A.H.  Dis.)

 SHRI  C.  M.  POONACHA:  Sir,  I
 have  said  what  I  wanted  to  say.
 8.06  hrs,

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,
 February  22,  968/Phulguna  3  890
 (Saka).


